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 Thursday,  April  27,  1972/1  aisakha  7
 894  {  Saha)

 The  Lok  Sabha  met  at  Eleven  af  the
 Clock

 {MR  ‘Spr  6४  the  Chair)

 ORAL  ANSWERS  TO  QUESTIONS

 Foreign  four  of  the  Minfster  of  Fx-
 ternal  Affairs

 58]  SHRI  P  GANGADLB
 SHRI  ५  €  SAMANTA

 Will  the  Miuntster  of  EXTKRNAL
 AFIAIRS  be  pleased  to  state

 (a)  whether  he  visited  Afghanistan  and
 USSR  recently,

 (b)  if  so,  the  outcome  ol  the  talks  held
 with  the  leaders  of  those  countries,  and

 (c)  whether  there  i8a  proposal  for  a
 peace  treaty  between  India,  Pakistan  and
 Afghanistan  ?

 THE  MINISTER  OF  EXTERNAL
 AFERAIRS  (SHRI  SWARAN  SINGH)
 (a)  ‘Yes,  Sir.

 (b)  The  visit  to  Afghanistan  was  to
 attend  the  Second  Indo-Afghan  Jomt

 Commission  Meeting  for  Indo-Afghan
 Fconomic  cooperation  and  also  to  excha-
 nge  views  with  Afghan  leaders  on  matters
 of  common  interest,  A  statement  showing
 the  main  results  of  the  vistt  3  placed  on
 the  Table  of  the  House

 Talks  with  Soviet  Jeaders  further  stren-
 gthened  Sovict-Indian  relationship  and  wid-
 ened  cooperation  between  the  two  coun-
 tries  in  the  politicil,  economic,  scientitic
 and  technical  fields

 (.)  No  Sir

 SIAT  MFNI

 At  the  invitation  of  H  E  Mr.  Moussa
 shafiq,  Minister  of  Loreign  Affairs  of
 Afghanistan,  our  Foreign  Minister  paid
 an  oftiial  visit  to  Alghanistan  from  the
 लैक  March  to  3rd  April,  I972  He  led  the
 Indtan  Delegation  to  the  Indo  Afghan
 Joint  Commission  meeting  held  m  Kabul
 between  Maich  28  and  Apri  १)  172,  [he
 Atghan  delegation  wis  Iced  by  the  Afghan
 Foreign  Minister

 3  During  his  visit,  ow  Foreign  Minis
 ter  was  received  वा  audience  by  the  King
 of  Aighanistan  He  ilso  met  and  held
 discussions  with  the  Afghan  Prime  Mints-
 ter  and  Deputy  Prime  Minister.  The  talks
 were  held  in  an  a  nosphere  0  friendship
 and  understanding  based  on  mutual  resp-
 ect  and  spirit  of  cooperation  and  covered
 a  wide  range  of  bilateral  matters  affecting
 the  two  countties  and  peace  and  economic
 cooperation  in  the  region

 3.  The  Commission  reviewed  projects
 already  completed  and  also  those  undet
 implementation,  The  00-bed  hospital
 in  Kabul!  had  started  functioning
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 4,  As  a  result  of  discussions,  India
 made  the  following  important  commit-
 ments  le

 (a)  India  would  provide  equipment
 fur  doubling  the  capacity  of  an
 hydro-electric  scheme  at  Chardeh-
 Ghorband.

 (b  )  India  would  supply  over  50  experts
 and  technicians  in  the  fields  of
 planning,  design  and  construction
 of  dams,  health  and  health  servi-
 ces,  industrial  joint  ventures,
 school  teachers,  and  agricultural
 research,

 ~ (c)  The  completion  of  a  small  scalc
 industries  estate  in  Kabul.

 (d)  A  gift  of  isotopes  for  medical  and
 agricultural  purposes,

 (e)  Continued  assistance  in  restoration
 of  the  Buddhist  antiquities  at
 Bamryan.

 (f)  The  provision  of  about  10,  more
 scholarships  in  India  in  technical
 fields.

 5.  In  addition  to  the  above,  an  imple-
 mentation  and  planning  committee  was
 established  which  would  meet  frequently
 in  order  to  stimulate  the  progress  of
 work.

 SHRI  P.  GANGADER:  Sir,  the  state-
 ment  of  the  hon.  Minister  says  that  the
 talks  with  Afghanistan  have  covered  a
 wide  range  of  matters  affecting  the  two
 countries  and  peace  and  economic  co-opera-
 tion  in  the  region.  In  view  of  the  fact
 that  Pakistan  has  responded  to  India’s
 initiative  fora  summit  level  talk,  may  I
 know  whether,  on  this  new  approach  of
 Mr.  Bhutto,  the  Covernment  is  also  going
 to  have  such  talks  with  other  countries  in
 the  sub-continent  to  bring  together  a  type
 'of  security  system  in  this  region  to  achieve
 conditions  of  lasting  peace  and  co-opera-
 tion  in  the  region  ?

 SHRI  SWARAN  SINGH  :  We  are  in
 favour  of  enauring  a  lasting  and  enduring
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 peace  in  this  region,  and  our  efforts  in  the
 course  of  the  current  talks  at  the  Minister
 level  would  be  to  secure  that  objective.  It
 is  too  premature  to  suggest  any  collective
 security  system  in  which  India,  Pakistan
 and  Afghanistan  can  be  parties.  We  have
 still  to  restore  normal  relations  with  Pakis-
 tan  before  we  can  cunsider  any  such  pro-
 posal.

 SHRI  5.  C.  SAMANTA  :  It  is  said  to-
 wards  the  end  of  the  statement:

 #8,  an  implementation  and  plann-
 ing  committee  was  established  which
 would  meet  frequently  in  order  fo
 stimulate  the  progress  of  work.”

 What  is  the  composition  of  that  committee
 and  what  sort  of  help  will  it  render  ?

 SHRI  SWARAN  SINGH  :  |  have  men-
 tioned  in  paragraph  4  of  the  statement,  2
 copy  of  which  I  have  placed  on  the  Table
 of  the  House,  the  various  fields  in  which
 India  would  be  able  to  atford  assistance,
 and  paragraph  5,  to  which  the  hon.  Mem-
 ber  has  made  a  reference,  shows  that  there
 will  be  an  implementation  and  planning
 committee  which  would  keep  track  of  the
 items  mentioned  in  paragraph  4.

 SHRI  S.  C.  SAMANTA:  Will  this
 committec  consist  of  representatives  from
 Afghanistan  also  ?

 SHRI  SWARAN  SINGH  :  Yes,  Sir.
 This  committee  would  have  representatives
 of  both  India  as  well  as  Afghanistan.

 SHRL  RAGHUNANDAN  LAL  BHA-
 TIA  .Is  there  any  proposal  to  extend  in-
 vitation  to  the  Crown  Price  of  Afghanis-
 tan?  Will  it  not  lead  to  better  goodwill
 between  the  two  countries  ?

 SHRI  SWARAN  SINGH  :  We  will
 greatly  weleome  the  visit  of  His  Royal
 Highness  the  Crown  Prince  of  Afghanistan.
 It  depends  on  his  convenience.  We  have
 not  extended  a  formal  invitation.  But  if
 it  is  convenient  for  the  Crown  Prince  to
 visit  India,  we  would  welcome  such  a
 visit.
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 SHRI{SOMCHAND  SOLANKE  A
 part  of  Kashmir  i9  still  oucupied  by  Pakis-
 tan.  Are  we  going  to  put  forward  any
 proposals  before  this  Joint  Commission  to
 get  back  that  part  of  Kashmir  which  1S
 occupied  by  Pakistan  ?

 SHRI  SWARAN  SINGH  This  ques
 tion  does  not  relate  to  Pakistan  It  relates
 to  &  peace  treaty  between  India  and  Afgha-

 nistan

 श्री  रास  रतन  फार्मा  अध्यक्ष  जी,
 मन्त्री  जो  ने  जो  स्टेटमेंट  रखा  है  उसके
 पेराग्राफ  4  (ए)  मे  कहा  है

 *  India  would  provide  «quipment  for
 doubling  the  capacity  of  an  hydio
 electric  scheme  at  Chardeh-Ghor
 bind

 मैं  जानना  चाहता  हू  इस  पर  क्ति ना  रुपया

 खर्च  होगा  ?

 SHRI  SWARAN  SINGH  I  have  not
 ot  the  figure

 SHRI  BHAGWAT  THA  AZAD
 While  agreeing  with  the  hon  Minister  that

 It  1५  premature  to  suggest  any  such  defence
 pact  for  common  security  with  Pakistan  1
 think  the  Minister  will  agree  that  it  s  not
 premature  in  the  case  of  Afghanistan
 though  the  hon  Minister  has  said  ‘  No’  to
 part  (c)  of  the  question  Was  there  any
 talk  with  the  Afghanistan  Government  on
 this  %question  when  the  Minister  was
 there  ?

 SHRI  SWARAN  SINGH  No,  Sir
 There  was  no  talk  on  this  issue

 भरपूर  सरों  के  प्रतिनिधि  स्वरूप  को

 निश्चित  करने  के  लिए  गुप्त  मतदान

 *583,  भरी  मूलचन्द  डागा  कया  असम
 ओर  पुनर्वास  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि
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 (क)  या  सरकार  किसी  मजदूर  सथ  के
 प्रतिनिधि  स्वरूप  का  पता  लगाने  के  लिए
 गुप्त  मतदान  प्रणाली  का  समर्थन  करेगी
 कौर  यदि  नही,  तो  इसके  क्या  कारण  हैं  ,
 और

 (ख़)  क्‍या  सरकार  एक  उद्योग  मे  केवल
 एक  संघ  को  मान्यता  देने  की  नीति  का  भी
 समथन  करेगी  धौर  यदि  नहीं,  तो  इसके
 क्या  कारण  हैं  ?

 THF  MINISTER  OF  I  ABOUR  AND
 REHABILITATION  (SHRI  RK
 KHADILKAR)  (a)  and  (b)  The  Central
 ‘Irade  Union  Organisations  have  recently
 made  some  suggestions  on  these  two
 issues  which  will  be  discussed  at  a  meeting
 of  the  Working  Party  of  Employers  and
 Workers  on  May  6,  ‘1972  A  final  view  on
 these  questions  will  be  taken  in  the  light  of
 these  and  eutlter  discussions  on  the  sub-
 jects

 श्री  मूलचन्द  डागा  प्रत्यक्ष  महोदय,
 यह  प्रश्न  कि  कसी  मजदूर  सच  के  प्रति-
 निधि  स्वरूप  का  पता  लगाने  के  लिए  गुप्त
 मतदान  प्रणाली  का  सरकार  कब  समर्थन
 करेगी  और  मौजूदा  प्रणाली  कब  तक
 चलती  यह  प्रश्न  पिछले  पाच  साल  से  हम
 लोगो  के  दिमाग  फो  एजिटेट  करता  रहा  है
 और  हकीकत  यह  है  कि  वेरिफिकेशन  बाई
 बैलट  और  रैक गती शन  आफ  ट्रेड  यूनियन
 सम्बन्धी  मामलों  का  भ्र भी  तक  हल  नही
 निकला  है  तो  स्त्री  महोदय  क्या  है 1: उ  बारे

 में  कुछ  प्रकाण  डालेंगे  ?

 SHRI  ४  K  KHADILKAR  These
 matters  such  as  verification  on  ballot,  for
 recognition  of  trade  unions,  etc  are  no
 doubt  eluding  solutions.  Ali  efforts  are
 directed  to  bring  about  some  understand-
 ing  Hon.  Members  know  at  the  present
 moment  we  are  pursuing  a  course  of
 action,  incerta  States  verification  i8
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 done  under  the  code  of  discipline;  where
 there  is  statutory  provision  there  also  we
 follow  the  same  method.  If  We  want  to
 change  it  we  can  change  it  by  bringing
 about  @  settlement  and  understanding
 between  the  various  central  trade  union
 organisations.  That  settlement  is  not
 forthcoming  as  yet.

 श्री  मूलचन्द  डागा  :  राज  मजदूर  लोगो

 की  जब  राजनैतिक  पार्टिया  है  शौर  मजदूर
 अपनी  उन  राजनीतिक  पार्टियों  से गाइड  होते

 है  तो  जाहिर  है  कि  जब  तक  उनमे  सुलह
 नहीं  होगी  तब  तक  मजदूर  लोग  भी  एक
 साथ  नहीं  जाएंगे।  जबकि  सारे  मजदूर
 राजनीतिक  पा श्यो  में  बटे  हुए  है  तो  इसका
 तो  मतलब  यह  हुआ  कि  जब  तक  उन

 पोलिटिकल  पार्टियों  में  कोई  पोलिटिकल
 सेंटीमेंट  नहीं  होगा  तब  तक  मजदूरों  की

 यूनियंस  में  भी  सैटिलमेंट  नहीं  होगा  ।

 SHRI  R.K.  KHADILKAR  :  It  is  not
 correct  to  say  that  all  these  trade  unions
 are  divided  completely  on  party  lines.  No
 doubt  there  is  political  affiliation  on
 ideological  basis,  sometimes;  therefore
 it  would  not  be  proper  to  take  a  pessi-
 mistic  view  and  say  that  they  will  not
 come  together,  I  have  realised  from
 several  meetings  with  them  that  they  are
 equally  cager  to  come  to  a_  settlement,
 keeping  in  view  the  larger  interests  of  the
 working  class  in  the  country.

 श्री  हुकम  चन्द  कछवाय  :  अध्यक्ष  महोदय,
 मैं  आपके  माध्यम  से  मंत्री  महोदय  से  जानना
 चाहता  हुँ  कि  6  मई  को  जो  बैठक  होने
 वाली  है  उसमें  किन  किन  दलों  को  बुलाया
 गया  है,  किन  किन  मजदूर  संगठनों  को

 बुलाया  गया  है?  यह  प्रश्न  कि  किसी  मज-

 दर  संघ  के  प्रतिनिधि  स्वरूप  का  पता  लगाते
 के  लिए  गुप्त  मतदान  प्रणाली  का  सरकार
 द्वारा  समर्थन  किया  जाय  और  यह  कि
 सरकार  द्वारा  एक  उद्योग  में  केवल  एक  संघ
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 को  मान्यता  दी  जाय  इस  मामले  को  श्षरकार
 स्वयं  काफी  समय  से  उल भाये  रख  रही  है
 कौर  सरकार  यह  नहीं  चाहती  है  कि  बहु
 निबटे  |  भ्रभी  जो  मान्यता  प्राप्त  यूनियनें  हैं
 वह  मजदूरों  का  बन्दे  का  पैसा  उनकी

 तनख्वाह  में  हीं  सीधे  कटवा  देती  है।  लेकिन
 जो  भ्रनरेकगनाइज्ड  यूनियंस  हैं  उन्हें  करेक्ट-
 रीज  में  चन्दा  भी  नहीं  लेने  दिया  जाता  तो
 क्या  सरकार  इस  प्रथा  को  समाप्त  करेगी
 कि  उनकी  तनख्वाह  में  से  वह  सीधे  चन्दा  त

 काट  लिया  जाया  करे  और  जो  भश्रनरजिस्टर्ड

 यूनियन  है  उनको  इस  बात  का  अधिकार  मिले

 कि  वह  जाकर  वहां  चन्दा  इकट्ठा  कर  सकें  |

 SHRI  २.  K.  KHADILKAR  ;  At  these
 conferences  from  the  trade  union  side
 three  central  organisatios  are  invited
 INTUC,  AITUC  and  HMS.  Regarding
 the  second  question,  to  my  knowledge,
 this  practive  does  not  prevail  m=  the
 industry  nor  is  it  being  encouraged  by
 any  trade  union.  In  some  place  perhaps
 some  trade  union  leadership  might  be
 following  this  practice.

 at  हुकम  ष्वम्व  कछवाय  :  मेरे  प्रश्न  का

 उत्तर  नही  पाया  है  ।

 मध्यक  महोदय  :  माननीय  सदस्य  के

 प्रश्न  का  उत्तर  तो  कभी  भी  नहीं  करायेगा  t

 श्री  हुकम  छन्द  कछवाय  :  जानबूझकर

 वह  नहीं  बतलाना  चाहते  है।  आखिर

 बी०  एम०  एस०  के  मजदूरों  के  संगठन  को

 चन्दा  क्‍यों  नहीं  दिलवाया

 अ्रध्यक्ष  महोदय  :  झा डर,  झाइंर ।  मंत्री

 महोदय  को  जो  उत्तर  देना  था  दें  चुके
 बाकी  माननीय  सदस्य  के  मंशा,  माफिक
 उत्तर  दिलवाना  मेरे  लिए  बड़ा  मुश्किल
 है।
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 SHRI  DINEN  BHATTACHARYYA  :
 I  want  the  hon.  Minister  to  give  a  posi-
 tive  answer  to  the  question.  Actually
 what  is  the  policy?  I  want  to  know  how
 the  Government  proceeds  regarding  the
 selection  of  representative  character  of  the
 Qnivas,  Will  it  only  depend  on  certain
 decisions  by  certain  unions  or  they  will
 take  areasonable  view  so  that  they  may
 have  some  automatic  acceptance  of  the
 working  class  as  a  whole  in  Inia  ?

 SHRI  R.  K.  KHADILKAR  :  The
 first  effort  is  to  bring  about  some  under-
 standing  on  these  issues...  (/aterruptions)
 According  to  the  £968  verification  we
 have  established  the  credentials  of  three
 national  trade  union  organisations.

 श्री  हुकम  मन्द  कछवाय  :  उनमे  बहुत  सी
 बोगस  संस्थाएं  है  1

 अ्रध्यक्ष  महोदय  :  शाइर,  ब्राइट।

 SHRIR.  K.  KHADILKAR:  It  does
 not  mean  thar  the  new  unions  or  organi
 sations  which  have  come  ७७  tecently—-
 their  membership  will  not  be  verified.
 That  process  will  start  soon.  At  the
 appropriate  time,  if  they  satisfied  the
 standards,  they  will  get  recognition.  In
 case  there  is  failure,  I  have  assured  this
 House  that[am  not  going  to  wait  indefi-
 nitely.  We  shall  have  to  make  up  our
 mind  and  say:  this  is  the  solution  and
 these  are  the  criteria  to  be  applied.

 SHRI  RAJA  KULKARNI  :  The
 Minister  had  given  six  months’  time  to  all
 the  trade  unions,  I,  that  time  over  and
 has  any  final  agreed  proposal  come  to  the
 ministry.

 SHRI  क्र,  K,  KHADILKAR  :  That
 time  will  be  aver  by  the  end  of  the  month
 because  I  bad  extended  the  six-month
 period.  The  hon.  member  is  a  member
 of  one  of  the  central  organisations  and
 lam  sure  he,  knows  that  there  is  a  limited
 accord  already  reached.  From  the  709४9
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 papers,  it  appears  that  perhaps  full  accord
 is  in  sight.

 SHRI  G.  VISWANATHAN  :  May  I
 kNow  which  are  the  unions  that  are
 opposed  to  secret  ballot  for  determining
 the  representative  character  and  what  are
 the  reasons  for  their  opposition  ?

 SHRI  २.  K.  KHADILKAR  :  The  secret
 ballot  method  is  basically  not  acceptable
 tothe  INTUC,  HMSand  AITUC  were
 agreed  that  instead  of  verification,  the
 ballot  method  may  have  to  be  adopted.
 But  after  the  National  Labour  Commi-
 ssions  report,  it  has  been  made  very  clear
 that  the  method  of  verification  brings
 greater  stability  to  the  trade  union
 movement.  It  does  not  encourage  a  mere
 agitational  approach.  At  the  same  time,
 im  cerita  circumstances,  all  the  threc
 unions  have  agreed  now  tuo  accept
 verification  and  in  certain  marginal  cases
 where  there  is  doubt,  they  have  proposed
 that  we  should  adopt  the  batlot  method.

 श्री  नान्हू  सा राय रश  पांडे:  ब्या  इस
 बात  को  देखते  हुए  कि  6  महीने  हो  गये
 जो  कि  टाइम  आपने  फिक्स  किया  था  कि
 उस  परिधि  के  भीतर  हमे  सेंट्रल  ब्रॉड  यूनियंस
 को  किसी  ग्रिड  फार्मूले  पर  ला  देंगे  चूंकि
 हहे  बहू  समय  व्यतीत  होने  जा  रहा  है  तो

 यह  सीक्रेट  बैलट  के  “सिस्टम”  को

 "फाएनेलाइज'  करने  में  सरकार  को  क्या
 दिक्‍कत  पड़  रही  है  ?

 SHRI  7२.  K.  KHADILKAR:  There  is
 no  difficulty  in  finalisation,  but  we  wanted
 to  give  greater  time.  My  view  is  they  have
 come  closer.  Gaps  are  narrowed  and
 bridges  of  understanding  have  been  built.
 lam  quite  certain  gthat  during  the  next
 few  weeks  we  shall  come  forward  witha
 concrete  proposal.

 aft  रामावतार  शास्त्री  :  अध्यक्ष  महोदय,
 सब  इस  बात  को  मानते  हैं  कि  एक  उद्योग

 में  एक  ही  यूनियन  होनी  चाहिए  ।  बसव  जब
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 सब  लोग  तैयार  हैं  कि  एक  इंडस्ट्री  में  एक

 ही  यूनियन  होनी  चाहिए  तो  झ्राखिर  कौन  सी

 कठिनाई  दस  चीज  को  अमल  में  लाने  के

 लिए  हो  रही  है  गरीर  नगर  कोई  कठिनाई
 हो  भी  तो  सरकार  उस  कठिनाई  को  दूर
 करने  की  दिशा  में  कौत  से  कदम  बढ़ा

 रही  है  ?

 क्या  यह  बात  सच  है  कि  बहुत  से

 संस्थानों  में  जाली  यूनियनों  को  मान्यता  देने

 के  लिए  सरकारी  क्षेत्र  के  प्राधिकारी  पहल  ले

 रहे  है  जमे  कि  खुद  ६116  प्रॉविडेंट  फंड  का

 जो  सेंट्रल  दफ्तर  है  वहा  एक  जाली  यूनियन
 को  मान्यता  दी  गई  है  ?

 SHRI  R.K.  KHADILKAR  :  All  the
 trade  union  leaders  say  publicly  that  they
 would  accept  this  principle,  but  because
 of  trade  union  rivalry,  they  do  not  accept
 itin  practice.  J  may  mention  here  for
 the  benelit,  of  the  hon.  member  that  they
 sometimes  practise  poaching  in  order  to
 disturb  a  rival  union.

 Financial  Assistance  to  Rajasthan  fox
 rehabilitation  of  Refugees  from  West

 Pakistan

 *584.  SHRI  DHARAMRAO  AFZAL-
 PURKAR  :  Will  the  Minister  of  LABOUR
 AND  REHABILITATION  be  pleased  to
 State  :

 (a)  the  amount  of  financial  assistance
 given  ,by  the  Central  Government  to  the
 Government  of  Rajasthan  for  the  refugees
 who  ,have  ,recently  come  over  to  India
 from  West  Pakistan  in  the  recent  Ino-Pak
 War;

 (b)  whether  some  Hindu  refugees  have
 expressed  their  desire  to  settle  in  India  ;
 and

 ©  if  80,  the  reaction  of  the  Government
 of  India  thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR  AND  REHA-
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 BILITATION  (SHRI  BALGOVIND
 VERMA)  :  (a)  The  Government  of  Raja«
 sthan  have  been  authorised  to  incur
 expendituce  for  giving  relief  to  the  needy
 refugees  and  the  reimbursement  of  such
 expenditure  will  be  made  by  the  Central
 Government.  Relief  sanctioned  covers
 free  rations,  clothing  and  a  little  cash  for
 purchasing  day-to-day  necessities  and  it  is
 admissible  in  camps.

 (b)  Yes,  Sir.

 (ce)  They  should  return  to  Pakistan  us
 soon  as  Indo-Pak  relations  are  normalised.

 SHRI  DHARAMRAO  AFZALPUR-
 KAR:  From  the  statement  given  by  the
 minister  it  is  not.  clear  how  much  the
 Central  Government  has  given  for  the
 refugees  who  have  come  to  Rajasthan.  I
 want  to  know  how  many  refugees  huve
 come  to  India  so  far  and  settled  down
 not  only  in  Rajasthan  but  in  othe  border
 States  also.

 SHRI  BALGOVIND  VERMA:  [he
 Government  has  put  4.82,  lakhs  at  the
 disposal  of  Rajasthan  Government,
 Regarding  the  number  of  refugees,  34,000
 had  come  over  to  India  from  tndia-held
 territory,  of  which  10,000,  have  gone  back.
 There  aro  about  4000  people  who  have
 crossed  over  to  India  from  Pakistan  itself.

 SHRI  DHARAMRAO  AFZALPUR-
 KAR  :  May  I  know  whether  some  Hindu
 refugees  have  expressed  their  desire  to
 settle  down  in  India?  If  the  answer  is
 yes,  may  |  know  if  they  are  not  staying
 in  the  camps  but  they  have  already  spread
 throughout  the  country  and  doing  their
 own  business?  If  so,  what  are  the  proper-
 tles  they  have  left  and  what  action  has
 Government  taken  about  their  settie-
 ment  ?

 SHRI  BALGOVIND  VERMA  :  Out
 of  the  total  number  of  refugees,  near
 about  8,000  people  are  staying  in  camps
 and  the  others  are  staying  with  their
 relations.  Out  of  these  8,000,  the  number
 of  refugees  who  have  come  from  occupied
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 Pakistan  territory  and  who  are  in  the
 camps  is  6,000.  tis  not  true  to  say  that
 they  ‘are  spread  all  over  the  country  and
 following  their  own  avocations,  They  arc
 living  there  in  Rajasthan  only.

 wt  मूलचन्द  डागा  :  बहुत  से  शरण-
 जियों  ने  इच्छा  जाहिर  की  है  कि  वह  वापिस
 पाकिस्तान  नही  जाना  चाहते  कौर  हिन्दुस्तान
 में  ही  सैटल  होना  चाहते  है।  मैं  जानना

 चाहता  हूँ  कि  क्‍या  सरकार  उनको  बाध्य
 करेगी  कि  वह  पाकिस्तान  जायें  ।

 SHRI  BALGOVIND  VERMA:  They
 ate  Pakistani  nationals  and  they  have
 been  registered  as  foreigners.  The
 question  of  their  staying  here  does  not
 arise.  They  aie  here  only  tit!  the  relations
 are  normalised

 SHRI  SOMCHAND  SOI  ANKI:  The
 Minister  ts  aware  that  Rajasthan  45  not
 the  only  border  State  on  the  western  side
 Gujarat  is  also  there.  I  want  to  know
 the  number  of  refugees  who  have  come
 to  Gujarat  and  how  much  financial
 assistance  has  been  given  to  Gujarat
 Government  or  is  going  to  be  given  ?

 SHRI  BAIGOVIND  VERMA  :  I86)
 persons  have  come  over  to  Gujarat  from
 India-held  territory  of  Pakistan  and  44)
 persons  have  come  from  Pakistan  to
 Gwarat.  Tho  amount  which  we  have
 sanctioned  to  Gujarat  Government  is
 Rs,  ]  44  lakhs  tor  this  puropse.

 Raising  Issue  of  Indian  Icrritary  Occupied
 by  China  in  U.N.O.

 +
 #585.  SHRI  BANAMALI  PATNAIK  :

 SHRI  RANABAHADUR
 SINGH  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  ;

 (a)  whether  in  962  War  "with  China,
 India  lost  about  30,000  square  miles  of
 territory  to  China;  and
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 (b)  if  so,  whether  Government  would
 like  to  raise  this  issue  in  the  U.N.  O.
 regarding  the  withdrawal  of  Chinese
 troops  {from  Indian  territory  as  China
 has  also  become  a  member  of  the  U.  N.  0.
 now  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  SWARAN  SINGH)
 (a)  During  the  Chinese  invasion  of  India
 in  1962,  China  further  occupied  approxi-
 mately  2,500  sq.  miles  of  Indian  territory
 in  Ladakh  in  addition  to  about  12,000  sq.
 miles  already  occupied  by  her.

 (b)  The  Government  of  India  favours
 solution  of  bilateral  issuc,  bilaterally.

 SHRI  BANAMAIT  PATNAIK.  Mav
 I  know  from  the  hon.  Minister  what  step
 are  being  taken  for  the  bilateral  talks  ?

 SHRI  SWARAN  SINGH]:  We  would
 favour  bilateral  talks  although,  at  the
 present  moment,  the  relationship  between
 our  two  countnet  i8  such  that  bilateral
 talks  are  not  Ithely  to  yield  any  useful
 result.

 SHRI  BANAMALI  PATANAIK
 What  steps  are  being  taken  to  normalise
 the  relations  ?

 SHRI  SWARAN  SINGH:  |  madea
 statement  only  yesterday  in  the  course  of
 the  debate.

 SHRIH  N.  MUKERJEL:  If  in  the
 case  of  Pakistan  with  which  country  also
 our  relations  are  not  particularly  pleasant
 and  we  can  have  a  sense  of  statesmanship
 to  offer  a  settlement  over  the  Kashmir
 issue  even  at  the  cost  of  a  certain  re-adjust-
 ment  of  boundaries  on  which  we  can
 legitimately  have  our  claim,  may  T  know
 what  is  there  to  prevent  our  country  from
 trying  to  have  bilateral  discussion  with
 China  on  a  basis  which  is  likely  to  be
 conducive  to  a  settlement  of  the  issues
 between  us  because  Sino-Indian  and  Sino-
 Soviet  relationship  is  very  important  for
 strengthening  the  world  peace.
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 SHRI  SWARAN  SINGH  :  I  agree
 with  the  hon.  Member  because  the  talk
 between  India  and  China  is  in  the  mutual
 interest  of  both  India  and  China  and  also
 will  be  conducive  to  strengthening  world
 peace.  At  the  present  moment;  I  think,
 the  present  relationship  is  such  that  even  if
 bilateral  talks  are  started  to  settle  this
 issue,  the  result  is  not  likely  to  be  of  such
 nature  which  could  satisfy  us.  As  a  matter
 of  fact,  we  have  first  to  improve  relations
 before  we  can  think  of  starting  bilateral
 talks.

 श्री  हुकम  चन्द  कछवाय  :  962  में
 इस  सदन  में  सारे  सदस्यों  ने  खडे  होकर
 प्रतिज्ञा  की  थी  कि  चीन  के  कब्जे  मे  जो

 भूमि  है  उसका  एक  एक  इच  वापस  करायेंगे।
 प्रधान  मन्त्री  नेहरू  जी  उस  समय  मौजूद  थे  ।
 उनके  सामने  प्रस्ताव  लाया  गया  था।  इस
 समय  972  चल  रहा  है।  मै  स्त्री
 महोदय  से  जानना  चाहता  हुँ  क्रि  पिछले  दस
 सालों  में  कौन-कौन  से  प्रयत्न  किये  गए  हूँ
 कि  चीन  के  अधिकृत  हमारी  भूमि  वापस  ली
 जाये  ?

 SHRI  SWARAN  SINGH  The
 Resolution  that  was  adopted  is  the  Resolu-
 tion  of  Parliament  to  which  all  of  us  area
 party.  This  matter  can  be  resolved  only
 by  bilateral  talks.

 at  gen  we  कछवाय  :  मै  जानना
 चाहता  हूँ  कि  दस  वर्षों  मे  कौन-कौन  से
 उपाय  किये  गए  चीन  अधिकृत  भूमि  को  वापस
 लेने  क ेलिए  ?  हमने  प्रतिशत  की  थी  इस
 सदन  में  कि  हम  उसको  वापस  लेंगे।  उस
 को  वापस  लेने  के  लिए  कौन-कौन  से  कठोर
 कदम  सरकार  द्वारा  उठाये  गए  हैं?  क्‍या
 अब  तक  श्राप  सोते  ही  रहे  हैं  ?

 प्रख्यात  महोदय  :  भाष  क्या  करते  हैं  ?
 सह  कोई  पब्लिक  प्लेटफार्म  नहीं  है  1
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 SHRI  SWARAN  SINGH:  I  think  ७
 the  hon.  Member  sleeps  quite  well  these
 days.  (/nterrnption)

 SHRI  PILOO  MODY  :  I  would  also
 like  to  have  an  answer  to  the  question
 asked  by  Mr.  Kachwai  as  to  what  steps
 the  Government  have  taken  in  the  last  few
 years  after  the  passing  of  the  Resolution,
 to  honour  the  contents  of  the  Resolution.
 It  is  a  perfectly  valid  question.  If  the
 Minister  does  not  want  to  reply,  that  it  is
 against  the  national  interest,  let  him  do  so.
 But  let  him  not  evade  the  question.

 SHRI  SWARAN  SINGH  :  T  have
 Iready  said  that  this  can  be  resolved  only

 by  bilateral  talks.  Some  initial  effort  was
 made  to  probe  as  to  whether  the  possi-
 bility  of  talks  is  there  or  not.  But  I  must
 be  frank  in  saying  that  no  progress  has
 been  made.  No  other  steps  have  been
 taken.

 SHRIG.  VISWANATHAN  In  view
 of  the  fact  that  i0  years  have  elapsed  and,
 since  then,  no  steps  have  been  taken  to
 regain  the  lost  territory,  I  want  to  know
 from  the  hon.  Minister  whether  the
 Government  at  present  holds  the  opinion
 as  it  was  expressed  by  the  late  Prime
 Minister  that  in  the  occupied  territory  not
 a  blade  of  grass  grows.

 SHRI  SWARAN  SINGH  That
 Statement  has  nothing  to  do  with  the
 Present  question.  That  was  a  descriptive
 Statement  about  which  proper  clarification
 was  given  even  at  that  time.  So  far  as  the
 present  question  is  concerned,  I  have  said
 that  so  much  territory  is  under  Chinese
 occupation  and  it  is  our  determination  to
 Tesolve  this  matter  bilaterally  by  peaceful
 means,

 MR.  SPEAKER:  Mr,  Samar  Guha.

 भी  हुकम  बाद  कथू बाय:  झब् यक
 महोदय,  बाप  मेरी  प्रां ना  सालों।  सरकार
 जान वूम  कर  इस  बात  को  हॉसन  भांति
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 है।  जब  वह  प्रस्ताव  पास  लुभा  था,  मैं  इसी
 सदन  में  था...

 MR.  SPEAKER  :  He  _  is  speaking
 without  my  permission.  Nothing  will  go
 on  record.

 श्री  हुकम  शब्द  कछवाय  :*

 MR.  SPEAKER:  Do  not  make  this
 something  of  a  public  platform,  Question
 Hour  5  going  on,

 श्री  हुकम  चंद  कछवाय  :*

 प्रत्यक्ष  महोदय  :  नगर  श्राप  इस  तरह
 से  करेंगे  तो  मुझे  कहना  होगा  कि  श्राप

 बाहर  चले  careers  (व्यवधान)
 “one

 पार्लियामेंट  को  फिश  मार्केट  बनाना  चाहते
 हैं।

 श्री  हुकम  चन्द  कथू वाय  :*

 MR.  SPEAKER:  Nothing  will  go  on
 tecord.  You  cannot  force  the  Minister.

 SHRI  SWARAN  SINGH  :
 set  any  time  hmit.

 [  cannot

 अध्यक्ष  महोदय  :  जसे  चुनाब  की  मीटिंग

 हो  रही  है।

 श्री  हुकम  चन्दा  कछवाय  :*

 MR.  SPEAKER  :
 allowed  to  go  on  record.

 Nothing  will  be

 श्री  हुकम  चरण  कुनाल  :”*

 जार,  SPEAKER  :  The  hon.  Member
 ‘is  disturbing  the  proceedings  of  the  House.
 It  is  his  habit.  He  is  wasting  the  time  of
 the  House.

 Mr.  Samar  Guha.

 SHRI  SAMAR  GUHA  :  I  want  to
 dnow  from  the  Minister  whether  in  the

 VAISAKHA  fy  894  (SAKA)  Oral  Answers  8

 Indian  territory  of  14,000,  sq.  miles  occupied
 by  the  Chinese  any  civil  administration
 has  been  set  up  by  China  or  whether  any
 military  fortification  has  also  been  set  up
 there  and  what  is  the  condition  of  the
 Indian  citizens  there  ?  In  view  of  the
 unanimous  resolution  passed  by  this  House
 ten  years  ago  that  the  Chinese  aggression
 will  be  got  vacated,  I  would  like  to  know
 what  attempts  have  been  made  by  the
 Government  to  retrieve  our  territory.  I
 also  want  to  know  if  the  bifatera]  talks
 fail,  whether  the  Government  is  considering
 to  adopt  any  other  measure  to  vacate  the
 Chinese  aggression  from  our  territory.

 SHRI  SWARAN  SINGH  :  The
 Chinese  are  present  mulitartly  in  that
 region  But  3  cannot  give  the  detaijs  o/
 any  fixed  mulitary  mstallations  that  might
 have  been  established  there.

 We  have  very  little  information  about
 the  condition  of  the  people,  if  any,  who
 are  living  in  that  region.

 About  the  resolution  of  the  House  that
 was  adopted,  we  stand  by  that,  and  I  have
 already  tried  to  state  ou  position  that  it
 will  be  our  effort  to  resolve  this  matter
 bilaterally.

 About  the  third  question,  I  would  not
 Itke  to  answer  in  any  hypothetical  manner.
 We  would  continue  to  deal  with  this
 problem  bilaterally.  If  it  fails,  what  we
 will  do—we  will  consider  that  at  that  time.
 I  do  not  want  to  commit  the  country  at
 this  stage.

 SHRI  SAMAR  GUHA:  One  impor-
 tant  question  has  remained  unanswered—
 about  the  condition  of  Indian  citizens
 there.

 SHRI  SWARAN  SINGH  [  have
 already  said  that  I  have  no  information.

 SHRI  SAMAR  GUHA:  Our  Indian
 nationals  are  in  that  occupied  territory.
 ‘What  is  their  condition  ?

 “Not  recorded.
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 MR.  SPEAKER  :  You  expect  ०  reply
 and  that  is  possible  only  if  you  sit  down.

 SHRI  G.  VISWANATHAN  :  Aij¢e
 there  any  Indian  nationals  ?

 SHRI  SWARAN  SINGH  :  As  Ihave
 already  said,  Ihave  no  information  about
 their  condition.

 SHRI  BHAGWAT  JHA  AZAD  :
 Since  at  requires  the  willingness  of  buth  the
 parties  to  have  bilateral  talks,  lest  it  may
 be  misunderstood  outside  that  only  a  few
 Members  remember  the  resolution  of  the
 Parliament  and  are  eager  to  take  back  our
 territory  from  the  Chinese,  may  I  know
 from  the  Government  whether  the  Governe-
 ment  agrees  that  any  bilateral  talks  musi
 proceed  with  a  proper  understanding  and
 realising  our  position  and  with  dignity,  or
 will  the  Government,  on  the  advice  of  the
 hon.  Members,  go  one-sided  for  these
 talks  ?

 SHRI  SWARAN  SINGH  :  Our
 attitude  m  this  respect  has  been  clarified
 earlier  also  and  the  Prime  Minister  also
 made  a  statement  on  this  issue.

 The  main  question  is,  rather  the  mam
 approach  is  that  weare  prepared  to  enter
 into  bilateral  talks  and  are  prepared  to
 settle  this  matter  also  provided  the
 settlement  is  consistent  with  our  dignity
 and  also  consistent  with  self-respect

 SHRI  PILOO  MODY  :  From  what  the
 hon  Minister  has  said  by  way  of  seply
 about  bilateral  talks  etc.  I  think  certainly
 it  goes  against  the  spirit  of  the  resolution
 that  was  passed  by  this  House.  The  Resolu-
 tion  wasa  Resolution  which  put  no  con-
 ditions  on  how  that  territory  was  to  be
 regained.  3  distinctly  get  the  impression
 that  our  Government  is  perhaps  going  to
 gift  this  territory  away  to  the  Chinese  in
 spite  of  the  pious  reiteration  of  its  hopes
 of  starling  bilateral  agreements,  The
 Resolution  has  nothing  to  do  with  bilateral
 agreements,  It  says,  we  will  not  rest  till  we
 get  back  this  territory.  IT  want  to  know
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 whether  that  position  still  stands  or  whether
 the  Resolution  has  been  modified  J  to  the
 extent  that  we  will  wait  till  bilateral  talks
 can  be  held.

 SHRI  SWARAN  SINGH  :  The  present
 attitude  does  not  at  all  go  against  either
 the  spirit  or  the  letter  of  the  Resolution
 which  was  unanimously  adopted.

 Production  of  Saleable  Steel
 +

 +587.  SHRI  SHRIKISHAN  MODI  :
 SHRI  R.  R.  SINGH  DEO:

 Will  the  Minister  of  STEEL
 MINES  be  pleased  to  state  :

 AND

 (a)  whether  Government  are  taking
 adequate  measures  to  push  up  the  [  produc-
 tion  of  saleuble  steel  from  the  current  level
 of  4.5  million  tonnes  to  §  5  million  tonnes
 during  1972-73;  and

 (b)  if  so,  the  measures  taken  in  thts
 regard  ?

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  S.  MOHAN  KUIMARA-
 MANGALAM)  :  (a)  Yes,  Sir.

 (b)  A  statement  is  laid  on  the  Table  of
 the  House.

 STATBMENY

 The  Steel  Plants  are  taking  a  number  of
 steps  to  increase  production  such  as
 specialised  repairs  to  coke  oven  batteries
 and  oven  equipment  use  of  supplementary
 fuels  in  order  to  conserve  "coke  oven  gas,
 planned  procurement  of  essential  spares  and
 other  materials,  systematic  and  improved
 maintenance  and  provision  of  balancing
 and  additional  facilities  Government
 render  all  necessary  assistance  to  the  plants
 both  in  the  public  and  the  private  sector  to
 maintain  and  improve  their  production.
 Government  also  keep  a  careful  watch  on
 their  performance,
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 2  There  is4  Task  Force  tor  every
 plant  in  the  public  sector  which  meets
 roughly  once  in  two  or  three  months  and
 reviews  the  production  im  each  plint,
 discusses  its  problems  and  follows  up  the
 decisions  taken  for  their  solution  There  is
 @  quarterly  review  of  the  performance  of  the
 plants  of  Hindustan  Steel  Ltd  by  the
 Minister

 भी  भीकिशन  मोदी  क्‍या  इ  जीनिर्यारग

 एसोसियेशन  न  स्टील  के  प्रोडक्शन  को
 बढाने  के  लिए  कोई  दस  वर्षीय  योजना

 सरकार  का  दी  है,  यदि  हा,  तो
 सरकार  उस  पर  कितने  परसेंट
 अमल  कर  रही  है  ?  क्या  हमारी  योजना  का
 टारगेट  7  परसेट  ग्रोथ  का  था  और  वह

 एन जुली  4  परसेंट  हई,  यदि  हा,  तो  इसके
 क्‍या  कारण  है?

 SHRIS  MOHAN  KUMARAMAN-
 GALAM  90  far  as  10,  year  programme  ts
 concerned  we  cannot  say  there  ts  any
 definite  cleaicut  t  rget  for  10,  years  though
 we  attempt  to  ४०६८७  an  annual  target  So  far
 as  the  progress  s  concerned,  from  the  pont-
 tion  as  we  originally  planned,  as  hon
 Members  aie  aware,  we  are  not  uble  to
 keep  up  the  targets  lor  various  reasons

 including  lack  of  adequate  attention  to
 maintenance,  the  difficulties  in  operation
 of  the  coke  ovens  and  difficulty  of  dealing
 with  labour  and  so  on

 श्री  ओऔकिशन  दोदो  क्‍या  स्टील
 प्रोडक्शन  बढ़ाने  क ेलिए  मिनी-प्लाट्स  को
 बढ़ावा  नही  दिया  जा  सकता  है  शौर  भीनी

 प्लाट्स  के  लिए  जो  लाइसेंस  की  योजना

 बनाई  गई  है,  क्या  उसको  बन्द  नहीं  किया
 जा  सकता  है  ?  राजस्थान  मे  भ्रामरी-प्रौढ़  है,
 लेकिन  रेलवे  फ्रंट  ज्यादा  होने  से  तह  बाहर

 नही  जा  सकता  है।  तो  फिर  बहा

 ज्यादा  मिनी-प्लाट्स  क्यो  नहीं  लगाये

 जाते  ?
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 SHRI  S  MOHAN  KUMARAMAN-
 GALAM  [he  hon.  Member  is  not  entt
 rely  correct  in  saying  that  there  are  rich
 deposits  ofsron  ore  in  Rajasthan  The
 depusits  of  tron  ore  in  Rajasthan  are  some
 what  limited  compared  with  the  much
 larger  deposits  in  other  parts  of  the
 country  Therefore  the  question  of  the
 economics  of  transterring  ore  from
 Rajasthan  docs  not  really  arise

 att  'भी कि दान  सोदी  :  राजस्थान  क॑
 लिमिटिड  रिसोर्सिज  को  काम  में  लाने  के

 लिए  सरकार  न  कौन  से  उपाय  किये  है  ?

 SHRI  S  MOHAN  KUMARAMAN-
 GALAM  [ie  Geological  Survey  has
 survcyed  the  areisin  Rajasthan  From  the
 report  its  seen  that  this  survey  0065  not
 indivate  that  the  deposits  arc  of  such  a  kind
 asto  support  a  major  steel  plant  and
 certainly  they  are  not  of  the  same  volume
 or  value  as  the  deposits  in  places  irke
 Baraamdo  —_  Barladilla,  Hospet  and
 fKudremukh  areas

 श्री  फूल चन्द  वर्मा  कया  यह  सत्य  है
 कि  i97:-72  में  भिलाई,  दुर्गापुर  प्रो
 राउ  अकेला  मे  उत्पादन  बढा  है  ?

 SHRI  ५  MOH4AN  KUMARAMAN-
 GALAM  So  far  as  the  production
 in  Rourkela  Is  concerned,  It
 hes  declined  Hon  Members  are
 awirc  that  as  aresult  of  the  collapse
 of  the  steel  melting  shop  roof  last  year,
 there  has  been  a  stesp  decitne  in  produc-
 tron  So  fur  as  the  question  of  Durgapur
 ॥$  concerned,  the  position  is  marginal

 SHRI  DINEN  BHATTACHARYYA.
 From  the  statement  we  find  that  the  steel
 plants  are  taking  a  number  of  steps  one
 of  which  38  repairs  to  coke  oven  batteries
 May  I  know  for  how  long
 the  coke  oven  batteries  are  out  of
 order  and  they  are  under  repair  in
 Durgapur  ?

 SHRI  S.  MOHAN  KUMARAMAN-
 GALAM:  I  have  sot  got  the  information
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 about  exact  time.  I  shall  give  it  to  the  hon.
 Member  if  he  wishes  to  have  it.

 Industrial  Peace

 "589,  SHRI  CHINTAMANI  PANI-
 GRAHI  :  Will  the  Minister  of  LABOUR
 AND  REHABILITATION  be  pleased  to
 state:

 (a)  whether  Government  have  recently
 devised  any  measures  to  ensure  lasting  i0-
 dustrial  peace;  and

 (b)  ifso,  the  salient  features  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISIRY  OF  LABOUR  AND  REHABI-
 LITATION  (SHRI  BALGOVIND
 VERMA):  (a)  and  (b).  Government
 convened  a  meeting  of  employers’  and
 workers’  representatives  in  December  1971
 when  they  agreed  to  keep  up  and  maximise
 indusirial  production  in  an  atmosphere  of
 cooperation  and  =  industrial  peace.
 Following  this  meeting,  a  Working  Party
 was  appointed  to  suggest  concrete  measures
 for  speedy  settlement  of  industrial  disputes
 and  procedure  for  recognition  oi  unions.
 The  fourth  meeting  of  the  Working  Party
 iy  being  held  on  May  6,  1972,  to  consider
 these  matters  further

 SHRI  CHINTAMANI  PANIGRAHI  :
 Of  fate,  with  a  view  to  having  lasting
 industrial  peace  and  peaceful  relations  for
 achieving  our  economic  programme  of  self
 reliance,  Government  are  thinking  of  vario-
 us  things  The  hon.  Minister  has  conceiv-
 ed  of  so  many  ideas  during  the  last  seven
 or  eight  months,  For  instance,  he  has
 decided  that  every  industry  must  have  a
 production  panel  where  the  workers  and
 the  employees  could  be  associated.  He  has
 also  suggested  that  there  should  be  a  na-
 tional  council  of  trade  unions.  Again,  he
 has  thrown  out  some  suggestions  to  the
 effect  since  there  is  mordinato  delay  with
 the  existing  system  of  settling  disputes  of
 workers,  there  should  be  a  time-bound
 schedule  for  compulsory  adjudication  and

 80  on.  "He  has  been  talking  about  these
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 things  during  the  last  eight  to  nine  months.
 And  he  is  trying  his  way  to  find  a  solution.
 I  would  like  to  know  to  what  extent  parti-
 cularly  he  has  succeeded  in  this  direction  so
 that  at  least  within  the  coming  two  or  three
 months,  there  will  be  a  kind  of  machinery
 which  can  evolve  industrial  peace  in  the
 industrial  sectors  of  our  country.

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  KX.  KHAD-
 ILKAR)  :  It  has  been  stated  in  the  reply
 that  quite  a  number  of  itemes  have  been  res-
 olved  and  the  fina!  meeting  of  the  Working
 Party  is  to  take  place  on  6th  May.  Men-
 tion  has  also  been  made  about  setting  up
 a  sort  of  industrial  production  panel  at  the
 plant  level.  Secondly,  at  the  nationat
 level  there  is  an  agreement  to  set  up  a  Na-
 tional  Council  of  Trade  Unions.  On  other
 matters  a  near  agreement  situation  has  been
 created.  I  am  hopeful,  as  I  said  earlier,  tu
 have  some  conciete  results  when  we  meet
 on  the  6th.

 SHRI  CHINTAMANI  PANIGRAHI:
 When  we  are  discussing  the  question  of
 industrial  peace,  it  would  be  relevant  to
 examine  what  is  actually  happening  on  the
 industrial  front.  Today  I  have  got  a  tele-
 gram  saying  that  about  400  workers  on  the
 South-Eastern  Railway,  Kurda  Road,  in
 the  railway  public  sector  unit,  are  retren-
 ched.  Reports  of  retrenchment  from  other
 places  are  also  coming.  The  actual  number
 of  man-days  Jost  in  968  was  J,38,46,329.
 In  1970,  it  has  gone  up  to  more  than
 l,7]  crores.

 MR  SPEAKER  :  Do  not  give  informa-
 tion,  Ask  a  question.

 SHRI  CHINTAMANI  PANIGRAHI  ;
 Industrial  peace  rests  on  there  being  no
 strikes,  closures  and  retrenchment.  Rut
 these  go  on.  What  is  the  alumate  in  this
 regard  in  97i-72  2

 SHRI  R,  K.  KHADILKAR  :4  do  not
 think  this  question  arises  out  of  this.

 SHRI  CHINTAMANI  PANIGRAHI  ;
 Industrial  peace  does  not  arise  out  of  this.
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 SHRIR  K  KHADILKAR  The,num-
 ber  of  man  days  lost  has  been  reduced  by
 50  per  cent,  I  do  not  have  the  exact  figure
 just  now

 SHRI  DINESH  CHANDRA  GO-
 SWAMI  Independent  of  labour  organisa-
 tions  have  Government  adopted  any  policy
 or  programme  to  educate  the  Workers  about
 the  necessity  of  maintaining  lasting  peace  at
 the  moment  to  reach  our  objective  of  sclf-
 reliance?

 SHRI  R  K  KHANILKAR  Yes,  we
 have  got  the  workers’  education  scheme
 Tt  s  operating  in  almost  all  the  regions  —  It
 has  certainly  helped  us  build  a  cadie  of
 workers  who  understand  that  they  should
 not  ६0  on  strike  on  just  flimsy  grounds.  So
 this  scheme  ts  a  sort  of  stabilising  factor  m
 the  mdustrial  field

 SHRIS  M  BANERJEE  J  am  aware
 that  the  hon  Minister  is  domnyg  his  best  to
 bring  about  a  settlement  in  many  industries
 But  is  he  aware  thit  when  we  are  talking
 of  industrial  peace,  nearly  2  lakh  construc-
 tron  workers  working  under  Hindustan
 Construction  will  go  on  stike  trom  Ist  May
 3972  aftecting  13  hip  projects?  Is  this
 matter  being  relerred  to  a  national  tribunal?
 Will  some  interim  =  relel  be  paid  to  these
 workers  १0  that  a  strike  6  averted?)  Is  the
 Minaster  seized  of  this  matter?

 SHRIR  K  KHADIKAR  I  know
 the  situation  regarding  that  and  the  likely
 confiict  I  may  inform  the  House  that  I
 am  hopeful  that  concilation  eflerts  would
 succeed

 Unemployed  Metallurgy  Graduates

 #590,  SHRIK  C  CHANDRAPPAN
 Will  the  Minister  of  LABOUR  AND  RE
 HABILITATION  be  pleased  to  state

 (a)  whether  a  lasge  number  of  Metal.
 lurgy  Gradugies  are  unemployed  im  our
 country  to  day,

 fb)  whether  the  attention  of  Govern
 ment  has:  been  drqwn  to  the  regort  on  this
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 subject  by  the  Institute  of  Applied  Man-
 power  Research,  and

 (c)  if  so,  the  sahent  features  thereof
 and  the  steps  taken  to  meet  this  situation?

 THE  DEPUTY  MINISTER  IN  THE
 MINISFRY  OF  LABOUR  AND  REHA-
 BILITATION  (SHRI  BAI  GOVIND
 VERMA)  (a)  While  information  about
 the  number  unemployed  9  not  available,
 there  were  283  graduates  (including  post
 giaduates)  ind  338  diploma  holders  in
 metallurgy  on  the  live  register  of  L  mployment
 Exchanges  in  the  country  as  on  31  12-1971
 is  compured  to  346  metallu  gical  graduates
 and  184  diploma  holde  ५  at  the  end  of  970

 (b)  Yes

 (०)  Astatument  im  fad  on  the  Table
 of  the  House

 Statement
 Some  of  the  ntore  important  fratures  of

 the  Report  entitled  Demand  and  Supply
 of  Metillurgists  2969  /  brought  out  bv
 LA  MR,  are  given  below

 G)  The  Report  has  attempted  an  assess-
 mont  of  the  demand  ior,  and  sup
 ply  of,  metallurgists  during  the
 Fourth  and  Fifth  Plain  periods

 (a)  Projections  of  demand  for  metal
 lurgists  up  to  I97)  79  hive  been
 mad  separately  for  the  different
 sectors  of  the  ce  tomy  using  such
 personnel  for  a  varietv  of  activi
 ties  =  Phis  as  done  wath  reference
 tc  production  targets  in  each  sec-
 tor  ot  industry  ind  cated  by  Plan-
 ning  Comniusston  and  =  stafing
 norms  appl  cable  to  varying  sizes
 ot  production

 (it)  Estmates  of  supply  have  been
 obtained  on  the  basis  ol  following
 aysumptions

 (a)  that  the  admissions  would  bo
 maintained  at  the  level  of
 1968-69

 (9)  the  pass  rates  im  degree  and
 diplonia  courses  would  be  8190
 and  76%  respectively  of  the
 corresponding  admissions,  and
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 {c)  the  loss  dus  to  retirement,
 migration  and  casualities  would
 be  2%  per  annum.
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 (iv)  The  demand  and  supply  estimates
 Obtained  on  the  above  basis  were
 as  follows  :

 Stock  of  metallurgists

 Year  Required  Likely  (+)  Surplus
 (—)  Shortage

 1973-74  Degree  209  6806  (+)  475
 Diploma  2492  ४4  1  (—~)  228]
 Total  4583  80I7  (+)  3434

 ‘1978-79  Degree  2752  8390  (+)  5638
 Diploma  3245  805  (-)  4440
 Total  5997  3095  (+)  4498

 (v)  The  important  conclusion  reached
 in  the  Report  is  that  there  will  be
 a  Significant  surplus  of  graduate
 engineers  in  metallurgy  and  a  seri-
 ous  shortage  of  diploma-holders  at
 the  end  of  the  Fourth  and  Fifth
 Plans,  if  the  annual  admissions  to
 the  metallurgical  courses  continued
 at  the  current  level.

 2.  The  findings  of  the  institute  of  App-
 lied  Manpower  Research  in  this  connection
 have  been  brought  to  the  notice  of  some  of
 the  State  Governments  who  had  made  pro-
 posals  to  introduce  degree  courses  in  Metal-
 lurgy  in  their  institutions.  They  have  been
 advised  to  review  their  proposals  in  the
 light  of  these  findings.

 SHRIL  ८.  K.  CHANDRAPPAN:
 Answering  the  question,  the  Minister  has
 stated  that  there  are  no  facts  available  re-
 garding  the  unemployment  situation  among
 tho  metallurgical  graduates.  But,  at  the
 same  time,  the  answer  says  that  there  is
 a  little  unemployment,  and  the  statement
 says  that  this  will  increase  to  alarming
 dimensions  by  the  end  of  the  fourth  and
 the  fifth  Plans.  Considering  this,  |  would
 like  to  know  from  the  Government  what
 are  the  steps  that  Government  would  take
 to  prevent  this  mounting  unemployment.

 SHRI  BALGOVIND  VERMA  :  No
 doubt  there  is  a  little  unemployment  among

 these  graduates  and  the  diploma-holders
 but  by  the  end  of  the  fourth  Plan  and  also
 in  the  fifth  Plan,  I  think  there  will  be  some
 surplus  in  respect  of  these  graduates  but
 notin  respect  of  the  diploma-holdeis.  We
 have  taken  steps;  the  admission  has  been
 restricted  now—it  has  been  lessened  in  the
 colleges—in  order  to  control  the  situation,

 SHRI  7.  K.  CHANDRAPPAN  :  This
 is  rather  curious  and  rather  surprising  too.
 The  correct  figure  of  unemployment  as
 given  in  the  statement  is  going  to  be
 incieased,  and  the  Minister,  instead  of
 letting  us  know  whether  they  will  take
 some  positive  measures,  has  said  that  he
 8६  going  to  kill  the  baby  ;  no  more  ad-
 missions  in  future.  Ido  not  think  this  is
 a  very  positive  answer.  I  wanted  to  know
 from  the  Minister  what  are  the  posstive
 steps  that  Government  would  like  to  take
 in  this  regard;  not  cutting  the  admissions.

 SHRI  BALGOVIND  VERMA:  In  the
 Fourth  and  the  Fifth  Plans  we  hope  that
 many  new  establishments  will  come  into
 being,  and  most  of  the  graduates  will  be
 absorbed  there.  That  is  why  wo  are  taking
 precautionary  steps.  We  do  not  want  that
 the  graduates  should  remain  idle.  That
 is  why  we  have  lessened  the  enrolment
 number,

 SHRI  ८.  K.  CHANDRAPPAN  :  My
 Question  ts  pot  replied  to,  Bit,  I  think  you
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 will  agree  with  me.  What  I  wanted  to
 know  js  not  the  hope  of  the  Minister,  but
 whether  {they  have  any  definite  scheme
 regarding  this.  Government  say  they  are
 hoping;  they  are  hopitg  against  hope.

 MR.  SPEAKER:  That  is  a  definite
 scheme.

 श्री  झा रबी  बड़े  :  माननीय  मंत्रो  जी
 ने  अपने  स्टेटमेंट  में  लिखा  है  1973-7  में
 475  ग्रेजुएट्स  सरप्रस्त  होगे।  प्रभी  972
 में  कितने  सरप्लस  है  शौर  इनको  नौकरी  पर
 लगाने  के  लिए  छापते  क्‍या  कदम  उठाया  है  ?

 MR.  SPEAKER :  It  is  already  mention-
 ed  in  the  statement.

 SHRI  R.  Y.  BADE  :  It  is  not  there.

 MR.  SPEAKER :  It  is  there,  |  saw  it;  if
 he  ts  able  to  locate  it,  he  will  know.

 क्रि  बाल  गोविन्द  वर्मा:  सम्मानित
 सदस्य  ने  तो  संख्या  पूछी  है  कि  कितने
 सरप्लस  है  यह  ता  मै  इस  वक्त  दे  सकता  हूँ
 जैसा  कि  मैंने  जवाब  भ्र भी  दिया  है,  एम्प्लायमेंट
 एक्सचेंज  के  इन्दर  283  ग्रेज्यूएट्स  के  नाम
 लिखे  हुए  हैं

 क्रि  कार,  वी.  बड़े  :  काम  कितनों  को
 दिलाया  है।

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  2.  K.
 KHADILKAR)  :  If  the  names  are  on  the
 register,  it  does  not  necessarily  imply  that
 the  person  is  unemployed.  He  has  regis-
 tered  his  name  to  get  a  better  employment.
 Therefore,  these  figures  that  are  there  are
 just  indicative.

 Report  on  Hospet  Steel  Plant  by  Ceatral
 Engineering  and  Design  Berean

 "591,  SHRI  ४,  ESWARA  REDDY:
 Will  the  Minister  of  STEEL,  AND  MINES
 ‘be  pleased  ह: ह  state  +

 VAISAKHA  7,  894  (SAKA)  Oral  Answers  36

 (a)  whether  Government  have  reoeived
 the  feasibility  report  on  the  Hospet  Steel
 Plant  prepared  by  the  Central  Engincering
 and  Design  Bureau;  and

 (b)  if'so,  the  main  features  thereof  ?

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  5.  MOHAN
 KUMARAMANGALAM):  (a)  Yes,  Sir.

 (b)  A  statement  is  laid  on  the  Table
 of  the  House.

 Statement

 The  capacity  of  the  Vijayanagar  Steel
 Piant  (near  Hospet  in  Mysore  State)  would
 be  about  2.0  million  equivalent  mgot
 tonnes  of  mild  steel.  It  is  proposed  to
 design  this  plant  for  the  manufacture  of
 shaped  products.

 The  Consultants  have  evaluated  five
 different  alternatives  with  output  varying
 from  £,85  million  to  2.5  million  tonnes  of
 ingot  steel.  The  iron  ore  requirements
 would  be  met  from  the  Bellary  Hospet
 reserves  and  coking  coal  from  Bengal-
 Bihar.  The  requirements  of  water  will  be
 met  from  the  Tungabhadia  reservoir,  The
 power  requirements  will  be  met  by  the
 Mysore  State  Electricity  Board.  The  esti-
 mated  capital  outlay  ranges  from  Rs.  772.3
 crores  to  Rs,  88.8  crores  for  the  various
 alternatives.

 The  report  is  being  cxamined  in  detail.

 SHRI  Y.  ESWARA  REDDY:  In  the
 statement  it  is  mentioned  that  the  report
 on  the  Vijayanagar  Steel  Plant  1  being
 examined  in  detail.  May  I  know  when
 this  examination  will  be  completed  and
 when  the  actual  work  is  going  to  be
 started,  and  what  is  the  amount  allocated
 this  year  for  this  purpose  ?

 SHRI  S.  MOHAN  KUMARAMAN.
 GALAM  :  Ido  not  follow  the  question;
 is  it  about  Visakhapatnam  or  Vijayanagar
 Steel  Plant  ?



 3h  Oral  Answers

 SOME  HON.  MEMBERS  :
 nagar.

 Vijaya

 SHRI  S.  MOHAN  KUMARAMAN-
 GALAM  :  About  the  Vijayanagar  steel
 plant,  the  feasibility  report  is  now  under
 examination.  J  think  it  will  take  us  about
 threc  or  four  months  to  finalise  the  views.
 This  is  in  view  of  the  complications  which
 we  have  to  study.

 MR.  SPCAKER  [t  3s  about  Hospet.

 SHRI  5.  MOHAN  KUMARAMAN-
 GALAM  :  Hospet  and  Vijayanager  are  the
 same.  4  think  that  after  we  have  come  10,
 «conclusion  we  shall  go  forward  to  prepare
 a  detailed  project  report.

 Regarding  the  amount:  of  money  that
 has  been  allotted  we  have  placed  a  sum  of
 Rs.  50  Lakhs  at  the  hands  of  =the  Govern-
 ment  of  Mvsore  tor  expenditure  during
 ‘1971-72.  The  acquisition  of  4500  acres
 out  of  a  total  plant  area  of  6,000  acres  has
 taken  up.

 SHRI  Y.  ESWARA  REDDY  :  What  is
 the  percentage  of  indigenous  part  of  the
 construction  equipment  and  is  any  country
 collaborating  in  this  construction  ?

 MR.  SPEAKER  :  I  am  atraid  time  will
 not  permit  it.

 You  want  to  make  some  clarification  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR  AND  REHA-
 BILITATION  (SHRI  BALGOVIND
 VERMA):  In  one  of  the  supplementaries
 arising  out  of  question  No.  584  concerning
 Gujarat,  the  number  of  refugees  who  have
 crossed  over  to  India  trom  India  held  Paki-
 Stani  territory

 MR.  SPEAKER  :  That  question  was
 not  included;  that  was  about  Rajasthan.
 You  can  send  the  clarification  to  the
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 Member,  |  allow  you  to  send  it  to  the  Table
 and  that  will  be  conveyed  to  the  Member,
 This  is  the  reason  why  when  the  question
 relates  to  a  specific  point  and  a  Member
 asks  some  other  inter-connected  question
 which  is  not  included  in  that,  the  Minister
 is  sometimes  bound  to  be  very  uncertain
 about  it.  On  such  occasions  it  is  much
 better  not  to  reply  than  give  a  wrong  reply.
 Anyway,  you  are  not  at  fault.

 WRITTEN  ANSWERS  TO  QUESTIONS

 Re-opening  of  Sues  Canal

 #582,  SHRI  PAMPAN  GOWDA  ;  Will
 the  Minster  of  EXTERNAL  AFFAIRS  be
 pleased  to  state  :

 (a)  whether  any  communication  seeking
 India’s  co-operation  regarding  the  re-open-
 ing  of  Suey  Canal  has  been  icceived  by
 India  through  any  friendly  country;  and

 (b)  ifso,  the  performence  of  India’s
 role  in  this  regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 Yes,  Sir.  The  Government  has  received  a
 communication  from  the  Government  of
 the  Arab  Republic  of  Egypt  seeking  India’s
 support  for  the  Draft  Resolution  on  the
 “Economic  Effects  of  the  Closure  of  the
 Suez  Canal"  to  be  considered  in  the  United
 Nations  Conference  for  Trade  &  Develop-
 ment  now  in_  progress  in  Santiago
 (Chile).

 (b)  The  Government  of  India  has  given
 its  support  to  this  Draft  Resolution  in  the
 context  of  its  support  for  the  full  imple-
 mentation  of  Security  Council  Resolution
 242  of  967  which  includes,  inter  alia,  the
 opening  of  the  Suez  Canal  to  international
 shipping.  This  item  has  not  yet  come  up
 for  discussions  In  the  UNCTAD  Session
 now  taking  place.
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 Ceylon's  withdrawal  of  Trade  Licences
 from  Temporary  Residence  Permit  Holders

 *  86.  SHRI  YAMUNA  PRASAD
 MANDAL  :  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  he  pleased  to  state:

 (a)  whether  a  number  of  Indian  traders
 and  businessmen  have  been  affected  by  the
 decision  of  the  Ceylonese  Government  to
 withdraw  trade  licences  from  the  Tempo-
 rary  Residence  Permit  Holders  by  the  end
 of  972  ;  and

 (b)  if  so,  Government’s  reaction  there-
 to?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AIFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  As
 the  House  is  awaic,  the  Government  of
 Ceylon  have  decided  not  to  give  extensions
 to  the  residence  permits  of  a  number  of
 foreign  nationals  in  pursuance  of  their
 decision  to  Ceylonies  certain  occupations.
 Approximately  3,000  Indian  nationals  have
 been  affected.

 (b)  The  Gover  sment  of  India  have  been
 in  constant  touch  with  the  Government  of
 Ceylon  to  saferuard  the  interests  of  Indian
 nationals  affected  by  thesc  measures.

 Conference  on  Indian  Ocean

 *588,  SHRI  =D.  B.  CHANDRA
 GOWDA:
 SHRI  K.  MALLANNA:

 Will  the  Minister  of  EXTERNAL
 AFPAIRS  be  pleased  to  state:

 (a)  whether  Government  propose  to
 call  a  Conference  on  Indian  Ocean  to
 ensure  peace  in  the  Indian  Ocean  area;  and

 (b)  if  80,  the  names  and  number  of  such
 countries  which  are  Ifkely  to  be  invited

 and  the  nature  of  the  objects  of  the
 Conference  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
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 (SHRI  SURENDRA  PAL  SINGH):
 (a)  and  (8)  There  in  no  such  proposal
 under  consideration  of  Government  at
 present.  Government  have,  however,  noted
 the  recent  escalation  of  the  naval  presence
 of  different  powers  in  the  Indian  Ocean.
 Government  have  supported  the  Lusaka
 Declaration  of  1970  and  the  UN  General
 Assembly  Resolution  No.  2882  (XXVI)

 decliaring  the  Indian  Ocean  as  a  zone  of
 peace.  Government  are  studying  how  this
 objective  which  they  have  supported  may
 best  be  achieved,

 Nature  of  Asian  Collective  Security
 System

 #592,  SHRI  RAJDEO  SINGH:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state:

 (a)  whether  the  nature  of  ‘‘Asian
 Collective  Security  system’  has  been
 ascertained  from  U.S.  S.  R.;  and

 (b)  if'so,  the  reaction  of  Government
 thereto  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  SWARAN  SINGR)  :
 (a)  and  (b)  While  the  Soviet  Union  has
 put  forward  the  idea  of  Asian  Collective
 Security,  no  concrete  proposals  have  so

 far  been  made  by  them  in  this  regard.

 As  I  atated  in  the  Honse  yesterday,  it
 435  tor  countmes  im  the  region  to  develop
 this  concept  further  and  to  evolve,  in
 consultation  with  each  other,  ways  and
 means  to  safeguard  their  independence  and
 Sovereignty  and  to  strengthen  cooperation
 amongst  themselves  in  all  fields.

 अन्तरिक्ष  संधि

 #593,  शमी  काल  मिथ  मधुकर
 क्या  विदेश  मंत्री  यह  बताते  की  कपा  करेंगे
 किः

 (क)  क्या  भारत  सरकार  को  इस  झा शय

 की  कोई  सूचना  मिली  है  कि  अमरीका,
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 fata  कौर  सोवियत  संघ  के  बीच  हुई  एक
 अन्तरिक्ष  संधि  के  प्रनुसार,  अंतरिक्ष  में

 छोड़े  जाने  वाले  किसी  उपगह  के  प्रत्यक्ष  गिर

 जाने  से  होने  वाली  हामी  की  क्षतिपूर्ति  की

 जाएगी,

 (ख)  यदि  हां,  तो  इस  पर  सरकार  की

 क्या  प्रतिक्रिया  है;  भौर

 (ग)  क्‍या  यह  संधि  करने  से  पूर्व
 इनमें  से  किसी  देश  ने  भारत  सरकार  से

 परामर्श  किया  था  ?

 विदेश  मन्नी  की  स्वर  सिंह)  :  (क)
 बाह्य  प्रतीक्षा  के  शान्तिपूर्ण  उपयोग  से

 सम्बन्ध  सयुक्त  राष्ट्र  समिति  की  विधि
 उप  समिति  द्वारा  भ्रन्तरिक्ष  की  वस्तुओं  से

 हुई  हानि  के  लिए  भ्र स्त राष्ट्रीय  दायित्व  पर

 एक  अभिसमय  सम्पन्न  ह्  है  1  29

 नवम्बर,  I97L  के  संकल्प  सख्या  2777

 (XXVI)  के  द्वारा  झाम  सभा  ने  दायित्व  पति-
 समय  की  सराहना  की  तथा  प्रभिसमय  द्वारा
 नामजद  न्यासी  सरकारों  से---यू ०  के  ०,  सयुक्त
 राज्य  अमरीका  तथा  मोवियत  संयुक्त  गया-
 राज्य  संध  से--भ्रनुरोध  किया  है  कि  वे  यथा-
 शीन  इस  प्र भि समय  पर  हस्ताक्षर  तथा
 इसकी  अभिपुष्टि  का  कार्य  प्रारम्भ  कर  दें।

 (ख)  कौर  (ग).  भारत  इस  समिति
 का  सदस्य  है  तथा  इसके  समझौते  एव
 सफलतापूर्वक  निष्पादन  में  भारत  ने  सक्रिय
 सहयोग  दिया  है  i

 Cases  of  Irregularities  in  Employees
 Provident  Fand

 *  594,  SHRI  P.  NARASIMHA  REDDY:
 SHRI  M.D.  JAMILURRAH-

 MAN.

 Will  the  Minister  of  LABOUR  AND
 REHABILITATION  be  pleased  to  state:
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 (a)  the  number  of  cases  of  lapses  in
 Employers  contribution  to  Workers
 Provident  Fund  end  maipractices  in  regard
 toits  administration  have  conte  to
 light  during  the  last  three  years  ;

 (०)  the  steps  taken  to  remedy  such
 lapses  and  malpractices;  and

 (c)  whether  there  is  a  proposal  to  issue
 Pass  Books  in  respect  of  Provident  Fund
 to  the  contributing  employees  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  {(SHRI  ४.  K.
 KHADILKAR):  The  Provident  Fund
 Authorities  have  reported  as  under:

 (a)  The  number  of  defaulting  unexemp-
 ted  establishments,  which  were  in  default
 in  respect  of  payment  of  contributions  of
 employers  and  or  workers’  share  stood  at
 5885,8400,7842  as  at  the  end  of  March,
 1969,  March,  70  and  March,  97  respecti-
 vely.  No  information  is  readily  available
 in  respect  of  establishments  which  have
 failed  to  contribute  only  the  employers’
 share  of  contribution

 (b)  Legal  action  by  way  of  prosecution
 and  recovery  proceedings  under  the  Provi-
 sions  of  the  Employees  Provident  Funds
 and  Family  Pension  Fund  Act,  1952,  5
 taken  generally  against  defaulting  establ  ish-
 ments.  In  suttable  cuses  complaints  are
 filed  under  section  406/409  of  the  Indian
 Penal  Code,  Penal  damages  are  also  levied
 under  ection  14-3  of  the  Employees
 Provident  Funds  and  Family  Pension  Fund
 Act,  1952,

 (ec)  No  such  proposal  is  at  present
 under  consideration

 Arrest  of  Indian  Traders  in  Ceylon
 *  395.  SHRI  BIRENDER  SINGH  RAO:

 SHRI  HARI  KISHORE  SINGH:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  the  Ceylon  Governmen
 have  arrested  a  npmber  of  Indian  Traders
 and  businessmen  workin;  there  ;  +
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 (b)  if  so,  the  reasons  therefor  ;  and

 (¢)  the  reaction  of  Government  of  India
 in  this  regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTY  OF  S&XTBRNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH)  ;
 {a)  and  (b).  The  Government  of  Ceylon
 sometimes  arrest  Indian  citizens  who  have
 over-stayed  their  visas  with  a  view  to
 removing  them  from  Ceylon.  Fifteen  such
 Persons,  who  were  engaged  in  business,
 have  been  removed  from  Ceylon  during  the
 period  Ist  January  to  30th  October,  197k,

 (c)  Such  persons  are  proceeded  against
 for  violating  the  immigration  laws  of
 Ceyion  and  their  cases  are  decided  subject
 to  judicial  procedures  by  a  court  of  law.
 Efforts  are,  however,  made  to  assist  such
 persons  to  the  extent  possible.

 Supply  of  French  Mirage  Planes  to
 Pakistan

 *  $96.  SHRI  H.  M.  PATEL:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state.

 (a)  whether  the  French  Government
 have  agreed  to  supply  to  Pakistan  two
 squadrons  of  Mirage-5  fighter  planes  dur-
 ang  the  coming  July;

 (b)  afso,  whether  the  Government  of
 India  has  got  any  report  in  this  regard
 from  the  French  Government  or  from  its
 Mission  in  France;  and

 (c)  the  reaction  of  the  Government  of
 India  in  this  regard  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  SWARAN  SINGH):
 4a)  No,  Sir.

 (b)  Government  have  received  reports
 on  the  subject  from  our  Ambassador  in
 France,  The  French  Government  have  also
 kept  us  informed  of  developments  through
 their  Ambaseador  in  India.

 (०)  Géovetnenpnt’s  views  on  the  question
 of  supply  of  arms  to  Pakistan’  are  well
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 known;  we  consider  the  supply  of  such
 arms  will  not  help  in  the  normalisation  of
 relations  between  Pakistan  and  India
 which  isso  necessary  in  the  interest  of
 both  of  our  countries.

 Negotiation  with  Stale  Governments
 for  transfer  of  Work  Relating  to
 Displaced  Persons  from  West  Pakistan

 #597  SHRI  C.  CHITTIBABU:  Will
 the  Minister  of  LABOUR  AND  REHA-
 BILITATION  be  pleased  to  state  :

 (a)  the  result  of  discussions  with  the
 State  Governments  of  Uttar  Pradesh,
 Rajasthan  and  Maharashtra  and  negotia-
 tions  with  the  other  State  Governments  for
 the  transfer  of  work  relating  to  the  Dispia-
 ced  persons  from  West  Pakistan;

 (b)  the  time  by  which  Settlement  Orga-
 nisation  is  likely  to  be  completely  wound
 up;  and

 (c)  whether  ali  the  employees  and  Offi-
 cers  rendered  surplus  have  been  found  alter-
 native  employment  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.  KHA.
 DILKAR):  (a).  A  statement  showing  the
 items  of  work  already  transferred  to  the
 State  Governments  under  the  administre-
 tive  and  financial  arrangements  agreed  to
 since  1969  as  also  the  items  of  work  propo-
 sed  to  be  entrusted  to  the  State  Govern-
 ments  under  administrative  and  financial
 arrangements  in  respect  of  which  negotia-
 tions  are  still  in  progress  is  laid  on  the
 Table  of  the  Sabha  |  Placed  in  Library  See
 No.  LT  ‘1868)72)

 )  While  most  of  the  Regional  Settle-
 ment  Commissioners’  Offices  have  been
 closed  down,  the  process  of  winding  up,  of
 the  Central  Office  viz.  the  Chief  Settlement
 Commissioner's  Organisation  is  now  in

 hand,  Itis  not  possible  to  indicate  the
 exact  date  by  which  the  process  will  be
 completed,  as  by  the  very  nature  of  the
 work  done  by  the  Organisation  the  wind-
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 ing  up  has  to  be  gradual,  methodical  and
 on  systematic  lines.

 (c)  Yes,  Sir

 Expenditure  on  Indian  Embassy  in
 USA

 #598,  SHRI  JYOTIRMOY  BOSU  Will
 the  Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state

 (a)  the  total  expenditure  under  each
 head  incurred  by  the  Indian  Embassy  in  the
 USA  lycar-wise  from  1969,  70  to  I97]-72,
 and

 (b)  the  steps  taken  to  reduce  expendi-
 ture  as  a  part  of  the  economy  drive  ?

 THE  DIPUTY  MINISTER  IN  THE
 MINISTRY  OF  FXTERNAL  ATFAIRS
 (SHRI  SURENDRA  PAL  SINGH)  (a)  A
 Statement  is  placed  on  the  [able  of  the
 House

 (b)  The  drive  for  economy  has  been  a
 continuing  one  Its  success  can  be  seen  im
 the  fact  that  the  expenditure  his  decreased
 last  year,  even  though  the  work  to  be  done
 by  the  Embassy  has  been  increasing,  and
 the  cost  of  living  in  the  United  States  has
 also  been  steadily  going  up  Lhe  economy
 measures  adopted  in  1971-72  include  a  5५७
 cut  in  Travelling  Allowances  oreign
 Allowance  and  contingent  expenditure  a
 10%  cut  m  the  Representational  Grant,  re-
 duction  of  posts,  and  restrictions  on  home
 leave  passages  of  those  serving  abroad

 Statement

 {a)  Expenditure  tncurred  on  those  wings
 of  the  Embassy  of  India,  Washington,
 which  are  under  the  administrative  and
 budgetary  control  of  the  Ministrv  of  Exter-
 nat  Affairs,  during  1989-70,  ‘1970-71
 and  the  Final  Grant  for  97!-52  areas
 tareder  ?
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 Final  Grant
 1969-70  1970-71  1971-72
 ooo

 (In  thousands  of  Rupees)

 Establishment  4206  4017  39  30
 charges

 Travelling
 Expenses  408  449  3.48

 Other  charges  25  28  35  61  35  76

 Total  742  80.27  78.54

 Informing  UK  and  USSR
 about  working  of  |  C  C

 *599  SHRI  छ  K.  DASCHOWDHURY
 Will  the  Minister  of  DCXTFRNAI
 AFFAIRS  be  pleased  to  state

 (a)  whether  Government  bave  informed
 Britain  and  Soviet  Union  that  Saigon  is
 thwarting  the  working  of  the  International
 Control  Commission,  and

 (b)  af  so,  the  nature  thereof  and  the
 reaction  thereto?

 THE  MINISTFR  OF  E&XILRNAL
 AFFAIRS  (SHRI  SWARAN  SINGH)  (a)
 and  (b).  The  Government  of  India  have
 kept  the  tuo  Co-Chaumer,  U  K  and  ६
 S  S  R,  intormed  of  the  various  restric-
 tive  measures  unreasonably  imposed  by  the
 Government  of  the  Republic  of  Vietnatr
 with  the  intention  of  making  its  function-
 ing  difficult

 Both  Co  Chau  men  favour  continuation
 of  the  Geneva  machinery  and  normal  func-
 tioning  of  the  Commission

 विदेश  सेवा  कर्मचारियों  को  प्रशिक्षित

 *600.  श्री  विकृति  मिन :  क्या
 विवेक  मंत्री  यह  बताने  की  कृषि  करेंगे  किः

 (क)  विदेशों  में  कर्म-निष्पादित  के  लिए
 इस  समस  उसके  सवाल  मे  विदेश  सेवा  के
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 कर्मचारियों  को  किस  प्रकार  का  प्रशिक्षण
 दिया  जा  रहा  है;  कौर

 (ख)  क्या  विदेश  सेवा  के  कर्मचारियों
 को  कूटनीति  के  प्रशिक्षण  के  अतिरिक्त
 सामरिक  महत्व  का  प्रशिक्षण  भी  दिया  जा

 रहा  है  ?

 विदेश  मंत्रालय  में  उप-मंत्री  (श्री  सुरेन्दर
 पाल  सिह)  :  (क)  भारतीय  विदेश  सेवा  के
 परिवीक्षाधीन  भ्र धि कारियों  को  लगभग  तीन
 बर्ष  भारत  मे  ही  विभिन्‍न  मंत्रालयों  और
 संस्थानों  मे  प्रशिक्षण  लेना  पडता  है,  जैसे

 --राष्ट्रीय.  प्रशासन  भ्र का दमी,  मसूरी,
 भारतीय  अंतर्राष्ट्रीय.  भ्रध्यण्न  विद्यालय,
 भारतीय  विदेश  व्यापार  संस्थान  तथा  भारतीय
 जनसम्पर्क  संस्थान  ।  इन  लोगों  को  भारत
 के  किसी  ग्रामीण  इलाके  में  भी  5  महीने
 रहना  पड़ता  हे  ताकि  वे  गावों  और  उनकी
 समस्याझ्रो  का  समझ  सके  ।  ये  लोग  विदेशी
 भाषा  के  अध्ययन  में  भी  एक  वर्ष  लगाते  है।
 जिन  माषाधों  के  अ्रध्यापन  की  भारत  मे

 सुविधा  नहीं  है,  उनके  लिए  परिवीक्षाधीन

 अधिकारी,  दो  वर्ष  भारत  मे  प्रशिक्षण  लेने  के

 बाद,  विदेश  जाता  हे।

 भारतीय  विदेश  सेवा  के  वरिष्ठ  भ्र धि-
 कारियों  क ेलिए  भारत  में  और  विदेशों  में

 भी,  विभिन्‍न  विश्वविद्यालयों  भ्र ौर  अरन्य

 संस्थानों  में  प्रशिक्षण  पाठय-क्रम  में  शामिल

 हमने  की  व्यवस्था  है  ।

 खे)  जी  हां,  प्रशिक्षण  की  भ्र वधि  में

 व्याख्यानों,  परिसंवादों  में  समरतंत्र  के  प्रश्नों
 पर  विशेष  ध्यान  दिया  जाता  है।  इसके  साथ

 ही  उन्हें  5  दिन  के  लिए  किसी  भ्र ग्रिम  क्षेत्र
 में  किसी  सैनिक  यूनिट  के  साथ  भी  रखा  जाता

 है  A

 सेबी-काल  की  अवधि  में  दिए  जाने  वाले

 अधिकता  में  सी  रक्षा  संबंधी  समस्या प्र ों  पर
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 जोर  चिया  जाता  है।  उदाहरण  के  लिए,
 हर  वर्ष  विदेश  सेवा  के  दो  प्राधिकारियों  को

 एक  वर्ष  के  पाठ्यक्रम  के  लिए  राष्ट्रीय
 प्रतिरक्षा  कालिज  में  भेजा  जाता  है  t

 Opening  ofa  Passport  issuing  Office  in
 Kerala

 4155,  SHRI  VAYALAR  RAVI:  Witl
 the  Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state

 (a)  whether  Government  have  received
 any  tcpresentation  iegarding  the  opening
 of  a  passport  issuing  ‘office  in  Kerala,

 ib)  if  so,  the  steps  taken  =  thereon;  and

 (c)  if  not,  the  measures  which  Govern-
 mient  propose  to  take  to  reduce  the  hard-
 ship  of  the  people  of  Kerala  in  ge,  08
 passport  ?

 fHE  DEPULY  MINISTER  IN  THL
 MINISTRY  OF  LXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):

 (a)  Yes,  Su.

 (9)  and  (०)  The  matter
 sideration

 5  under  con-

 Medical  Assistance  Tv  Bangla  Desh
 4i57.  SHR!  PAMPAN  GOWDA:  Will

 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  whether  Government
 have  extended  cooperation  for  providing
 Medical  ussistance  to  the  Republic  of
 Bangla  Desh  for  helping  victims  of
 Pakistan  Aimy  atrocities  2

 THE  DEPU!Y  MINISIER  IN  THE
 MINISTRY  OF  BXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH).  Yeo,
 Sw.  The  details  are  as  follows  :

 (a)  Approximately  Rs.  84  lakhs  worth
 of  drugs,  medicines,  surgical
 Instruments  and  =  raw  materials  for
 the  pharmaceutical  industiy  are
 being  supplied  under  the  commodity
 grant  of  Rs.  25  crores.
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 (b)  8  million  doses  of  small  pox  vac-
 cine  have  been  supplied  to  the
 Bangladesh  Ministry  of  Health.

 (c)  As  on  ‘The lQT2  50  truck  Yoads  of
 medicines  and  433,  ambulances  had
 been  despatched  to  Bangladesh  by
 the  Department  of  Rehabilitation
 and  supplies  are  continuing.

 Collective  Asian  Security

 4158.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state

 (a)  whether  Government  ate  aware  of
 the  two-day  consultative  meeting  of  the
 representatives  of  27  countries  of  Europe
 held  recently  in  Brussels  on  the  prepata-
 tion  of  an  Assembly  of  Public  Forces  for
 Security  and  Cooperation  tn  I  urope;

 (b)  #  so,  whether  Government  propose
 to  take  initiative  to  convene  such  a
 meeting  of  Asian  nations  to  discuss  the
 pioblem  of  collective  Asian  Security;  and

 (c)if  so,
 respect  ?

 the  steps  taken  in  this

 THE  DLPUFY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 So  far  as  Government  are  aware,  no  such
 swecting  was  held  at  official  o:  non-offi-
 cial  level.

 (b)  and  (co).  Do  not  arise.

 Recommendation  of  Committee  on
 Unemployment  Regarding  Allocation

 for  Rural  Roads

 AL59.  SHRI  BISHWANATH  JHUN.
 JHUNWALA  :

 SHRI  RAJDEO  SINGH  :

 Will  the  Minister  of  LABOUR  AND
 REHABILITATION  be  pleased  to
 state:

 (a)  whether  tbe  Committee  on  Unemplo-
 yment  has  recommended  an  investment  of
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 Rs.  110,  crores  for  rural  roads  for  creating
 basic  infra  steucture  for  integrating  the
 rural  and  urban  economies  and  for  gene-
 rating  employment  on  large  scale  in  rural
 areas;

 (b)  whether  any  State-wise  plan  has
 been  formulated  under  the  above  all-India
 Pian  suggested  by  the  Committee;  and

 (c)  f  so,  the  main  features  of  the
 scheme  formulated  in  respect  of  Rajasthan
 and  the  financial  outlay  sanctioned  for
 1972-73  and  the  employment  opportunities
 likely  to  be  created  as  a  result  thereof  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.
 KHADILKAR):  (a).  Yese

 (b)  and  (c).  The  recommendations  made
 in  the  Interim  Report  of  the  Comittee
 are  currently  being  examined  for  further
 action  by  un  IntereMinisterial  Group
 contituted  by  the  Pianoing  Commission
 swhose  work  Is  in  progress.

 Production  of  Copper  in  Rajasthan

 4i60.  SHRI  BISHWANATH  JHUN-
 JHUNWALA  :  Will  the  Minister  ol
 STEEL  AND  MINES  be  pleased  to
 state  :

 (a)  the  total  quantity  of  copper  that  ts
 produced  in  Rajasthan  out  of  the  total
 ali-India  production  of  copper;

 (b)  the  percentage  of  copper  that  Raja-
 sthan  gets  and  also  the  percentage  given  to
 other  State  Governments  during  the  last
 three  years;  and

 (c)  whether  there  is  any  imbalance  io
 the  distribution  of  copper  to  different
 States,  and  if  so,  the  steps  being  taken  to
 set  right  the  imbalance  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  STBBL  AND
 MINES  (SHRI  SHAHNAWAZ  KHAN):
 (a)  There  is  no  production  of  copper  in
 Rajasthan  at  Present.  The  entire  produc-
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 tion  of  nearly  9  to  l0  thousand  tonnes
 per  annum  is  being  produced  only  in
 Bihar  by  M/s,  Indian  Copper  Corpo-
 ration.

 (b)  and  (०).  Copper  produced  by  this
 unit  situated  in  the  State  of  Bihar  ts  by
 and  large  allocated  to  the  Delence  Units
 through  D  0  S  &  0.  However,  a  certain
 quanuty  of  copper  produced  by  them  :s
 allowed  tor  their  own  consumption  for  the
 production  of  semis

 Therefore  the  question  of  imbalance  in
 distribution  to  diflerent  States  does  not
 arise

 Production  of  Jobs  to  Miners  ot
 Kiriburu  Iron  Ore  Mines  of  National

 Mineral  Development  Corporation

 4i6.  SHRI  SWARAN  SINGH
 SOKH  I:  Will  the  Manister  of  SILEL
 ANL)  MINES  be  pleased  to  state

 (a)  whether:  over  500  Miners  have
 been  thrown  out  of  their  jobs  consequent

 on  the  suspension  of  the  production  of
 Kiriburu  [ron  Ore  Mines  of  the  National
 Mineral  Development  Corporation,  and

 (b)  ॥  so,  the  steps  Government  propose
 ६०  take  ६0  provide  jobs  to  the  unemployed
 7००  Miners  there  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISIRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN);  (a)  No,
 Sr.

 (b)  Does  not  arise.

 Accamulation  of  Iron  Ore  at  Kiribura
 tron  Ore  Mines  of  N.M.D.C.

 4\62  SHRI  SWARAN  SINGH
 SOKHI  ;  Will  the  Minister  of  STEEL
 AND  MINES  be  pleased  to  state  :

 (a)  whether  oyer  two  lakh  tonnes  of
 Iron  Ore  are  lying  piled  up  at  Pit-Heads,
 and  Loading  Points  at  Kiriburu  lron  Qre
 Mines  of  ths  National  Mineral  Develop-
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 ment  Corporation  for  want  of  Export  to
 Japan,

 (b)  whether  Japan  has  refused  to  sign
 further  agreement  with  India  after  the
 expiry  of  the  old  agreement;  and

 (c)  if  ५0,  who  ts  responsible  for  the
 loss  due  to  overstocking  of  Iron  ore,  and
 the  steps  Government  propose  to  take  in
 this  regard  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  There
 isa  surplus  quantity  of  about  1.37  lakh
 tonnes  of  ore  lying  at  the  Kusburu  mine
 and  the  Vizag  Port,  afte:  meeting  the
 contractual  obligations  for  the  —  year
 I97!-72

 (b)  As  fat  as  the  above  surplus  ts
 concerned,  efforts  are  still  being  made  by
 the  Minerals  &  Metals  Irading  Corpora-
 tion  to  puts  ide  the  Japanese  Stecl  Mills
 to  purchase  the  surplus  Kuiburu  ore,
 Possibility  of  export  to  othe:  countries  is
 alyo  being  explored  by  the  M  M.T  C.  On
 expiry  of  the  old  agreement,  Kiriburu  ore
 a/will  be  diverted  to  Bokaro  Steel
 Plant

 (c)  The  surplus  is  about  0°%  of  the
 contract  quantity  and  normally  would  have
 been  taken  by  the  Japanese  but  for  the
 recent  recession,  NMDC  is  exploring  the
 possibility  of  sale  to  Rourkela  Steel
 Plant

 Collapse  of  Surda  Copper  Mines  in
 District  Singhbhum  (Bihar)

 4i63  SHRI  SWARAN  SINGH
 SOKHI:  Will  the  Minister  of  STEEL
 AND  MINES  be  pleased  to  state  :

 (a)  whether  many  miners  were  buried
 alive  and  many  otner  injwed  when  a  roof
 of  the  Surda  Copper  Mines  cavedin  on
 the  7th  April,  1972  in  District  Singhbhum,
 Bihar.

 ,  {b)  the  authority  held  responsible  for
 the  accident;  ond
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 (c)  the  action  Government  propose  to
 take  in  the  matter  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  On
 7-4-72,  the  roof  of  a  stupeat  the  Surda
 Mine  of  the  Undertaking  of  Indian
 Copper  Corporation  Limited  collapsed.
 Three  miners  were  killed  and  five  inured.
 Out  of  the  three  dead  bodies,  only  one
 could  be  recovered  and  two  were  entombed.
 The  search  for  these  two  bodies  was  aban-
 doned  on  the  orders  of  the  Inspector  of
 Mines  to  extremely  bad  ground  conditions
 atthe  site  of  the  accident  The  injured
 persons  are  out  of  danger

 (b)  and  (c)  An  enquiry  into  the  acci-
 Jent  was  held  on  8-4-72  by  the  Dhurector
 of  Mines  Safety,  Ranchi  and  Joint  Direc-
 tor  of  Mines  Safety,  Chiatbasa  Their
 findings  are  awaited.

 Workers  rendered  Unemployed

 4l64  SHRI  DEVINDER  SINGH
 GARCHA  :  Will  the  Minister  of  LABOUR

 APRIL  27,  972  Written  Answers  48

 AND  REHABILITATION  be  pleased  to
 state  :

 (a)  the  number  of  workers  rendered
 unemployed  because  of  the  closure  of
 factories  due  to  shortage  of  raw  material
 or  financial  stringency  during  the  year
 1971-72  State  wise;

 (b)  the  number  of  workers  out  of  (a)
 above  who  have  since  been  re-employed
 or  provided  alternate  employment,  and

 (c)  the  steps”  Government  have  taken
 or  propose  to  take  to  maintain  normal
 supply  of  raw  materials  to  factories  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.
 KHADILKAR):  (a)  to(c)  The  attached
 statement  which  summarises  the  readily
 available  information  shows  the  number  of
 workers  rendered  unemployed  during
 1970-71  on  account  of  financial  stringency
 or  shortage  of  raw  materials.  Similar
 informauon  for  the  year  !97I-72  and
 information  in  respect  of  parts  (b)  and  (6)
 of  the  Question  be  being  collected.

 Statemem

 Number  of  workers  statewsse  rendered  uneinployed  in  1970-71  on  aceount  of
 Closure  of  Factorws  due  to  Financial  Stringency  or  Shortage  of  yaw  materials,
 as  made  available  by  the  State  Governments.

 SL.  Name  ot  the  State/Union  Number  of  workers  rendered
 No  Territory  Unemployed  on  account  of

 closures  of  factories  due  to
 financial  stringency  or  short-
 age  of  raw  materials  during

 1970-71.
 t  2  3
 l  Andhra  Pradesh  789
 2  Bihar  7,632
 3.  Guyarat  ‘5,178, A  Haryana  101"
 rs  Himachal  Pradesh  Ni
 6  Madhya  Pradesh  2,500
 7.  Manipur  Nil
 3  Mysore  4168
 “The  information  im  respect  of  Haryana  and  Rajasthan  élate  to  the Ca Calendar  year,

 re  te
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 9.  Maharashtra  3,550
 10.  Nagaland  Nil
 Ml,  Orissa  TAL
 12,  Punjab  Nil
 13.  Rajasthan  670*  (Daily  average)
 a  Tamilnadu  4,168
 15,  Uttar  Pradesh  2,03
 16.  West  Bengal  18,652,
 ॥7:  Andaman  and  Nicobar  Nil

 Chandigarh  Admn.  Nil
 19.  Dadra  and  Nagar  Haveli  Nil
 20,  Delhi  Admn,  2,019
 2  Goa,  Daman  and  Diu  276
 22  Laccadives  Nil
 23.  Pondicherry  54

 *The  information  in  respect  of  Haryana  and  Rajasthan  relate  to  the
 year.

 Works  undertaken  by  G.S  tL  Office  at
 Trivandrum

 4165,  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  STEEL  AND  MINES  be
 pleased  to  state  :

 (a)  a  brief  outhne  of  the  works  under-
 taken  by  the  Geological  Survey  of  India
 office  at  Trivandrum  since  969  and  the
 results  achieved  thereof;  and

 (b)  the  warks  to  be  undertaken  by  the
 ‘said  office  during  1972-737

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STERL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  Kerala
 ‘Circle  has  undertaken  works  a8  per  ten-year
 plan  (969—79)  of  Geological  Survey  of
 India.  First  phase  (1969-74)  of  ten-year
 ‘plan  in  progress  include  systematic  mapping
 in  16,125  ¢q.  km.  and  regional  mineral
 assessment  including  2,l00  metres  drilling
 ‘besides  plane  table  mapping,  trenching,
 sampling  in  various  parts  of  State.  Results
 aghieved  since  969  include  completion  of
 systematic  nianping  in  5,700  cg

 ken.  area,

 Calendar

 estimation  of  1,08  million  tonnes  bauxite  in
 Quilon-Trivandrum  districts,  45.2  million
 tonnes  tron  ore  in  Kozhikode  district,  0.4
 million  tonnes  cement  grade  limestone  in
 Palghat  district;  34,000  tonnes  graphite  rock
 carrying  5  to  25  per  cent  graphite  in  Erna-
 kulam  district,  besides  conducting  several
 groundwater  and  engineering  geology  works.
 Investigation  by  drilling  for  bauxite  In  Nile-
 swar  area  has  been  partly  completed  and
 drilling  for  native  “mercury  in  Kozhikode
 district  also  completed  in  January.  1972,
 results  of  which  will  be  available  on  com-
 pletion  of  analytical  works.

 {b)  Field  season  programme  of  Kerala
 Circle,  Geological  Survey  of  India,  for
 1972-73  include  systematic  mapping  in  Can-
 nanore,  Kozhikode,  Kottayam,  Brnakulam,
 Qulion,  Trivandrum,  districts;  assessment
 of  bauxite  in  Cannanore,  Calicut,  Trichur:
 Trivandrum,  Alleppy,  Quilon  district;  iron
 ore  in  Kozhikode  district;  limestone  in  Pal-
 ghat  district  and  clay,  mica  chrysobery!  in
 Quilon  and  Trivandrum  districts  besides
 groundwater  assessment  and  engineering
 geology  investigations.



 5l  Written  Answers

 Memorandum  from  Andhra  Pradesh  Mica
 Labour  Union,  Gudur

 4\66.  SHRI  ९.  FSWARA  REDDY
 Will  the  Minister  of  STEEL  AND
 MINES  be  pleased  to  state  :

 (a)  whether  he  has  received  a  memo-
 randum  on  the  24th  February,  J972  from
 the  Andhta  Pradesh  Mica  Labour  Unton,
 Gudur,  and

 (७)  if'so,  the  main  features  thereof?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAIINAWAZ  KHAN)  :  (a)  A
 Memorandum  submitted  by  the  Andhra
 Pradesh  Mica  T.abour  Union,  Gudur,  has
 been  received

 (b)  The  main  features  of  this  Memo-
 randum  are  :

 rO}  Provision  of  a  gratuity  scheme  for
 the  workers.

 (i)  Amendment  of  Bonus  Act,  1965,
 with  a  view  to  increase  bonus  from
 4%  to  124

 (ni)  Contract)  system  at)  the  mines
 should  be  stopped

 (iv)  Mines  workers  should  adequately
 protected  from  the  risk  of  accidents
 by  installing  proper  safely  equip-
 ments  in  the  mines.

 (v)  Grain  allowance  should  be  paid  to
 the  workers  with  retrospective  effect.

 (vi)  Wages  fixed  by  ‘State  Advisory
 Board’  should  be  impicmented.

 (wii)  Minimum  wages  fixed  by  Advisory
 Board  should  be  increased  by  0°%,.

 (vil)  Speedy  recovery  of  compensation.
 (x)  The  Government  should  ensure.  that

 wages  are  paid  to  the  workers  at
 Proper  time.

 re.)  ‘Fhere  should  be  a  provision  for  fair
 Price  shops  at  the  mines.
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 (xi)  Distribution  of  land  by  Government
 to  workers  which  have  been  thrown
 out  of  employment.

 (xii)  The  Workmen  Compensation  Act
 should  be  amended  so  as  to  provide
 compensation  for  T  B.  Patients.

 Pakistan’s  Request  for  Release  of  captured
 Goods

 467  SHRI  NIHAR  LASKAR
 SHRI  P.  M.  MEHTA:

 Will  the  Minister  of  EXTLRNAL
 AFI  AIRS  be  pleased  to  state

 (a)  whether  India  has  been  approached
 by  Pakistan  for  the  release  of  goods  cap-
 tured  during  the  December  War;  and

 (b)  ifso,  the  reaction  of  Guscrnment
 thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  0  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAI  SINGH)  :
 (a)  Yes,  Sir.

 (b)  The  question  of  the  restoration  of
 properties  seized  by  India  and  Pakistan
 vested  in  the  respective  Custodians  of
 Enemy  Property  during  both  the  i965  and
 the  1971  conflicts  would  be  the  subyect
 matter  of  discussions  between  the  two
 Governments,

 Recovery  of  Goods  seized  by  Pakistan

 4168,  SHRI  P.  NARASIMHA  REDDY  :
 Will  the  Minister  of  EXTERNAL  AFFA-
 IRS  be  pleased  to  state  :

 (a)  whether  Indian  goods  seized  by
 Pakistan  during  the  last  war  have  been
 recovered:  and

 ,
 (b)  if  hot,  the  steps  proposed  to  be

 taken  to  regover  them?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTBRNAL  AFFAIRS
 {SHRI  SURENDRA  PAL  SINGH):  (a)
 No,  Sir.

 {b)  The  matter  would  be  takan  up
 with  the  Government  of  Pakistan  at  the
 appropriate  time.

 भवन  निर्माण  सम्त्रन्थो  इस्पात,  लोहे  के

 छोटे  का  वितरण

 469  शी  शिव  कुमार  शास्त्री
 नया.  इस्पात  और  खान  मंत्री  यह  बताने  की

 कृपा  करेंगे  कि  ;

 (क)  क्या  सरकार  कुछ  व्यापारियो  को
 भवन  निर्माण  कार्यो  के  लिए  इस्पात  का
 कोटा  000  स्वयं  प्रति  टन  की  दर  से
 देनी  है,

 (ख)  क्‍या  ये  व्यापारी  सरकारी  कार्यों
 के  लिए  भी  इस  ॥इस्पात  को  800  रुपया
 प्रति  टन  लाभ  लेकर  बेचते  है,  और

 (ग)  मदिहा,  तो  ऐसे  कितने  व्यापारियों
 को  सरकार  ने  यह  अधिकार  दिया  है  शर
 क्या  सरकार  ने  कोई  अनुमान  लगाया  है  कि
 इन  व्यापारियों  को  खपत  के  भ्राता  पर
 प्रतिवर्ष  कितना  लाभ  होता  है  ?

 इस्पात  और  खान  मन्ना लय  में  राज्य
 मंत्री  (श्री  शाह नवाल  ला)  :  (क)  जी,
 नहीं

 (@)  घौर  (ग).  प्रश्न  तही  उठते।

 मारा-पाकिस्तान  युद्ध  के  सम्बन्ध  में  भारत
 और  अमरीका  के  थोक  हुए  पत्र  व्यवहार

 के  बारे  में  बेत  पत्र

 4170.  भी  ह... ब  पद  कला बाय  :  क्या

 किए  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 VAISAKIIA  7,  4894  (SAKA)  Written  Answers  54

 (क)  क्‍या  भारत-पाकिस्तान  युद्ध  के

 सम्बन्ध  में  भारत  शौर  प्रक्रिया  के  बीच

 हुए  पत्र-व्यवहार  के  बारे  में  ,एक  'श्वेत-पत्र

 प्रस्तुत  करने  की  सांग  की  गई  है  ;  कौर

 (ख)  यदि  हां,  तो  इस  पर  सरकार  की

 क्या  प्रतिक्रिया  है  ?

 विदेश  सवाल  में  उप  मंत्री

 (औ  सुरेन्द्र  पाल  सिह)  :  (क)  और

 (ख).  इस  प्रकार  _की  मांग  के
 बारे  में  सरकार  को  सूचित  [नही  किया
 गया  है।  राष्ट्रपति  निकला  के  नाम  हमारी
 प्रधान  मंत्री  का  is  दि श्व स्वर,  3974  का
 पत्र  प्रकाशित  किया  गया  था  हमारी
 प्रधान  श्री  के  साम  राष्ट्रपति  निकल्सन  का
 L8  दिसम्बर  का  पत्र  प्रकाशित  नहीं  किया

 गया  है।  सामान्य  पन् यवहार  के  भ्रनुरूप  यह
 अमरीका  सरकार  का  काम  है,  भारत  का

 नही,  कि  वह  राष्ट्रपति  के  पत्र  को  प्रकाशित
 करे  या  ना  करे  |

 पोलैंड  के  साथ  सहयोग  करार

 4171  श्री  हुकम  ष्वग्द  कछवाय
 क्या  इस्पात  और  खान  मारी  यह  बताने  की

 दर्पा  करेंगे  कि

 (क)  क्या  चालू  वर्ष  के  दौरान  भारत
 और  पोलैंड  के  बीच  व्यापक  सहयोग  के  लिए
 कोई  करार  हुआ  है,  श्र

 (ख)  यदि  हा,  तो  उसकी  मुख्य  बाते
 क्या  है  शौर  इसका  प्रभाव  भारत  के  आयात-
 निर्यात  व्यापार,  प्राऋतिक  व्यापार  तथा
 उत्पादन  पर  क्‍या  पड़ेगा  ?

 इस्पात  और  खान  शंग्रासय  में  राज्य
 मंत्री  ी  शाहबाज  खाँ)  :  (क)
 और  (ल).  पोलैंड  के  उप  प्रधान  मंत्री
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 महामहिम  जात  मिलेंगी  के  तत्वाधान  में

 एक  उच्च-स्तरीय  [प्रतिनिधि-मंडल  जनवरी,
 972  में  भारत  पाया  t  पोलैंड  भौर  भारत

 के  प्रतिनिधि-मिलो  के  (मध्य  विचार-विमर्श

 हुआ  था  जिसकी  समाप्ति  पर  कोयला  खनन

 उद्योग,  जहाज  विनिर्माण  उद्योग,  इजीनियरी
 उद्योग,  रसायन  उद्योग  जौर  व्यापार  में

 सहयोग  की  सभाव्यताशो  के  बारे  मे  एक
 विज्ञप्ति  पर  हस्ताक्षर  किए  गए।  दोनो  पक्षो
 ने  आर्थिक,  व्यापार,  वैज्ञानिक  शोर  तकनीकी

 सहयोग  के  लिए  'भारत-पोलैंड  आयोग  की
 स्थापना  स्वीकार  की  है।  निर्यात  इत्यादि
 पर  इसके  प्रभाव  को  करार  के  कार्यान्वयन  के

 पश्चात्‌  ही  जाना  जा  सकेगा  ।

 झ्रन्तरिम  सहायता  के  लिए  उत्तर  प्रदेश  के
 पत्रकारों  की  मांग

 472  श्री  महादीपक  सिह  हावी
 क्या  श्रम  और  पुनर्वास  मंत्री  यह  बतान  की
 कृपा  करेगे  कि

 (क)  क्या  दिनांक  i9  ara,  972
 के  हिन्दुस्तान  टाइम्स”  में  प्रकाशित  समाचार
 के  प्रनुसार  उत्तर  प्रदेश  के  पत्रकारों  त
 अन्तरिम  सहायता  की  माँग  की  है  ;

 (ख)  क्या  इन  पत्रकारों  ने  केन्द्र  सरकार
 से  मजूरी  बोर्ड  नियुक्त  करने  मे  बाधा
 हटाने  हेतु  उच्च  न्यायालय  तथा  सर्वोच्च
 न्यायालय  के  रोक  आदेश  को  हटवाने  की
 प्रार्थना  ककी  है  ;  और

 (ग)  मदि  हाँ,  तो  इस  बारे  मे  सरकार
 से  क्या  कार्यवाही  की  है  ?

 अम  और  पुनर्वास  मंत्री  (शी  कार  के०

 खाडिलकर)  (क)  समाचार  विवरण,  इस
 मांग  का  विशिष्ट  रूप  से  उल्लेख  नही
 करता  है।
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 (स)  जी,  नही  4

 (ग)  प्रश्न  मही  उठता

 Delay  in  the  Implementation  of  Tamil
 Nadu  Project

 4I73  SHRI  P  K  DEO  Will  the
 Minister  of  STEEL  AND  MINES  ७७
 pleased  to  state

 (a)  whether  the  attention  of  Govern-
 ment  has  been  drawn  to  a  report  appearing
 intthe  Current  Weekly  dated  the  {8th
 March,  19/2  under  the  caption  “Soviet
 technicians,  unhelpful  and  frivolous
 objections  delay  yJamil  Nandu_  Project"  3
 and

 (b)  if  so,  the  reaction  of  Government
 in  this  regard

 THY  MINISTER  OF  STATE  IN  THE
 MINISTRY  ,OF  STELI  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN)  (a)  Yes,
 Sir

 (b)  The  report  discusses  possible  causes
 for  the  delay  in  the  commissioning  of  the
 plant  According  to  the  latest  information
 with  Government,  both  the  plant
 authorities  and  their  advisers  have  jointly
 put  im  sustained  effort  which  have
 resulted  in  the  plant  being  commissioned
 on  April  14,  972

 भारत-रूस  सयुक्त  आयोग  के  निदेश
 पद  तथा  इसके  लाभ

 4174,  श्री  शिव  कुमार  शास्त्री  :  क्या
 बिदेशी  मंत्री  यह  बताने  की  छुपा  क  रंगे  कि
 गठित  होने  वाले  भारत-रूस  संयुक्त  आयोग
 के  विदेश  पद  कया  हैं  कौर  इससे  प्रत्येक
 देश  को  कया  लाभ  होने  की  संभावना  है  ?

 बिदेश  मंत्रालय  मे  उप भक्षी  (भी  सुरेश"
 पाल  सिह);  जब  प्रधान  मची,  सोवियत  सं
 गई  थी,  तब  भारत  अर  सोवियत  सभ  की
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 सरकारों  से  यह  निशान  किया  था  कि
 झा धिक,  वैज्ञानिक  और  तकती को  सहयोग
 के  लिए  एक  भर  तर-सरकारी  भा योंग  स्थापित
 किया  जाए  ad

 2.  झाशा  है  कि  दोनों  देश  इस  झा वोग
 से  लाभान्वित  होगे;  यह  अयोग  मुख्यतः
 दोंनो  देशों  क ेबीच  आधिक  और  तकनीकी
 सहयोग  का  भावी  विस्तार  करने  का  कार्य
 करेगा  |

 Co-ordination  between  Planning  Com-
 missions  of  India  and  Baagla  Desh

 4i75  SHRI  $,  A  MURUGANAN-
 THAM :  Will  the  Minister  of  द  TERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 under  consideration  to  co  ordinate  the
 activities  of  the  Planning  Commission  of
 India  and  Bangla  Desh:  and

 (b)  if  so,  the  main  features  thereof.
 THE  DFPUTY  MINISTER  IN  THE

 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):

 (a)  and  (b).  The  Joint  Communique
 issued  by  the  Prime  Ministers,  of  India
 and  Bangladesh  at  Calcutta  on  8  February,
 972  states:  It  was  decided  that  the
 representatives  of  Bangladesh  and  Indian
 Planning  Commissions  should  meet  perio-
 dically  to  identify  areas  of  mutual
 cooperation  in  the  developmental  proces-
 ses  of  the  two  countries,”

 Role  of  Travel  agencies  in  misleading
 and  sending  poor  people  abroad

 4i70.  SHRI  C.  JANARDHANAN  :
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  he  pleased  to  state:

 (a)  whether  a  few  Indians  going  abroad
 without  proper  education  and  financial
 support  are  ‘ctesting  unpleasant  problems

 in  those  countries  and  for  India;
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 (b)  whether  certain  travel  agencics  in
 India  are  engaged  in  misteading  the  poor
 and  sending  them  abroad  and  minting
 money;  and

 (c)  if'so,  the  steps  taken  by  Government
 in  this  regard  ?

 THE  DEPUrY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH)  :
 (a)  Yes,  Sir.  A  number  of  such  cases  have
 been  brought  to  the  notice  of  Government
 by  our  Missiuns  in  West  Buropean  coun-
 tries,  U.  K.,  ए.  5.  A.  and  Canada

 (b)  A  few  cases  of  unscrupulous  per-
 sons  fun-:tioning  in  the  guise  of  travel
 agents  and  misleading  and  exploiting  the
 intending  enngrants  have  also  come  to
 Government's  notice.

 (c)  Appropriate  steps  arc  being  taken
 through  Passport  issuing  authorities  in
 India  as  well  ay  State  Governments  who
 have  been  asked  to  advise  all  concerned,
 through  publicity  media,  about  the  roks
 involved  in  landing  in  foretgn  countries
 without  sutticient  financial  resources,
 proper  Visas  or  firm  offers  of  employment.
 The  intending  emigrants  are  also  being
 warned  not  to  fall  a  prey  to  unscrupulous
 travel  agents

 Chemical  Laboratories  commissioned
 by  Geological  Survey  of  India

 4:77  SHRI  8,  K.  DASCHOWDHURY  :
 Will  the  Minister  of  STEEL  AND  MINES
 be  pleased  to  state.

 (a)  whether  the  Geological  Survey  of
 India  have  deployed  mobile  chemical
 laboratories  for  carrying  out  rapid  quanti-
 tative  geo-chemical  analysis  at  the  survey
 sites  ;  and

 (b)  the  main  functions  to  be  performed
 by  these  mobile  laboratories  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  and
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 (b).  The  Geological  Survey  of  India  have
 deployed  four  mobile  Chemical  labora-
 tories  in  field  areas.  Main  function  of  these
 laboratories  is  to  get  on  the  spot  analytical
 data  for  guiding  exploration  and  drilling
 programme.  These  four  laboratories  are
 in  use  for  top  priority  projects  on  base
 metals,  phosphate  and  research  investiga-
 tons,

 Exchange  of  Visits  of  Leaders  of  India
 and  Bangla  Desh

 4178.  SHRI  S  C.  SAMANTA:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  an  invitation  has  jeen
 extended  to  the  Prime  Minister  of  Bangla
 Desh  to  visit  India  ;

 (b)  ifso,  when  the  proposed  visit  1s
 going  to  take  plave;  and

 (0)  whether  with  a  view  to  maintain
 close  friendly  relations  between  the
 Governments  of  Bangla  Desh  and  India,
 the  visits  of  Prime  Ministeis  and  other
 dignitaries  shall  be  planned  frequently
 and  at  regular  intervals  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 Yes,  Sir.

 {b)  The  dates  have  yet  to  be  decided.

 (c)  Yes,  Sir.  In  accordance  with  the
 joint  statement  of  the  two  Prime  Ministers
 in  Calcutia  and  the  Joint  Declaration  in
 Dacca,  India  and  Bangladesh  have  agreed
 to  maintain  regular  and  frequent  contacts
 at  appropriate  levels.

 Agreement  between  Bangladesh  and  India
 for  purchase  of  Secds  and  Seedlings

 4\79.  SHRI  JYOTIRMOY  ४050  :
 Will  the  Minister  of  EXTERNAL
 AEFAIRS  be  pleased  to  state:
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 (a)  whether  an  agreement  has  been
 reached  following  discussions  between
 representatives  of  the  Agriculture  Depart-
 ments  of  Bangla  Desh  and  West  Bengal
 for  the  purchase  of  seeds  and  seedling  from
 the  two  countries;  and

 (b)  if  so,  the  nature  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH)  :
 (a)  and  (bd.  The  Bangladesh  Ministry  of
 Agriculture  have  held  discussions  with  the
 Department  of  Agriculture,  West  Bengal
 and  the  Ministry  of  Agriculture,  Govern-
 ment  of  India,  regarding  the  purchase  of
 seeds.  Following  these  discussions,  about
 8,000  tons  of  paddy  seeds  and  250  tons  of
 Jute  seeds  have  been  supplied  to  Bangla-
 desh  Another  4000  tons  of  paddy  seeds
 are  beng  despatched

 Placing  of  wide  Plate  Orders  with
 West  Europe  by  U.S,  S.  R.

 4I80.  SHRI  VARKEY  GEORGE  :
 Will  the  Minister  of  STEEL  AND  MINES
 be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  U.  s.  5  R.has  placed  large  orders
 with  West  European  Companies  for  wide
 plate  on  account  of  the  shortage  ;  and

 (b)  if  so,  whether  Government  propose
 to  review  their  proposal  to  place  the
 orders  abroad  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  {a)
 Government  have  rio  knowledge  regarding
 this.

 (०)  Before  placing  orders  for  import  of
 steel  all  relevant  aspects  6,  g.  availability
 of  foreign  exchange  for  import  from
 specific  source,  prices  prevailing  in  the
 exporting  countries,  delivery  schedules,
 etc,,  are  taken  into  consideration.  A
 review  of  this  procedure  is  not  considered
 necessary.  '
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 Accidents  in  Industrial  Units

 418},  SHRIR  S.  PANDEY.  Will  the
 Minister  of  LABOUR  AND  REHABILI-
 TATION  be  pleased  to  state:

 (a)  whether  Government’s  attention
 has  ben  drawn  to  the  reported  heavy
 Increase  in  the  number  of  accidents  in
 industrial  units,

 (b)  if  so,  whether  any  attempt  has
 been  made  to  find  out  the  causes  for  this
 Increase  in  order  to  devise  some  romedial
 measures,  and

 (c)  whether  Government  propose  to
 make  some  impiovements  or  amendments
 ॥  the  Industrial  Safety  Regulations  so  4s
 to  provide  adequate  compensation  to  the
 victims  of  accidents  ?

 {Ht  MINISTER  OF  LABOUR  AND
 RLHABILITATION  (SHRI  R.  K
 KHADILKAR)  (a)  Yes.

 (०)  Yes  The  causes  tor  the  increase
 in  the  number  of  accidents  Inter-alia
 include  rise  in  the  tempo  vf  andustrahsa-

 प्रजा  with  the  resultant  more  compicx
 machines  and  processes,  bette:  reporting
 ot  accidents,  lack  of  adequate  safety
 measures  and  lack  of  proper  supervision
 asalso  ignorance  on  the  part  of  the
 workers  to  some  of  the  hazards  involved

 Training  of  hne  management  and
 operating  staff  for  providing  safe  condi-
 tions  of  work  and  following  safe  proce-
 dures,  appointment  of  safety  officer  i
 some  of  the  large  and  hazardous  factones,
 better  supervision  of  work  are  some  of  the
 remedial  measures  which  are  being  pursued
 through  the  Directorate  General  Factory
 Adv  06  Service  &  Labour  Institutes,  Natio-
 nal  Safety  Councif  and  other  similar
 bodies  and  also  by  the  Chief  Inspectors
 of  factories  at  the  State  levels

 (०  Suggestions  that  compensation  for
 mdustrial  injuries  under  the  Workmen’s
 Compensation  Act  should  be  increased,
 ate  being  considered
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 मिलाई  इस्पात  कारख़ाने  के  विस्तार  के
 लिये  वित्तीय  सहायता

 4182,  Ste  संकटा  प्रसाद  क्या  इस्पात
 झोर  जान  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि

 (क)  क्‍या  भिलाई  स्वात  कारखाने  के
 विस्तार  के  लिये  सरकार  ने  कोई  वित्तीय

 राहा यता  दी  है,  और

 (ख)  यदि  हा,  तो  तत्सम्बन्धी  मुख्य  बाते

 क्‍या  है  ?

 इस्पात  और  खान  मंत्रालय  में  राज्य  मो

 (श्री  शाहुनवाज  सो)  (क)  जीता।

 (ख)  भिलाई  इस्पात  कारखाने  का  40
 लाख  टन  इस्पात  पिण्ड  की  वार्षिक  क्षमता  तक
 विस्तार  करते  का  प्रस्ताव  है|  विस्तार  के
 लिये  विस्तृत  प्रायोजना  प्रतिवेदन  तैयार  किया
 जा  रहा  है।

 विस्तार  की  सारी  लागत  सरकार  पूरी
 करेगी  जो  हिन्दुस्तान  दिल  लि०  को  11
 के  अनुपात  में  इक्विटी  और  ऋण  के  रूप  में
 दी  जायेगी  ।

 1972-73  44.5  करार  रुपये  के  खच
 का  प्रस्ताव  है  ।

 मैसेज  जमाई  माजरा  कोल  कम्पनी  लिमिटेड
 पारा सिया  जिला  छिन्दवाड़ा  (समय  प्रदेश )

 को  लाईसेंस  जारी  करना

 4l83.  श्री क्षार  थी०  बडे  :  क्‍या

 इस्पात  और  सास  मंत्री  यह  बताने  की  कृपा
 करेगे  कि

 (क)  क्‍या  मध्य  प्रदेश  सरकार  न  मिसेज

 जुलाई  माजरी  कोल  कम्पनी  लिमिटेड,  पारा-

 सिया  जिला  छिन्दवाड़ा  को  भनुजशापत्र
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 (लाइसेंस)  जारी  करने  का  मामला  केन्द्रीय

 सरकार  को-सेज  दिया  है  ;

 खं)  यदि  हां  तो  इसकी  बाधित  क्षमता

 क्‍या  है;

 (ग)  क्‍या  मध्य  प्रदेश  सरकार  ने  सूकरी
 कोयला  खान  का  विस्तार  करने  की  सीमा-
 रिश  की  है;  और

 (च)  यदि  हां  तो  इस  मामले  की  वर्तमान
 स्थिति  कया  है  ?

 इस्पात  और  खान  मंत्रालय  में  राज्य

 मंत्री  (ओ  शाहनवाज  मां)  :  (क)  से  (घ).

 मेसेज  जमाई  माजरों  कोयला  कम्पनी  लिमि-

 टेड,  परासिया  ने  भ्रपनी  सूकरी  कोयला  खान
 के  विस्तार  के  लिये,  जिससे  इसकी  बाधित
 क्षमता  50,800  हन  से  बढ़  कर  4,
 20,000  दन  हो  जाएगी,  झौदूयोगिक
 अनुज्ञप्ति  क ेलिए  आवेदित  किया  है  ।  मध्य

 प्रदेश  सरकार  की  सिफारिश  प्राप्त  हो  चुकी
 है  और  मामला  विचाराधीन  है  1

 Special  Panel  for  Peace  Operation  in  World

 (4184,  SHRI  7,  GANGADEB  :
 SHRI  con  T.  DHANDAPANI  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 @  whether  the  Soviet  Union  has
 praposed  for  -a  special  penal  for  Peace
 Operation  in  the  world;  and

 (b)  if  so,  whether’  Government  have
 welcomed  this  proposal  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  APFAIRS
 (SHRI  SURENDRA  PAL  SINGH)  :  (a)
 Certain  suggestions  have  been  made  by  the
 Séviet  Union  to  the  Secretary-General  of
 the  United  Nations  in  regard  to.the  basic
 wading:  principles.  for  the  conduct  of  the
 United:  Nations  Peace  Keeping  Operativns,:
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 including  United  Nations  Observer.’  Mis  ५
 sions.  These  suggestions  willbe  consi-
 dered,  along  with  those  ‘made  by’  ‘other
 counties,  by  the:  United  Nations  Conimi-'
 ttee  on  Peace  Keeping  in  due  coutse.:

 (9)  The  sugzestions  are  under  examj-
 nation.

 Bulk  Import  of  Stee]

 4I85.  SHRI  ?,  GANGADEB  :  Will  the
 Minister  of  STEEL  AND  MINES  be
 pleased  to  state  :

 (a)  whether  Government  has  taken  any
 decision  for  allowing  bulk  import  of  steel;

 and

 (b)  if  so,  the  main  features  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  and
 (b),  Both  Hindustan  Stee!  Limited  and
 Minerals  and  Metals  Trading  Corporation
 import  steel  as  canalising  agencies  in  accor-
 dance  with  the  Import  Trade  Control
 Policy.  Hindustan  Steel  Limited  also
 imports  certain  non-canalised  items  of  steel
 in  bulk  from  time  to  time,  to  meet  the
 requirements  of  certain  Government
 Departments,  public  sector  undertakings,
 small  scale  industries,  export  engineering
 industries  etc.  Hindustan  Steel  Limited  will
 also  be  importing  certain  critical  categori=
 es  of  Steel  required  for  operating  the.  Steet
 Bank  set  up  by  Government.  In  addition,
 in  ‘1971-72,  Hindustan  Steel  Limited  was
 entrusted  with  the  import  of  steel  :worth
 Rs.  20  crores  to  meet.  the  shortfall  in.  pro-
 duction  at  Rourkela  Stecl.  Plant.  due  to.  the
 roof  collapse  of  the  Steel  Melting  Shop.

 Resolution  ry  ए,  N.  :Cousiseion  on
 Human  Rights  on  ‘eradication.  of

 Poverty.

 4186  SHRLPAMPAN-GOWDA
 SHRIG,  Vc  KRISHNAN  a

 Will  the:  Minister  \'of  EXTERNAL.
 AFFAIRS be  pleased  १6  state's:
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 (a)  whether  the  Indian  delegate  in  U.N.
 Commission  on  Human  Rights  piloted  a

 Resolution  to  consider  the  feasibility  of
 observing  an  international  year  on  cradi-
 cation  of  poverty  ‘Garibi  Hatao’;  and

 (b)  if  so,  the  names  of  the  countries
 which  favoured  the  resolution  and  the
 progress  made  in  this  behalf  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 Yes,  Sir;  it  is  part  of  the  general  resolution

 On  the  subject  of  Realization  of  Economic
 Social  and  Cultura]  Rights  and  the  study  of
 the  special  problems  relating  to  human
 rights  in  developing  countries.

 (b)  The  resolution  was  sponsored  by
 India  along  with  Chile  and  Poland.  It  was
 passed  by  acclamation  by  all  the  32  mem-
 bers  of  the  U.  N.  Commission  on  Human
 Rights.  It  38  tow  early  to  indicate  the  pro-
 gress  achieved  since  the  entire  subject  is
 still  under  exam:najjon  and  will  come  up
 for  consideration  at  the  next  session  of  the
 Commission  in  March,  1973.

 Non-participation  of  Pakistan  in
 Conference  of  Afro-Asian  Countries

 4387.  SHRI  PAMPAN  GOWDA  :  Will
 the  Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state:

 (a)  whether  Pakistan  did  not  participate
 in  the  Conference  of  Afro-Asian  countries
 held  recently  because  of  the  presence  of
 Bangia  Desh  Representatives;  and

 (b)  if  sa,  the  reaction  of  other  coun-
 tries  who  participated  in  the  Conference?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 GERI  SURENDRA  PAL  SINGH):  (a)

 xcept  for  a  brief  appearance  gn  the  second
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 day  when  it  made  a  statement  criticis-
 ing  India  and  the  Organisation  over  the
 Bangladesh  issue,  the  Pakistani  Delegation
 boycotted  the  Sth  Conference  of  the  Afro-

 Asian  Peoples’  Solidarity  Organisation  held
 in  Cairo  fromthe  10th  tothe  30  of
 January  3972  in  protest  against  the
 presence  of  a  Bangladesh  Delegation.

 (b)  Libya  also  boycotted  the  Conference
 in  support  of  Pakistan.  Sudan,  Algeria,
 Guinea  and  Sierra  Leone  gave  partial
 support  to  the  Pakistani  view-point.  The
 other  countries  did  not  support  the  Pakis-
 tani  stand  which  enabled  the  Bangladesh
 Delegates  to  attend  as  Observers.

 गेर-सरकारो  क्षेत्र  से  इस्पात  कारखाने

 4  188.  श्री  मूलचन्द  डागा  :  बया  इस्पात
 कौर  खान  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  :

 (क)  गैर-सरकारी  क्षेत्र  में  कितने

 इस्पात  कारखाने  हैं,  उनकी  बाधित  उत्पादन

 क्षमता  कितनी  है  और  इस  समय  उनमें

 कितनी  पू'जी  लगी  हुई  है;  भौर

 (ख)  क्‍या  सरकार  का  विचार  गैर-

 सरकारी  क्षेत्र  के  इस्पात  कारखानों  को

 प्रोत्साहन  देने  का  है  ?

 इस्पात  जौर  खान  सं ला सव  से  राज्य

 मंत्री  पथरी  झा हन बाज  सां)  :  (क)  इस  समय

 निजी  क्षेक्ष  में  दो  सब तो मुखी  इस्पात  कार-

 खाने  हैं  उनके  साम  हैं  टाटा  सायरन  एण्ड
 स्टील  कम्पनी  लिमिटेड,  जमशेदपुर  तथा

 इण्डियन  बायरन  एण्ड  स्टील  कम्पनी  शि#
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 wage  ।  इनकी  क्षमता  तथा  इनमे  सगाई  गई  पूजी  निम्नलिखित  है  =

 बारीक  उत्पादन  पूजी  निवेश  3  153-71  तक

 क्षमता  (इक्विटी,  दी घं कालीन  ऋण
 तथा  धारित  पूजी)

 (करोड़  रुपये)
 टाटा  झायरन  एण्ड  स्टील  कग  2,000,000  डीबीसी  50.00

 लि०  टन  इस्पात  पीठ  आरक्षित  55.58

 ऋण  36.10

 जोड़  141.68

 इण्डियन  बायरन  एण्ड  स्टील  कं०  =  000,000  इ्क्बिटी  27.58

 लि०  टन  इस्पात  पीठ  आरक्षित  42  44

 ऋण  29.02

 जोड़  99.04

 (ख)  जी,  नहीं  1

 श्रमिकों  के  प्रबन्ध  में  माग  लेने  सम्बन्धी
 कार्य-समितियां

 4189,  श्री  मूलचन्द  डागा  :  कया  अस
 झोर  पुनर्वास  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  श्रमिको  के  प्रबन्ध  में  भाग
 लेने  की  दिशा  में  कार्य-समितियों  का  गठन
 केवल  पहला  कदम  मात्र  है?

 ख)  यदि  हा,  तो  क्या  सरकार  का
 विचार  इन  कार्य-समितियों  को  कौर  सुदृढ़
 बनाने  हेतु  कोई  साविधिक  कार्यवाही  करने
 का  है;  और

 (ग)  यदि  हा,  तो  तत्सम्बन्धी  मुख्य
 बाते  क्‍या  हैं  ?

 अम  झोर  पुनर्वास  मंत्री  ी  कार
 eo  खाडिलकर)  :  (क)  से  (7),  प्लांट  स्तर
 पर  संयुक्त  परामर्श  का  पूर्ण  प्रदान  विचारो-

 धीन है  तथा  इस  पर  भविष्य  में  होने  बाली
 त्रिपक्षीय  बैठक  मे  विचार  किए  जाने  की
 संभावना  है  ।

 झआौद्योगिक  सबंध  प्रयोग

 4i90.  श्री  मूलचन्द  डागा  :

 श्री  बबली  नायक  :

 क्या  श्रम  कौर  पुनर्वास  मंत्री  यह  बताने
 को  कृपा  करेंगे  कि  :

 (क)  क्या  श्रम  विभाग  देश  में  एक
 औद्योगिक  सबंध  आयोग  (इण्डस्ट्रियल  रिले-

 शन  कमीशन)  स्थापित  करने  की  नीति  के

 पक्ष  में  है;

 (ख)  यदि  हां,  तो  इसके  क्‍या  कारण

 हैं  कौर  यदि  नही,  तो  इसके  क्‍या  कारण

 है;  कौर

 (ग)  उन  राज्यों  के  नाम  क्‍या  हैं  जो
 प्रौद्योगिक  संबंध  प्रयोग  स्थापित  करने  की
 नीति  के  पक्ष  मे  है  जोर  इसके  क्‍या  कारण
 है?

 1 ॥  कौर  पुनर्वास  मंत्री  (भी  कार
 oe  खाडिलकर)  :  (क)  भोर  (ल).  श्रौद्यो-
 गीत  सम्बन्धों  का  समग्र  प्रदान  इस  समय
 भारत  सरकार  के  विचाराधीन  है।  .
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 (ग)  सभी  राज्य  सरकारों  के  विचारों
 को  ध्यान  मे  रखने  के  बाद  स्थायी  श्रम
 समिति  ने  970  मै  प्रौद्योगिक  सम्बन्ध
 झा योगों  की  नियुक्ति  के  लिए  सिफारिश  की
 थी  1  इसलिए  इस  भ्र वस् था  मे  किसी  राज्य
 का  औद्योगिक  सम्बन्ध  प्रयोगों  के  पक्ष  मे  न

 होने  का  प्रश्न  नहीं  उठता  |

 Deposits  of  Silver  in  Madhya  Pradesh

 4191.  SHRI  RANA  BAHADUR  SINGH  :
 Will  the  Minister  of  STILEL  AND  MINES
 be  pleased  to  state

 {a)  whether  deposits  of  Silver  have  been
 found  in  Sidht  District  of  Madhya  Pradesh,
 and

 (b)  if  s0,  the  steps  contemplated  for  its
 extraction  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ)  (a)  No,  Sir.

 (b)  Does  not  arise.

 Production  at  Donimalai  Iron  Ore  Mines,
 Mysore

 4i92.  SHRI  CHINTAMAN]  PANI-
 GRAHI:  Will  the  Munister  of  STEEL
 AND  MINES  be  pleased  to  state

 (a)  whether  the  Iron  Ore  Mines  at  Doni-
 majai  in  Mysore  have  started  production  of
 Iron  ore;  and

 (b)  if  not,  by  what  time  the  production
 will  start  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN).  (a)  No,
 Sir.

 (७)  The  Donimaia:  iron  ore  mine  is
 hhkely  (o  be  commissioned  from  the  middie
 of  ‘1974,
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 Constitution  of  Development  Council  fer
 Iroa  and  Steel,  Industry

 4193.  SHRIR.S  PANDEY:  Will  the
 Minister  of  STEEL  AND  MINES  be
 pleased  to  state:

 (a)  whether  there  is  any  proposal  to  con-
 stitute  a  Development  Council  for  tron  and
 Steel  Industry,  and

 (b)  if  so,  the  time  by  which  it  AS  likely  to
 be  finalised  7

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  {OF  STEEL  AND  MINES
 (SHRL  SHAHNAWAZ  KHAN).  (a)  No,
 Sir.

 (b)  Does  not  arise

 Exploitation  of  Deposits  of  Lime  Stone
 in  Himachal  Pradesh

 4194,  SHRI  RAJDEO  SINGH

 ‘SHRI  8,  K  DASCHOWDHURY:
 Will  the  Minster  of  STEEL  AND

 MINES  be  pleased  to  state

 (a)  whether  one  of  the  biggest  lime  stone
 deposits  has  been  found  in  Himachal
 Pradesh  in  Gagal  block  of  Silaspur
 District,

 (b)  if  so,  whether  Government  propose
 to  explott  it  to  meet  the  growing  demands
 for  the  cement  in  Northern  India,  and

 (c)  if  not,  reasons  therefor  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STE&BL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN);  (a)  Yes,
 Sir.  About  120,  million  tonnes  of  cement
 gtade  and  20  million  tonnes  of  marginal
 grade  limestone  have  been  estimated  by  the
 Industries  Department  of  Government  of
 Himachal  Pradesh  in  Gagal  block  of  Bitas-
 por  District.

 (०)  The  Industries  Department,  Govern~
 ment  of  Himachal  Pradesh  is  reported  to
 bave  plans  for  setting  up  large  and  small
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 scale  cement  plants  based  on  [the  limestone
 deposits  of  Bilaspur,  Sirmur  and  Kangra
 districts.

 (c)  Does  not  arise

 दण्डकारण्य  क्षेत्र  में  सानु प्रतापपुर  पल नजीर

 सड़क  की  मरम्मत

 4195,  श्री  भ्ररविन्द  चेतना:  कया  श्रम

 शौर  पुनर्वास  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  ;

 (क)  दण्डकारण्य  क्षेत्र  में  भानुप्रतापपुर
 पस नज़ीर  सड़क  का  निर्माण  कब  “किया  गया

 था;

 (ख)  क्‍या  उक्त  सड़क  वी  मरम्मत  करने
 के  लिए  कोई  धनराशि  स्वीकृत  को  गई  थी;
 झोर

 (ग)  यदि  हां,  तो  यह  धनराशि  कितनी
 बार  स्वीकृत  की  गई  थो  कौर  प्रत्येक  मामले
 में  पह  कितनी  थी  ?

 असम  झोर  पुनर्वास  मंत्री  (थी  कार  के०

 खाडिलकर)  :  (क)  से  (ग).  जानकारी
 एकत्रित  की  जा  रही  है  भर  सभा  की  मेज
 पर  रख  दी  जायेगी  1

 दण्डकारण्य  क्षेत्र  मे ंपीलसोट  सें  पेय  जल
 की  व्यवस्था

 4196,  श्री  हरविन्द  नेता  :  क्या  श्रम
 कौर  पुनर्वास  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  मध्य  प्रदेश  के  बस्तर  जिले  के
 दण्डकारण्य  क्षेत्र  म ेपरलकोट  मे  पेय  जल  की
 या  व्यवस्था  की  गई  है  ;  कौर

 (६  गया  पेय  जल  की  वर्तमान  व्यवस्था
 पर्याप्त  है  ?
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 शस  कौर  पुनर्वास  मंत्री  (भी  कार  के०

 खाडिलकर)  :  (क)  दण्डकारण्य  परियोजना  के
 प्रत्येक  अधिवासी  गांव  में  25  विचारों  के

 लिए  एक-एक  नल  कूप  लगाया  जाता  है  किन्तु
 एक  गांव  में  कम  सें  कम  दो  नलकूप  लगाए
 जाते  है।  जहाँ  कही  आवश्यक  और  संभव

 होता  है,  पक्की  चिनाई  वाले  कुएं  भी  बनाए
 जाते  हैं।  परिवारों  को  गांवों  में  भेजने  से  पूर्व
 प्रत्येक  गांव  में  पर्याप्त  संख्या  मे नलकूप  लगाए
 जाते  है।

 (ख)  जी,  हा

 Nationalisation  of  Mineral  Resources

 4I97.  KUMARI  KAMLA  KUMARI:
 Will  the  Munster  of  STEEL  AND  MINES
 be  pleased  to  state  whether  Government
 propose  to  nationalise  all  the  mineral  re-
 sources  of  the  country  which  are  supplied
 to  Industries  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN)  No,
 Madam.

 Nationalisation  of  Ores  of  Copper  and
 Aluminium

 4i98.  KUMARI  KAMLA  KUMARI  :
 Will  the  Minister  of  STEEL  &  MINES  be
 pleased  to  state  :

 (a)  whether  Government  have  any
 proposal  to  nationalise  the  ores  of  copper
 and  aluminium,  and

 (b)  af 80,  the  main  features  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  &  MINES  (SHRI
 SHAHNAWAZ  KHAN)  :{a)  and  {b),
 There  is  no  proposal  to  nationalise  the  ores
 of  aluminium.  As  regards  Copper,  the
 only  company  mining  Copper  ore  and
 producing  Copper  metal  in  Private  sector,
 was  Indian  Copper  Corporation,  The
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 The  management  of  its  undertaking  has
 been  taken  over  by  the  Government  with
 effect  from  !0th  March,  972  pending  its
 acquisition.

 Exploitation  of  Mineral  Wealth  of  Palamau
 (Bihar)  by  Industries.

 499  KUMARI  KAMLA  KUMARI:
 Will  the  Minister  of  STEEL  AND  MINES
 be  pleased  to  state

 (a)  whether  Tata  Industries  are  explor-
 ting  iron  ores  of  Palamau,  Sahu-Jain  are
 exploiting  cres  of  cement,  Dalmias  are
 exploiting  bamboos  and  Birlas  are  exploi-
 ting  bauxite;  and

 (b)  if  so,  the  steps  Government  have
 taken  to  protect  the  mineral  wealth  of
 District  Palamau  in  order  to  open  Industri-
 es  in  that  District  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEI  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  and
 (b).  The  information  :s  being  collected
 and  shall  be  laid  on  the  Table  of  the
 House  when  received

 Unemployment  among  Engineering  and
 Medical  Graduates  in  West  Bengal  and

 Bihar

 4200.  KUMARI  KAMLA  KUMARI:
 Will  the  Minister  of  LABOUR  AND
 REHABILITATION  be  pleased  ta  state  :

 (a)  whether  the  problem  of  unemploy-
 ment  among  Engineering  and  Medical
 Graduates  js  more  acute  in  Bihar  and
 ‘West  Bengal  than  in  other  States  ;  and
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 (b)  if  so,  the  reasons  therefor  and  the
 remedial  measures  taken  or  proposed  to
 be  taken  by  Government  in  this  regard  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  ट
 KHADILKAR)  :  (a)  Precise  estimates  of
 unemployment  are  not  available.  Ibe  only
 information  available  in  this  regard  relates
 to  the  number  of  engincering  and  medical
 graduates  who  are  registered  with  the
 employment  exchanges  in  the  States  of
 Bihar  and  West  Bengal  for  employment
 assistance  which  s  contained  in  the
 statement  attached.

 (8)  Various  development  prograinmes
 included  m  the  Fourth  Five  Year  Plan  of
 the  Centre  and  the  States  of  Brhar  and
 West  Bengal  and  the  special  employment
 oriented  schemes  initiated  since  the  year
 1970-71  are  expecied  to  create  increasing
 numbei  of  employment  opportunities  for
 the  unemployed  persons  (including
 engineering  and  medical  graduates).
 burher  in  968  the  Government  had  also
 Initiated  certain  special  measures  with  a
 view  to  relieving  unemployment  among
 engineers  which  are  being  implemented
 by  State  Governments  and  Central
 Ministries  The  Apprentices  Act,  }96l  is
 being  amended  with  a  vtew  to  extending
 its  coverage  to  the  engimeering  graduates
 and  diploma  holders,  The  Government
 had  also  made  a  special  provision  of
 Rs.  25  crores  in  the  Central  Budget  for
 ‘1971-72,  for  schemes  specially  designed
 to  provide  relief  to  educated  unemployed
 {including  engineers  and  technicians).  In
 the  Union  Budget  for  1972-73,  a  sum  of
 Rs.  60  crores  has  been  provided  for  Special
 Employment  programmes.  The  scheme
 under  the  special  provisions  mentioned
 above  will  also  benefit  unemployed
 graduates  in  engineering  and  medwirte
 in  the  State  of  Bihar  and  West  Bengal.
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 Statement

 State/Union  Territory  Engineering  Graduates  Medical  Graduates
 {including  =  Post-  (including  _—  Post-
 graduates)  on  the  graduates  on  live
 live  register  as  on  register  8  on
 3)  12-1971  3i-42-I97}

 Andhra  Pradesh  998l  400

 Assam  235  0
 Bihar  4008  205
 Gujarat  70  3
 Haryini  263  60
 Himachal  Pradesh  9  4
 Jammu  &  Kashmir  242  I
 Kerala  2066  45
 Madhy2  Pradesh  02]  42
 Maharashtra  058  08
 Mvsore  2450  380
 Oussa  661  443
 Punjab  52  22
 Rajasthan  424  $R4
 Timi  Nidu  1560  309
 Uttar  Pradesh  432  iS
 West  Bengal  4912  30
 Chand  garh  —_
 Delhi  3089  440
 Goa  4  |  ad]
 T  accadives  4  2
 Manipur  ५
 Pondicherry  47  30
 Tripura  55

 All  India  Total  19080  3953

 Acquisition  of  lechnology  for  Mineral
 Development

 4201  KUMARI  KAMLA  KUMARI
 Will  the  Minister  of  STFFL  AND  MINES
 be  pleased  to  state

 (a)  whether  Governinent  have  given
 special  attention  for  the  acquisition  of
 technology  in  respect  of  mineral  develop.
 ment  ,  and

 (b)  ifso  the  main  features  thereof  ?
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN)  (७)  Yes,
 Madam

 (b)  A  statement  is  laid  on  the  lable  of
 the  House

 Statement

 }  Coal  USSR  Collaboration  was
 taken  for  development  of  mines  in  Korba
 Coalfield  and  Washery  in  East  Bokaro
 Polish  collaboration  has  been  arranged
 for  development  of  deep  shaft  mines  in
 Shana  Further  Pohsh  collaborations
 are  being  considered  for  development  of
 newly  taken  Coking  coal  mines  and  for
 design  organisation  and  development  for
 NCDC  French  eollaboration  was
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 obtauned  for  intioduction  of  special
 method  of  mining  m  thick  coal  seams
 German  Advisers  have  been  associated
 for  planning  of  coal  washeries  One
 German  Adviser  is  working  with  Neyveli
 Lignite  Onc  Consultancy  firm  has  been
 developed  in  private  sectot  in  collabo
 ration  with  Erench

 2  Alumimum—We  are  obtaining  the
 services  of  an  expert  fiom  U  NID  O
 for  beneficiating  low  giade  bauxite  ores
 As  regards  «melting,  all  the  producers  of
 aluminium  are.  having,  —_  collaboration
 agitcements  with  loreign  minufacturers  lor
 obtaining  technical  know-how,
 technology  cic

 precess

 3  Lead-Zinc—f  or  the  development  of
 TI  ataba,  Raypura  Zk  deposit  M/s  RTZ
 of  U  हथ  have  been  appomted  =  as
 consult  ints  Tor  setting  up  a  Zine
 Smelter  of  Vizag  technical  coll  ibor  ion
 with  t  Polish  firm  M/s  Centrozip  is  under
 consideration  ol  Government  A  detarled
 project  report  for  doubling  Debiri  Zinc
 Smelter  at  Udaipur  has  been  prepared
 through  M/s  Krabs  &  Clic  of  Paris

 4  Phosphortte—Mjs  Parson  and  Judo
 ०  US  A  have  been  =  selected  fort
 development  of  lamar  Khotra  phosphorite
 deposits

 5  Copper  -Tollowing  steps  have  been
 taken  by  Hindustan  Copper  Ltd,  a  public
 undertaking,  to  acquire  latest  technology
 in  mining  and  metallurgy  processes

 (a)  ५  WKE  of  U.S  A  are
 consultants  for  Khetrt  Copper
 Project  In  addition  to  them,  ३
 consortium  of  French  firms,  Venot
 PC  Ema  have  been  appointed
 as  consultants  for  construction  of
 smelter  Otto  Kumpu  of  Finland
 are  providing  specifications  of  their
 flash  smelter  process

 (9)  Canadian  experts  «are  =  being
 employed  by  H  C.  L  for  mine  and
 smelter  development.  ,
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 (c)  In  the  fast  3  years,  about  15-20
 technical  officers  of  H  C  L  have
 gone  abioad  for  training  in
 different  fields  of  mining  develop- ment

 (d)  For  Rakha  development  which  now
 also  includes  |  0,  C  properties, 4  Canadian  firm,  M/s  Watts
 Grifhthy  and  M/s  cout  have  been engaged  as  consultants

 6  Tron  Orc  The
 Development
 technical

 National  Mineral
 Corporation  with  the

 vollaboration  and  financial
 Par  nership  of  M/s)  Marcona  Corporation of  US  A  ind  three  Jipanese  Companies viz  Mitsu  &  (०  Okura  Trading  Co
 and  Nissho  Co  Ltd  have  plepied  a
 Development  Project  Report  for  the
 exploitation  of  magnetite  iran  ore  deposits in  Kudremukh  in  Mysore  State  Because
 of  the  magnitude  and  complexity  of  the
 Operation  of  the  proyect  st  had  become
 necessary  to  associate  loreign  partners

 Production  at  kirtburu  Iran  Ore  Mines

 4202  SHRI  8  ५  BHAURA
 SHRI  GAJADHAR  MAJHI

 Will  the  Minist:  of  STEFI  AND
 MINES  be  pleased  to  st  ite

 (a)  whether  producuion  at  Kiribuiu
 Iron  ore  mines  has  becn  suspcnded  for  want
 of  orders  for  export  and

 (b)  af  so,  the  stups  taken  to  find  out
 export  market  for  the  Kiriburu  tron  ore  ?

 THE  MINISTER  OF  STATE  IN  THL
 MINISTR’  OF  SFLil  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN)  (a)  The
 contractual  «sport  commitment  from  the
 Kiriburu  mime  was  upto  the  year  97  72
 Sufhcient  production  to  meet  the  export  ob
 ligation  /plus  some  surplus  was  achieved  in
 carly  December,  97).  As  the  ore  requirem
 ent  of  Bokaro  Steel  Plant  ate  to  be  met  from
 Kartburu  mine,  the  Plant  at  Kutburu  Js
 being  modified  to  produce  the  ore  specifica-
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 tron  of  Bokaro  As  a  part  of  modification
 an  interim  scheme  had  to  be  commissioned
 fot  which  the  Plant  had  to  be  shut  down
 from  4th  December,  7]  to  end  of  January
 i972,  The  production  has  since  been
 resumed  to  the  extent  of  Bokaro  ५  offtake

 (b)  The  Minerals  and  Metals  Trading
 Corporation  are  continuing  their  efforts  to
 find  out  export  market  for  the  surplus
 Kiriburu_  ore

 Bringing  of  Public  Sector  Units  in
 States  under  purview  of  Central

 Labour  Legislation

 4203  SHRI  ५  M  BANERJFE  Will
 the  Minister  of  LABOUR  AND  RELHA
 BIL  ITATION  be  pleased  to  state

 ta)  the  further  steps  taken  to  bring
 the  public  sector  units  in  various  Stites
 under  the  purview  of  the  Cuntral  Labour
 J  egislation,

 (b)  whether  any  mecting  has  been
 held  with  the  State  Labour  Ministers  in
 this  regard  and

 (c)  if  so  their  reaction  ?

 HE  MINISTER  Ol  IABOUR  AND
 REHABILITATION  (SHRI  R.  K.  KHAD
 ILKAR)  (a)  The  question  is  likely  to
 come  up  it  i  future  tripartite  meeting

 (b)  and  (c)  Yes  Sir  Some  proposals
 im  this  regard  were  placed  before  the  22nd
 Session  of  the  Labour  Ministers  (  onfere-
 nce  held  in  August,  O7)  However,  almost
 all  the  representatives  of  the  State  Govern-
 ments  opposed  the  proposals  and  advoca-
 ted  the  continuance  of  status-quo

 House  Rent  Allowance  for  Provident
 Fund  Employees  Organisation

 4204  SHRI  S  M_  BANBRIJEB.  ५  il
 the  Minister  of  LABOUR  AND  REHABI- LITATION  be  pleased  to  state

 (a)  whether  the  Finance  Ministry  has
 ejected  once  agian  the  unanimous
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 recommendations  of  the  Employees’
 Provident  Fund  Board  regarding  enhance-
 ment  of  house  rent  allowance  in  respect
 of  Provident  Fund  employees,

 (b)  if  so,  the  reason  for  the  same,  and

 (c)  the  steps  taken  by  Government  m
 this  direction  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABIIITATION  (SHRI  R  K
 KHADILKAR)  (a)  to  (c)  The  pay  and
 allowances  of  employees  of  the  Fmployees’
 Provident  Fund  Organisation  are  regulated
 in  the  pattern  of  pov  and  allowances  of
 employees  of  administrative  offices  of  the
 Central  Government  Departments  of
 corresponding  category  fhe  Cuntral
 Board  of  Trustees  had  recommended  in
 enhancement  of  house  rent  allowince  of
 all  employees  of  the  Organisation  Govern-
 ment  have  not  found  if  possible  to  accept
 the  recommendation  pending  the  ieceipt
 of  the  report  of  the  Third  Pay  Commission
 in  the  case  of  Central  Government  emplo-
 yees,  and  its  consideration  by  the  Central
 Government

 Appointment  of  a  C  ommuttes  to
 Determine  Bonus  Quantum

 4205  SHRIS  M  BANERJEE
 ५लार  BK  DASCHOWDHURY.

 Will  the  Munister  of  LABOUR  AND
 REHABILITATION  be  pleased  to  state

 (a)  whether  Government  are  appointing
 a  Committee  to  consider  whether  the
 demands  of  the  workers  to  raise  the  quan-
 tum  of  bonus  from  4  percent  to  8  33
 percent  are  essential,  and

 (b)  if  so,  the  composition  and  terms  of
 reference  of  this  Committee  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K,  KHA-
 DILKAR}  :  a)  aad  (b).  A  Commitee  is
 being  appoidted  to  review  the  working  of
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 the  Payment  of  Bonus  Act,  1965.  The
 composition  and  terms  of  reference  are
 expected  to  be  announced  shortly.

 Non-Improvement  of  Employment  Situa-
 tion

 4206.  SHRI  VEKARIA:  Will  the
 Minister  of  LABOUR  AND  REHABILI-
 TATION  be  pleased  to  refer  to  the  reply

 given  to  Unstarred  Question  No.  2612.  on
 the  2nd  December,  97]  regarding  the
 non-improvenient  of  employment  situavon

 and  state.

 (a)  whether  a  detailed  study  of  primary
 data  has  been  completed,  and

 (b)  f  so,  the  conclusion  of  the  study
 so  made?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.
 KHADILKAR):  (a)  Yes.

 (b)  A  statement  containing  the  more
 amportant  conclusions  ॥$  attached.

 Statement

 l.  Over-all  Suuation:  The  growth
 rate  of  employment  in  the  organised
 sector  of  the  economy  during  the  jjyeat
 under  review  was  slightly  less  than  in  the
 previous  year—  the  relevant  figures  being
 2.2%  in  1970-71  as  against  2.5%  in  1969-70.
 In  terms  of  absolute  numbers,  employment
 edged  up  by  3.8  lakhs  from  70.7  lakhs

 at  the  ead  of  March  97I  to  I745  lakhs  at
 the  end  of  March  1970,  The  decline  in  the
 growth  rate  in  the  year  under  review  was
 mostly  on  account  of  the  private  sector

 in  which  the  employment  growth  decreased
 from  2.4%  in  the  previous  year  to  less
 than  1.0%  during  the  year  under  review.
 This  decline  in  employment  broadly  cor-

 responds  to  decreased  industrial  produc-
 tion.  In  the  public  sector,  bowever,  the

 ६  growth  rate  was  3.2%  in

 1970-74  as  against  2.5%  in  the  previous
 year.

 ,
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 2,  Employment  in  Different  Industries!
 services  :  While  employment  con-
 tinued  to  increase  in  the  ‘Secondary’
 and  ‘fertiary’  Sectors,  there  was  a
 slight  decrease  in  the  ‘Primary’  Sector
 where  the  growth  recorded  in  1969-70
 could  not  be  maintained.  The  industry-
 wise  analysis  reveals  that  the  employment
 increased  in  all  Divisions  /  Services  except
 in  plantations  and  forestry,  and  mining
 and  quarrying.  In  terms  of  growth  rates,
 the  highest  increase  was  recorded  in  con
 Struction  (7.3%)  followed  by  electricity
 genetation  and  distribution  and  trade  and
 commerce  —both  with  a  growth  rate  of
 6.9%,  In  services  and  manufacturing,  which
 together  account  for  nearly  two-thirds  of
 the  total  employment,  the  growth  rates  were
 2.6%,  6%.  respectively.  In  transport  and
 communication  there  was  an  increase  of
 I.2  ९६.  In  the  case  of  mining  and  quarrying
 and  plantations  and  forestry,  the  improve-
 ment  noticed  in  the  previous  years  was
 not  maintained;  employment  in  these
 industries  actually  decreased  by  23.3%  and
 0.5,  ९५,  respectively.  As  regards,  specific
 industites  /  services,  while  there  were  some
 heavy  losses  in  employment  in  coal,
 cashew,  sugar,  and  tea  plantations,  vhere
 were  significant  gains  in  construction  of
 buildings  and  dams,  State  Government
 establishments,  banks,  medical  and  health
 services,  distribution  of  clectric  coergy
 and  education  (technical  and  non-techni-
 cal),

 3.  Work-Seekers;  The  number  of
 work-seekers  on  the  live  register  of
 Employment  Exchanges  continued  to
 increase  fron  about  3.45  million  in
 March,  970  to  nearly  4.22  million  in
 March,  !97I—-a  rise  of  22.2%.

 4.  Employment  Opportunities  ;  Employ-
 ment  opportunities  as  indicated  by
 the  number  of  vacancies  notified  to
 the  Emplpyment  Exchanges,  recorded
 an  upward  trend  during  the  year  under
 review-—the  total  number  of  such
 vacancies  increasing  by  3.39  in  1970-78
 as  against  19%  ह, ड  1969-70,
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 Deposits  of  Minerals  in  Gujarat

 VEKARIA  Will  the
 AND  MINES  _  be

 4207.  SHRI
 Minister  of  STBEI
 pleased  to  state"

 (a)  whether  Government  propose  to
 conduct  extensive  survey  by  Geological
 Survey  of  India  m  Gujarat  in  view  of
 the  availability  of  large  deposits  of  \arious
 minerals  there,  and

 (b)  if  so,  the  main  fratures  ther¢of  and
 the  time  bv  which  it  would  be  done  ?

 THE  MINISTER  0  STATE  IN  THE
 MINISTRY  OF  STELL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN)  (a)  and
 (b)  Geological  urd  mineral  surveys
 by  the  Geologual  Survey  of  India  in
 Gujarat  बाल  already  m  progress  since
 several  decades  Gener  il  veologieal  survey
 of  the  State  is  almost  complete  Geologi-
 cal  mapping  on  modern  maps  and  detailed
 mineral  investigations  are  also  वा  progress
 as  per  ten  year  plan  (1969-79),  of  Geologi-
 cal  burvey  of  India  First  phase  (1969-74)
 of  ten  year  plan,  include  svstematic  mapp-
 ing  and  preliminary  assessment  in  about
 8500  sq  km  and  regional  mineral  assess-
 ment  including  about  23,000  mctres  drill-
 ing  and  pitting,  trenching,  sampling  for
 base-metals,  phosphate  fluorspar,  china-
 clay,  bentonite  and  biuxite  besides  yround-
 water  investigations  Certain  areas  of  the
 State  are  also  proposed  to  be  covered  by
 aerial  =  geophysical  surveys  under
 BLR.G  M  Contract  Current  held  season
 Programme  includes  investigations  for
 polymetallic  muinerahzation  in  Banas-
 kantha  Sirohi  belt  bauxite  in  Jamnagar,
 Junagarh,  Amreli  and  Bhavanagar  districts,
 nickel  in  Sabarkantha  district,  tin  in
 Banaskantha  and  Sabarkantha  districts
 and  fluorspar  in  Broach  district

 wee  राजपथ  परियोजना  के  बारे
 में  भारत  नेपाल  समझोता

 4208,  श्री  डा०  लक्ष्मी  मा राय रा
 पांडेय  गया  विदेश  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि
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 (क)  हाल  ही  मे  भारत  कौर  नेपाल  के
 मध्य  महेन्द्र  राजपथ  के  बारे  में  सम्पन्न
 समभौते  का  ब्यौरा  क्या  है,  शौर

 (छ)  इस  परियोजना  पर
 सरकार  कितना  व्यय  करेगी  ?

 भारत

 विदेश  सवाल  से  'उपाधि  (श्री
 सुरेन  पाल  सिह)  (क)  कौर  (ख).  हाल  में

 महेन्द्र  राजपथ  के  सबब  मे  भारत  भर  नेपाल
 के  बीच  कोई  करार  सम्पन्न  नहीं  हुआ  है।

 लेकिन,  पहले  के  एक  बरार  के  मनु-
 सारा  मे,  जिसपर  भारत  कौर  नेपाल  ने
 966  करे  हस्ताक्षर  किए,  महेन्द्र  राजपथ

 का  एक  भाग,  'भाषा  से  जनकपुर  (पूर्वी
 क्षेत्र)  तक,  22  करोड़  स्व  की  लागत  पर
 निर्मित  हो  चुका  है

 इस्पात  का  आयात

 4209,  डा०  लक्ष्मी  नारायण  पाण्डेय
 श्री  रास  सहाय  पाण्डे  .

 क्या  इस्पात  और  खान  मंत्री  यह  बताने
 की  कृपा  करेगे  कि

 (क)  97097)  की  तुलना  में  I97I-
 72  में  इस्पात  का  श्रावित  कितने  प्रतिशत
 बढ़ा  है;  शर

 (ख)  इस्पात  का  आयात  कम  करने
 कौर  देश  मे  स्थित,  इस्पात  कारखानों
 को  निर्धारित  क्षमता  अनुसार  चलाने  तथा
 उनकी  क्षमता  बढ़ाने  के  लिए  सरकार  ने
 क्या  कार्यवाही  की  है  ?

 इस्पात  कौर  ज्ञान  संज्ञा लय में  राज्य  अभी

 (श्री  शाहनवाज  खां  )  :  (क).  1971-72

 (प्रजनन  सितम्बर  97])  में  5,05
 लाल  हन  इस्पात  का  आयात  किया  बया
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 जबकि  पिछले  बर्ष  की  इसी  अवधि  मे
 2.30  लाख  टन  का  प्रख्यात  किया  गया
 था  इस  कार  इसमे  120  प्रतिशत  की

 वृद्धि  हुई  है  ।

 (स्व)  वर्ष  972-73  के  लिए  सरकार
 ने  72  लाख  टन  इस्पात  पिण्ड  का  उत्पादन-
 लक्ष्य  रखा  है  जो  कि  संतो मुख् बी  इस्पात
 कारखानो  की  क्षमता  का  लगभग  45
 है  मगर  उत्पादन  निर्धारित  लक्ष्य  के

 अनुसार  होता  है  तो  1972-73  में  इस्पात
 के  आयात  मे  कमी  हो  जायेगी  ।  72  लाख
 टन  इस्पात  पिण्ड  का  लक्ष्य  प्राप्त  करने  के

 लिए  हर  सभा  उपाय  किये  जा  रहे  है।
 उस  उदेश्य  से  हिन्दुस्तान  स्टील  लि०  के
 कारखाना  के  कार्यकरण  की  समीक्षा
 सीधी  मंत्री  द्वारा  कॉयकरर  समीक्षा
 बैठक  में  हर  तीसरे  महीने  बी  जाती  है
 इसके  अतिरिक्त  सरकारी  क्षेत्र  के  हरेक
 कारखाने  के  लिए  एक  टास्क  फांस  है  जिनकी
 बैठक  लगभग  हर  दो  महीने  में  एक  बार
 होती  है  1  यह  हरेक  कारखाने  के
 उत्पादन  की  समीक्षा  करती  है,  उसकी
 समस्याओं  पर  विलास-विमर्श  करती  है  तथा
 उनके  समाधान  क  लिए  किये  गये  उपायो
 पर  प्ननुवर्ती  कारवाई  करती  है  ।

 सरकार  डिस्को  तथा  इसको  की  सम-
 स्याथषो  को  जानने  के  लिए  उनसे  सतत
 सम्पर्क  बनाए  रखती  है  तथा  उनके  उत्पादन
 में  वृद्धि  के  लिए  हर  सभा  सहायता  देती

 है।

 इस्पात  कारलानों  का  विस्तार

 बोकारो  इस्पात  कारखाने  का,  जिसके
 प्रथम  चरण  की  बाधित  क्षमता  17  लाख
 पश्न  की  है  भोर  जिसे  1973074  में  चालू
 करना  है,  द्वितीय  चरण  में  40  लाख  टन
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 तक  विस्तार  किया  जा  रहा  है।  वितीय

 चरण  मे  बोकारो  आपात  कारखाने  की

 विधिक  क्षमता  को  55  लाख  टन  तक  बढाने
 की  शक्ति  की  जाच  की  जा  रही  है

 भिलाई  इस्पात  कारखाने  की  क्षमता
 की  भी  25  लाख  टन  इस्पात  पिण्ड  की

 वार्षिक  क्षमता  से  बढ़ाकर  लगभग  40  लाख

 टन  तक  करने  का  विचार  है।

 इसको  को  अपनो  l0  लाख  टन  इस्पात
 पिण्ड  को  वार्षिक  क्षमता  वो  बढ़ाकर  3

 लाख  ठन  तक  करने  की  अनुमति  दे  दी

 गई  है  ।

 रारकारी  तथा  गर-सरकारो  क्षेत्र  के
 अन्य  सवतोमुखो  इस्पात  वा रखा नो  की

 क्षमता  के  विस्तार  की  शक्यता  पर  भी

 विचार  किया  जा  रहा  है  ।

 National  Council  of  Trade  Union
 Centres

 42i0  SHREP  M  MEHTA  Will  the
 Minister  of  LABOUR  AND  REHABITI-
 TATION  be  pleased  to  state:

 (8)  whether  the  1  N  T  U.C  Work-
 ing  Committee  has  decided  to  work  for  the
 formation  of  National  Counci)  of  Trade
 Union  Centreses  |  ह  दर  UL  C,
 4  |  पा  U.C  and  H.  M.S  ,

 (b)  of  so,  the  main  features  of  the
 proposal,  and

 (c)  whether  Government  have  approved
 the  proposal  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R  K.
 KHADILKAR):  (a)  Yes,  Sir

 (b)  The  details  about  the  formation  of
 the  Council  have  to  be  worked  out  by
 the  three  participating  Trade  Umion
 Centres



 87  Written  Answers

 (c)  Government  welcome  the  proposal
 of  forming  a  National  Council  of  Trade
 Union  Centres.

 Prodaction  In  Hindustan  Copper  Linsited

 42H.  SHRI  0.  0.  DESAI:  Will  the
 Minister  of  STEEL  AND  MINES  be
 pleased  to  state  :

 {a)  the  phased  investment  and  produc-
 tion  programme  of  Hindustan  Copper
 Limited,  in.  terms  of  amounts,  time
 and»  tonnage;

 (b)  the  policy  concerning  conservation,
 substitution  and  use  of  copper  for  the
 coming  ten  years;  and

 (c)  the  steps  taken  and  being  taken  to
 implement  the  above  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  A
 statement  is  laid  on  the  Table  of  the  House.

 |  Placed  in  Library.  See  No.  L.  पा  1869/72.

 (b)  and  (c).  Substitution  of  Copper
 wherever  possible  ts  already  being  resorted
 to,  particularly  in  the  field  of  electrical
 generation  and  conduction,  by  the  use  of
 Aluminium.  Use  of  Copper  is  also  being
 replaced  by  Alummuum  in  the  case  of
 utensils  and  othe:  brass  rtems  like  flash
 light  cases  &  lamp  caps  etc.  It  may  be
 stated  here  that  in  due  course  plastics
 may  replace  not  only  copper  but  also
 Aluminium  in  many  ficlds

 Setting  up  of  Copper  Smelter  and  Zinc
 Smelter  on  Gujarat  Sea-Coast

 4212,  SHRI  D.  D  DESAI:  Will  the
 Minister  of  STEFL  ANID  MINES  be
 pleased  to  state  :

 (a)  whether  Government  propose  to  set
 up  &  copper  smelter  and  zinc  smelter  some-
 where  on  Gujarat  sea-coast  based  on
 imported  concentrates;  and
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 (b)  if  so,  the  steps  taken  by
 Government  to  bridge  the  gap  between
 demand  and  supply  of  copper  and  zinc  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  No,
 Si,

 (b)  Does  not  arise.

 Utilisation  of  Bauxite
 Maharashtra

 Deposits  of

 4213.  SHRID.  D.  DESAI:  Will  the
 Minister  of  STILE].  AND  MINES  be
 pleased  to  stated  :

 (a)  whether:  the  Koyna  Smelter  has
 been  virtually  shelve;

 (b)  i!  so,  whether  Government  have
 any  alternative  programme  to  utilise  Maha-
 rashtra  bauxite  deposits,

 (०)  whether  the  revised  decision
 regarding  smelicr  is  as  a  result  of  influence
 of  the  existing  Aluminium  manufacturers  ;
 and

 (9)  if  not,  the  reasons  for  virtually
 shelving  the  Koyna  Smelter  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES

 lat
 SHAHNAWAZ  KHAN):  (a)  No,

 sir.

 (b)  to  (d).  Do  noi  arise.

 Pending  cases  for  Payment  of  Compensation
 to  Displaced  persons

 42I4.  SHRI  C.  CHITTIBABU  :  Will
 the  Minister  of  LABOUR  AND  REHABI-
 LITATION  be  pleased  to  state  :

 (3)  whether  1  cases  of  payment  of
 compensation  to  displaced  persons  reported
 to  be  pending  finalisation  have  been  fina-
 lised,  if  so,  the  value  of  compensation  paid
 on  these  4  cases;
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 (b)  the  number  of  cases  reopened  as  2
 result  of  judicial  or  administrative  actions
 and  the  value  of  such  cases;  andj

 (c)  whether  5,000  Statements  of  Acco-
 unts  for  a  total  value  of  Rs.  72.66  lakhs,
 reported  to  be  pending,  have  been  settled,
 if  not,  the  reasons  for  the  delay?

 THE  MINISTER  OF  LABOUR  AND
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 REHABILITATION  (SHRI  R.  K.  KHA-
 DILKAR)  :  (a)  to  (c).  The  Hon'ble  Mem-
 ber  has  presumably  taken  the  figures  as  on
 3ist  December,  1970,  as  printed  in  Chapter
 XII  of  the  Report  of  the  Department  of
 Rehabilitation  for  the  year  1970.71.  The
 progress  made  since  then  and  the  latest
 posjtion  as  on  the  3}st  March,  972  is  indi-
 cated  below  co

 Fresh  Cases  mentioned  Number of  cases  “Statements  of  Account an  part  (a)  of  the  reopened  No.  Amount”
 Question

 (t)  (2)  (3)  (4)

 Number  brought  torward
 on  {-{-7!  1  3807  4545*  Rs.  72  66  lakhs

 Additions  from  January,
 1971  to  March,  1972.  9  874  220)  Rs.  4.7)  lakhs

 Yoral  :—  50  4681  4165  Rs.  77.37  lakhs

 Disposal  during  January,
 ‘'97]  to  March,  972  33  47]  220  Rs.  3.70  lakhs

 Balance  on  3lst  March,
 972  47  3540  45457  Rs.  73.67  lakhs

 Value  of  the  cascs  finalised
 during  the  period  (Both
 fresh  cascs  as  well  as  re-
 opened  cases—separate  figu-
 res  have  not  been  maintained)  Rs.  9,34,706

 Promotion  in  E.  क्,  दु,  Organisation

 A215.  SHRI  RAMAVATAR  SHASTRI:
 Will  the  Minister  of  LABOUR  AND  RE-
 HABILITATION  be  pleased  to  state  :

 (a)  whether  a  number  of  Class  land  II
 Officers  of  the  Employees  Provident  Fund
 Organisation  have  been  promoted  when  the
 war  with  Pakistan  was  in  full  swing;

 (b)  whether  Government  itself  put  a
 ban  on  promotions/upgradations  under  the
 state  of  Emergency;  and

 (c)  if  so,  the  necessity  of  flouting  the
 Government  decisions  in  these  cases  and  the
 action  proposed  against  the  persons  tespon-
 sible?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  क्य,  KHA-
 DILKAR):  (a)  Four  Class  I  Officers  were
 promoted  in  the  Employees’  Provident
 Fund  Organisation  during  the  period  from
 the  3rd  December,  97]  to  the  {7th  Decem-
 ber,  97I.

 (b)  Government  imposed  a  ban  on  up-
 gradation  of  pasts  before  the  Emergency.

 *In  addition  405  cases  have  been  processed  without  the  issue  of  Statements  of  Account,
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 It  8  still  operative,  Government  have  not,
 however,  issued  any  orders  imposing  a  ban
 on  promotion  of  officers  during  the  period
 of  Fmergency

 (०)  Does  not  atise

 Departmental  Examinations  in  Cmployees
 Provident  [und  Organisations

 42I6  SHRI  RAMAVATAR  SHASTRI
 Will  the  Minister  of  LABOUR  AND  RE-
 HABILLIFATION  be  pleased  to  state

 (a)  whether  Departmental  examina-
 tions  are  held  in  the  Employees  Provident
 Fund  Organisation  im  all  cadres

 (b)  whether  nether  the  number  of
 vacancies  we  innounced  before  holding
 such  examinatiors  nor  are  che  candidates
 provided  with  the  marks  they  obtain  in
 such  examinations  and

 (५)  if  su,  the  reasons  therefor?

 ह ६६13  MINISILR  OF  LABOUR  AND
 REHABILITAPION  (SHRI  R  K  KHA
 DIE  KAR)  The  Provident  Fund  Authorities
 have  reporicd  as  under

 (a)  Departmental  examinations  are
 conducted  for  promotion  to  grades  of
 Lower  Division  Clerk  Upper
 Clerk,  Head-Chrk,  Assistant,
 Fund  Inspector  (Gr
 and  Accounts  Officer

 Division
 Provident

 Il),  Superintendent

 (b)  and  (c)  hese  examinations  have
 been  introduced  during  the  last  two  years
 vorso  It  has  not  been  possible  to  estimate
 the  vacancies  arising  during  the  year  with  a
 reasonable  degree  of  exactitude  and  hence
 vacancies  cannot  be  notified  before  the  exa-
 mination  Attempt  ts,  however,  made  to
 fill  as  many  vacancies  falling  in  the  exami-
 Mation  quota  as  posssble  having  regard  to
 all  relevant  considerations

 Marks  obtained  by  the  mdividual  cand:-
 dates  are  not  being  supplied  to  them  =  The
 question  whether  the  marks  may  be  supp-
 hed  in  future  is  being  examined,
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 Strike by  Employees  of  RP  FC,
 Tamil  Nadu

 42I7  SHRI  RAMAVATAR  SHASTRI  :
 Will  the  Minister  of  LABOUR  AND
 REHABILITATION  be  pleased  to  state

 (a)  whether  the  employees  of  the  Regi-
 onal  Provident  Fund  Commissioner,  Tamil
 Nanu  went  on  strike  in  December,  1970,

 (b)  whether  some  settlement  was  rea-
 ched  between  the  employees  and  the  autho-
 rities  with  the  intervention  of  the  State
 Government  s  Labour  Secretary,  and

 (c)  ifso  whether  the  settlement  has
 been  implemented?

 THE  MINISTFR  OF  IABOUR  AND
 RLHABILITATION  (SHRI  R  K  KHA-
 DIE  KAR)  The  Provident  |  छाप  Authori-
 ties  have  reported  as  under

 (a)  Yes
 (b)  No

 (c)  Does  not  arise

 Identical  Fxammation  for  Different  Cadres
 in  E  PI.  Organisation

 42i8.  SHRI  RAMAVATAR  SHASTRI  .
 Will  the  Minister  of  LABOUR  AND  RE-
 HABILITATION  be  ploased  to  state

 (a)  whether  in  identical  exemination
 ts  conducted  to  the  two  difterent  cadres
 having  different  pay  scales  and  status  in  the
 8  ए  फ्  Organisation

 (b)  whether  some  Unions  have  brought
 this  fact  to  the  notice  of  authorities,  and

 (c)  if  so,  the  action  Government  pro-
 pose  for  removing  this  anomalous  position?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.  KHA-
 DILKAR)  The  Provident  Fund  authori-
 ties  have  reported  as  under  :—

 (a)  Yes.

 (b)  Yeo.
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 (¢)  The  question  does  not  arise,  The
 Position  is  not  anomalous,  The  method  of
 recruitment  to  two  different  cadres  on  the
 basis  of  results  of  the  same  examination  is
 also  followed  by  the  Union  Public  Service
 Commission  in  some  cases.

 Production  of  Steel  in  Private  Sector
 Steel  Plants

 4219,  SHRI  N.E.  HORO:  Will  the
 Minister  of  STEEL  AND  MINES  be  plea-
 Sed  to  state:

 (a)  the  annual  production  of  all  types
 of  steel  in  each  private  sector  steel  plants
 during  the  last  three  years,  yearwise;

 (b)  whether  there  has  been  decline  in
 production  in  private  sector  steel  plants;
 and

 (c)  ifso,  the  reasons  thereof  and  the
 steps  taken  by  Government  in  this  regard?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  The
 following  table  gives  the  information  :—

 Production  of  Saleable  Steel

 (In  Thousand  Tonnes)
 TISCO  WSCO  TOTAL

 1960-70  1,440  568  2,008

 1970-71  1,375  523  3,898
 397]  -72  1,386  493  1,879

 (b)  Yes,  Sir.

 (c)  Production  in  TISCO  has  been  affe-
 cted  by  shortage  of  Coke.  There  were  ope-
 rational  problems  in  the  coke  ovens  result-
 ing  in  lower  coke  output.

 The  decline  in  production  in  IISCO  is
 tainly  due  to  problems  of  maintenance,
 apart  from  adverse  industrial  relations.

 The  two  plants  are  taking  a  number  of
 steps  to  tackle  ‘their  production  problems.
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 Government  are  in  touch  with  both  plants
 in  regard  to  their  problems  and  render  al!
 necessary  assistance  to  them  to  step  up
 their  production.

 E.  P.  F.  in  Mica  Mines  in  Hazaribagh
 Bihar

 4220.  SHRIN.  E  HORO:  Will  the
 Minister  of  LABOUR  AND  REHABIL  I-
 TATION  be  pleased  to  state  :

 (a)  whether  a  large  number  of  mica
 mines  and  factories  have  not  been  covered
 by  8,  ?,  F.  Scheme  in  the  Distict  of
 Hazaribagh  (Bihar)  and  about  00  factor-
 tes  in  Giridih  Sub-division  afone;  and

 (b)  if  so,  the  steps  being  taken  to  cover
 all  these  coverable  mica  factories  and
 mines  in  the  District  Hazaribagh  with  re-
 trospeclive  dates  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  RL  K.  KHA-
 DILKAR)  :  The  Provident  Fund  authori-
 thes  have  reported  as  under  :—

 (a)  As  per  the  latest  list  of  mica  mines
 and  mica  factories  obtained  from  the  De-
 partments  of  mines  &  Geology  and  Latour
 &  Employment,  Government  of  Bihar,
 there  are  258  minee  and  (27  mica  factories
 in  the  District  of  Hazaribagh.  Out  of
 these  [44  mica  mines  and  420  mica  factories
 have  already  been  covered  under  the  Emp-
 lyces’  Provident  Funds  and  Family  Pen-
 sion  Fund  Act,  [9§2  as  on  Ist  April,  ‘1972.
 Thero  are  97  mica  factories  and  39  mica
 mines  in  the  sub-division  of  Giridih  of
 which  9i  miva  factories  and  29  mica  mines
 are  already  covered  under  the  Act.

 (b)  A  survey  is  already  in  progress  in
 the  district  and  suitable  action  will  be  taken
 for  covering  the  remaining  factories  and
 mines  with  effect  from  the  due  dates  in
 accordance  with  the  provisions  of  the  Act
 and  the  Scheme.
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 Exploitation  of  Unutilised  Mining  Ores
 in  Bihar

 4221,  SHRIN.  E.  HORO:  Will  the
 Minister  of  STEEL  AND  MINES  be  pleas-
 ed  to  refer  to  the  reply  given  to  Unstarred
 Question  No.705  on  the  I8th  November,
 97]  regarding  the  exploitation  of  unutili-
 sed  mining  ores  in  Bihar  and  state  whether
 the  requisite  information  has  sinée  been
 collected  and  laid  on  the  Table  of  the
 House  ce

 THE  MINISIER  OF  STATE  IN  IHE
 MINISIRY  OF  STELL  AND  MINES
 (SHRI  SHIAHNAWAZ  KHAN):  Informa-
 tion  is  bemg  collected  and  will  be  laid  on
 the  Table  of  the  House  when  received.

 Production  m  Coking  Coal  Mines

 4222,  SHRI  JYOTIRMOY  BOSU:
 Will  the  Ministtr  of  STFEL  AND  MINES
 be  pleased  0  state

 (a)  the  present  production  position  ol
 the  coking  coal  mines,

 (b)  the  steps  being  taken  to  improve  the
 postion,  and

 (c)  whether  any  guide-line  has  been  for-
 mulated  by  Government  for  running  the
 coking  coal  mines,  and  ifso,  the  main
 features  thercot  ?

 THE  MINISTER  OF  STAILIN  THE
 MINISIRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN).  (a)  The
 Present  production  of  coking  coal  mines  4s
 about  |.4  million  tonnes  per  month.

 (b)  and  (०),  The  Government  has  taken
 over  the  management  of  2I4  coking  coal
 mines.  The  management  tunction  has
 since  been  entrusted  toa  newly  formed
 Government  Company,  viz,  Bharat  Cok-
 ing  Coal  Limited.  The  Company  75  giving
 priority  to  the  task  of  re-construction  and
 re-organisation  of  the  collieries  with  a  view
 to  maximising  production,  A  protocol  has
 also  been  signed  with  the  Government  of
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 Poland  for  technical  assistance  in  the  re-
 consteuction/re-organisation  of  the  mines.

 Self-sufficiency  in  Steel  Production

 4223,  SHRI  SYOTIRMOY  BOSU  ;
 SHRI  BHOGENDRA  JHA:

 Will  the  Minister  of  STEEL  AND  MINES
 be  ple  ised  to  state  :

 (a)  the  steps  taken  by  Government
 during  the  last  three  years  to  achieve  52
 sufficiency  in  Steel  production:

 (b)  the  impact  of  the  steps  taken  so  far;
 and

 (c)  the  tine  by  which  India  is  eapected  to
 achieve  self-sufficiency  in  steel  production?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STFEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN).  (a)  and
 (b)  The  main  measure  comprise  efforts
 directed  towards  stepping  up  of  production
 in  the  five  main  Steel  Plants  and  speeding
 up  of  the  construction  of  Bokaro  steel  plant.
 The  performance  of  the  public  sector  steel
 plants  are  periodically  reviewed  and  all
 possible  steps  are  taken  to  help  the  plants
 {o  mcreasc  their  production.  As  regards
 the  two  private  sector  companies  (TISCO
 &  ISCO),  Government  is  in  touch  with
 both  of  them  in  regard  to  their  problems
 and  all  necessary  assistance  is  rendered  in
 helping  them  to  step  up  their  production.
 All  these  measures  should  be  of  help  in
 stepping  up  production.

 (c)  It  is  expected  that  near  seff-sufficie-
 909  in  stee!  production  can  be  reached  in
 another  two  or  three  years  when  substan-
 tial  production  will  be  pogsible  in  the
 Bokaro  Steel  Piant  and  the  existing  Steel
 Plants  are  expected  to  attain  production  at
 80-90  present  capacity.

 Meeting  of  Indo-Afghan  Joint  Comnelsaton

 4224.  SHRUB.K.  DASCHOWDHURY:
 Will  the  Minjster  of  EXTERNAL
 APFAIRS  be  pleased  to  state  :
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 (a)  the  nature  of  discussion  held  at  the
 meeting  of  the  Indo-Afghan  Joint  Commi-
 ssion;  and

 (b)  the  decisions  arrived  at  in  the  meet-
 ing  and  the  reaction  of  Government  there-
 to?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  The
 second  meeting  of  the  Indo-Afghan  Joint
 Commission  held  in  Kabul  on  the  Ist  and
 2nd  April,  972  discussed  matters  relating
 to  cconomic,  commercial  and  technical
 cooperation  between  Afghanistan  and
 India,

 (b)  The  Joint  Commission  reviewed  the
 progress  made  in  the  implementation  of
 current  projects  Tne  Afghan  side  reques-
 ted  that  some  Indian  experts  may  be  depu-
 ted  to  Kabul  in  the  fields  of  Planning,
 Mining,  Irrigation  and  Power,  Public
 Works,  Industry,  Health,  Education  and
 Financial  Administration.  They  also  requ-
 ested  that  training  facilities  in  India  may  be
 provided  to  Afghan  personnel,  so  that  they
 may  rapidly  take  over  the  functions  now
 being  performed  by  Indian  or  other  foreign
 experts.  In  view  of  the  friendly  relations
 existing  between  the  two  countries,  the
 Government  of  India  intends  to  meet  these
 requests  consistent  with  the  available  funds
 and  training  facilities.

 Conference  on  Human  Environment  in
 Stockholm

 4225.  SHRI  B.K.  DASCHOWDHURY:
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  any  high  power  Indian  de-
 legation  is  likely  to  take  part  in  the  Con-
 ference  on  Human-Environment  in  Stock-
 holm;  and

 (b)  if  so,  the  main  features  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH)  :  (a)  A

 VAISAKHA  7,  I894  (SAKA)  Written  Answers  98

 delegation  from  India  wili  be  participating
 in  the  conference  on  Human  Environment
 to  be  held  in  Stockholm;  from  5th  to  469
 June,  ‘1972,  its  composition  ts  under  consi-
 deration.

 (b)  The  Conference  is  being  held  under
 the  auspices  of  the  U.  N.  Its  maim  purpose,
 as  stated  in  General  Assembly  Resofution
 258  (xxiv)  of  i5th  December,  1969,  is  ‘‘to
 serve  as  a  practical  means  to  encourage
 and  to  provide  guidelines  for  action  by
 Governments  and  international  organisa-
 tions  designed  to  protect  and  improve  the
 human  environment  and  to  remedy  and
 prevent  its  impairment  by  means  of  inter-
 national]  cooperation,  bearing  m  mind  the
 particular  importance  of  enabling  the  deve-
 loping  countries  to  forestall  the  occurrence
 of  such  probiems”’.

 खेती  के  काम  में  दाने  वाले  इस्पात  को

 सप्लाई

 4226.  श्री  विभूति  मिशा :  क्‍या

 इस्पात  शौर  खान  मन्नी  यह  बताने  की  कृपा
 करेंगे  कि  क्या  सरकार  का  विचार  ग्रामीण
 जनता  को  खेती  के  काम  जाने  वाला  इस्पात
 सबसिडी  दे  कर  सस्ते  दाम  पर  सप्लाई
 करने  का  है  ?

 इस्पात  और  खान  मंत्रालय  में  राज्य
 सत्री  (श्री  शाहनवाज  खां):  जी,  नही  1

 Recruitment  to  Forelgn  Service

 4228,  SHRI  BIBHUTI  MISHRA  :  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  only  those  persons  are
 recruited  to  foreign  service  whose  telacives
 areeither  in  tbe  Union  Public  Service
 Commission  or  are  connected  with  selec
 tions/  promotions  there  ;

 (b)  whether  there  are  some  States
 whose  population  is  big  enough,  but  their
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 representation  in  the  Foreign  Service  is
 negligible  ;  and

 (c)  the  nature  of  the  scheme  proposed
 to  bo  formulated  by  Government  to  ensure
 due  iepresentation  to  every  State  in  this
 regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGII):
 (a)  No,  Sir.

 (b)  It  is  a  fact  that  the  Statewise  com-
 position  of  the  Foreign  Service  is  not  in
 proportion  to  the  populations  of  the  States.
 This  is  because  Article  16(1)  of  the  Constr-
 tution  rrohibits  discrimination  in  the
 matier  of  public  employment  on  the
 ground  of  residenceor  place  of  birth
 Except  for  certain  concessions  given  to
 members  of  the  Scheduled  Castes  and
 Tribes,  the  selection  is  on  the  basis  of
 merit  only

 (0)  Does  not  arise

 Removal  of  misapprehension  in  neigh-
 bouring  countries  Re.  India’s  role  in

 helping  people  of  Bangla  Desh

 4229.  SHRISAMAR  GUHA:
 SHRI  VAYALAR  RAVI:

 Will  the  Munster  of  EXTERNAL
 AFFAIRS  be  pleased  to  state

 (a)  whether  Government  have  made
 assessment  of  the  reactions  of  the  neighbo-
 uring  countries  of  India  hke  Afghanistan,
 Ceylon,  Nepal,  Bhutan,  and  Burma  regard-
 ing  the  iole  played  by  India  ॥  helping
 the  people  of  Bangla  Desh  in  achieving
 their  national  freedom,

 (b)  whether  some  misapprehension  has
 been  created  in  some  neighbouring  count-

 ries  of  India  regarding  her  future  role  as
 the  most  powerful  country  of  South  Asia;

 (c)  af  so,  whether  appropriate  steps  have
 been  taken  to  remove  such  misapprehension
 about  Todia;  and
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 (d)  if  so,  the  nature  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURFNDRA  PAL,  SINGH):  (७)
 Yes,  Sir.

 (b)  to  (d).  No  apprehension  has  been
 voiced  by  any  of  these  countries.  India’s
 policy  is  well  known  and  has  been  often
 reiterated.  It  is  oneof  friendship,  and
 cooperation  with  allon  &  basis  of  mutuat
 respect,  reciprocity  and  non-interference
 in  internal  affairs

 Application  ot  Bonus  Formula
 in  Madhya  Pradesh

 4230.  SHRI  Gc.  DIXIT  :  Will  the
 Minister  of  LABOUR  AND  REHABILI-
 TATION  be  pleased  to  state

 (a)  whether  the  declared  bonus  formula
 has  been  made  applicable  in  Madhya
 Pradesh,  and

 (b)  whether  at  has  been  made  applicable
 to  all  the  industries  also’

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R  K.  KHAD-
 ILKAR)  (a)  and  (b).  The  Payment
 of  Bonus  Act,  1965,  applies  to  Madhya
 Pradesh  also.  An  ad  hoc  formula  was
 evolved  at  Bombay  in  September,  197)  for
 payment  of  advances  in  certain  cases  over
 the  minimum  bonus  due  under  the  Act,  but
 it  has  no  statutory  force.  Ithas  to  be
 implemented  by  mutual  agreement  between
 the  parties.

 भारतीय  उप  महादबोीप  को  सास बोय
 समस्याज्नों  का  अध्ययन  करते  के  लिए

 सयुक्त  राष् दु  के  प्रतिनिधि  को  नियुक्ति

 423i.  st  gen  are  काम  :
 कपा  चि देवा  मनरी  यह  बताने  की  कपा
 करेंगे  कि,  :
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 (क)  क्या  सयुक्त  राष्ट्र  के  महा  सचिव
 ने  भारतीय  उप  महाद्वीप  में  मानवीय
 समस्याशों  ह]  समाधान  करने  के  लिये  किसी
 प्रतिनिधि  को  नियुक्त  किया  है,  और

 (ख)  क्या  उक्त  प्रतिनिधि  ने  भारत  का
 दौरा  किया  है  ?

 विदेश  मंत्रालय  में  उप  मंत्री  (श्री  सुरेन्द्र
 पाल  सिह)  :  (क)  कौर  (ख)  .  सयुक्त  राष्ट्र
 के  महासचिव  ने  2)  दिसम्बर,  97]  के

 सुरक्षा  परिषद्‌  के  सकल्प  सं०  307  के  मनु-
 सार  मानवीय  समस्याओ्रों  के लिए  अपने  विशेष
 प्रतिनिधि  के  रूप  मे  दिसम्बर,  97]  में
 श्री  बिट्टोरिश्रों  विसपिएरे  गुइचीभार्दी  को

 नियुक्त  किया  था

 विशेष  प्रतिनिधि  ने  जनवरी  तथा  फरवरी
 972  में  दो  बार  महाद्वीप  की  यात्रा

 की  1

 Relief  Materials  for  Bangla  Desh

 4232  SHRI  NIHAR  LASKAR  :  Will
 the  Minister  of  LABOUR  AND  REHABI-
 LITATION  be  pleased  to  state:

 (a)  whether  relief  materials  have  been
 given  to  Bharat  Sevashram  Sangha  and
 Ramakrishna  Mission  for  relief  work  in
 Bangla  Desh;  and

 (b)  if  so,  the  nature  and  quantity  of
 the  relief  materials  sent  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  २,  ६.  KHA-
 DILKAR):  (a)  Yes,  Sir.  The  retief  materials
 were  given  in  India  to  Bharat  Sevashram
 Sangha  and  Ramakrishna  Mission  for  relief
 work  in  Bangla  Desh.

 (b)  The  details  of  the  relief  materials
 given  to  these  organisations,  are  given  in
 the  two  statements  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-2870/72}
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 Reform  of  Industrial  Relations

 4233.  DR.  RANEN  SEN  :  Will  the
 Minister  of  LABOUR  AND  REHABILI-
 TATION  be  pleased  to  state  :

 (a)  whether  the  Labour  Ministry  has
 informed  thc  Central  Trade  Unions  that
 Government  would  go  ahead  on  its  own
 if  the  Central  Trade  Unions  have  not
 made  up  their  minds  on  the  question  of
 proposed  reforms  of  Industrial  relations  ;

 (b)  the  salient  feature  of  the  proposed
 reforms  of  the  Industrial  relations  ;  and

 (c)  the  reaction  of  the  various  Trade
 Union  Centres  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRIR.  K.  KHA-
 DILKAR)  :  (a)  No  formal  communication
 to  this  effect  has  been  sent,  but  the  Central
 Trade  Union  Centres  are  aware  that  Gover-
 nment  cannot  wait  indefinitely  to  resolve
 the  issues.  They  will  have  to  act  in  the  light
 of  the  various  discussions  held  during  the
 recent  past.

 (b)  and  (c).  During  the  course  of  their
 mutual  consultations;  the  Central  Work-
 ers’  Organisation  reported  agreement  on
 some  of  the  issues  like  those  relating  to
 the  mechanism  of  dispute  settlement  and
 recognition  of  unions.  With  a  viow  to
 reaching  a  greater  measure  of  agreemont,
 Government  have  convened  a  meeting  of
 the  Working  Party  of  Employers  and
 Workers  on  May  6,  1972.

 Grievances  of  Casual  and  Work-Charged
 Labour

 4234.  PROF.  NARAIN  CHAND
 PARASHAR:  Will  the  Minister  of
 LABOUR  AND  REHABILITATION
 be  pleased  to  state  :

 (a)  whether  there  are  any  schemes  to
 ameliorate  the  lot  of  casual  and  work-
 charged  fabour;

 (b)  whether  there  are  any  channels
 through  which  the  work-charged  labour  is
 absorbed  in  regular  staff;  aud
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 (c)  af  not,  the  reasons  therefor  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  ((SHRI  RK
 KHADILKAR)  (a)  Casual/work-charged
 labour  ts  entitled  to  the  benefits  conferred
 on  workmen  in  general  under  all  labour
 laws  in  accordance  with  the  provisions
 thereof  The  Model  Standing  Orders  for
 casua)  labour  for  Centra)  Government
 Undertakings  have  also  been  framed  and
 circulated  a  November,  97)  for  being
 adopted  in  various  departmental  under
 takings  under  the  control  of  the
 Ministries,

 The  work  charged  staff  of  the  Central
 Public  Works  Department  are  distinct
 from  muster-roll  labourers  employed  by
 the  Department  The  former  are  on  regular
 scales  of  pay  with  conditions  of  service
 analogous  to  regular  staff  They  aro
 already  entitled  to  benefits  of  permanency,
 Pension,  family  pension,  Central  Govern-
 ment  Health  Services  facihties/re-imburse-
 ment  of  medical  claims,  allotment  of
 accommodation  from  the  General  Pool,
 Privilege  Ticket  Order  concession  and
 most  of  the  benefits  avatlable  for  regular
 staff  [lhe  casual  Jaboure,  on  the  other
 hand  are  daily  labourers  and  they  ,are  paid
 minimum  wages  notificd  in  respect  of
 employments  of  construction  or  main-
 tenance  of  roads  or  building  etc.  They  are
 entitled  to  three  paid  National  holidays
 te  26th  January,  5th  August  and  2nd
 October  As  thev  are  engaged  on  day-to-
 day  basis  the  question  of  extending  any
 further  benefits  to  them  does  not  arise

 (b)  The  work  charged  staff  can  get  it-
 self  regularised  as  per  certified  Standing
 Orders  applicable  to  them

 The  non-industrial  categories  on  the
 work  charged  establishments  of  the  Cen-
 tral  Public  Works  Department  have  already
 been  transferred  to  the  regular  establish-
 ment  As  regards  casual  labourers  the
 policy  of  the  Central  Public  Works
 Department  ts  to  emplov  them  to  the
 barest  mitimum  and  for  works  of  short
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 duration,  Only  work-charged  staff  sre  to
 be  employed  against  long-tetm  vacanctes
 In  the  circumstances,  at  28  not  considered
 necessary  to  frame  any  schemes  for  absor-
 bing  muster  roll  labourers  on  the  work-
 charged  establishment  Muster-roll  labour-
 ets  can  be  appointed  in  reguiarj/work
 charged  establishment  if  they  are  sponsored
 by  Employment  Fxchange  The  Employ
 ment  I  xchange,  while  sponsoring  their
 cases  take  nto  account  the  services  ren-
 dered  by  them  as  muster-roll  labourers.

 In  respect  of  Railways,  casual  labourers
 who  complete  6  months  continuous  service
 on  works  other  than  projects,  have  been
 given  the  nghts  and  privileges  as  admussible
 to  temporary  Railway  servants  Such  labour
 1S  also  considered  for  absorption  to  regular
 cadre.  To  ameljorate  their  lot,  all  Class
 IV  posts  are  also  being  filled  from  amongst
 casual  labour  and  substitutes,  for  the  las¢
 two  years

 (९)  Does  not  arise

 भारतीय  जन  विकास  परिषद  के  प्रतिनिधि

 मंडल  की  पुनर्वास  उप-मन्नी  से  भेंट

 4235,  श्री  सहादोपक  सिह  शाक्य
 क्या  थम  कौर  पुनर्वास  मन्नी  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्‍या  भारतीय  जन  विकास  परिषद्‌,
 सब्जी  मंडी,  नई  दिल्‍ली  का  एक  प्रतिनिधि-
 मिल  पुनर्वास  उप-मंत्री  से  पुन  मिला  भा
 शर  उनके  समक्ष  अपनी  मांगें  रखी  थी,
 कौर

 (@)  यदि  हा,  तो  उनका  ब्यौरा  क्‍या

 है  और  इस  बारे  में  क्या  कार्यवाही  की  गई

 है?

 अस  झोर  पुनर्वास  मंत्री  (भी  कारण
 के०  खाडिलकर)  :  (क)  जी,  नही  1

 (ख)  गश्त  नहीं  उठता  ।
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 ware  से  दिवंगत  शी  कम  सिह  के  भ्रववोध
 भारत  लाता

 4236,  श्री  भारखणण्डे  राय:  क्या
 विदेश  मंत्री  यह  बताने  की  कृप।  करेगे  कि  :

 (क)  क्‍या  सरकार  को  इस  बात  की
 जानकारी  है  कि  मार्च,  940  में  सर  माइकल
 श्रोडायर  की  हत्या  करने  वाले  दिवंगत  श्री
 ऊधम  सिह  को  ब्रिट्रिश  सरकार  ने  लन्दन  में
 फांसी  पर  लटका  दिया  था  जौर  उन्हें  लन्दन
 के  ही  एक  कब्रिस्तान  मे  दफना  दिया  गया

 था;  और

 (ख)  कया  भारत  सरकार  ब्रिट्रिश  सर-
 कार  से  बातचीत  करके  शहीद  ऊधम  सिंह  के
 झवशेष  भारत  लाने  पर  विचार  कर  रही  है  ?

 विदेश  मंत्रालय  में  उप-मंत्री  (भी  सुरेन्द्र
 पाल  सिंह)  :  (क)  जी  हाँ  |  श्री  ऊधम  सिंह
 ने  3  मार्च  940  फो  लंदन  के  सेक्सटन

 हाल  में  सर  माइकेल  श्रोडाश्रर  को  गोली

 मारकर  ह्त्या  कर  दी  थी।  उन्हें  लदन  को

 पेंटनबिले  जेल  में  फासी  पर  लटका  कर  मौत
 की  सजा  दी  गई  थी,  जहां  पर,  ऐसा  मालुम

 हुआ  है;  उनके  ्बकषेष  रखे  हैं  ।

 (ख)  जी  नही

 हिन्दुस्तान  कॉपर  लिमिटेड  के  मुख्य
 कार्यालय  को  खेतड़ी  कॉपर  प्रोजेक्ट  क्षेत्र  के

 बाहर  ले  जाना

 4237,  श्री  मलिका  प्रसाद  :

 करी  सल्पेग्द  नारायण  सिंह  :

 ब्या  इस्पात  और  शान  मंत्री  यह  बताने

 की  कृपा  करेंगे  कि  :

 [क)  ह. ..! ड  हिन्दुस्तान  कॉपर  लिमिटेड

 की  स्थापना  करते  समय  वर्ष  967  में  महू

 मीणा  लिया  गया  शा  कि  इस  -क्रान्ति  का
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 मुख्य  कार्यालय  खेतड़ी  कॉपर  प्रोजेक्ट  में  रखा
 जाये  जिससे  लेती  कॉपर  प्रोजेक्ट  में  उत्पादन
 की  शोर  पूरा  ध्यान  दिया  जा  सके  ।

 (ख)  क्या  हिन्दुस्तान  कॉपर  के  प्रत्यक्ष
 पाठ  महीने  पूर्व  अपना  कार्यालय  दिल्‍ली  ले
 प्रथा  थे  भौर  ब  मुख्य  कार्यालय  को  खेती
 से  बाहर  ले  जाने  का  प्रस्ताव  विचाराधीन
 है;  कौर

 (ग)  यदि  हा,  तो  इसके  क्‍या  कारण
 है  ?

 इस्पात  कौर  खान  मंत्रालय  में  राज्य
 मंत्री  (श्री  शाहनवाज़  खां)  :  (क)  जी,  हां।

 (घ)  हिन्दुस्तान  ताम्र  लिमिटेड  के
 अ्रष्यक्ष  की  शल्य-चिकित्सा  हुई  थी  कौर
 चिकित्सा-मलाबार  पर  उनका  कार्यालय  6
 दिसम्बर,  97]  से  भ्र स्थायी  रूप  मे  दिल्ली
 में  स्थानांतरित  किया  गया  था।  कम्पनी  ने
 कब  अपने  मुख्यालय  को  कलकत्ता  स्थानांतरित
 करने  के  लिए  प्रस्ताव  प्रस्तुत  किया  है  जिसे

 हाल  ही  मे  सरकार  द्वारा  अ्रनुमोदित  किया
 गया  है  t

 (ग)  967  मे,  जब  हिन्दुस्तान  ताथ
 लिमिटेड  गठित  किया  गया  था,  खेतड़ी  ताज

 प्रायोजना,  कम्पनी  की  विशालतम  और  भत
 झ्रावश्यक  प्रायोजना  थी  |  श्राप  प्रायोजना,

 जैसे  राखा  ताम्र  प्रयोजन  झोर  भ्रग्तिगुण्डला
 सीसा-ताप  प्रायोजना,  विकास  की  प्रारंभिक
 अवस्था  में  थी।  शत:  कम्पनी  के  मुख्यालय
 को  खेतड़ी  ताखर  प्रायोजना  मे  प्रवर्तित  करने
 का  विनिश्चय  किया  गया  था।

 भव,  खेतड़ी  ताज  प्रायोजना  के  अतिरिक्त  ,

 हिन्दुस्तान  ताथ  लिमिटेड  ने  राखा  तास

 प्रायोजना  (विहार)  पौर  धग्निगुण्डाला  सीसा-

 ताश  प्रायोजना  (भास्  प्रदेश)  का  विकास

 भी  प्रारंभ  किया  है।  कम्पनी  को  मध्य  प्रदेश
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 के  मालाजखड़  ताथ  निक्षेपों  का विकास  कार्य

 भी  समुनदेशित  किया  गया  है।  इसके
 अ्रतिरिकत  हिन्दुस्तान  ताम्र  लिमिटंड  को

 भारतीय  ताज्  निगम  लिमिटेड  (बिहार)  के

 उपक्रम  का  प्रबंध  ग्रहण  करने  के  लिए,
 उपक्रम  का  अभिरक्षक  कौर  केन्द्रीय  सरकार
 की  झोर  से  उपक्रम  का  प्रबल  करने  के  लिए

 नियुक्त  क्या  गया  है  |

 क्योंकि  कम्पनी  की  प्रायोजनाओं  एक  से

 अधिक  राज्य  में  विस्तृत  2,  विभिन्‍न
 प्रायोजनाश्नों  पर  प्र भावात्मक  नियंत्रण  करन
 के  लिए  कम्पनी  का  मुख्यालय  केन्द्रीय  स्थान
 पर  होना  चाहिए।  इस  दृष्टि  से  कलकत्ता
 को  समुचित  माना  गया  है  t

 हिन्दुस्तान  कॉपर  खेतड़ी  ताबा  परियोजना
 में  अधिकारी

 4238.  श्री  चन्द्रिका  प्रसाद  क्या
 इस्पात  शौर  खान  मन्नी  यह  बतान  की  कृपा
 करेंगे  कि

 (क)  हिन्दुस्तान  कापर  खेली  ताबा
 परियोजना  मे  हिन्दुस्तान  ताँबा  परियोजना  के
 चेयरमैन  को  नियुक्ति  स॑  पूर्व  प्राधिकारियों  की
 सख्या  कितनी  थी  और  श्री  कितनी  है  शोर
 उसकी  सख्या  में  वृद्धि  के कारण  उनके  वेतन
 तथा  यात्रा  भत्ता  पर  व्यय  में  कितनी  वृद्धि
 हुई  है,

 ख)  चेयरमेन  के  दिल्‍ली  में  कार्य  करने
 से  पहले  की  अपेक्षा  भ्र धि कारियों  के  यात्रा
 भत्ते,  गाडियों  भोर  चालकों,  विशेष  डाक
 झोर  दिल्ली  कार्यालय  पर  व्यय  के  कारण
 कितनी  वृद्धि  हुई  है,  भौर

 (ग)  खेतड़ी  तांबा  परियोजना  के  लिए
 WI5  करोड  के  प्रस्तावित  पू'जी-लागत

 उपबन्ध  में  से  ऐसे  व्यर्थ  व्यय  के  लिए  कितना
 धन  रखा  गया  है  ?
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 इस्पात  कौर'  खान  संचालन  में  राज्य
 मंत्री  (भी  शाहनवाज़  वां)  (क)  सम्भवतः
 माननीय  सदस्य  का  “हिन्दुस्तान  ताज  लिमिटेड
 के  भ्रध्यक्ष  की  नियुक्ति”  का  निर्देश  बतंभान
 अ्रध्यक्ष  की  नियुक्ति  से  संबधित  है।

 हिन्दुस्तान  ताम्र  लिमिटेड  और  खेतड़ी
 ताम्र  प्रायोजना  के  मुख्यालय  मे  अधिकारियो

 श्रेणी  (l)  की  सख्या,  वर्तमान  अध्यक्ष  के
 कार्यभार  ग्रहण  करने  से  पूर्व  और  इन
 अधिकारियों  को  वर्तमान  सख्या  क्रमशः
 29  कौर  224  है  ।

 भ्र धि कारियों  की  सख्या  में  वृद्धि  होने  के

 फलस्वरूप,  वेतन  पर  मानव  व्यय

 1,32,000  रुपए  (फरवरी,  970  मे)  से
 बढकर  2,30,000  रुपए  (मार्च,  972  9)
 हो  गया  है  1  यात्रा  भत्ते  पर  व्यय  7,400
 रुपए  (फरवरी,  970)  स  बढ़कर  लगभग

 19,500  रुपए  (मार्च,  §972)  तक  हो
 गया  है।

 खेतड़ी  ताम्र  प्रायोजना  के  रौल  में
 कर्मचारियों  की  कुल  सख्या  लगभग  4,500

 है।  अत.  अधिकारियो  और  कर्मकारों  के
 मध्य  अनुपात  काफी  निम्न  है  ।

 इसके  भ्र ति रिक्त,  खेती  ताम्र  प्रायोजना
 4  अधिकारियों  की  भर्ती  निदेशक  बोझ  [द्वारा

 प्रमुमोदित  प्रावस्था  कार्यक्रमाधीन,  प्रायोजना
 की  विकासावस्था  को  दृष्टिगोचर  करते  हुए,
 की  जाती  है।  यह  उल्लेखनीय  है  कि  969+
 70  के  दौरान  8.36  करोड़  रुपए  के  उप गत
 व्यय  की  तुलना  मे,  हिन्दुस्तान  ताश  लिमिटेड
 द्वारा  i973-72  वर्ण  के  लिए  विभिन्न
 शीर्षों  पर  कुल  9.55  करोड़  रुपए  का
 विनियमन  कियां  गया  है।  यह  दर्शनीय  है  कि
 विगत  दो  वर्षों  में  कम्पनी  के  कार्य  की  गति
 में  दुगुने  से  बिक  बर्धन  हुआ  है
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 (@)  6-12-4197  से  अध्यक्ष  के  दिल्‍ली
 से  कार्य  करमे  के  दोरान  खेतड़ी  ताज
 प्रायोजना  के  अधिकारियों  की  यात्रा  इरादी
 पर  का  व्यय  लगभग  इस  प्रकार  है  —

 (i)  अधिकारियों  के  लिए  यात्रा  भत्ता
 2550[-bo

 (ii)  गाड़ियों  और  चालक  580/R0

 (iin)  विशेष  डाक  शून्य  1

 अध्यक्ष  के  दिल्ली  से  काय  करने  के
 दौरान  यात्रा  भरत  पर  का  व्यय  अध्यक्ष  के

 खेतड़ी  1:  दिल्‍ली  की  यात्रा  के  व्यय  कौर
 कम्पनी  की  अन्य  प्रायोजनाओं  अर्थात  राखा
 ताथ  प्रायोजना,  बिहार,  अग्निगुण्डाला
 प्रायोजना,  आन्ध्र  प्रदेश)  के  अधिकारियों  के

 दिल्ली  भ्र ौर  खेतड़ी  के  मध्य  यात्रा  पर  पूर्व
 में  उप गत  व्यय  में  हुई  बचत  से  अधिकांशत:

 प्रतिकर  हुआ  |

 ग)  :  (क)  और  (ख)  भाग  के  उत्तर
 से  यह  पता  लगता  है  कि  अ्रधिकारियो  की

 संख्या  मे  वृद्धि  और  भ्रधिकारियो  की  वधित
 यात्रा  के  कारण,  दोनों  के  बारे  से,  अ्रपव्ययी

 व्यय  नही  हुआ  है  ।

 खेतड़ी  कापर  प्रोजेक्ट  का  कार्य  संचालन

 4239,  श्री  चंद्रिका  प्रसाद :  क्‍या

 इस्पात  धौर  सान  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  कसा  खेतड़ी  कॉपर  प्रोजेक्ट  को

 आधी  क्षमता  पर  चलाते  का  विचार  है  क्योंकि
 प्लॉट  के  लिए  प्रतिदिन  2000  टन  कच्चा

 ताँबा  सप्लाई  करता  सम्बन्ध  नहीं  है;  भोर

 (ख)  इस  प्लांट  को  2000  टन  करुणा

 साबा  सप्लाई  करने  हेतु  प्रतिदिन  कितने
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 माइनिंग  स्टोर्स'  की  ग्रा वश्य कता  होगी  भोर
 कब  तक  कितने  स्टोर्स  बन  सके  है?

 इस्पात  और  खान  मंत्नालय  में  राज्य  मंत्री

 (श्री  शाहनवाज  खाँ):  (क)  सम्भवतः  मान-
 नीय  सदस्य  का  “किसे  बाम्बे”  के  अतिदान
 2000  दन  की  प्रा पूर्ति  का  निर्देश  वास्तव
 में  खेतो  ताम्र  प्रायोजना  की  खेतड़ी  और

 कोली हान  खानो  से  ताम्र  भ्रामक  के  उत्पादन
 से  है।  खेती  ताम्र  प्रायोजना  संतान  अयस्क
 का  I000  टन  प्रतिदिन  की  दर  से  उत्पादन
 पहले  ही  आरंभ  हो  चुका  है।  जनवरी,
 973  तक  यह  3,500  दन  प्रतिदिन  तक

 बधित  किया  जाएगा।  प्रश्वाचक  संयत्र  की

 एक  प्रवाहरेखा  का  दिसम्बर  1972  के  अन्त
 तक  चालू  होना  निर्धारित  है।  जनवरी,  973
 तक  संयत्र  को  ताम्र  अयस्क  के  प्रतिदिन  लग
 भग  5,000  टन  संयोजित  करना  संभव

 होगा  ।

 उपयु  मतानुसार,  यह  कहना  सत्य  नहीं
 है  कि  हिन्दुस्तान  ताम्र  लिमिटेड  सत्र  को
 ताथ  भयानक  की  प्रतिदिन  2,000  ठन  की

 आपूर्ति  करने  मे  असमर्थ  होगा  1

 (ख)  सम्भवतः  "उच्च  ताब"  का  निर्देश
 वास्तव  में  ताम्र  भ्रामक  के  उत्पादन  से  है;
 खेतड़ी  झोर  कोली हान  खानों  से  परिकल्पित
 खनन  के  प्रकार  के  लिए,  छात्र  भ्र यस्क  की
 प्रतिदिन  2,000  टन  को  आपत्ति  हेतु  भ्रपेक्षित
 खनन  निशानों  की  संख्या  लगभग  7  होगी  1

 खेतड़ी  खान  मे  !  निश्ननन  से  पहले

 ही  उत्पादन  हो  रहा  है  शोर
 6  निशानों  द्वैत  80%  कार्य  संपूरित

 हो  चुका  है।  इसके  प्रतिरक्षित,  6  भ्रमण

 निशान  तैयार  करने  का  कार्य  आरंभ

 किया  गया  है।  कोलीहान  खान  में  2  निश्चयन

 उत्पादन  हेतु  तलौघार  हैं  कौर  2  कौर  तिलहन

 तैयार  करते  के  लिए  कार्य  प्रारंभ  किया

 गया  हैं  1
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 -  Payment  of  Bonus  by  Small,  Medium
 and  Large  Industries

 4240.  SHRI  D.  K.  PANDA  :  Will
 the  Minister.of  LABOUR  AND  REHA-
 BILITATION  be  pleased  to  state  :

 (a)  whether  a  number  of  small,  medium
 and  large  industries  employing  more  than
 20  workers  have  not  been  paying  bonus;
 and

 {b)  ifso,  the  percentage  of  such  small,
 medium  and  large  industries  as  did  not
 pay  bonus  during  97]  and  the  main
 reasons  for  such  default  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.  KHA-
 DILKAR):  (a)  and  (b)  All  factories  and
 other  establishments  employing  20  persons
 Or  more  are  statutorily  obliged  to  pay
 bonus  in  terms  of  the  Payment  of  Bonus
 Act,  1968.  The  Act  has  a  very  wide
 coverage  and  Government  do  not  collect
 information  regarding  bonus  payments  by
 individual  establishments,  However,  action
 istaken  by  the  Central  Government  and
 the  State  Governments,  in  their  respective
 spheres,  against  the  concerned  employers
 wherever  any  defaults  come  to  their
 notice,

 Profit  Sharing  Bonus  at  8-1/3  percent

 aul.  SHRI  D..K.  PANDA:  Will
 the  Minister  of  LABOUR  AND  REHABI-
 LITATION  be  pleased  to  state  :

 (a)  the  names  of  the  industries  in
 which  83  percent  profit  sharing  bonus
 has  been  introduced;  and

 (b)  the  steps  taken  so  far  for  introduc-
 ing  such  bonus  in  different  industries  and
 the  further  steps  contemplated  in  this
 behalf?  -

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R  K.  KHA-
 DILKAR)
 gvatiable

 (a}  The  information’  is  not
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 (b)  Payment.  of  .bonus  in  terms  of  the
 Payment  of  Bonus  Act,  965  js  a  statutory
 Obligation  An  ad  hoc  formula  was

 -evolved  at  Bombay  in  September,  4971  for
 the  payment  of  advances  in  certain  cases
 over  the  minimum  bonus  but  it  has  no
 Statutory  force.  It  has  to  be  implemented
 by  mutual  agreement  between  the  parties.

 Allotment  of  plots  in  EPDP  Colony,
 Kalkaji,  New  Delhi

 4243.  SHRIP.K.GHOSH:  Will  the
 Minister  of  LABOUR  AND  REHABILI-
 TATION  be  pleased  to  state  :

 {a)  whether  there  is  any  proposal  to
 allot  §5  large  plots  earmarked  for  group
 housing  in  EPDD  Colony,  Kalkaji,  New
 Delhi  to  the  Co-operative  Societies  of  the
 displaced  persons;

 (७)  ifso,  whether  any  application  has
 been  received  from  any  such  Co-operative
 Society  under  formation;  and

 (c)  the  decision  taken  by  Government
 in  this  regard  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.  KHA-
 DILKAR)  :  (8)  Yes,  Sir.

 (b)  Only  one  application  from  the
 Secretary,  East  Bengal  Displaced  Persons’
 Co-operative  Rehabilitation  Society,  has
 been  received,

 (c)  The  details  of  the  scheme  are
 under  examination  in  consultation  with
 the  Delhi  Development  Authority  and  the
 Municipal  Corporation.  |  The  Dethi
 Development  Authority.  has  agreed  with

 “the  proposal,  subject  to  the  limit  of  the
 overall  density  of  population  “permissible
 in  the  area,  Detafied:  layout  plans  .  of  the
 proposed:  scheme:  hays.  been.  prepared.  by
 the  Senior  Architect-of  the:  Ceritral  Public
 Works  Department  ‘recently  and  aresnder
 examination:  ih  the  ‘Department:  7  ‘They  oe

 will  be  forwarded'to  ‘the  Delhi:  Municipal,
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 Standing  Committee  for  approval.  The
 Scheme  would  be  finalised  after  the  plan
 has  been  approved  by  the  Corporation.

 Bro  जगजीत  सिह  द्वारा  भारत  विरोधी
 प्रकार

 4244.  श्री  हुकम  चन्द  कछवाय  :
 क्या  विदेश  मंत्री  यह  बताने  की  कृपा  करेगे
 कि:

 (क)  क्‍या  भूतपूर्व  अकाली  नेता  डा०
 जगजीत  सिह,  जो  इस  समय  भारतीय
 पारपत्र  पर  विदेशों  का  भ्रमणा  कर  रहे  है,
 ने  गत  भारत-पाक  युद्ध  के  दौरान  तथा
 इससे  पूर्व  भी  विदेशों  में  भारत  विरोधी
 प्रचार  किया  था  और  इस  समय  भी  उनका
 विदेशों  में  भारत  विरोधी  प्रचार  जारी  है;

 (ख)  क्या  सरकार  ते  उनका  पाराशर
 जब्त  करने  के  बारे  में  कोई  कार्यवाही  की
 है;  कौर

 (ग)  यदि  नहीं,  तो  उनका  पारपत्र  जब्त
 करने  के  सम्बन्ध  में  सरकार  ने  क्‍या

 कार्यवाही  की  है  ?

 विदेश  मन्त्रालय  में  उप  मस्ती  (श्री
 सुरेशपाल  सिंह:  (क)  जहां।

 (ख)  द्रोह  (ग).  सरकार  ने  25

 नवम्बर,  971  को  डाक्टर  जगजीत  सिंह  के
 पासपोर्ट  को  जब्त  करने  का  फैसला  किया
 बाद  में,  6  जनवरी,  972  को  सरकार  ने
 झीर  यह  फेसला  किया  कि  उस  पासपोर्ट  को
 रह  कर  दिया  आए  |

 विदेशों  को  भेजे  गए  तथा  निवेशों  से
 भारत  आए  प्रतिनिधि  अनिल

 4247,  शी  शंकर  बयान  fag:  क्‍या

 यश  मंत्री  द... क  बतासे  की  कृपा  करेंगे  कि  :
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 (क)  गत  एक  वर्ष  में  भारत  से  कितने
 प्रतिनिधि  मण्डल  विदेशों  में  भेजे  गए  ?

 (ख)  उक्त  अवधि  में  विदेशों  से  कितने
 प्रतिनिधि  मण्डल  भारत  आए;  शौर

 (ग)  उनमे  राजनीतिक  प्रतिनिधि  मण्डल
 कितने  थे  ?

 विदेश  मंत्रालय  में  उप  मन्त्री  शनी
 सुरेन्द्र  पाल  सिह):  (क)  97I-72%

 दौरान,  विदेश  मन्त्रालय  की  प्रेरणा  पर  44

 प्रतिनिधि  मण्डल  विदेशों  में  भेजे  गए  थे  t

 (ख)  विदेश  मंत्रालय  के  नयाचार
 विभाग  ने  भारत  आने  वाले  अथवा  यहां  से

 गुजरने  वाले  विदेशी  अत्यन्त  महत्वपूर्ण
 व्यक्तियों  के  4  प्रतिनिधि  मण्डलों  के

 सम्बन्ध  में  कार्यवाही  की  ।

 (ग)  विदेश  मन्त्रालय  द्वारा  प्रेरित  सभी

 प्रतिनिधि  मण्डलो  के  कारण  कौर  इसके

 द्वारा  विदेशी  विशिष्ट  व्यक्तियों  की  यात्रा  के
 सम्बन्ध  मे  की  गई  कार्यवाही  का  राजनीतिक

 महत्व  रहा  है  ।

 Fall  in  employment  ia  Central  Government
 Service

 4248.  SHRI  JYOTIRMOY  BOSU:
 Will  the  Minister  of  LABOUR  AND  RE-
 HABILITATION  be  pleased  to  state

 (a)  whether  according  toa  census  con-
 ducted  by  his  Ministry,  there  has  been  a
 significant  drop  in  the  employment  poten-
 tialin  the  Central  Government  service
 after  the  end  of  the  Third  Five  Year
 Plan  ;

 (b)  if  so,  the  salient  features  thereof;
 and

 (०)  the  factors  responsible  for  the  fall  in
 the  employment  potential  of  the  Central
 Government  service  ?
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 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.
 KHADILKAR):  (a)  and  (b).  The  data  ex-
 hibiting  trends  in  Central  Government
 employment  is  given  in  the  statement  attach-
 ed.  It  would  be  observed  from  this  state-
 ment  that  the  average  annual  increase  in  the
 Central  Government  employment  during
 the  Third  Plan  period  was  of  the  order  of
 6%  as  compared  to  an  increase  of  °3%
 during  1966-67  °7%  during  967  68.  The
 merease  during  the  year  1968-69,  and  1969.
 70  was  0  5%  and  6%  respectively.

 (e)  Comparatively  higher  growth  rate
 in  employment  during  1962-63  and  ‘1963-64,
 was  attributable  to  the  increased  defence
 activities  asa  result  of  962  Emergency.
 The  lowe:  rate  of  growth  since  1967-68  may
 in  part,  be  explained  by  the  restrictions
 smposed  by  the  Government  on  the  creation
 of  class  IV  posts  and  inthe  matter  of  re
 cruitment  to  class  Ill  posts.

 S74  TEMENT
 Trends  in  Central  Government  employment

 As  on  3ist  Number  Percentage  rise
 March  of  (lakhs)  over  previvus

 year
 96l  20°94  ऊँचा

 3962  2°56  196
 963  23  49  8°95
 964  25°36  7°96
 3965  26°37  398
 3966  270  277
 967  27°46  433
 4968  27  93  कै
 969  28°07  0°53
 3970  28°St  °56

 केन्द्रीय  भविष्य  निधि  प्रयुक्त  के  कार्यालय
 में  हिन्दी  का  प्रयोग

 4249.  शनी  मूलचन्द  डागा
 क्या  इस  और  पुनर्वास  मंत्री  मह  बताते
 की  कृपा  करेंगे  कि  :
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 (क)  कया  केन्द्रीय  भविष्य  निधि  प्रयुक्त
 के  कार्यालय  में  कोई  हिन्दी  विभाग  है;

 (खत)  याद  नहीं,  तो  हिन्दी  भाषी  राज्यों
 से  प्राप्त  भ्रन्तर्राज्यीय  पत्रों  के  उत्तर  किस
 प्रकार  दिये  जाते  हैं  तथा  कार्यालय  में  अरन्य

 हिन्दी  का  कार्य  किस  प्रकार  किया  जाता

 है,  शोर

 (ग)  क्या  उक्त  बातों  को  ध्यान  मे  रखते

 हुए  इस  योजना  के  लिये  उक्त  कार्यालय  में

 हिन्दी  विभाग  खोलने  के  लिये  अब  तक  कोई
 कार्यवाही  की  गई  है  कौर  यदि  हां,  तो  इस
 सम्बन्ध  में  कितनी  प्रगति  हुई  है  ?

 अस  कौर  पुनर्वास  मंत्री  (श्री  कार  के०

 खाडिलकर):  कर्मचारी  भविष्य  निधि  प्राणी-
 कारियों  ने  निम्तानुध्वार  सूचित  किया  है  —

 (क)  जी  नही  t

 (a)  हिन्दी  में  प्राप्त  पत्तों  का  उत्तर

 साधारणतया:  हिन्दी  में  दिया  जाता  है  ।
 कार्यालय  के  लगभग  सभी  अ्नुभागो  में  हिन्दी
 जानने  वाले  कार्य  करते  है  बौर  पत्रों  को

 हिन्दी  मे  टाइप  करने  के  लिए  व्यवस्था
 विद्यमान  है  1

 (ग)  उपयुक्त  (ख)  के  उत्तर  को  ध्यान
 में  रखते  हुए,  प्रदान  नहीं  उठता  ।

 Setting  ap  of  80  Alumina  Plant  in  Gojarat
 in  Collaboration  with  Hungry

 4250.  DR.  MAHIPATRAY  MBHTA:
 Will  the  Minister:  of  STEEL  AND  MINES
 be  pleased  to  state  :

 (a)  whether  an  agreement  has  been
 reached  with  the  Hungarian  Government
 to  set  up  an  Alumina  Plant  in  Gujarat;
 and

 (b)  if  so,  the  terms  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 {SHRI  SHAHNAWAZ  KHAN):  (a)  and

 (b).  The  Hungarian  Government  has
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 offered  both  financia!  and  technical  assis-
 tance  for  the  implementation  of  the  Alu-
 mina  Plant  to  be  set  up  in  Gujarat.  The
 extent  to  which  Hungarian  assistance  is
 necessary  and  can  be  utilised  in  this  regard
 is  under  consideration  of  the  Government.

 Consnltation  with  Youth  Organisations  by
 Expert  Committee  on  Unemployment

 4251.  SHRI  C.  JANARDHANAN  :
 Will  the  Minister  of  LABOUR  AND  RE-
 HABILITATION  be  pleased  to  state  :

 (a)  whether  the  Expert  Committee  on
 Unemployment  has  also  contacted  various
 youth  organisations  in  (he  country,  and

 (b)  if  not,  whether  steps  will  be  taken  on
 the  matter  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.
 KHADI  KAR)  :  (a)  Yes.

 (by  Does  not  arise.

 International  Seminar  on  Imperialism,
 Independence  and  Social  Transformation

 in  the  Contemporary  World

 4252,  SHIRI  D.  K.  PANDA:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  state  :

 (a)  whether  an  International  Seminar  on
 Imperialism,  Independence  and  Social
 Transformation  in  the  contemporary  world
 was  held  in  New  Delhi  in  the  last  week  of
 March,  1972;

 (b)  if  so,  the  nature  of  discussion  held
 at  the  Seminar  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 {SHRI  SURENDRA  PAL  SINGH):  (a)
 Yea,  Sir,

 )  The  list  of  Themes  for  discussion  in
 the  Seminar  is  placed  on  the  Table  of  the
 louse.  [Place  in  Library.  See  No.  LT-
 1879/72)

 .
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 32  02  brs.

 RE.  CALLING  ATTENTION  NOTICE
 Query

 SHRI  DINEN  BHATTACHARYYA
 (Serampore)  :  I  gave  a  call  attention  notice
 regarding  the  killing  of  ten  workers  at
 Ambarnath.

 MR.  SPEAKER :  Please  do  not  get  up
 any  time.  Please  resume  your  seat  now.

 SHRI  DINEN  BHATTACHARYYA  ;
 They  were  shot  by  the  police.  The  Minister
 says  that  he  is  eager  for  industrial  peace...

 MR.  SPEAKER:  Why  do  you  not
 hsten  to  me?  Just  consider  that  I  too  have
 something  to  tell  you  and  do  not  express
 your  ideas  as  to  whatI  am  going  to  tell
 you

 SHRI  DINEN  BHATTACHARYYA:
 Ten  workers  have  been  killed  Unterrupe
 tions)

 MR.  SPEAKER  :  |  will  tell  you.  The
 procedure  we  follow  is  this.  After  the
 question  hour  we  allow  the  call  attention
 motion  and  then  come  the  papers  laid  on
 the  table.  Itis  only  after  that  that  such
 matters  could  come  up.  Do  you  rcalise
 your  mistake  now  ?

 SHRI  DINEN  BHATTACHARYYA  :
 Yes,  Sir;  I  am  sorry  for  that.

 SHRI  KARTIK  ORAON  (Lohardaga)  :
 Sir,  3  have  to...

 MR,  SPEAKER  :  Here  is  another  per-
 son;  he  has  not  understood  anything,  Did
 he  ever  try  to  follow  what  9  was  telling  the
 other  hon.  Member  just  now  ?

 12:04  brs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 जाने,

 R&APORTED  LEAKAGE  09  COALTAR  FUMES
 FROM  ROURKELA  STEEL  PLANT

 SHRI  ARJUN  SETHI  (Bhadrak):  }
 call  the  attention  of  the  Minister  of  Steel
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 {Shri  Arjun  Sethi]
 and  Mines  to  the  following  matter  of  urgent
 public  importance  and  request  that  he  may
 make  a  statement  thereon  :

 ‘The  reported  leakage  of  coaltar  fumes
 from  the  Rourkela  Steel  Plant  causing
 suffocation  and  vomiting  to  the  citizens
 of  old  Rourkela  town.’

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  5.  MOHAN
 KUMARAMANGALAM):  Sir,  I  under-
 stand  that  the  Sulphuric  Acid  Unit  of  the
 Rourkela  Steel  Plant  was  recommissioned
 in  the  ‘B’  shift  of  24th  April,  ‘1972  after
 one  month's  shut  down  for  annual  boiler
 inspection  and  repairs.  During  recommis-
 sioning  and  before  stabiliation,  sulphurous
 fumes  started  escaping  into  the  atmosphere
 late  in  that  shift,  The  wind  direction  being
 towards  Rourkela  township  the  effect  of  it
 was  felt  in  the  part  of  the  township  in  the
 vicinity  of  the  Plant

 On  rpeliminary  assessment,  it  appeared
 that  these  fumes  were  tar  fumes.  However,
 if  was  later  found  that  the  fumes  were
 from  the  Sulphuric  Acid  Plant.  This  Plant
 was  stopped  at  about  .30  am.  on  25th
 April.  The  atmosphere  was  clear  by  about
 2.30  am.

 This  incident  caused  some  inconvenience
 to  the  citizens  living  in  the  vicinity  of  the
 Plant,  No  report  has  been  received  of
 cases  of  vomiting.  These  have  been  reports
 only  of  irritation  and  coughing.

 Corrective  action  has  been  promptly
 taken  by  the  Plant  Management  and  there
 is  now  no  eacape  of  gates.  The  causes  for
 the  escape  of  the  fumcs  are  being  looked
 into  to  avoid  recurrence.

 SHRI  ARJUN  SETHI:  This  is  the
 only  public  sector  undertaking  in  the
 ceuntry  which  is  somehow  free  from  any
 labour  trouble.  Yet,  it  is  unfortunate  that
 time  and  again  some  kind  of  disturbance
 ia  the  style  of  management  takes  place

 because  of  which  the  country  is  fosing
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 Crores  of  rupees  as  there  is  loss  of  produc
 tion.  This  is  nothing  but  utter  carelessness
 on  the  part  of  the  management,  as  men-
 tioned  by  the  commission  which  was  set
 up  when  the  roof  of  the  stee!_  melting  shop
 collapsed.  Will  the  production  be  affected
 this  time  7  Was  the  leakage  caused  by
 carelessness  on  the  part  of  the  officials  ?
 Then,  the  Minister  says  in  his  statement
 that  some  inconvenience  was  caused  to  the
 people  living  near  the  plant  and  no  report
 has  been  received  of  any  case  of  vomiting
 But  the  newspaper  report  says:

 “Panicky  citizens  ran  out  of  their
 houses  in  night  garments  only  to  find
 thick  smoke  blanketing  the  whole  town,
 Those  having  carseven  left  the  town
 in  ahurry  to  escape  from  the  smoke
 screen.”

 In  the  face  of  this,  how  can  the  hon.
 Minister  say  that  only  inconvenience  has
 been  caused  to  the  citizens  ?

 SHRI  S.  MOHAN  KUMARAMAR-
 GALAM:  The  sulphuric  acide  plant,  from
 which  these  fumes  appear  to  have  escaped,
 has  got  a  boiler  plant  which  is  necessary
 for  the  process  adopted  for  conversion  of
 sulphur  di-oxide  to  sulphur  tri-oxide.  This
 boiler  is  subject  to  normal  inspection  proce-
 dure,  as  laid  down  for  other  boilers,  and
 every  year  there  is  inspection  after  the
 completion  of  which  the  plant  is  re-started.
 Now,  when  restarting  the  plant  there  is
 sometimes  some  inbalance  in  the  absorp-
 tion  of  the  sulphur  tri-oxide  in  the  acid
 and,  as  a  consequence  of  this,  a  certain
 amount  of  sulphurous  fumes  escape  into  the
 atmosphere.  As  soon  as  the  operation  of
 the  plant  stabilises  itself  the  possibility  of
 sulphurous  fumes  escaping  to  the  atmos-
 phere  comes  toan  end.  This  takes  place
 roughly  about  oncea  year,  From  what!
 have  been  able  to  find  out,  nothing  of
 the  character  which  has  happened  this
 year  has  taken  place  in  the  past.  But,
 obviously,  in  view  of  the  difficulties
 suffered  by  the  people  inthe  town,  the
 Management  of  the  Plant  are  investigating
 how  exact}y  it  can  ensure  that  such  a  thing
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 dees  not  take  piace  and  no  harm  is  caused
 to  the  people.  As  a  first  step,  the  Manage-
 tment  has  decided  to  re-commission  this
 plant  only  in  the  day  time  and  not  in  the
 dark  so  that  it  will  be  easier  to  locate  the
 escape  of  the  fumes  and  take  preventive
 action  early.  Other  steps  are  also  being
 examined.

 So  far  as  the  question  of  vomiting  is
 concerned  and  the  press  report  that  the  hon.
 Member  read  out,  I  can  only  say  that  the
 reports  in  the  press  are  not  always  accurate.
 The  reports  that  we  have  received  from
 the  Plant  Management  only  indicate  that
 there  was  irritation  and  coughing  and  no
 case  of  vomiting  was  reported  to  them.

 SHRI  ARJUN  SETHI:  May  I  know
 whether  the  production  of  the  Plant  is
 going  to  be  affected.

 SHRIS.  MOHAN  KUMARAMANG-
 ALAM  :  I  do  not  think  there  will  be  any
 decrease  in  production.  The  production  of
 the  Plant  3s  not  going  to  be  affected.

 SHRI  NIHAR  LASKAR  (Karimgan))  :
 We  do  not  know  whether  this  particular
 project  was  started  on  some  very  inauspi-
 cious  day.  Otherwise,  these  incidents
 would  not  have  occurred.  This  isa  third
 major  incident  in  the  Plant.  There  must
 be  something  wrong  somewhere.  We  have
 to  investigate  these  things.  Also,  it  :s  now
 certain  that  inspite  of  the  efforts  of  the
 Management,  you  are  no.  going  to  reach
 your  targeted  production  of  the  Plant.  If
 it  ia  $0,  {  woud  like  to  know  why.

 Any  kind  of  leakage  in  such  places  is
 diaastrous nat  only  to  the  people  who  are
 working  in  the  Plant  itself  but  also  to  the
 people  living  nearby  In  the  township,  as
 has  happened  in  the  present  cas  So,  I
 would  like  to  know  whether  the  Menage-
 ment  have  taken  foolproof  protection
 against  such  leakage  and,  if  not,  why,
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 Secondly,  I  would  like  to  know  whether
 there  wassome  structural  defect  or
 otherwise.

 Thirdly,  {  would  like  to  know  what
 would  be  the  immediate  or  future  financial
 loss  to  the  Plant  due  to  this  damage,

 SHRI  S.  MOHAN  KUMARAMANGA-
 LAM:  As  to  whether  it  was  an  auspicious
 or  inauspicious  day,  I  think,  the  hon.  Mem
 ber  isa  greater  expertin  that  area.  than
 myself

 ldo  not  think  the  production  is  goimg
 to  be  affected  nor  do  {  think  that  there  wi)!
 be  any  loss  to  the  Plant  as  a  result  of  this.
 All  that  has  happened  ts  that  sulphuric  acid
 fumes  have  escaped  asa  result  of  the
 stabilisation  of  the  plant  not  being  achieved
 early  enough.  But,  apart  from  the  inconve-
 nience  and  the  trouble  causedto  the
 people,  I  do  not  think  that  production  will
 be  affected.

 So  far  asthe  structural  defects  are
 concerned,  naturally,  the  whole  equipment
 is  being  checked.  So  faras  I  have  been
 able  to  elicit  fromthe  Management,  we
 do  not  think  there  has  been  any  structural defect.  The  stabilisation  not  taking  place
 se  quickly  is  not  unnatural.  It  does  happen
 though  we  have  not  had  these  bad  consequ-
 ences  on  such  a  scale  earlier.

 SHRI  NIHAR  LASKAR  :  May  I  know
 whether  you  will  reach  the  production
 target  ever,

 SHRI  S.  MOHAN  KUMARAMANG-
 ALAM:  I  do  not  think  we  should  be  too
 pessimistic  about  that.

 SHRI  HARI  KISHORE  SINGH
 (Pupri)  :  I  have  no  reason  to  quarrel  with
 the  Minister  whether  there  was  irritation  or
 coughing  or  whether  there  was  vomiting.
 There  might  have  been  or  might  not  have
 been.  The  Minister  might  not  have  been
 informed.  But  itis  very  sad  that,  in  this
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 House,  two  incidents  about  thesad  plight
 of  the  people  of  Orissa  have  been  rarsed
 during  this  week

 I  would  like  to  know  from  the  Minister
 whether  he  thinks  that  it  was  due  to  bad
 maintenance.  In  the  case  of  roof  collapse
 imeident  it  was  due  to  bad  =  maintenance  by
 the  authorities  of  the  Plant  Because  it
 was  re-commuissioned  recently  ind  then
 this  imeident  voccurred  T  want  to  know
 whether  it  was  a  case  of  bad  =maintenance

 or  whether  there  7५  somebody  in  the  Plant
 itself  who  is  dchberutely  sabotaging  the
 efforts  of  the  Ministry  and  the  Manister
 himself  to  improve  the  working  of  the  Plant
 and  its  production,

 Secondly,  I  would  like  to  know  the
 exact  effect  of  the  stoppage  ot  this  Plant  on
 production  |  am  not  a  technical  expert
 an  Shis  regard  ButlT  would  lhe  to  know
 and  the  country  is  of  course,  anxious  about
 it

 Thirdly  I  understand  that  after  the
 roof  collapse  incident,  a  highepower  come
 mittee  was  appointed  under  the  chairman-
 ship  of  It  Gen  Toomba  ,  What  his
 happened  to  the  repori  of  that  Committee
 and  what  action  Government  has  taken  on
 that  report  ?  What  have  the  Government
 done  to  ensure  the  ५३6  of  the  plant  on
 the  basis  of  the  report  of  the  Committee  ?

 Further,  I  understand  that  an  Action
 Group  has  been  cv  stituted  by  the  Govern
 ment  under  the  chairmansinp  of  Mr
 Pathak  who  tsa  Member  of  the  Planning
 Commission.  May  t  know  whether
 the  Government  would  refer  the
 whole  question  of  the  maintenance  of  this
 plant  to  this  Action  Group?  Also  what
 steps  Government  is  going  to  take  to  ensure
 that  similar  things  do  not  happen  not  only
 in  Rourkela  but  m  other  places  where
 ig  public  sector  plants  are  established  ?

 SHRI  .  MOHAN  KUMARAMANG-
 ALAM  We  have  no  reason  at  the  moment
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 to  believe  that  what  happend  on  the  24th
 night  was  due  to  bad  maintenance.  As
 I  mentioned  earlier  to  the  House,  there  is
 always  the  posssbility  of  escape  of  sulphur-
 ous  fumes  We  have  recommissioned  the
 plant  after  taking  down  for  mspection—and
 thts  continues  until  the  plant  itself  stabi-
 lises,  The  escape  is  usually  at  a  much
 lower  level  than  what  happened  on  this
 occasion  We  are  checking  up  why  it
 should  have  happened  Certainly  I  do
 not  think  there  ts  any  comparison  between
 what  happened  m  Rourkela  earlier  and
 what  happened  on  this  occasion  We  have
 no  reason,  whatsoever,  to  believe  that  any-
 body  in  the  plant  has  indulged  in  deliberate
 sabotage  which  has  led  to  this  incident,

 So  far  as  production  is  concerned,  I
 havc  already  mentioned—the  hon  Member
 wil  remember—that  it  will  not  effect  the
 production  except  very  marginally

 So  far  as  the  report  of  the  high  power
 committee  headed  by  Lt  Gen  Lvomba  ts
 concerned,  hon  members  will,  Iam  sure,
 appreciate  that  we  have  put  the  report  of
 the  committee  on  the  [able  of  the  House,
 and  we  have  also  taken  actson  in  two  direc-
 tions  firstly  in  relation  to  the  persons  who
 have  been  found  in  any  way  responsible  for
 the  collapse  of  the  roof  by  not  carrymg  out
 therr  work  efficiently,  and  secondly  in
 taghtening  up  various  procedures  regarding
 maintenance  so  that  such  an  occurrence
 does  not  take  place  again

 Ihe  Action  Group  headed  by  a  Member
 of  the  Planning  Commission,  Shri  Pathak,
 had  been  to  Rourkela  and  also  looked  into
 the  matter  of  maintenance  and  has  made  its
 recommendations  for  improvement  m  the
 maintenance  procedures,  Therefore,  I
 think,  necessary  steps  are  being  taken  to
 see  that  such  an  incident  does  not  recur.

 So  far  as  the  steps  to  be  taken  ॥  other
 plants  are  concerned,  naturally,  the  imp-
 rovement  in  maintenance  we  ars  trying  to
 achieve  is  23  a  coordinated  manner  for  the
 three  plants  as  a  whole.

 apse
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 2.29  hrs.  SHRI  DINEN  BHATTACHARYYA:

 RE:  POLICE  FIRING  AT  AMBARNATH

 SHRI  SAMAR  GUHA  (Contai)  :  I  have
 given  you  notice  under  rule  377  to  allow
 me  to  raise  the  issue  of  the  brutal  and
 inhuman  killing  of  ten  workers  in  Ambar-
 nath  steel  factory...

 MR.  SPEAKER  :  About  one,  it  is  a
 State  matter.

 SHRI  SAMAR  GUHA  :  So  far  as  law
 and  order  is  concened,  it  is  a  State  subject.
 Here  the  whole  issue  arose  out  of  the  dispu-
 te  on  wage.  Labour  is  a  concurrent  subject.
 It  ts  astounding  that  the  clerk  at  his  desk
 was  shot  dead  and  six  workers  were  shot
 dead  inside  the  compound...

 MR.  SPEAKER :  This  is  a  matter  relat-
 ing  to  the  State.  There  is  no  Central  rule
 thero,

 SHRIS.  M.  BANERJEE  (Kanpur);  |
 will  explain  how  it  is  a  Central  matter.

 SHRI  DINEN  BHATTACHARYYA
 (Serampore):  It  isa  Central  matter.  It  is
 arising  out  of  an  industrial  disputes.  Labour
 is  a  concurrent  subject  and  there  the  issue
 is  regarding  the  payment  of  dues.

 MR.  SPEAKER:  It  is  a  Jaw’and  order
 matter,

 SHRI  DINEN  BHATTACHARYYA  :
 The  workers  were  waiting  there  for
 Payment.  They  were  not  paid  and  then
 the  Police  came  and  went  inside  the
 Department.  Four  workers  were  shot
 dead  inside  the  Department  and  the  Police
 intentionally  went  there  with  the  motive  to
 kill  the  workers.

 MR.  SPEAKER  :  We  will  be  setting  a
 bad  precedent  if  we  discuss  these  things
 here,

 You  kindly  tell  the  Labour  Minister
 or  the  Home  Minister  that  we  are  very
 much  concerned  about  this.  This  is  the
 mass  feeling.  Why  the  Government...
 (interruptions)

 MR.  SPEAKER  :  All  of  you  are  speak-
 ing  together.

 SHRI  K.  MANOHARAN  (Madras
 North)  :  Let  us  hear  Mr.  S.  M.  Banerjee
 as  to  how  people  relate  this  matter  to  the
 Centre.

 SHRI  S.  M.  BANERJEE:  Apparently,
 it  is  a  State  matter  law  and  order  matter,  I
 agree...  (Interruption)  Apparently  it
 isa  law  and  order  situation.  We  agree.
 Ten  people  have  been  killed...  (/nterrup-
 trons)  Payment  of  Wages  Act  is  a  Central
 Act  and  these  workers  have  not  been  paid
 according  to  the  Payment  of  Wages  Act.
 They  demonstrated  and  they  wanted  to
 carry  on  an  agitation.  Meantime,  the
 Labour  Inspector  came  and  instead  of  the
 Labour  Inspector  settling  the  matter,  they
 called  the  Police  and  the  Police  shot  dead
 the  workers  including  the  Administrative
 Officer.

 MR,  SPEAKER  :  Anyway,  I  will  send
 it  to  the  Minister  for  a  statement.

 श्री  रामावतार  शास्त्री  (पटना)  :  अध्यक्ष

 महोदय,  एच०  fo  सी०  रातों  में  00

 एम्पलायीज  को  सस्पेंड  कर  दिया  गया  है।
 में  चाहूंगा  कि  मंत्री  महोदय  इसके  बारे  में

 एक  स्टेटमेंट  दें  ताकि  हमको  मालूम  ही  सके
 कि  वहां  इस  तरह  की  गड़बड़ी  क्यों  हुई  ।

 MR.  SPEAKER  :  Ihave  no  notice  of
 that.  Give  notice  to  me.

 SHRI  RAMAVATAR  SHASTRI  :
 *

 *Not  recorded.
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 MR.  SPEAKER  :  You  are  speaking
 without  my  permission.  Nothing
 will  go  on  record.

 Paper  to  be  laid

 Mr  Balgovind  Verma

 ‘12.21  hrs

 PAPER  LAID  ON  THE  TABLE

 Coa  MINFS  (AMENDMEM)  REQULA-
 trons,  972

 THE  DEPUTY  MINISTER  IN  THF
 MINISTRY  OF  LABOUR  AND  REIIA-
 BILITATION  (SHRI  BALGOVIND
 VERMA)  :  I  beg  to  lay  on  the  Table  a  copy
 of  the  Coal  Mines  (Amendment)  Regula-
 tions,  972  (Hind!  and  English  versions)
 published  in  Notification  No.G.§  R  359
 an  Gazette  of  India  dated  the  25th  March,
 1972,  under  sub-section  (7)  of  section  59  of
 the  Mines  Act,  I952  [Placed  in  Library
 See  No  LT-866/72  }

 2.233  brs

 COMMITEE  ON  PUBLIC
 UNDERTAKINGS

 THIRTBENTY  AND  EIGHTEENTH  TL
 TWENTIETH  REPORTS  AND  MINUTES

 SHRIM  B  RANA  (Broach)  I  beg  to
 present  the  following  Reports  and  Minutes
 of  the  Committee  on  Public  Undere
 takings  :—

 ]  (i)  Eighteenth  Report  on  Heavy
 Engincering  Corporation  Limit-
 ed.

 (if)  Minutes  of  the  sittings  of  the
 Comntittee  relating  to  the  above
 Report.
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 2.  rO}  Nineteenth  Report  on  Heavy
 Electricals  (India)  Limited.

 G))  Minutes  of  the  sittings  of  the
 Committee  relating  to  the  above
 Report.

 3  @  Twentieth  Report  on  Shipping
 Corporation  of  India  Limited;

 (uy  Minutes  of  the  sittings  of  the
 Committee  relating  to  the  above
 Report

 4  Thirteenth  Report  on  action  taken
 by  Government  on  the  recommenda-
 tions  contained  in  their  Fourteenth
 Report  (Fourth  Lok  Sabha)  on
 Heavy  Engineering  Corporation
 Limited

 2  22  hrs

 ESTIMATES  COMMITTFE

 SRVENTBLNTH  Report  AND  MINUTES

 SHRI  K,  N  TIWARY  (Bettiah)  I  beg
 to  present  the  following  Report  and
 Minutes  of  the  Estimates  Committee  —

 l,  Seventeenth  Report  on  the  Ministry
 of  Industrial  Development-Directo-
 rate  General  of  Technical  Develop-
 ment.

 2.  Minutes  of  the  sittings  ot  the  Com-
 mittee  relating  to  the  above  Report.

 PUBLIC  ACCOUNTS  COMMITTEE

 TRIRTY-NINTH  AND  FoRTY-FOURTH
 Rerorrs

 SHRI  SEZHIYAN  (Kumbakdnam)  :  I
 beg  to  present  the  following  Reports  of  the
 Public  Acqpunts  Comumittes  १०५
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 i,  Thirty-ninth  Report  regarding  para-
 graph  75  of  the  Report  of  the  Comp-
 troller  and  Auditor  General  of  India
 for  the  year  1969-70,  Central  Govern-
 ment  (Civil)  relating  to  All  India
 Radio.

 2.  Forty-fourth  Report  regarding  Chap-
 ter  lf  of  Audit  Report  (Civil),  1970,
 and  Report  of  the  Comptroller  and
 Auditor  General  of  India  for  the
 year  1969-70.  on  Revenue  Receipts
 relating  to  Union  Excise.

 COMMITTEE  ON  ABSENCE  OF
 MEMBERS  FROM  THE  SITTINGS

 OF  THE  HOUSE

 Fircn एफ  Ravort

 SHRIS.  C.  SAMANTA  (Tamluk):  I
 beg  to  present  the  Fifth  Report  of  the
 Committee  on  Absence  of  Members  from
 the  Sutings  of  the  House.

 12:23,  brs.

 STATEMENT  RE,  CEILING  ON
 AGRICULTURAL  HOLDINGS

 THE  MINISTER  OF  AGRICULTURE
 (SHRI  है.  A.  AHMED)  :  I  beg  to  lay  on  the
 Table  a  statement  on  Ceiling  on  Agricul-
 tural  Holdings.

 STATEMENT

 I  have  seen  reports  in  a  section  of  the
 press  saying  that  the  Ministry  of  Agricul.
 ture  had  distorted  the  recommendations  of
 the  Central  Land  Reforms  Committee.  In
 view  of  the  importatice  of  the  matter  I  wish
 to  take  statement  clarifying  the  posi-
 tion.

 ,
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 In  the  statement  made  in  this  House  on
 4.8.1977  about  the  recommendations  of  the
 Central  Land  Reforms  Committee  |  said
 that  “the  ceiling  for  a  family  of  five  mem-
 bers  may  be  fixed  within  the  range  of  10  to
 \8  actes  of  perennially  irrigated  land  or
 irrigated  land  capable  of  growing  two
 crops.”  A  similar  statement  was  made  in
 the  Rajya  Sabha  by  my  junior  colleague
 Shri  A.  P.  Shinde  on  the  same  day.  As
 will  appear  from  the  proceedings  of  the
 Rajya  Sabha  of  August  4,  OTL  while  clari-
 fying  the  position  about  irrigated  land
 Shri  Shinde  made  it  clear  that  in  referring
 to  irrigated  lands  the  understanding  of  the
 Land  Reforms  Committee  was  that  peren-
 nially  irrigated  lands  or  lands  which  got
 water  for  two  seasons  from  government
 sources  should  be  taken  into  account.  This
 position  was  subsequently  made  clear  in  the
 Lok  Sabha  on  (5.4].I97l  in  answer  to
 Startcd  Question  No.  !4  In  the  statement
 laid  on  the  Table  of  the  House  im  answer  to
 that  question  it  was  mentioned  that  “the
 ceiling  for  a  family  of  five  members  may
 be  fixed  within  the  range  of  10,  to  I8  acres
 of  perennially  irrigated  land  or  land  with
 assured  irrigation  from  government  souice
 for  growing  two  crops.”  The  Government's
 stand  has  been  reiterated  in  subsequent
 statements  including  the  one  made  in  the
 House  on  the  [7th  of  this  month

 A  reference  to  clause  (d)  of  S.  I4-K  of
 the  West  Bengal  Land  Reforms  (Amend-
 ment)  Act  which  was  enacted  on  82.1971
 during  President’s  Rule  in  that  State  wsll
 make  it  abundantly  clear  that  when  laying
 down  certain  ceiling  limits  for  irrigated
 land  the  Government  of  India  had  in  mind
 land  irrigated  from  Government  sources.
 In  the  West  Bengal  Law  irrigated
 land  has  becn  defined  as  land  Irrigated
 from  “any  State  Canal  Project  or  State
 (power  driven  deep  tube-well)  inrigation
 Project.”  The  West  Bengal  Act  was  amend-
 ed  after  very  careful  consideration  and
 after  consulting  the  Parliamentary  Con-
 sultative  Committee.

 J  may  add  that  similar  provisions  exist
 in  several  State  Ceiting  Laws  enacted  years
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 ago.  For  example,  Explanation  (b)  under
 Section  2  of  the  Gujarat  Agricultura)  Land
 Ceitings  Act,  I960  says  that  ‘‘perenmially
 irrigated  land  means  land  which  is  assured
 of  supply  of  water  for  a  period  of  not  less
 than  10  months  during  a  year  from  any
 tank,  canalor  bandhara  constructed  or
 maintained  by  the  State  Government”
 Explanation  (c)  makes  it  clear  that  in  the
 case  of  seasonally  irrigated  land  also  only
 irrigation  from  a  Government  source  would
 be  taken  into  account.  The  Madhya
 Pradesh  Ceiling  on  Agricultural  Holdings
 Act,  1960,  defines  perennially  irrigated  land
 as  ‘land  which  receives  water  for  more
 than  ove  crop  in  an  agricultural  year  from
 any  source  of  irrigation  belonging  to
 Government.”  Under  this  Act  also  season-
 ally  irrigated  land  means  land  which  gets
 irrigation  for  not  more  than  one  crop  from
 Government  source.  There  are  similar
 provisions  in  the  laws  of  Andhra  Pradesh,
 Bihar  and  Orissa

 Instead  of  suggesting  that  ceiling  in
 respect  of  irrigated  land  be  fixed  at  any
 particular  figure,  the  Central  Land  Reforms
 Committee  deliberately  suggested  a  range
 of  30  to  38  acres  because  conditions  vary
 very  much  from  region  to  regton.  It  is
 expected  that  the  State  Government  will
 fix  the  ceiling  taking  into  account  the  actual
 conditions  prevailing  in  the  State.  What
 the  Committce  has  suggested  is  only  the
 outside  limit.  It  is  open  to  the  State
 Government  to  fix  the  ceiling  well  below
 the  out  limit  suggested  by  the  Central  Land
 Reforms  Committee.

 I  may  assure  the  House  that  we  have
 been  extremely  anxious  to  hasten  the  pace
 of  land  reforms  and  amprove  implementa-
 tion.  We  are  pursuing  the  matter  vigorous-
 ly  with  the  State  Governments.  I  am
 happy  to  report  that  the  State  Governments
 are  showing  increasing  awareness  of  the
 need  to  pay  the  highest  priority  to  the
 amendment  of  the  flaws  in  aceordance  with
 the  national  policy  and  making  vigorons
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 eflorts  to  in.prove  enfo:cement.  |  would
 seek  the  support  of  the  House  in  this
 important  task  we  have  undertaken.

 een  eee  tee

 32.234  brs,

 RE.  DECLARATION  OF  ‘MAY  DAY’
 AS  HOLIDAY

 SHRIS.  M.  BANERJEE  (Kanpur):  !
 want  to  say  something  about  the  Order
 Parer,  apart  from  this  statement  on  which
 we  want  a  discussion  because  what  is  con-
 tained  in  the  statement,  I  know,  is  against
 their  policy  even,

 We  are  now  at  thes  econd  stage  of  Budget
 and  we  are  on  the  Demands  of  the  Minis-
 try  of  Industrial  Developn.ent  and  then  the
 Defence  Ministry  comes  and  according  to
 present  calculations,  on  Ist  May,  the  Lab-
 our  Ministry’s  Demands  are  hhely  to  be
 discussed.  Last  year,  you  allowed  us  to
 make  a  reference  about  the  working  people
 of  the  entire  world.  jst  May,  the  May
 Day  is  a  historic  day  as  far  as  we  ate  con-
 cerned.  We  expected  that  our  Prime  Mini-
 ster  who  says  that  the  country  is  moving
 towards  socialism  would  declare  it  a  public
 holiday.  Even  Pakistan  has  declared  it  a
 public  holiday.  The  Tamilnadu  Govern-
 ment  has  declared  this  asa  holiday.  It
 should  be  declared  as  a  Government  holi-
 day  here.  Or,  at  least,  the  Parliament
 should  meet  here  on  the  ist  of  May  and
 pay  our  homage  to  our  great  martyrs  of
 887  who  led  the  entire  working  class  move~
 ment  of  the  whole  world  and  then  adjourn.

 MR.  SPEAKER  :  The  Parliamentary
 Affairs  Minister  has  just  gone  out.

 SHRIS.  M.  BANERJEE  :.It  should
 be  declared  as  8  Government  and  public
 holiday,  Even  fate-lamented  Pandity)  mid
 ti  should  bea  public  holiday,
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 MR.  SPEAKER:  It  is  for  the  Minister
 of  Parliamentary  Affairs  or  the  Deputy
 Minister  oe

 AN  HON.  MEMBER  :  Nobody  is
 here.

 SHRI  DINEN  BHATTACHARYYA
 (Serampore)  :  It  is  an  international  day.
 Even  the  puppet  Government  of  West  Ben-
 gal  has  declared  it  as  a  holiday.  Why  not
 here,  in  the  Government  of  Mrs.  Indira
 Gandhi  (Interruptions)

 MR.  SPEAKER :  Is  it  the  only  Parlia-
 mentin  the  world  where  all  the  groups
 speak  ?  What  is  this?  You  should  have
 some  sense  of  proportion.  Everybody  is
 speaking.

 SHRI  5.  M.  BANERJEE:  You  have
 created  history,  Sir,  in  the  Lok  Sabha.
 You  did  this  last  year.  ,

 MR.  SPEAKER  :  I  beg  your  pardon.

 SHRIS.  M.  BANERJEE:  I  said  you
 have  made  reference  to  this;  you  have  made
 history,  Last  year  you  made  history  by
 making  references  to  our  May  Day.  That
 is  why  I  appeal  to  you  aow,  Sir.  (Interrup»
 tlon)

 MR.  SPEAKER  :  say,  it  is  very  diffi-
 cult  for  the  Chair  to  make  out  anything
 when  all  of  you  speak.  Only  one  of  you
 must  speak  at  a  time.

 SHRI  DINEN  BHATTACHARYYA—
 rose

 MR.  SPEAKER  :  When!  say  one  of
 you  should  speak.  I  don’t  ask  him  to  stand
 again  |

 SHRI  3,  M,  BANERIEB:  Will  you
 tle  क्ले  the  Pritne  Minister,  Sir  }
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 MR.  SPEAKER  :  It  is  for  the  Minister
 he  will  convey  it  to  the  Prime  Minister.

 SHRI  DINEN  BHATTACHARYYA:
 He  is  coming  (Interrupiion)

 MR.  SPEAKER  :  Mr.  Raj  Bahadur,
 they  say,  Ist  of  May  should  be  declared  as
 aholiday.  Or,  there  is  one  alternative
 suggestion  also  that  a  reference  could  be
 made  to  workers  on  this  historic  day.

 SHRI  5.  M.  BANERJEE  :  It  should  be
 a  public  holiday  for  the  Government  of
 India.  (Interruptions)

 wt  झाड़ी  भूषण  (दक्षिण  दिल्ली):
 भ्रध्यक्ष  महोदय,  मैं  भी  स्वस्ति  करता  हू
 कि  पहली  मई  को  कस  से  कस  पार्लियामेंट
 की  छुट्टी  तो  बाप  करा  ही  दे  ।  पिछली  बार
 00  एम  पीज  ने  इसके  लिए  प्रधान  मंत्री
 को  लिखकर  दिया  था,  हर  साल  लिखकर  दे

 रहे  है।  मुझे  उम्मीद  है  कि  मिनिस्टर  साहब
 भी  हमारा  सिफारिश  को  मान  लेंगे  t

 श्री  एस.  एम.  बनो :  हम  छोटी-छोटो
 बातों  के  लिए  पार्लियामेंट  की  छुट्टी  कर  देते

 हैं।  हम  मजदूरों  को  सेल्फ  रिलायेंट  बनाना

 चाहते  है।  हम  चाहते  हैं  कि  फली  मई  को

 टी  रक्खी  जाए  ताकि  मजदूरों  को  उसका

 महत्व  मालूम  हो  सके  ।

 SHRI  SAMAR  GURBA  (Contai):  It  is
 the  demand  of  the  whole  House  that  it
 should  be  declared  as  a  holiday.

 MR.  SPEAKER  ;  Let  us  now  resume
 the  discussion  on  .the  Demands  for
 Grants...

 SHRI  SAMAR  GUHA:  In  regard  to
 the  Statement  of  the  Minister  of  Agricul-

 ture,  a  find,  it  is  a¢  variance  with  the
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 principles  of  the  Central  Government.
 There  is  lot  of  difference...

 MR.  SPEAKER  :  You  are  speaking
 wathout  my  permission  You  have  not
 given  notice.  Kandly  sit  down,

 SHRISAMAR  GUHA:  I  want  only
 half  a  minute.

 MR.  SPEAKER  No,  even  half  a
 minute  cannot  be  taken  away  from  the
 other  busincss

 SHRI  SAMAR  GUHA:  According  to
 Rule  93  we  wanta  Short  Duration  dis-
 cussson  There  are  conflicting  statements.

 SHRI  S.  M.  BANERJEE*  We  have
 tabled  the  Motion.  Sir,  the  moment  he
 Jaid  this  statement,  we  have  already  tabled
 our  motion.

 MR.  SPEAKER  :  rhe  Minister  of  Par-
 lhamentary  Affairs  is  here.  He  will  convey
 your  wish  to  the  Government

 THE  MINISTER  OF  PARLIA-
 MFNTARY  AFFAIRS  AND  SHIPPING
 AND  TRANSPORT  (SHRI  RAJ  BAHA-
 DUR)  :  Sit,it  has  never  been  raised  before
 sn  the  Parliament,  so  far  asl  know.  It  is
 not  possible  to  declare  any  day  as  a  nation-
 al  holiday,  unless  and  until  we  give  the
 fullest  consideration  to  the  matter  and  a
 deviszon  is  taken  at  the  highest  level.  This
 has  to  be  considered  there.  More  than
 that,  Eecannot  say  anything  at  this  time,
 Sit

 sh  विभूति  मिश्र  (मोतीहारी)  :
 गांधीजी  ने  वाइसराय  को  सत्याग्रह  करते  के
 बारे  में  प्रल्ट'मेटस  भेजा  था।  जिस  दिन

 साहनी  शम्पा रन  में  किसानों  शौर  मजदूरों
 का  सत्याग्रह  शुरू  किया,  उस  दिन  छ्द्टी  होनी
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 जाहिए,  न  कि  रूस  के  मे  डे  के  दिल  -  जिस

 दिन  उन्होंने  स्वतन्त्रता-संग्राम  धौर  सह यां ग्रह

 शुरू  किया,  ये  सब  हमारे  लिए  एक  पवित्र

 धौर  खुशी  का  दिन  है  ।  उस  दिन  छुट्टी  करके

 हमें  अपने  नेता  शौर  देश  का  सम्मान  करना

 चाहिए  |

 SHRI  RAJ  BAHADUR  :  May  I  remind
 the  House  that  we  are  a  nation  which  is  en-
 joying  the  largest  number  of  holidays!  In
 fact,  the  whole  pattern  of  holidays  has  to
 be  reviewed  and  revised  in  order  to  bring  it
 in  conformity  with  the  modern  trends.

 SHRI  SAMAR  GUHA:  We  are  prepa-
 red  to  sacrifice  some  other  holidav  for  the
 8456  of  May  Day

 SHRI  K,  MANOHARAN  (Madras
 North):  He  cancut  down  certain  other
 holidays  but  include  May  Day  as  a
 holiday.

 SHRI  RAJ  BAHADUR:  The  whole
 system  has  then  to  be  revised.

 MR.  SPEAKER  :  Sometimes,  we  simply
 cannot  help,  when,  God  forbid,  somebody
 dies  in  Delhi:  we  cannot  avoid  these  holi-
 days.  But  we  shall  think  over  this
 matter.

 श्री  विभूति  मिथ :  गांधीजी  मे  हम  को
 अ्राजादी  दिलाई,  हम  उनको  बापू  बहुते  हैं,
 लेकिन  अब  इन  लोगो  को  उनके  ताम  से
 छुपा  हो  गई  है  t

 SHRI  s.  M.  BANERJEE  :  I  rise  on  a
 point  of  order...

 SHRI  DINEN  BHATTACHARYYA  :
 Shri  Bibhuti  Mishra  does  not  seem  to  knaw
 the  history  6f  May  Day.
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 SHRI  S.  M.  BANERJEE  :  Shri  Bibhuti
 Mishra  for  whom  I_  have  the
 highest  regard  has  said  3
 इन  को  गांधीजी  के  नाम  से  घुसा  हो  गई

 है  e  गांधीजी  सारे  देश  के,  सब  लोगों  के,
 आदर्श  हैं।  यह  सवाल  गांधीजी  इससे  में  डे

 नही  है।  मे  दे  की  शुरुआत  रूस  में  नहीं,
 886  में  अमरीका  में  शिकागों  में

 हुई  थी  ny

 MR.  SPEAKER:  After  all,  this  is  a
 simple  matter,  namely  that  May  day  should
 be  declared  a  holiday.«|  I  had  heard  one
 Member  on  this  already,  and  I  said  that  it
 would  be  referred  tothe  Prime  Minister
 through  the  Minister  of  Parliamentary
 Affairs.  But  I  find  that  everybody  is
 getting  up  and  entering  into  arguments  and
 counterarguments.  It  appears  that  some
 people  are  just  fond  of  talking  and  nothing
 else.  Otherwise,  the  whole  matter  was
 conveyed  to  the  hon.  Minister  and  I  had
 made  my  observation  also.

 SHRI  S.  M.  BANERJEE  :  That  is  why
 there  should  be  an  age  limit  for  Parliament
 Members.

 MR.  SPEAKER  :  Hon.  Members  are  so
 near  to  me  that  when  they  speak  it  dist-

 SHRI  DINEN  BHATTACHARYYA  :
 Very  dear  to  you  also,

 SHRI  RAJ  BAHADUR  :  I  wish  Shri
 S.  M.  Banerjee  long  life  so  that  he  may  also
 be  disqualified.

 SHRI  K,  MANOHARAN :  Not  in  any
 way  before  the  hon.  Minister.

 2.35  hss.
 DEMANDS*  FOR  GRANTS,  1972-73,

 —Contd.

 MinigtRy  OF  INDUSTRIAL  DEVELOPMENT
 —Contd.

 SHRI  A.K.  M.  ISHAQUE  (Basirhat)  :  I
 rise  to  support  te  Demands  for

 Grants
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 under  the  control  of  the  Ministry  of  Indust-
 rial  Development.  Much  water  has  rolled
 by  in  the  Ganges  since  the  Industria]  Policy
 Resolution  of  956  was  adopted.  The
 main  objectives  of  that  resolution  were
 twofold,  namely  to  accelerate  the  rate  of
 economic  growth  in  the  country  and  the
 rapid  industrialisation  of  the  country.  But
 these  two  objectives  have  to  be  harmonised
 with  some  complementary  objectives.
 Rameiy  the  prevention  of  undue  concentr-
 ation  of  wealth  ina  few  hands,  the  reduo-

 tion  of  disparities  im  regional  development
 and  thirdly  the  encouragement  of  cottage.
 village  and  sma}l-scale  industries  and  indus-
 strial  co-operatives  etc.
 ripe  to  make  a  review  of  how  far  we  have
 achieved  the  targets  set  before  us  I6  years
 ago.  There  is  no  doubt  we  have  made
 some  progress  in  industrial  development.
 We  have  turned  backward  India  into  a
 moderate,  modern  India,  We  are  not
 only  producing  capital  goods  in  the  country,
 but  some  of  our  products  are  really  sophis-
 ticated.  But  can  the  Government  claim
 credit  for  this  ?  If  the  amount  of  technical
 know-how  that  was  imported  had  been
 successfully  developed  in  the  country.  ..

 SHRI  G.  VISWANATHAN  (Wandi-
 wash)  :  The  Minister  is  absent  today  also.  If
 he  continues  to  be  a  Minister,  we  would
 expect  him  to  be  present  when  the  debate
 on  the  Demands  of  his  Ministry  is  on.

 SHRI  ‘S.M,  BANERJEE  (Kanpur)  :  Is
 he  here  in  the  capital  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INDUSTRIAL  DEVE-
 LOPMENT  (SHRI  SIDDHESHWAR
 PRASAD)  :  He  is  indisposed.

 SHRI  A.  kK.  M,  ISHAQUE  :  Even  thou-
 gh  there  is  some  decline  in  recent  years  in
 the  industrial  development  of  the  country.

 we  have  made  some  progress  in  the  field.
 But  then  if  a  /aissez  faire,  attitude  was

 Samy  the  recommendation  ofthe  President.  7 *Moved  with  the  recommendation  of  the  President.

 The  time  is  now
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 allowed  in  the  industrial  field,  India  could
 have  been  another  Japan  or  Germany  with-
 in  the  next  ten  years  With  the  technical
 knowhow  that  has  been  imported  and  that
 indigenously  developed,  we  could  do  that.
 But  what  we  have  done  so  far  fs  about
 achieving  our  social  objectives  that  we  have
 set  for  ourselves  One  of  these  was  to
 prevent  undue  concentration  of  economic
 power  in  a  few  hands  In  956  we  adopted
 the  IP  Resolution,  Tke  Dutt  Com-
 mittee  submitted  its  report  m  969  The
 Hazar:  Committee  submitted  report  im
 ‘1966.  Both  these  reports  have  revealed
 that  even  though  the  intention  of  Govern-
 ment  was  to  prevent  concentration  of
 wealth  in  a  few  hands,  the  big  industrial
 and  monopoly  houses  have  utilised  those
 very  provisions  which  were  to  restram
 them  to  get  themselves  bloated.  The  time
 is  very  ripe  to  make  a  reassessment  as
 to  how  to  put  real  curbs  on  these  mono-
 poly  houses  Whenever  a_  restrictive
 provision  is  made,  a  game  of  wits  starts
 between  the  big  mdustrial  houses  on  the
 one  hand  and  the  officers  in  the  Ministry
 of  Industrial  Development  on  the  other
 On  almost  all  occasions,  the  officers  are
 defeated  in  this  game  That  is  how  the
 industrial  houses  are  gradually  becoming
 bigger  and  more  powerful  with  the  result
 that  our  purpose  is  not  being  served,  it  38
 being  defeated.

 So  I  am  suggesting  that  whcn  all  the
 provisions  we  have  so  far  made  are  falling
 to  achieve  the  desired  result,  let  us  make  t
 obligatory  on  these  bloated  industrial  and
 monopoly  houses  to  employ  additional  0
 per  cent  over  their  existing  staff  Let  us
 also  give  these  people  the  guarantee  that
 within  the  next  I5  years  there  will  be  no
 interference  in  matters  of  employment  I
 know  there  will  at  once  be  a  violent  reac-
 tion  to  this  suggestion  from  big  mdustrial
 houses.  But  J  am  sure  they  will  come
 to  terms  end  will  agree  to  this  =  हुअ  will
 golye  the  unemployment  problem  at  Jeast
 fo  some  extent
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 The  industrial  licensing  policy  and
 procedure  has  been  taken  advantage  of  by
 the  larger  industrial  and  monopoly  houses
 to  fasten  themselves  They  have  all
 along  better  resources,  technical  knowhow
 and  entrepréneurial  skill.  They  utilise  ail
 these  skills  in  foiling  the  purpose  of  this
 country,  enumerated  and  enunciated  in
 the  industrial  policy  resolution  of  1956,

 Sir,  |  submit  that  the  industrial  policy
 resolution  of  I956  isnot  outdated  but  it
 requires  some  replenishment  In  1956,
 there  was  the  problem  of  unemployment  sn
 the  country  but  the  problem  was  not  very
 acute  as  it  ts  today  We  know  in  West
 Bengal  what  this  problem  of  unemploy-
 ment  means  and  where  at  leads  the  country
 to  Therefore,  3  would,  suggest  that  we
 today  replenish  this  resolution  by  adding
 that  henceforth  the  objective  of  the  coun-
 try  will  be  not  only  to  encourage  the  pro-
 duction-orented  imdustries  but  also  to
 encourage  employment-oriented  industries
 to  grow  in  this  country  We  must  have
 production  in  the  country,  there  38  no
 doubt  about  it  But,  all  the  same,  hence-
 forth,  we  must  plan  out  for  employment-
 onented  industries  so  that  this  problem  of
 unemployment  can  be  solved  In  spite  of
 the  resolution  and  the  licensing  policy,  the
 big  houses  are  growing  in  size,  and  to
 prevent  this,  as{  suggested  previously,  if
 provision  for  l0  per  cent  employment
 over  the  existing  staffis  made,  then,  the
 problem  will  be  solved  to  some  extent.

 Another  objective  was  the  regional  deve-
 lopment  of  the  country.  Our  country  is  a
 vast  one.  Some  of  the  States  are  very  much
 advanced  so  far  as  industry  is  concerned,
 and  some  other  States  are  very  backward.
 It  was  one  of  the  objectives.  to  have  balan-
 ced  development  of  ail  the  regions.  Now,
 the  Government  ts  certainly  doimg  some-
 thingto  remove  the  disabilities,  and  it  3s
 heartening  to  nate  that  the  Goveinment
 33  making  investments  in  the  public  under-
 takings  in  the  backward  areas,  As  &  tnatier
 of  fact,  77  pec  cant  of  the  public  ander
 takings  have  been  set  up  in  the  backward
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 areas.  But  then  there  bas  been  a  tendency
 to  grant  licences  to  the  industrially  advan-
 ced  areas.

 About  750  licences  were  issued  in  there
 yeare-  1969,  970  and  1971.  Only  9  of
 them  were  granted  for  the  backward
 areas.  I  suggest  that  the  Government
 should  have  granted  more  licences  to  the
 backward  areas  so  that  the  backward  areas
 could  have  got  a  better  chance  to  develop.

 West  Bengal  was  an  industrially  develo-
 ped  area  in  the  country.  At  one  time,  it
 was  a  leading  Stateso  far  as  industry  is
 concerned.  But  every  year  it  has  been
 relegated  toa  very  insignificant  position,
 and  today  it  is  only  the  fifth  in  the  coun-

 try.  West  Bengal  could  have  been  industri  -
 ally  developed.  There  are  so  many  potentia
 lities.  There  is  so  much  unemployment
 in  Bengal.  But  West  West  Bengal’s
 case  is  being  totally  neglected.  Therefore,
 I  request  the  Government  to  see  to  it
 that  West  Bengal’s  case  is  looked  into.

 There  is  an  area  in  West  Bengal,  near
 Calcutta,  namely  the  Sunderbans.  This
 Suderbans  area  has  vast  possibilities  of
 industrial  development.  But  large  areas
 there  are  remaining  absolutely  idle.  An
 industrial  complex  could  be  built  in  that
 area.  But  no  attempt  has  been  made  by
 the  Government  to  develop  any  industry.
 there.  Likewise,  there  is  West  Dinajpur,
 and  more  particularly  the  Balurghat  area
 which  is  a  very  backward  area.  In  these,
 areas,  small  ecale  industries  could  have
 been  established.  We  are  seeing  in  the
 country  thet  the  small  scale  industrial
 sector  has  tremendous  possibilities  for
 development,

 In  the  context  of  the  green  revolution
 in  our  country  our  peasants  have  been  acq-
 tiring  economic  capacity  to  buy  and  if
 wecan  give  employment  to  our  people,
 they  will  acquire  purchasing  capacity  and
 these  products  will  have  a  good,  market  in
 the  country,  We  need  not  have  to  seek  a  fore
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 cign  market;  we  need  not  be  desperate  about
 it.  Therefore,  I  suggest  that  the  backward
 areas  should  be  developed  and  public  sector
 projects  should  be  established  in  backward
 areas.  The  moment  public  sector  projects
 areset  up  there,  infra-structure  will  be
 created  there  so  that  anxilliary  industries
 may  come  up;  that  will  also  provide  a
 remedy  to  the  employment  problem  toa
 certain  extent.  I  request  the  Government,
 in  conclusion,  to  see  to  it  that  the  Industr-
 ial  Policy  Resolution  is  implemented
 seriously  and  in  true  spirit.

 MR.  SPEAKER:  Shri  C.  C.  Desai—
 absent;  Shri  Dhan  Shah  Pradhan—absent.
 Shri  Raj  Deo  Singh.

 SHRI  S.M.  BANERJEE:  When  is
 the  Minister  likely  to  speak  because  we
 have  to  fix  up  our  speakers  for  Defence
 Ministry.

 MR.  SPEAKER  :  We  have  about  an
 hour  and  forty  minutes.  The  hon.  Minister
 will  begin  around  2.30  or  2.45  and  he  will
 continue  upto  3.30;  he  will  finish  by  3.30.

 SHRI  R.  BALAKRISHNA  PILLAI
 (Mavelikara):  Two  speakers  from  the
 Opposition  were  called.

 MR.  SPEAKER:  |  called  your  name;
 you  were  not  present.  l  have  called  the
 next  Member;  you  cannot  getup  now.
 You  must  be  present  when  you  have  given
 your  name.

 ef)  राजदेव  सिह  (जौनपुर)  :  भ्रध्यक्ष
 महोदय,  जो  भाप  ने  मुझे  इस  मांग  पर
 बोलने  का  मौका  दिया  है  उसके  लिए  मैं
 आपको  धन्यवाद  देता  हुं  ।  इंडस्ट्रियल
 पालिसी  रेजोल्यूशन  जो  956  में  हमारे
 देश  की  सरकार  ने  एडाप्ट  किया  उसी  पर

 पूरा  ढांचा  इंडस्ट्री  का  खड़ा  हीना  चाहिए
 wry  जो  हिस्ट्री  की  हालत  है  बढ़ी-बड़ी
 इंडस्ट्रीज  भी  हैं,  स्माल  स्केल  इंडस्ट्रीज  हैं,
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 कोआपरेटिव  सेक्टर  में  भी  है पौर  काटेज

 इडस्ट्रीज  भी  है।  इंडस्ट्रियल  पालिसी  रेपो-

 ल्यू दान  बिलकुल  साफ-साफ  कहता  है  कि

 हमारा  यह  रेजोल्यूशन  है,  इसके  मुताबिक
 जौ  हमारे  देश  में  औद्योगीकरण  किया

 जायेगा  वह  जो  देश  के  भीतर  विभिन्न  क्षेत्रों
 में  झा थिक  विषमता  है  उसे  दूर  करने  थी

 तरफ  काम  करेगा।  राज  1972  है।  जो  6

 बल  पहले  इंडस्ट्रियल  पालिसी  रेजोल्यूशन
 हमने  एडाप्ट  किया  था।  लेकिन  16  साल
 के  बाद  ग्राम  हम  देखते  है,  यद्यपि  खान-दी-
 होल  इण्डस्ट्रियल  प्रोडक्शन  नई  गुना  बढ
 गया  है,  लेकिन  जो  क्षेत्र  श्रमिक  दृष्टि  से

 पहले  पिछड़े  हुए  थे  राज  और  भी  पिछड़े

 हुए  ही  गये  है।  मिसाल  के  तौर  पर  उत्तर
 प्रदेश  मे  उस  समय  झाधथिक  दृष्टि  से  पिछड़े

 हुए  22  जिले  थे,  लेकिन  राज  36  जिले

 पिछड़े  हुए  है।  i6  वर्षो  तक  इण्डस्ट्रियल
 रेजोल्यूशन  पर  काम  होते  हुए  भी  क्षेत्रों  की
 गरीबी  बढ़ी  है,  पिछडापन  बढा  है।  इस
 दिशा  मे  पालिसी  रेजोल्यूशन  के  मुताबिक
 हमारी  सरकार  ने  काम  नही  क्या  भो
 जैसा  मैंने  उत्तर  प्रदेश  वी  मिसाल  दी,  अन्य
 राज्यो  मे  भी  पिछड़  क्षेत्र  हो  सकते  है,  इन
 इलाको  को  गरीबी  बढी  है,  पिछड़ापन  बढ़ा

 है,  घटा  नही  है,  जो  कि  इस  रेजोल्यूशन  के

 मुताबिक  काम  करने  से  घटना  चाहिये  था।

 अब  जहा  तक  पिछड़े  क्षेत्रों  की  इण्डस्ट्रियल-
 इजेशन  का  सवाल  है,  इस  पालिसी  रेजोल्यूशन-
 दान  को  नशा  को  पूरा  करने  के  लिए,  सब  से
 अच्छा  यह  मालूम  होता  है  कि  स्माल  स्केल
 इंडस्ट्रीज  का  ज्यादा  फैलाव  करे  |  स्माल  स्केल

 इंडस्ट्रीज  का  जो  नक्शा  हमारे  सामने  है,  बहू
 यह  है  कि  जितना  हमारा  दष्डस्ट्रियल  प्रोडक्शन

 है,  शिवा  50  परसेन्ट  स्माल  स्केल  इण्डरट्रीज
 है  भ्राता  है  कौर  उसकी  एनुअल  इन्क्रीस
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 बराबर  2  परसेन्ट  बढ़ती  चली  जा  रही  है।
 बडी  दृष्डस्ट्रीज  के  मुकाबले  स्माल  स्केल

 इंडस्ट्रीज  मे  मजदूरों  की  खपत  ज्यादा  होती
 है,  क्षेत्रों  की  बेकारी  बहुत  हद  तक  दूर  हो  सकती

 है।  मेरे  कहने  का  मतलब  यह  है  कि  जहा
 ज्यादा  प्रोडक्शन  हो,  जहा  ज्यादा  एम्पलायमेन्ट

 हो,  जहा  कैपिटल  कम  लगे  और  इम्पोर्ट
 कम  हा,  उन  इंडस्ट्रीज  पर  हमारी  मिनिस्ट्री
 को  ज्यादा  ध्यान  देना  चाहिए  ताकि  इण्डस्ट्री-
 चल  पालिसी  रेजोल्यूशन  का  जो  मकसद  है,
 यह  पूरा  हो  a  cara  स्केल  इंडस्ट्रीज  में  एक
 लाख  रुपये  की  लागत  से  50  आदमियों  को
 काम  मिलता  है  और  बडी  इंडस्ट्रीज  मे  एक
 लाख  रुपय  की  लागत  से  सिर्फ  7  आदमियों
 को  काम  मिलता  है  ये  इनके  मंत्रालय  की
 'फिगर  है,  हमारी  फिगर  नही  है।  राज
 बेकबरईड  क्षेत्रों  स लाखो  दमी  बड़े  शहरों
 की  तरफ  भागे  चले  जा  रहे  है,  मगर  ऐसा
 प्रबन्ध  किया  जाता  कि  उन  क्षेत्रों  में  छोटी

 इंडस्ट्रीज  लग  जाती,  तो  शहरों  की  तरफ
 गायों  से  और  बैकवर्ड  एरियाज  से  जो  बड़ी
 भारी  मात्रा  में  माइग्रेशन  चल  रहा  है,
 वहू  रुक  जाता  और  देश  का  बहुत  भला

 होता

 अभी  प्रेस  रिपोर्ट  मे  देखने  को  मिला  कि
 अमरीका  की  दो  डालर  कम्पनियां  शिक  और
 जिले  अ्रपनी  इंडस्ट्रीज  का  हमारे  यहा
 ट्रांस्फर  कर  रही  है।  ये  इण्डस्ट्रीज  कहा  लगेगी,
 इनकी  क्‍या  कण्डीशन्ज  हैं,  लोग  इसकी
 जानकारी  चाहते  है  ।  ये  भ्रपनी  पूरी  इष्डरद्रीज
 उठा  कर  हमारे  देश  मे  ला  रहे  हैं।  में  चाहता
 कि  मंत्री  महोदय  इनके  बारे  मे  बतायें +
 देश  में  बनने  वाले  बेल्डजू  की  इण्डस्ट्री जु  को

 नुकसान  होगा  ६

 कब  मैं,  उत्तर  प्रदेश  की  तरफ  भाप  का
 ध्यान  आक्षित  करना  चाहता  ह्  उत्तर
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 प्रदेश  की  ह्राबादी  इस  समय  9  करोड़  हो
 शकी  है  |  बहुत  बैकवर्ड  है  कौर  जैसा  कि  मैंने

 पहले  बताया  है  जहां  पहले  केवल  22  जिले
 बैकवर्ड  थे,  हर  54  जिलों  में  से  36  जिले
 बैकवर्ड  है।  जहां  हिन्दुस्तान  का  इण्डस्ट्रियल
 लेबर  का  एशेज  पोपुलेशन  के  हिसाब  से  4.2
 परसेन्ट  है,  वहां  यू०  पी०  का  21  परसेन्ट  है.
 उस  एम्रन  से  भी  हम  सारे  हिन्दुस्तान  के

 मुकाबले  जावे हैं।  श्रम  जहां  तक  2]
 परसेन्ट  इण्डस्ट्रियल  लेबर  का  सम्बन्ध  है,
 उस  में  करीब  40  शुगर  मिले  यू०पी०  में

 है,  वह  लेबर  भी  इसमें  शामिल  है  जो  कि

 सीजनल  वर्कर्स  होते  है,  2  महीने  उनको

 एम्पलाइमेस्ट  नही  मिलता  है,  सिर्फ  6-7

 महीने  ही  एम्पलाइमेन्ट  मिलता  है।  इसलिए
 मेरा  भ्रनुरोध  है  कि  इस  तरफ  विशेष  ध्यान
 देने  की  ज़रूरत  है  |

 मैं  यह  भी  निवेदन  करता  चाहता  हूं  कि
 L95.  में  इण्डिया  की  पर-कैपिटा-इन्कम
 275  रू०  थी,  उत्तर  प्रदेश  की  उस  समय
 237  रूपये  थी  कब  967  के  जो  आजमी

 आंकड़े  हमारे  पास  है,  उसके  अनुसार  इण्डिया
 की  पर-कैपिटा-इनकम  313  रूपये  हो  गई

 है,  लेकिन  यू०  पी०  को  पहले  से  भी  घटा
 कर  227  रू०  60  पैसे  हो  कई  है।  यह

 चीज  जाहिर  करतो  है  कि  पु  पी०  विकास
 के  मामले  में  विन-व-दिन  पीछे  चला  जा  रहा

 है  A  इसी  बात  को  ध्यान  में  रख  कर  हमारी
 उत्तर  प्रदेश  सरकार  मे  इस  मंत्रालय  के
 पास  बहुत  से  भावेदन  पत्र  भेजे  हैं,  कुछ
 इण्डस्ट्रीज  प्राइवेट  सैक्टर  में  शौर  कुछ  पब्लिक

 संगठन  में  मांगी  कौर  जैसी  हमें  इत्तिला
 मिलि  है--पोस्टर  फाइबर  प्लांद,  नायलोन

 एण्ड  फिलामेंट  बाने,  पोलि स्टर  फिल्म्स,

 रेफर  गरीब  प्रोजेक्ट,  रिस्ट-अनाज,  क्रिस्टिन

 जोडी  प्लांट--इन  उद्योगों  की  उत्तर  प्रदेश

 सरकार ते  मांग  कोहे।  इनके  अलावा
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 कार-प्राजैक्ट,  पेपर  एण्ड  पल्प  प्रोजेक्ट,
 झा पटी कल  ग्लास  फैक्टरी,  न्यू  क्रास  बार
 टेलीफोन  इंडस्ट्रीज  की  मांग  पब्लिक  सैक्टर
 में  की  है।  मेरा  मंत्रालय  से  अनुरोध  है  कि

 हमारे  मुख्य  नंत्री  ने  जिन  उद्योगों  की  मांग
 की  है,  वे  उद्योग  उत्तर  प्रदेश  को  मिलने

 चाहिये  1

 राज  यू०  पी०  की  इंडस्ट्रीज  के  बारे  मे
 जो  फिगर्स  दी  जाती  है,  उनमें  गाजियाबाद  भी
 शामिल  है।  गाजियाबाद  टेक्निकली  उत्तर
 प्रदेश  में  जरूर  है,  लेकिन  वहां  के  कल-
 कारखाना  से  उत्तर  प्रदेश  के  लोगों  दोर
 उत्तर  प्रदेश  के  जो  54  जिले  है,  उन्हें  फायदा

 नही  होता  है.  लेकिन  बड़ी  झा सानी  से  यह
 तरह  कर  हमारा  मुह  बन्द  कर  दिया  जाता

 है  कि  उत्तर  प्रदेश  में  कल-कारखानों  का
 इतना  अनुपात  है।  मेरा  मंत्रालय  से  प्रतिरोध
 है  कि  जब  भो  उत्तर  प्रदेश  के  बारे  मे  हिसाव
 लगाया  जाय  तो  गाजियाबाद  को  माइनस
 कर  के  हिसाब  लगाया  जाय,  यह  सोच  कर

 हिसाब  लगाया  जाय  कि  वह  दिल्‍ली  का  ही
 एक  अंग  बन  चुका  है  कौर  कोशिश  है  कि  वह
 दिल्‍ली  में  मिल  जाय'""

 श्री  सिद्धेश्वर  प्रसाद  :  बाप  क्‍या  चाहते
 है  ?

 कभी  राजदेव  सिह :  हम  तो  चाहते  है
 किन  मिले  t

 दूसरी  बात  मुझे  यह  कहती  है  कि  बैकवर्ड

 एरियाज  में  जो  इंडस्ट्रीज  जाती  है,  थोड़े  दिनों
 के  बाद  ऐसा  देखने  में  भ्राता  है  कि  वे  वहां
 से  हटने  की  कोशिश  करती  हैं।  भ्र भी  पिछले

 साल  हमारे  प्रतापगढ़  क्षेत्र  में  एक  दूँ  कदर  का

 कारक्षाना  लगाने  की  बात  थी,  उसके  लिये
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 [aft  राजदेव  सिंह  ]

 लैटर-भाफ-इन्टेन्ट  इशु  हुआ  था  ।  उसके  बाद

 फैक्टरी  के  लगाने  वालो  की  तरफ  से  कुछ
 दिक्कतें  मंत्रालय  के  सामने  लाई  गई--हमे
 रेलवे  साइडिंग  मिलने  मे  दिक्कत  हो  रही  है,
 पानी  की  दिक्कत  हो  रही  है,  बिजली  की

 दिक्कत  हों  रही  है।  उस  मन्ना लव  ने  इन
 गीजों के  बार  में  उत्तर  प्रदेश  सरकार  से

 जानकारी  चाही  भ्रोर  मुझे  वहा  से  मालूम

 हुआ  है  कि  बहू  जानकारी  इनके  पास  भा

 चुकी  है  कि  वे  पानी  दे  सकती  है,  (972  के

 प्रा खीर  तक  बिजली  दे  सकते  है,  रेलवे

 साइडिंग  भा  उन्हे  मिल  सकता  है।

 इसलिये,  श्रीमनु,  मैं  आप  के  माध्यम  से

 इस  मंत्रालय  स  कहना  चाहता  हू  फि  बैकवर्ड

 एशिया  में  किसी  इण्डस्ट्री  के  लगाने  के  लिये
 लेटर-प्रूफ  इस्टेट  इशू  होता  है  कौर  उसके
 बाद  झगर  वे  उस  को  दूसरी  जगह  ले  जाने
 के  लिये  एप्लोकेशन  देते  है  तो  सरकार  जब
 तक  इस  पर  सकती  नहीं  करेगी,  कोई  भी

 इण्डस्ट्रीयलिस्ट  बैकवर्ड  एरिया  में  जाने  के
 लिये  तैयार  नहीं  होगा।  इसलिये  मैं  मंत्री

 महोदय  से  अनुरोध  करता  हु  कि  जब  वे  इन
 बातो  का  जवाब  दें  तो  हमे  इस  ट्रैक्टर
 फैक्टरी  के  बारे  में  भी  बतायें  जो  प्रतापगढ़
 में  लगने  बाली  थी  भोर  जिस  के  लिये  उत्तर
 प्रदेश  सरकार  की  तरफ  लिखा-पढी  कम्पलीट
 हो  चुकी  है।

 इन  शब्दों  के  साथ  मैं  इस  मंत्रालय  की
 माँगो  का  समर्थन  करता  हु।

 शौ  धन दाह  प्रधान  (शा हड ढोल)  ;  भ्रध्यक्ष
 महोदय,  औद्योगिक  विकास  में  शांति  स्थापना
 एवं  उद्योग  के  इन्दर  प्रशासन  लाकर  व्य-

 स्थित  रूप  से  उत्पादन  को  बढ़ाना,  यह  श्रम
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 सम्मेलन  में  16वीं  धारा  के  भ्रस्तगंत  समझौता

 हुआ  था।  संयुक्त  प्रबल  परिषद  का  गीत
 958  %  हुआ  था  जिसमें  नियोजक  कौर

 श्रमिक  दोनो  मिलकर  उद्योग  का  प्रबन्ध  करते

 हैं।  मैं  चाहता  हु  कि  प्रौद्योगिक  विकास  के

 लिए  कुछ  साहित्य  की  व्यवस्था  होनी  चाहिए
 जिसको  पढ़कर  किसी  भी  उद्योग  मे  था  किसी
 भी  फैक्टरी  मे  काम  करने  थाले  कर्मचारी  ब्य-
 स्थित  लग  से  काम  कर  सके  ।

 MR  SPEAKER  You  may  continue
 after  lunch.  We  adjourn  for  lunch  to  re-
 assemble  at  2  O°  Clock

 33  hrs.

 The  Tok  Sabha  adjourned  for  lunch  tll
 Tourteen  of  the  Clock

 The  Lok  Sabha
 Lunch  at  four

 "ye-assembled  after
 minuies  past  Fourteen

 of  the  Clock.

 {Mr.  Deputy  SPEAKER  jn  the  Chair}

 DEMANDS  FOR  GRANTS,
 972-73-—Contd.

 MINISTRY  OF  INDUSTRIAL  DEVELOPMENT

 sit  धनदा रह  प्रधान  :  उपाध्यक्ष  महोदय
 औद्योगिक  विकास  मंत्रालय  को  मांगों  का

 समर्थन करते  हुए  निवेदन  करता हैं  कि  देश
 में  अधिकार से  भ्र धिक  उद्योग  खोले  जायें  जिस

 में  झपने  बचो गों  में  राष्ट्रीय हिंद  कते ब्य की
 भाजपा  जातुत  मर  के  अभिक ों  का  सादिक
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 एवं  मानसिक  विकास  हो।  अधिक  अ्रनुशासन
 जब  किसी  भी  उद्योग  में  मेहनत  से  और

 सगन  से  कार्य  करता  है  तो  उद्योग  में  उत्पादन

 बढ़ेगा  जिस  से  राष्ट्रीय  उन्नति  शरीर  प्रगति

 होगी ।

 किसी  भी  उद्योग  में  जेसे  तम्बाकू  कार-

 खाना,  चावल  मिल,  आटा  मिल,  तेल  मिल,

 सड़क  निर्माण,  पत्थर  तोड़ने,  मोटर  परिवाहन,
 चर्म  कारखाना,  नमक  कुड,  तेल  मुद्रण,
 शील  मुद्रण,  धातु  पत्र,  कपास  श्र  खेती-

 बारी,  ये  जितने  भी  उद्योग  हैं  देश  में  इन  में
 श्रमिक  भ्रनुशासनहीन  होते  है  जौर  लोग  लग्न
 से  काम  नहीं  करते  है।  परिणामस्वरूप
 उत्पादन  ठीक  नहीं  होता  t  हमारे  देश  की
 अधिकतर  जनसंख्या  बेरोजगारी,  बेकारी,
 गरीबी,  शौर  भुखमरी  से  परेशान  है।  देश  में
 जो  उद्योग  खोले  जाते  है  उस  में  राजनीतिक

 कारणों  से  रुकावटें  भाती  हैं।  जनसंख्या  की

 अधिकता,  बेरोजगारों  के लिये  कम  अवसर,
 शिक्षा,  दोषपूर्ण  शिक्षा  पद्धति,  मशीनीकरण,
 उद्योगों  का  केन्द्रीयकरण,  स्वचालित  यंत्रों
 की  स्थापना,  तांत्रिक  शिक्षा  की  पद्धति  और
 झाथिक  दायें,  ये  कुछ  ऐसे  कारण  हैं  जिन
 की  वजह  से  बेरोजगारी  कम  महीं  होने  में

 आती,  बल्कि  बढ़ती  ही  जा  रही  है  |  बैराज-
 गारी  के  झांकने  भाप  देखेंगे  तो  पायेंगे  कि
 948  की  अ्रपेक्षा  956  में  बढ़े।  शहरी

 क्षेत्र  में  बेरोजगारी  के  भांकड़े  25  लाख  से

 अधिक  और  ग्रामीण  क्षेत्र  में  50  लाख  से
 अधिक  हैं।  उद्योगों  में  भ्रान्ति  फैलती  है,
 पौर  श्रम  कानून  का  पालन  नहीं  होता  है  ।

 मध्य  प्रदेश  एवं  अन्य  प्रांतों  में  आदिवासी

 पिछड़े  क्षेत्र  की  जनता  लगभग  देश  की

 आबादी  की  17  प्रतिशत  है  वहां  किसी

 कार  का  विकास  नहीं  हो  रहा  है।  इन  में

 उद्योगों  की  स्थापना  होनी  चाहिये  जिस  से
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 पिछड़े  क्षेत्रों  की  गरीब  जनता  लाभ  उठा

 सके,  छोटे  उद्योग  पनप  सकें।

 मशीनों  की  किस्म  के  आधार  पर  उत्पादन
 आश्चर्य  है।  उद्योगों  क ेविकास  से  ही  जीवन
 स्तर  ऊंचा  उठ  सकता  है।  लोगों  को  हर
 प्रकार  की  सुविधा  देने  के  लिये  उद्योगों  का
 उत्पादन  बढ़ना  चाहिये  और  उसके  लिये
 नये-नये  उद्योगों  की  स्थापना  होनी  चाहिये।
 समय  शरीर  शक्ति  के  मूल्य  का  समुचित  सदा-
 प्रयोग  करना,  सामाजिक  और  आर्थिक  क्षेत्र  मे
 शेन-शेन  प्रगति  करना  ही  हमारे  विकास
 का  ध्येय  होना  चाहिए।  नये  उद्योगों  की

 स्थापना,  पुरानी  मशीनों  की  देख-रेख  करना,
 श्रम;  पूजी,  भूमि,  संगठन,  और  साहस,
 इन  सारी  बातों  को  देखते  हुए  नये  उद्योगों
 की  स्थापना  की  जाये  तभी  प्रौद्योगिक  बिकास
 की  योजनायें  सही  ढंग  से  चलायी  जा  सकती

 हैं

 देश  की  अरथ-व्यवस्था  में  उद्योग  का

 महत्वपूर्ण  स्थान  है,  किसी  भी  उद्योग  को
 चलाने  के  लिये  प्रशासन  होना  जरूरी  है
 जिस  में  केवल  कामगर  की  द्वि  नहीं  बल्कि
 सारे  राष्ट्र  की  खुशहाली  निहित  है।  पशु-
 शासन  मुख्य  रूप  से  श्रमिकों  के  नेतृत्व,  वफा-
 दारी,  ईमानदारी  तथा  सम्मान  पर  ही  निर्भर

 है,  तभी  हम  अपने  उद्योगों  को  विकसित  कर
 सकते  हैं  ।

 सारे  सरकारी  उद्योगों  में  घाटे  हो  रहे
 हैं  n  पुरानी  मशीनों  का  चलन  हो  रहा  है
 शौर  नयी  मशीनों  की  व्यवस्था  नहीं  हो.  रही
 है।  श्रमिकों  में  भ्रतंतोष  फैलता  है,  शांति
 फैलती  है  जौर  बहू  लगन  कौर  कर्तव्य  की
 भावना  से  काम  तहीं  कर  रहे  हैं।  इसलिये
 ऐसे  उद्योगों  में  कार्य  समितियां,  सुरक्षा
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 [श्री  धन शाह  प्रधान]

 समिति,  उत्पादन  समिति  और  कल्याण
 समितियों  का  निर्माण  हो  ताकि  उद्योग  मे

 काम  करने  वाले  मजदूरों  को  ठीक  से  लाभ

 मिल  सके  |

 मैं  बाप  से  निवेदन  करना  चाहता  हैँ  कि

 आदिवासी  क्षेत्रो  म,  जेसे  मध्य  प्रदेश  का

 बरतर  क्षेत्र  है,  छोटे-छोटे  उद्योग  सोने  जा
 मक्के  हैं  दौर  बहू  खोले  जाने  चाहिये,  उस  से

 हमारे  खेती  के  बाम  करने  वाले  शौर  बिजली
 से  काम  करने  वाले  लोगो  वी  व्यवस्था  हो
 जायेगी  ।

 मस्त  मे  मै  करना  चाहता  हू  कि  किसी  भी
 उद्योग  के  कारखाने  चलाने  के  लिये  मनु-
 शासन  घी  होता  जरूरी  है।  इससे  केवल
 कामगर  की  ही  नही  बल्कि  सारे  राष्ट्र  की  खुश-
 हाली  शझ्रौद्योगिक  विकास  की  निरन्तर  वृद्धि
 पर  निभा  पअ्रनुशासन,  मुख्य  रूप  से  श्रमिकों
 के  नेतृत्व,  वफादारी  तथा  सम्मान  पर  हो
 निर्भर  है  V

 at  मुक्की  राज  सेनी  (देहरादून)
 उपाध्यक्ष  महोदय,  मैं  भाप  का  बहुत  झाभारो

 हूँ  कि  आप  ने  मुझ  का  नझौद्योगिक  विकास
 मंत्रालय  की  माँगो  पर  बोलते  का  मौका
 दिया ।  यह  एक  ऐसा  विषय  हैं  जिस  के  बारे
 में  खेती  के  कारखाने  झगर  देश  मे  नही  बढ़ते
 तो  कोई  प्रगति  नहीं  हो  सकती  शौर  बैराज-
 सारी  भो  नही  जा  सकती  |  इसके  महत्व  को
 देखते  हुए  यही  कहना  होगा  कि  “खेतों  व
 दस्तकारी  को  बढ़ाना  है  जरूरी,  झगर  मुल्क
 चाहता  है  गरीबी  को  घटाना  ve  लेकिन  इस
 के  लिये  सिफ  नारा  लगाने  से  बा  भाषण  देने
 से  कुड  नहों  होता  |  वास्तविकता  को  देखना
 होगा  ।  जब  योजनायें  बनती  हैं  तो  उनको
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 बसाने  वाले  कोई  शोर  हैं।  मिनिस्ट्री  या

 सरकार  अपनी  योजना  बनाती  है  कि  देश  के

 इन्दर  दस्तकारी  को  किस  तरीके  से  शासको

 दी  जाये,  लेकिन  योजना  के  बनने  के  बाद  उस

 को  चलाने  वाले  कुछ  धौर  ही  लोग  होते  हैं।
 चलाने  वाले  जो  हते  हैं  वह  क्सी  शौर  ही
 दिमाग  के  होते  है,  उनका  लक्ष्य  कुछ  झोर

 होता  है  1  इस  वास्ते  पूरे  तरीके  से  सहयोग

 नही  हो  सकता  ।  जो  भी  योजनाये  बनती  है
 उनके  लिये  चार  तरह  के  कारखाने  हमारे
 सामने  झाले  है।  एक  तो  बडे-बड़  कार खान  है,
 उसके  बाद  सरकारी  उपकरण  है,  पब्लिक

 अ्रन्डरटेकिग्स  है,  ज्वायेट  नेचर  भी  हमारे
 सामने  है  ।  इसी  तरह  से  सहकारिता  के  कार-

 खाने  है  1  उनके  बाद  निजी  सेक्टर  है।  फिर

 छोटी-छोटी  दस्तकारियाँ  है,  वाटेज  इंडस्ट्रीज

 है।  लेनी  उनके  लिये  जो  प्रियंका  पत्र  दिय

 जात  है  उनके  देन  वालो  की  पाया  बडी  होती

 है।  उन  को  विलुप्त  साफ  करते  से  निपटाने

 मे,  लेटर  साफ  स्टेट  देने  शौर  झा शीर  मे

 लाइमेस  देने  मे  बहुत  बिलम्ब  हो  जाता  है।

 हालाकि  सरकार  के  पास  बहुत  बड़ी  मशीनरी

 है,  मंत्रालय  है,  निदेशालय  है,  भ्रमर  है,
 लेकिन  जिस  बिलम्ब  की  पार्लियामेट  के  प्रकार

 हमारे  माननीय  सदस्य  बार-बार  शिकायत

 करते  हैं  वह  फिर  भी  होता  है।  वहाँ  पर  काम

 तेजी  के  साथ  नहीं  होता  है  कौर  मिनिस्ट्री
 हारा  उसको  देखने  की  बहुत  जरूरत  हैं।
 योजनायें  बनाई  जाती  है,  लेकिन  योजना भो
 को  चलाने  वालो  को  भी  उसी  तत्परता

 झोर  गम्भीरता  के  साथ  काम  करना  चाहिये
 जिस  तरह  से  वह  बनाई  गई  हैं।

 यह  मानी  हुई  बात  है  कि  राज  हम  ने

 झपना  लक्ष्य  निर्धारित  किया  है  कि  देश  से

 गरीबी को  हटाना  है।  उसको  हटाने  के  लिये
 दस्तकारी  के  कारख़ाने  चलाने  जरूरी  हैँ।  सब

 से  पहले  तो  हम  को  शाइसेंत देना होता है दना  होता  है
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 उसके  बाद  दूसरी  मंजिलों  को  तय  करना

 होता  है,  जैसे  ऐप्लिकेशन  देने  वालों  फो  देखना

 होता  है,  जमीन  लेनी  होती  है,  उसके  लिए
 सामान  जुटाना  होता  है।  फिर  कारखाने  के

 लिये  कोयले  की  जरूरत  होती  है,  उसके  लिए
 मशीनरी  की  जरूरत  होती  है,  पैसे  की  जरूरत

 होती  है  1  इन  सारी  'बीजों  का  इन्तजाम  अलग
 प्रति  विभागों  से  होता  है।  उन  विभागों
 से  इन  सारी  बीजों  को  दिलाने  में

 इतना  बिलम्ब  हो  जाता  है  कि  जिस  प्रायः
 से  जिस  साल  मे  और  जिस  समय  में  फैक्टरी
 का  लगाना  जरूरी  होता  है  वहू  दूर  हो  जाता

 है  1’

 इसी  तरह  से  जो  हमारी  पब्लिक
 झन्‍्डरटेकिग्स  है.  उनके  इन्तजाम  की  बात  है।
 उनके  लिये  हमारे  यहा  प्राटोनोमस  बोनस
 बने  हुए  है।  मेरी  समझ  में  नही  आता  कि

 यह  झ्राटोनोमस  बोझ स  किस  के  लिये  जिम्मे-
 दार  होते  है।  उनके  लिये  मिनिस्टर  जिम्मे-
 दार  होते  हैं  पार्लियामेंट  के  सामने  कौर
 पार्लियामेट  के  सदस्य  जिम्मेदार  होते  हैं
 जनता  के  सामने,  लेकिन  कोई

 फेवरिटिज्म,  कोई  खराबी  हम  नही  देखते  है
 जो  पब्लिक  प्रन्दरटेकिस्स  में  न  हो  ।  वहां  पर
 फेवरिटिज्म  है,  वहाँ  जातिवाद  मौजूद  हैं,
 प्राविशलिज्म  मौजूद  है।  दूसरी  गड़बड़ियां  भी
 उसमे  चलती  है  !  जो  पहले  नम्बर  प्र  होता
 है,  प्रमोशन  केबिन  उसको  पीछे  हटा  देते

 हैं।  मैंने  एक  केस के  बारे  में  औद्योगिक  विकास

 मंत्री  जी  को  लिखा  था,  लेकिन  उसका  कोई
 जवाब  मुक्त  को  झाग  तक  नहीं  मिला।
 बो  एच  ई  एल,  हरिद्वार  के  प्रस् दर  एक  श्री
 टंडन  हैं  प्रमोशत  के  लिये  जिसका  पहला
 नम्बर!  था,  लेकिन  उसको  पीछे  पढों  कर

 दूसरे  तम् भर  के  आदमी  का  प्रमोशन  हो
 समया ।
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 MR.  DEPUTY-SPEAKER  :  It  is  not
 desirable  to  mention  the  name  of  any
 individual  officer  here.

 श्री  मुल्की  राज  सेनी  :  श्नच्छा  मैं वाम

 नही  लेता  ।  दूसरे  के  बाद  तीसरे  नम्बर  का
 झादमी  भी  चला  गया,  भाँवरें  नम्बर  का  भी
 चला  गया,  चौथे  नम्बर  का  भी  चला  गया,
 लेकिन  उस  केस  के  बारे  में  मुझे  राज  तक

 कोई  सूचना  नहीं  मिली  है।  इन  खराबियों
 के  होते  हुए  वहां  के  कर्मचारी  यह  महसूस
 करते  हैं  कि  उन  के  साथ  नियुक्तियां  करने  में,
 प्रमोशन  करने  मैं  अन्याय  होता  है  पौर  उन
 के  जो  राइट्स  हैं  वह  सुरक्षित  नहीं  है।  इस
 से  उनमें  असन्तोष  पैदा  होता  है  कौर
 आन्दोलन  तथा  संघर्ष  शुरू  होता  है  नौकर  लोगों
 के  लिये  वहां  पर  काम  करना  कठिन  हो
 जाता  है।

 इसी  तरह  से  ज्यादा  और  सहकारिता
 के  वेंडरों  में  होता  हैं,  इसी  तरीके  से  निजी
 क्षेत्र  में  होता  है।  जो  निजी  क्षेत्र  होते  हैं  उन
 से  एक  नया  दोष  पैदा  हो  जाता  है।  निजी
 क्षेत्रों  में मुनाफा  लेने  की  बड़ी  ख्वाहिश  होती

 है।  वह  मुनाफे  के  लिये  काम  करते  हैं
 इसलिये  वहां  पर  असन्तोष  पेदा  होता  है।
 लेबर  ट्रीव्यूनल्स  जो  हैं  वहां  से  मांगें  पूरी  हो
 जाती  हैं,  जो  मुकदमे  मजदूर  जीतकर  भाते  हैं
 उनके  फैसलों  को  भी  बह  लागू  नहीं  करते।

 इस  से  संघर्ष  बढ़ता  है  |  भ्रमर  किसी  भी
 तरीके  से  यह  शिकायतें  कायम  रहती  है  तो
 पैदावार  बढ़  नहीं  सकती  ।  आज  फैक्ट्स
 ऐंड  फिंगर  के  मुताबिक  हम  खेती  में  भागे

 बढ़े  हैं,  लेकिन  कारख़ानों  की  पैदावार  7  से
 घटकर  पिछले  नौ  महीनों  में  2.5  पर  भाई

 Qi  झगर  हम  को  तरक्की  करनो  है  तो  यह
 भझच्छी  निशानी  नहीं  है  |  अगर  हम  को  पैदा-
 बार  बढ़ाती  है  शोर  कारख़ानों  को  बताना  है
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 [श्री  मुल्की  राज  सैनी]
 तो  सारी  की  सारी  मशीनरी  को  ठीक  से  कंट्रोल

 करना  होगा  कौर  सही  रास्ते  पर  लाना  होगा।

 जो  योजनायें  बनी  हुई  हैं  उनके  लिये  जिनको

 लाइसेंस  देना  है,  जिन  को  भरा शम  पत्र  देना  है

 उन  की  तमाम  जरूरते  पूरी  होनी  चाहियें।

 उनको  जो  भी  सामान  जुटाना  है  उस  को

 सरकार  को  पूरे  तरीके  से  देना  चाहिये  1

 राज  हमारे  यहा  सलाहकार  परिषदे  मौजूद  है,

 उन  को  भी  इस  जोर  पूरा  ध्यान  देता

 चाहिये  ।

 राज  जो  अनुसूचित  जातियां  कौर  पिछडे

 बर्ग  के  लोग  है  उन  को  सुविधाये  देने  के  लिये

 समय-समय  पर  आदेश  होते  है,  लेकिन  राज

 उन  के  लिये  जो  'रिजर्वेशन  है  बहू  भी  पूरा

 नही  किया  जाता  है  |  इसी  तरह  से  मैं  दूसरी
 मिसाल  भी  देना  चाहता  हु  कि  जिस  समय

 हरिद्वार  मे  बी  एच  ई  एल  खोला  गया  उस

 समय  जमीने  लेते  के  लिये  श्री  सी  भी  गुप्त
 के  सामने  मुभाहदा  हुआ  था  कि  वहाँ  के  लोगो

 को  प्रायोरिटी  दी  जायेगी  नौकरी  शादी  के

 मामले  मे,  हरिद्वार  शौर  उत्तर  प्रदेश  के  लोगो

 को  प्राथमिकता  दी  जायेगी।  लेकिन  वहां  की

 नियुक्तियों  और  प्रमोशन  के  सम्बन्ध  में  खुले
 तरीके  से  उस  मुआहिदे  की  भ्रवहेलना  हो  रही

 है  t  मैं  मिनिस्टर  साहब  का  ध्यान  इस  शोर
 दिलाना  चाहता  हैँ।  मैं  चाहता  है  कि  पब्लिक
 अन्डरटेकिंग  मे,  खास  तौर  से  हरिद्वार  मे
 फेवरिटिज्म  और  नेपोटिज्म  चल  रहा  है  और

 नियुक्तियों  के  सम्बन्ध  मे  श्न्पाय  हो  रहा
 है।  भाप  इस  की  गोपन  एल् वाय री  करें।

 बहुत  से  कागजात  के  भ्रन्दर  पैदावार  बढ़ा  कर
 दिखलाई  जाती  है  लेकिन  ऐसा  होता  नहीं  है।
 टन  सब  चीजों  के  ऊपर  अच्छी  तरह  से  विचार

 होगा  चाहिये  ।
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 MR  DEPUTY-SPEAKER  :  The  hon.
 Minuster  is  scheduled  to  reply  at245p  m
 I  would  request  hon  Members  who  would
 be  called  upon  to  speak  now  to  be  briet
 Now  Shri  Bhagirath  Bhanwar.  He  w  entitled
 to  three  minutes  only,  but  I  shall  give  him
 five  minutes,  and  he  must  conclude  within
 that  time

 tt  भागी रथ  नंबर  (झाबुआ)।  उपाध्यक्ष

 महोदय,  औद्योगिक  विकास  की  मांगों  पर

 बहस  चल  रही  है।  राज  देश  मे  हरित  क्रान्ति
 की  जितनी  भ्रावश्यकता  है  उतनी  ही  प्राय  -
 कता  उद्योगो  के  विस्तार  की  है।  यदि  देश  के
 प्रत्येक  कोने  मे  उद्योग  खोले  जायें  तो  मैं
 समझता  अ  कि  आज  जो  देश  में  बेकारी  हैं,
 गरीबी  है  वहू  मिट  सकती  है,  लेकिन  हमारी
 प्रौद्योगिक  नीति  मे  कुछ  ऐसा  दोष  है  जिसके

 कारण  ऐसा  हो  नही  पा  रहा  है।  एक  इस  का

 कारण  यह  है  कि  उद्योग  ऐसे  क्षेत्रो  मे  खोले
 जा  रहे  है  जहा  पर  पहले  से  ही  उद्योग  केन्द्रित

 है।  मैं  जानता  हूँ  कि  कई  क्षेत्र  ऐसे  है  जहा
 उद्योग  नही  है,  जहा  खेती  भी  ठीक  से  नहीं
 होती,  जहा  के  लोगो  को  काम  नहीं  मिलता

 है  अगर  ऐसे  क्षेत्रों  म ेउद्योग  खोने  जायें,
 चाहे  बह  बड़े  पैमाने  पर  हो  था  छोटे  पैमाने
 पर  हो,  तो  समस्त  लोगों  को  उन  से  रोजी
 मिलेगी  1

 यह  देखा  जाता  है  कि  खनिज  पदार्थ

 जहां  पैदा  होते  हैं,  वे  वहा  से  दूसरे  प्रान्तों  या

 दूसरें  देशो  को  भेजे  जाते  हैं।  जिन  क्षेत्रो  से

 खनिज  पदार्थ  पैदा  होते  है,  मदि  उन्ही  क्षेत्रों
 में  कारखाने  खोल  कर  उन  का  उपयोग  किया

 जाये,  तो  इस  से  वहाँ  के  लोगो  को  काफी
 साभ  होगा  1

 खास  तौर  से  आदिवासी  क्षेत्रों  मे  लोगो

 को  हालत  बहुत  खराब  हैं  क्योकि  बहा  लेती
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 नहीं  हो  पाती  है,  काम-धंधा  नहीं  मिल  पाता

 है,  छोटे-छोटे  उद्योग  नहीं  हैं  जौर  वे  बहुत
 पिछड़े  हुए  हैं।  मैंने  देखा  है किम  मध्य  प्रदेश,  के

 गुजरात  भाबुभा  दोहद  के  कुछ  हिस्सों  के  लोग

 यहां  आकर  दिल्ली  के  भास-पास  कारखानों

 में  मजदूरी  कर  रहे  हैं।  आखिर  वे  इतनी  दूर
 क्यो  जाये  हैं  ?  उनके  पास  खाना,  कपड़ा  कौर

 रहने  की  जगह  नहीं  है,  फिर  भी  वे  यहां  भा

 कर  पड़े  हुए  है।  इसलिए  यह  आवश्यक  है  कि

 सरकार  पिछड़े  हुए  क्षेत्रों  की  झोर  ध्यान  दे

 और  वहां  पर  उद्योग  खोलने  को  व्यवस्था

 करे  ।

 जेसा  कि  श्री  सैनी  जी  ने  कहा  है,

 लाइसेंस  देने  श्र  उद्योग  खोलने  के  बारे  में

 प्रोसीजर  या  प्रक्रिया  बहुत  लम्बी  है  n  उस  में

 सालो  गुजर  जाते  है  कौर  फिर  भी  लाइसेंस

 नही  मिल  पाता  है।  कौर  जब  मिलता  है  तो

 गलत  लोगो  को  मिलता  है।  कुछ  लोग  लाइसेंस

 ले  कर  कारखाना  खोलते  हैं,  कुछ  दिन  तक

 उसको  चलाते  है  और  फिर  घाटा  दिखा  कर

 उस  को  बन्द  कर  देते  है  t  नतीजा  यह  ट्वोतता

 है  कि  श्रमिकों  को  नुकसान  उठाना  पड़ता  है।
 इस  लिए  मैं  चाहता  हूँ  कि  कारखाने  खोलने  के

 बारे  में  जो  कानून  या  नियम  अंग्रेज़ों  या

 राजाओ्रों  के  जमाने  से  बने  हुए  हैं,  उन  में

 झा मूल  परिवर्तन  किया  जाये,  ताकि  नये-नये

 कारख़ाने  खोलने  में  सुविधा  हो  t

 जैसा  कि  शी  सैनी ते  कहा  है,  इस  विभाग
 में  किसी  को  गुप्त  तौर  पर  प्रोमोट  कर  दिया

 जाता  है,  किसी  को  रिकर्व  कर  दिया  जांता  है
 झौर  किसी  को  अगर  पात्रता  के  लाइसेंस  दे

 दिया  जाता  है।  इस  विभाग  में  इतना  भ्रष्टा-

 आर  है  कि  पाप  ताज्जुब  करेंगे  |  केवल एक
 कृत्य  में  नहीं,  प्रत्येक  क्षेत्र  में  अष्टावक्र  फैला
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 हुमा  है।  केती  में  उन्नति  नौकर  हरित  क्रान्ति

 को  बात  कही  जाती  Fi  कृषि  के  क्षेत्र  में  जो

 काम  हुआ  है,  उससे  हम  लोगों  को  कुछ

 संतोष  सभा  हैं।  भगर  उद्योग  के  क्षेत्र  में  भी
 इसी  रफ्तार  से  काम  किया  गया,  तो  इस
 समय जो  हम  को  विदेशों  के  आगे  बोलो

 फैलानी  पड़ती  है,  हम  उस  से  मुक्त  हो
 जायेंगे  ।

 मैं  कुछ  सुझाव  देना  चाहता  हूँ।  मैं  मध्य
 प्रदेश  से  जाता  हूं।  वह  एक  विज्ञाल  प्रदेश  है,
 जिसमें  कई  कारखाने  खोले  जा  सकते  हैं।
 हमारे  प्रदेश  में  लगभग  सत्रह  जिले  ऐसे  हैं--
 शायद  इससे  ज्यादा  ही  है--जहां  अगर

 कुदरत  की  मेहरबानी  हो  गई,  बारिश  हो
 गई,  तो  चौमासा  फसल  हो  जाती  है  कौर
 अगर  कुदरत  नाराज  हो  गई,  तो  एक  भो
 फसल  नही  होती  है।  खास  तोर  से  उन

 जिलों  में  कारखाने  खोलने  चाहिए  कौर  वहां
 के  लोगों  को  रोजगार  दिलाना  चाहिए  ।  वहां
 से  लाइसेंसों  की  जो  दरख्वास्तें  पड़ी  हुई  है,
 उनको  तत्काल  मशहूर  किया  जाये  शौर  जो

 योजनायें  बनाई  गई  हैं,  उनको  तत्काल

 कार्यान्वित  किया  जाये  ।

 धन्यवाद  |

 शनी  नागेश्वर  द्विवेदी  :  (मछली शहर)  :

 उपाध्यक्ष  महोदय,  हमारा  देश  कृषि-प्रधान  है,
 लेकिन  खेती  के  बाद  उद्योग  का  हमारे  देश  के

 भारिक  जीवन  में  बड़ा  प्रमुख  भौर  महत्वपूर्ण
 स्थान  है  आजादी  के  बाद  देश  में  बड़े-बड़े
 झीर  मौलिक  उद्योग-घंटे  खड़े  किये  गये  हैं,
 जिनकी  बहुत  आवश्यकता  थो  उस  दिशा  में

 अच्छा  प्रयास  किया  गया  है  शोर  उसमें  बड़ी
 सफलता  भी  मिली  है।  लेकिन  जहाँ  बड़े-बढ़े
 उद्योग-अंधे  ख़  हुए,  हां  छोटे-छोटे  उद्योग-
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 [oft  नागेश्वर  द्विवेदी]

 अधो  की,  खास  तौर  से  जन  उद्योग-धंधों  की,

 जो  देश  में  परम्परा  से  चले  भा  रहे  थे,  बडी

 उपेक्षा  हुई  |  बहुत  से  उद्योग-घने  अपने  पुराने
 ढंग  से  चले  करा  रहे  है,  उनमे  कोई  नया

 परिवर्तन  नही  लाया  जा  सका  है  उनका

 कोई  विकास  नहीं  हो  सका  है।  देश  की

 स्थिति  को  देखते  हुए  ख़ास  तोर  से  ग्रामीण

 क्षेत्रो  म ेकौन  से  नये  उद्योग-घने  खडे  किये

 जा  सकते  है,  इस  बारे  में  कोई  भ्रनुसधान
 नही  विया  गया  है।  खादी  भर  ग्रामोद्योग

 कभी  न  स्थापित  किया  गया  शौर  उसने

 खादी  कौर  कुछ  ग्रामीण  उद्योग-घरो  को

 लिया,  लेकिन  उसको  भी  कुछ  समाये  हैं--
 यह  कुछ  ही  क्षेत्रों  मे  जाता  है

 बहुत  से  उद्यान-धधे  ऐसे  है,  जिनको

 प्रोत्साहन  दिया  जाना  चाहिए  था।  लेकिन

 प्रोत्साहन  देना  तो  दूर  रहा,  ऐसी  नीति

 प्रस्ताव  गई  कि  उनके  काम  से  बाघा  पैदा

 हुई  शौर  उनमे  से  बहुत  से  टूट  गये  ।  इसका
 परिणाम  यह  हु  है  कि  एक  तरफ  तो  हमने
 दिखाने  के  लिए  बड़े-बड़े  कल-क्रारखाने  खडे
 किये  हैं,  लेकिन  दूसरी  तरफ  बोकारो  की
 सख्या  बढती  गई  है।  राज  वह  समस्या

 एक  भोथरा  रूप  मे  हमारे  सामने  भाई  है।
 यदि  हम  छोटे-छोटे  उद्योग-धधा  का,  खास
 तौर  से  कृषि  से  सम्बन्धित  उद्योग-धंधों  को
 बड़े-बड़े  शहरो  में  नही,  दूर-दूर  ग्रामीण  क्षेत्रो
 में  नहीं  फैलाते  है,  ता  इसके  दो  दुष्परिणाम
 होगे  एक  तो  उद्योगो  का  केन्द्रीयकरण
 होगा,  श्र  दुसरे,  बहरो  की  झा वादी  बढ़ेगी,
 जिससे  अनेक  जटिल  समस्‍यायें  पैदा  होगी  1
 इससे  हर  एक  प्राप्ति  को  काम  नहीं  मिलेगा
 प्रौर  हमारे  जो  पुराने  उद्योग-अपे  जीवन  थे
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 सम्बन्धित  सामरिया  तैयार  करते  हैं,  उस  पर

 बुरा  असर  पड़ेगा  |

 में  एक  उदाहरण  देना  चाहता  हूँ।

 जौनपुर  जिले  में  सुगंधित  तेल  के  कारखाते

 चलते  ये।  उनमे  सारा  काम  हाथ  से  भौर

 बैल धानी  से  होता  था  i  लेनी  सरकार  की

 ऐसी  नीति  रही  है  कि  उनमे  से  बहुत  से

 उद्योग-षंड  समाप्त  होते  जा  रहै  है,  जिसका

 नतीजा  यह  है  कि  इस  उद्योग  में  लगे  हुए
 झादमी  बेकार  हो  रहे  है।  मै  चाहूँगा  कि

 सरकार  ऐसे  उद्योग-धधा  को  प्रोत्साहन  दे  t

 चीजों  की  बहुत  कमी  वो  गई  है।  हमने
 रिपोर्ट  में  देखा  है  कि  करो  और  स्कूटरों  के

 टायर  झोर  ट्यूब  बराबर  बन॑  है,  लेकिन

 साइकलो  के  ट्यूब  कम  बने  है  भौर  टायर

 ज्यादा  बन  है,  जबकि  ट्यूब  ज्यादा  खराब

 होते  है।  उनकी  इतनी  कमी  है  कि  ग्रामीण
 क्षेत्रों  मे  दूर-दुर  तक  उनका  ब्लैक  होता  है
 कौर  लोगो  को  ढोक  दाम  पर  नही  मिलते

 है  ।  साइकल  प्रो-जाने  का  सस्ता  साधन  है,
 लेकिन  साइको  भोर  उनके  शायर-टुर्बो  की

 कमी  हो,  यह  बड़े  खेद  की  बात  है।  पहले

 कुछ  कारखाने  खोले  गये  थे,  लेकिन  श्र  इस

 दिशा  मे  काफी  ढिलाई  भाई  है

 छोटे  उद्योग-धंधा  को  चलाने  के  लिए
 सरकार  ने  पहले  हर  एक  जिले  में  उद्योग

 अधिकारी  नियुक्त  किये  थे  1  लेकिन  जब

 उनमे  छटनी  की  गई  है  जोर  बदो.  तीन

 जिलो  के  लिए  एक  उद्योग  भ्रमणकारी  काम

 करता  है  इसका  नतीजा  यह  है  कि  उघोग

 झश्चिकारी  उद्योगों  की  ठीक  तरह  से  देश-भाल

 बही  कर  पाते  हैं।  भेद  सुझाव  है  कि  हर

 पक  जिले  मे  ऐसी  शलाइकार  समिति  बनाई



 l  0  DG  Min,  Ind.  Dev.

 जाये,  जो  इस  बात  की  देख-रेख  करे  कि  यहां
 कौन  से  उद्योग-धंधे  बल  सकते  हैं,  कया

 कच्चा  माल  मिल  सकता  है,  इससे  वहां
 बेकारी  को  दूर  करने  में  क्या  सहायता  मिल

 सकती  है,  शादी।

 झगर  सरकार  सचमुच  उद्योग-धंधों  के

 द्वारा  बेकारी  को  मिटाना  चाहता  है  भौर

 लोगों  की  जरूरत  पूरा'  करना  चाहती  है,
 तो  हर  जिले  में  उद्योग-घंटे  खड़े  किये

 जायें  1

 जेसा  कि  हमारे  कुछ  साथियों  ने  कहा  है,
 उत्तर  प्रदेश  में  प्रतापगढ  में  एक  ट्रक्टर  का

 कारखाना  दिया  गया।  मैं  उस  बारे  में  कहना

 चाहता  हें  कि  जब  आदेश  पत्र  दे  दिया  गया

 था,  जगह  तय  कर  दी  गई,  साइन  बोर्ड  भी

 लग  गया,  भाग  लोगों  में  प्रचार  हो  गया,
 फिर  क्‍या  बात  है  कि  यह  कारखाना  वहां  से

 हटाया  जा  रहा  है  ?  राज  तक  वहां  वह
 लगाया  नहीं  गया  है  1  वहां  रेलवे  की  लाइन

 भी  है,  जगह  भी  है,  बिजली  भी  मिल  रही

 है,  पानी  की  भी  सुविधा  है।  फिर  वहां  कार-

 जाता  न  लगाया  जाय  इसका  कोई  कारण

 नहीं  है।  मालूम  होता  है  कि  जो  लगाने

 थाली  पार्टी  है  उसके  मन  में  कुछ  कौर  विचार

 है।  झगर  उसको  वहां  लगाना  नहीं  है  तो

 ह  लाइसेंस  केंसिल  किया  जाप,  किसी  दूसरे
 को  दिया  जाय  1  यह  नीति  अच्छी  नहीं  है।

 लाइसेंस  एक  जगह  के  लिए  प्राप्त  कर  लिया

 जाता  है  कौर  लाइसेंस  प्राप्त  कर  लेने  के  बाद

 पार्टी  फिर  दूसरी  जगह  लगाना  चाहती  है,

 यह  कोई  अच्छी  बात  नहीं  है।  ऐसी  चीज

 नहीं  होनी  चाहिए  4
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 मैं  भ्रापको  धन्यवाद  देता  हूँ  कि  छापने

 मुझे  इस  पर  बोलने  का  समय  दिया  t

 *SHRI  R  BALAKRISHNA  PILLAI
 (Mavelikara)  :  Mr.  Deputy-Speaker,  Sir,
 Tam  opposing  the  Demands  relating  to  the
 Ministry  of  Industrial  Development.  After
 Independence,  during  the  last  25  years
 Kerala  has  been  neglected  in  the  matter  of
 industrial  development.  This  poitit  has
 been  brought  tothe  notice  of  this  House
 and  the  Government  on  many  occasions
 before.  Last  year,  Sir,  when  we  were  hav-
 ing  the  debate  on  the  Demands  of  this
 Ministry  the  Members  from  Kerala  strong-
 ly  stressed  the  point  that  Kerala  was
 completely  neglected  in  the  matter  of
 industrial  development.  Even  the  Prime
 Minister  intervened  in  this  matter  and
 assured  to  remove  the  grievances  of  Keraia
 relating  to  the  industrial  backwardness.

 Kerala  has  the  maximum  number  of
 educated  unemployed  persons  roaming
 about  in  the  streets,  but  no  new  industry
 has  been  started  in  Kerala  by  the  Ministry
 of  Industrial  Development  or  by  the
 Ministry  of  Defence  or  even  by  the  Minis-
 try  of  Communications  or  other  ministries,
 Sir,  I  want  to  warn  the  Government  that
 we  cannot  continue  tike  this  for  Jong.
 Every  year  the  number  of  technically
 qualified  persons  is  increasing.  Engineering
 personnel,  agricultural  persons  and
 medically  qualified  persons  are  Anding  it
 impossible  to  get  employment  in  the  State.
 They  are  also  enable  to  get  their  names
 registered  in  other  fortunate  States  where
 industrial  development  has  taken  place
 and  also  those  states  refuse  to  employ
 persons  not  belonging  to  them.

 Sir,  after  1952,  क  particular,  and  after
 1967.  In  general,  many  schemes  have  been
 submitted  tothe  Centre  by  the  Govern-
 ment  of  Kerala,  but  nothing  has  been  done

 ि 1 गिर ग करक The
 original
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 by  the  Centre.  When  the  State  Govern-
 ment  says  that  more  powers  should  be
 given  to  it  to  start  industries  our  friends  on
 the  Congress  side  are  very  quick  in  saying
 that  we  are  asking  for  provincial  autonomy.
 Kerala  is  a  State  which  earns  the  maximum
 amount  of  foreign  exchange  for  India.  I
 am  pained  to  say  that  the  Central  Govern-
 ment  is  not  willing  to  begin  more  industries
 in  tbat  State.

 As  per  the  report  of  the  Geological
 Survey  of  India  a  steel  glant  was  to  be
 started  in  Cuhcut.  In  that  report  it  is  said
 that  3,300  million  tonnes  of  iron  ore  is
 available  there  and  many  experts  have
 opined  that  a  steel  plant  can  be  started
 there.  Atter  the  submission  of  that  report
 many  stee!  plants  have  been  established  in
 our  country  but  not  m  Kerala.  This  goes
 to  prove  the  neglect  that  is  shown  to
 Kerala  by  the  Centre

 Coming  to  the  national  sphere  I  must
 say  that  the  textile  industry  must  be
 nationalised  If  it  is  not  nationalised  I
 waro  the  Government  that  the  textile
 industry  all  over  the  country  will  close
 down.  Alieady  many  textile  mills  have
 closed  down  allover  the  country.  I  also
 want  to  warn  the  Government  that  if  more
 industries  are  not  established  in  Kerala  it
 will  result  in  an  explosive  situation.

 In  the  same  way,  Sir,  the  paper  Indus-
 try  has  also  to  be  nationalised.  There  is  an
 artificial  scaicity  of  paper  all  over  India.
 This  urtficial  scarcity  has  been  created
 there  by  the  paper  mill  owners.  and  there-
 fore,  |  suggest  that  this  industry  has  also
 to  be  nationalised

 MR,  DEPUTY  SPEAKER:  You  are
 hot  concluding,  you  are  starting  a  new
 subject.

 SHRI  R.  BA]  AKRISHNA  PILI  AL:
 Sir,  T  have  been  given  ten  minutes,
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 MR.  DEPUTY-SPEAKER:  ‘Who  gave
 you  ten  minutes?  You  are  not  entitled
 even  to  have  one  minute.  As  a  special  case
 T  allowed  you  to  have  five  minutes.  Please
 conclude.

 SHRI  २.  BALAKRISHNA  PILLAI
 Sir,  I  conctude.

 SHRI  VASANT  SATHE  (Akola)  :
 Iam  thankful  to  you  for  giving  me  an
 opportunity.  We  are  today  in  this  country
 practically  at  the  cross-roads  where  for  the
 first  time  in  the  history  of  this  nation,  our
 country  has  emerged  so  strong,  so  well
 united  and  self-confident  as  never  before
 in  history.  The  question  is:  are  we  going
 to  utilise  this  strength  and  self  confidence
 to  win  this  war  on  poverty,  as  this  promise
 had  been  given  by  us  (o  the  people  ?

 The  only  way  this  can  be  done  is  to
 industrialise  this  country.  Jt  is  no  morea
 slogan  :  industrialise  or  perish.  It  8  very
 much  a  reality  which  is  staring  this  nation
 m  the  face.  Therefore,  considering  the
 potential  in  the  field  of  industrial  develop-
 ment  we  have  to  completely  review  our
 whole  production  process  in  this  country.
 What  are  the  things  that  are  to  be  produced
 to  remove  poverty  ?  You  will  appreciate
 that  there  are  three  things  mainly,  if  we
 want  to  remove  poverty  :  food,  clothing
 and  shelter.

 On  the  agricultural  field,  we  know  we
 have  made  some  progress,  We  have  even
 to  look  at  agriculture  as  an  industry,  so
 that  we  can  have  agro-industries  coming  up
 faster.  We  are  neglecting  the  sphere  of
 agro-industries  :  poultry,  animal  husban-
 dry,  seedery  and  many  others  that  spring
 from  them,  which  were  our  traditional
 industries.

 Tn  the  consumer  goods  sector,  we  have
 made  a  megs  of  entire  cloth  production  and
 have  been  unable  to  reach  the  target  of
 cloth  preduption  in  any  of  our  plans,
 particularly  in  the  mills  sector.  Fortuvately
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 it  isthe  handloom  and  the  decentralised
 sector  that  has  come  to  our  rescue;  they
 have  increased  their  production  and  so  we
 can  say  we  have  achieved  the  target.

 The  whole  question  is  :  how  are  we
 going  to  solve  this  problem.  What  is  pro-
 duced  ina  country  is  its  wealth.  What
 priorities  are  we  going  to  give?  Are  we
 going  to  give  priorities  to  the  necessities  of
 life  so  that  they  are  produced  in  a  decentra-
 lised  sector?  lam  sorry  to  say  that  today
 in  this  country  it  :s  a  fashion  to  decry
 Gandhij:  and  his  economies  as  outdated.
 Gandhian  economics  is  today  as  much
 valid—nay,  even  more  valid—as  it  was
 before,  because  that  is  the  only  way  you
 can  give  productive  capacity  to  more  hands
 and  simultaneously  solve  the  employment
 problem.  What  goods  are  to  be  produced
 in  this  country.  What  are  the  priorities  in
 the  private  sector?  The  other  day  the  hon.
 Minister  could  not  give  a  satisfactory  reply
 to  the  question:  how  much  percentage  of
 consumer  goods  industries  are  in  private
 sector  and  how  much  in  the  public  sector  ?
 Hardly  |  per  cent.  The  whole  trouble  is,
 the  entire  consumer  goods  industry  is  in
 the  hands  of  the  private  sector.  They  are
 producing  those  goods  for  which  the
 purchasing  power  is  limited  in  a  few  hands,
 things  which  are  not  necessary  and  luxuries
 like  cosmetics  and  all  other  non-essential
 items,  which  cannot  by  any  stretch  of
 imagination  be  given  priorities  in  this
 country.  So,  let  us  have  a  fresh  look.  The
 entire  production  must  be  need-based  so  as
 to  reach  the  maximum  number  of  pcople.
 The  production  capacity  should  be  taken
 away  from  the  monopolists.  We  have  to
 take  courage  in  our  hands.  There  has  to  be
 a  sense  of  urgency  now.  We  havea  leader
 who  is  in  absolute  earnest  about  it.  She
 gave  the  warning  the  other  day  that  ‘Time
 as  running  out’.  There  are  hardly  three
 years.  Can  we  go  and  explain  to  the  people
 at  the  end  of  three  years  that  we  haye  not
 been  able  to  fulfil  the  promises  we  made  to
 the  penple  to  give  them  employment  and
 raise  their  standard  of  living?  +
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 AN  HON.  MEMBER  :  She  gave  the
 warning  to  the  Minister  |

 SHRI  VASANT  SATHE:  There,  you
 have  to  take  courage.  But  what  can  she
 alone  do?  If  she  is  surrounded  by  syco-
 phants  everywhere,  in  the  bureaucracy,
 vested  interests  and  monopolistic  class,  who
 areeven  today  dominating  our  industrial
 production.  We  will  land  ourselves  into  a
 tremendous  plight.  As  Veda  Vyas  put  it
 in  the  mouth  of  Yudhishtra  ;

 यावत्‌  नीयते  जठरम्‌  ताबत्‌  स्वत्व  हि

 देरीना q

 भ्र धि कम्  यो  भि  मन्यते  स्तन  दण्ड

 महांती  1

 A  person  who  utilises  the  capital  of  a
 country  in  investing  on  non-essential  items
 and  wants  to  possess  more  than  what  is
 esscatial  is  a  thief  and  deserves  to  be
 punished.  This  is  the  theme,  the  key-note,
 which  we  must  keep  in  our  minds  in  our
 industrial  production  if  we  are  really
 serious  about  solving  the  problems  of  the
 country.

 SHRI  K.  Pe.  UNNIKRISHNAN  (Bada-
 gara):  Sir,  between  your  good  self  and
 the  hmited  time  at  my  disposal,  I  can
 hardly  take  a  bird's  eye-view  of  the  Indian
 industrial  landscape.  But  one  thing  is
 very  clear,  namely,  it  is  murky  and  cloudy.
 I  am  sorty  I  must  hold  this  ministry
 responsible  for  it.  While  there  are  so
 many  other  ministries  which  are  responsi-
 ble—I  shall  agree  if  he,will  defend  himself—
 I  must  say  that  the  record  of  this  ministry
 for  the  last  two  years  has  been  poor  and
 muserable.  Mr  Dharni  dhat  Das  yesterday
 asked  for  total  nationalisation  of  all  indus-
 tries.  My  friend,  Mr  Sathe  who  just  preceded
 me,  spoke  about  the  virtues  of  a  Gandhtan
 economy.  But  lam  af:aid!  do  not  agree
 with  both.  It  is  neither  total  and  complete
 nationalisation  nor  a  complete  return  to
 total  emple  Jabour-inteusive  techaology
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 of  Charkha  type  which  will  help  us.  Over
 the  years  we  have  evolved  under  late
 Jawaherial  Nehru  a  correct  perspective  of
 industrial  growth,  i.e.  a  broad-based  regula-
 tory  frame-work,  within  which  must  func-
 tion  the  private  sector  and  the  public
 sector  which  must  acquire  commanding
 heights  of  the  economy,  with  self-reliance
 in  technology  as  its  aim.  This  is  the  kernel
 of  the  problem.  How  far  have  we  achieved
 it  ?

 It  is  very  clear  that  from  a  doctrina)
 point  of  view,  we  had  rejected  the  capitalist
 mode  of  development  and  we  had  never  en-
 couraged  any  kind  of  “Erhardism”  in  this
 country,  even  during  the  days  of  Jewaharlai
 Nehru  or  later.  Today  we  have  also  built
 up  an  antl-monopoly  structure,  a  legisla-
 tion,  the  MRTP,  a  broad  frame  work  to
 regulate  the  monopolists,  but  Iam  sorry  to
 say  that  this  ministry  has  not  taken
 this  perspective  —tnto  consideration.
 I  amalso  not  sure  that  the  licensing
 policy,  even  as  it  obtains  today  tn  all  it
 entire  details  have  been  worked  out,  will
 Produce  this  effect.  About  technology,  as
 a  result  of  the  poor  coordination  between
 various  Ministries,  we  have  allowed  import
 of  processes  and  technologies  which  are
 hardly  relevant  or  which  are  already  pro-
 duced  in  this  country.  When  this  is  the
 state,  we  can  hardly  afford  to  look  forward
 toa  state  of  self-reliance  in  the  industrial
 economy.

 As  I  know  the  time  at  my  disposal  is
 very  limited;  before  I  conclude,  I  must  say
 something  about  regional  imbalances.  It
 is  on  the  regional  balance  the  entire  edifice
 and  structure  of  our  unity  will  rest.  Iam
 sorry  to  say,  as  my  hon.  friend  from  the
 opposition,  Shri  Balakrishna  Pillai,  has
 pomted,  the  treatment  that  has  been  given
 to  my  State  has  indeed  been  wrong.  I  shall
 only  refer  to  page  25  of  the  Ministry
 Report  which  says  ;

 “Instrumentation  Limited,  Kota,  8
 \  responsible  for  the  establishment  of  :
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 (i)  @  Precision  instruments  Plant  at
 Kota,  Rajasthan,  and

 (ii)  a  Mechanical  Hydraulic  and  Paeu-
 matic  Instruments  Plant  at  Palghat,
 Kerala,

 with  technical  and  financial  assistance
 of  USSR.”

 Iwould  like  him  to  say  where  this
 plant  is.  I  know  one  thing.  Ten  years
 ago  one  of  his  predecessors  Shri  D.  San-
 jivavya,  went  there  and  he  had  the  mis-
 fortune  to  Jay  the  foundation  stone  of  a
 factory,  It  is  onlya  monument  of  folly
 not  an  Instrumentation  factory  which  still
 remains  there.  So,  I  would  like  to  know
 this  :  whom  are  they  trying  to  kid  ?
 Has  the  factory  gone  into  production  ?
 Is  that  the  impression  that  the
 Ministry  wants  to  give  us  ?  Have  they
 made  any  specific  commitments  ?  हाल  so,
 when  will  they  be  fulfilled?  I  think  the
 people  of  Kerala  are  justified  in  asking
 this  question  and  seeking  an  answer  from
 the  Government  of  India  and  the  hon.
 Minister.

 Unfortunately,  there  has  been  a  bureau-
 cratic  set  up  in  that  Ministry.  While  I  do
 not  want  to  name  any  individuals,  all  kinds
 of  cliques  are  operating  there.  In  the
 public  sector  also  some  of  the  Managing
 Directors  are  attempting  to  become  capita
 lists  without  investment.  This  was  not
 our  idea  of  a  pubjic  sector,

 Sir,  I  hope  that  the  hon.  Minister  will,
 take  these  factors  into  consideration  and
 while  I  support  these  Demands  unresetvedly
 Thope  at  least  in  the  year  to  come  he  would
 be  able  to  give  a  dynamic  push  to  our
 nation  andto  our  economy.

 SHRI  VASANT  SATHE  :  Sir,  I  want
 to  make  an  explanation.  Otherwise,  there
 is  8  likelihvod  Of  &  misunderstaading
 of  what  I  said.  Probably  it
 has  gofle  down{as  if  I  meant  thas
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 the  Prime  Minister  is  surrounded  by
 sycophants  in  the  Cabinet.  That  is  not
 what  I  wanted  to  convey.  I  only  wanted
 to  say  that  the  productive  machine,  that  is,
 the  capitalists  and  bureaucrats  are  fuli  of
 sycophants  who  make  people-oriented
 production  impossible.

 MR.  DEPUTY-SPEAKER  :  That  is
 going  out  of  the  procedure,  Perhaps,  asa
 special  case  it  can  be  done.

 SHRI  S.M.  BANERJEE  (Kanpur):  I
 would  like  to  bring  to  the  notices  of  the
 hon.  Minister  only  two  things.  In  Bharat
 Heavy  Electricals  Limited,  Haridwar,
 recently  there  was  a  verification  of  the
 trade  unions  by  the  Registrar.  There  are
 two  unions  there,  one  affiliated  to  the
 INTUC  and  another  affiliated  to  the
 AITLC,  The  AITUC  unton  has  got  90
 per  cent  of  the  workers  under  it.  When
 the  Registrar  of  Trade  Unions  from  Kanpur
 went  to  Haridwar  for  making  a  physical

 verification,  we  brought  before  him  4,500
 workers  with  their  ballot  papers.  When

 he  saw  this  number  he  left  for  Kanpur
 without  any  verification,  After  tnat  verifica-
 tion,  the  office-bearers  of the  rival  union
 Started  beating  our  General  Secretary  and
 others.  They  are  also  seeking  police  pro-
 tection,  with  the  help  of  the  General
 Manager,  to  harass  us.  |  would  request
 the  hon.  Minister  to  make  a  note  of
 this.  Let  him  request  the  General  Manager
 to  deal  with  the  situation  honestly,  earnes-
 tly  and  impartially.  Otherwise,  we  are
 capable  of  handling  the  situation,

 The  sscond  point  is  about  giving  more
 loan  or  financial  aid  to  the  Tanning  gnd
 Footware  Corporation,  Kanpur,  which  was
 taken  over  by  the  Government  of  India.
 Today  they  wantasum  of  Rs.  7  lakhs  to
 run  =  this  unit.  But,  unfortunately,  only  a
 smail  sutn  has  been  given  to  them.

 I  would  request  the  hon.  Minister  to
 kindly  take  note  of  it  and  see  that  this
 institution  is  given  proper  financial  aid.
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 THB  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  (SHRI  MOINUL
 HAQUE  CHOUDHURY)  :  Mr.  Deputy-
 Speaker,  Sir,  at  the  outset,  Y  must  apologise
 for  having  been  absent  during  the  cartier
 part  of  the  debate  due  to  a  sudden  indis-
 position  of  myself.  I  was  suddenly  taken
 ill  by  a  severe  attack  of  gastro-enteritis
 yesterday  while  I  was  in  the  House  it-
 self...

 THE  MINISTER  OF  PARLIAMENT-
 ARY  AFFAIRS  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAJ  BAHADUR):
 He  was  ill  till  this  morning.

 SHRI  MOINUL  HAQUE
 CHOUDHURY:  Despite  the  doctor's
 advice,  I  have  come  here  to  reply  to  the
 debate.

 SHRIS  M.  BANERJEE:  The  Deputy
 Minister  could  have  replied  to  the  debate,

 MR,  DEPUTY  SPEAKER:  Anyway,
 he  has  come,

 SHRI  RAJ  BAHADUR :  I  had  request-
 ed  him  not  to  come  if  he  felt  il  or  sick.
 But  he  has  come.

 SHRI  SHYAMANANDAN  MISHRA
 (Begusarai)  :  Hecan  sit  down  and  speak.

 MR.  DEPUTY  SPEAKER  :  Yes.

 SHRI  MOINUL  HAQUE
 CHOUDHURY  :  Thank  you,  Sir.

 Sir,  I  have  been  looking  forward  to  this
 debate  and  the  comments  and  suggestions
 of  the  hon.  Members.  Unfortunately,  for
 the  most  part,  I  have  had  to  hear  them  in
 absentia.  Tam  grateful  to  them  for  the
 interest  they  have  shown  in  the  workiag
 of  my  Ministry  and  for  the  suggestions  they
 have  made,

 The  debate  has  already  shown  that  the
 hon.  Members,  and,  in  fact,  the  nation  as
 a  whole,  attach  a  great  deal  of  importance
 to  the  industrial  development,  and  rightly
 so,  singe  it  is  ane  of  the  major  factors  con:
 tributing  to  rapid  economic  growth.  At
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 the'sametime.  the  debate  does  show  “how
 divergent  views  could  be  held  as  to  what  is
 the  right  way  to  proceed  with  industrial
 development.  This  is  an  area  in  which  al-
 most-anything  that  one  does  can  be  criti-
 cised  by  one  school  of  thought  or  -  another.
 But  for  that  reason,  I  do  not  say  that  the
 golden  principle  would  be  to  remain  inac-
 tive  so  as  not  to  be  criticised.  On  the  other
 hand  |  do  fee!  that  we  ought  to  take  prac-
 tical  and  pragmatic  steps  in  tune  with  the
 aspirations  of  the  people.

 During  the  debate  some  misgivings:  and
 observations  reflecting  a  partial  analysis
 have  also  found  expression.  I  would,
 therefore,  like  to.  place  the  activities  of  my
 Ministry  in  the  proper  perspective.  The
 slow  growth  rate,  for  example,  has  been  an
 obvious  focus  of  attertion,  The  growth
 rate  of  the  first  10  months  of  1971  was  2°5
 per  cent  compared  to  the  corresponding
 period of  the  previous  year.  The  rate  of
 growth  for  the  year  97]  in  all  probability
 will  not  exceed  3  per  cent  or  so.  But  this
 is  not  something  which  is  borne  out  of  the
 blue  sky,  all  of  a  sudden.

 Industrial  development  is  a  continuous
 process.  If  we  look  at  the  trend,  we  find
 that  the  problem  of  slow  growth  rate  has
 been  with  us  for  quite  some  time.  Com-
 pared  to  the  year  1969,  when  the  growth
 rate  was  about  ह  per  cent,  there  was  a
 slump  in  970  to  about  5°6  per  cent.  Now,
 the  growth  rate  is  going  to  be  3  per  cent  or
 so.  This  is  a  trend,  no  doubt,  butit  is  a
 disturbing  trend.  We-should  arrest  it  and
 set  [६  85  soon  as  we  can  on  an  upward
 curve.  Butfor  doing  this,  we  have  to
 understand  the  process  of  industrial  growth
 in  some  depth.

 Firstly,  industrial  growth  can  be  slowed
 down  for  reasons  external  to  the  industrial
 struéture  88  such.  “If  we  look  at  the  Eco-
 nonilc  Survey  for  the  yeat  4971-72,  which  has
 beet  prepared  by  the  Ministry  of  Finance
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 “It  is,  however  being  increasingly  .  felt
 that  what  is  seriously  impeding  Indust-
 rial  growth  is  neither  procedural  diffi-
 culties  nor  policy  restraints  but  the
 general  dearth  of  savings...  Such  aspects
 as  harmonious  .  industrial  relations:  or
 managerial  efficiency.  cannot  also.  be
 ignored,  but  the  major  determinant  of
 growth  is  the  availability  or  otherwise
 of  investible  funds.  Since  investments
 in  the  public  sector  have  been  pivotal
 for  generating  momentum  elsewhere  in
 the  economic  system,  it  is  the  paucity
 of  public  savings  which,  more  than  any-
 thing  else.  is  frustrating  current  attempts
 at  a  large-scale  industrial  break-
 through.

 The  vital  issues  even  for  the  indust-
 rial  sector  are  those  which  concern  the
 processes  of  investible  surplus  in  the
 economy.”

 How  does  the  rate  of  industrial  growth
 increase  ?

 Granted  that  there  isno  decline  in  pro-
 duction,  growth  increase  in  production  can

 occur  by  a  better  utilisation  of  the  existing
 capacity  or  by  the  maturing  of  investment
 propositions.  Industrial  growth  is’  then
 possible  provided (a)  the  raw  material  and
 critical  inpuis  are  available  in  adequate
 quantities;  (b)  there  is  demand  for  the
 various  items  of  manufacture;  and  (c)  there
 are  no  capacity  constraints  which  stand  in
 the  way  of  production.  Having  these  broad
 factors  in  mind,  let  us  look  at  the  indust-
 rial  situation  today.

 For  quite  somé  time  now  I  have  pointed
 out  the  defective  nature  of  the’  present  in-.
 dex  of  industrial  production  and  the  need
 for  its  revision.  In  this  I  have  sometimes
 been  misunderstood  as  if  I  am  trying  to.
 take  shelter  behind  these‘arguments.  .  What
 Ihave  done  and  would  like  to  do  18.10.
 draw.  attention  to  the  structure.  of  the.’
 weights  and  its’  implications.  It  awe  book  :
 at  the  present  index  of  industrial  produc:
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 gtven  for  the  manufacturing  sector:  9  72  per
 cent  is  accounted  for  by  mining  and  quarry~-
 ing;  and  5.37  per  cent  by  electricity  generat-
 ed,  Even  in  the  manufacturing  sector,  27.06
 per  cent  is  given  to  the  textile  manufacture
 and  2.09  per  cent  to  food  manufacture.  In
 otl  cr  words,  almost  half  of  the  weights  in
 the  manufacturing  set-up  goes  to  these  two
 items.  I  am  not  saying  that  such  a  weigh-
 tage  should  not  be  given.  The  weightage
 is  given  according  to  the  extent  of  produc-
 tion  in  the  economy  and  is  nota  mythical
 figure.  At  the  same  time,  if  new  weights
 were  to  be  evolved  in  the  light  of  the
 industrial  development  which  has  taken
 place  since  1960,  we  will  find  a  somewhat
 different  picture.  More  importantly,  let
 us  see  how  these  sectors  have  performed  in
 1971.  Both  ‘electricity  generated’  and
 ‘mining  and  quarrying’  have  registered
 smalier  rates  of  growth  in  the  first  eight
 monthe  of  !97l  as  compared  to  1970,
 Amongthe  food-manufacturing  industries
 the  sugar  industry  which  has  a  weightage  of
 3  58  per  cent  has  declined  by  13.8  per  cent
 in  97]  as  compared  to  970  whereas  in
 3970  it  had  increased  by  0.3  per  cent  over
 1969,  This  means  that  the  decline  in  sugar
 output  in  1971  has  contributed  toa  fallin
 growth  rate  of  about  0.5  per  cent.  Cotton
 Yarn  which  has  a  weight  of  .79  per  cent
 declined  by  0.4  per  cent  in  1971  as  against
 in  increase  of  2  per  cent  in  1970,  This
 meansa  decline  in  the  growth  rate  by
 roughly  per  cent.  Cotton  cloth  which
 has  a  weightage  of  9.39  per  cent  declined
 by  4.9  per  cent  in  397  as  as  against  a
 marginal  decline  of  minus  0.l  per  cene  in
 1970.  This  meansa  drag  in  the  growth
 rate  by  about  0.5  per  cent.  Sateable  steel
 which  has  a  weightege  of  3.89  per  cent
 declined  by  4.9  per  cent  against  the  3970
 levels.  The  non-availability  of  steel  has
 affected  industries  like  metal  products,
 non-electrical  machinery,  electrical
 nachinery  and  transport  —  equip-
 ment  which  among  them  bear  a  weigh-
 tage  of  more  than  I5  per  cent.  In  fact,
 among  themselves  the  decline  in  sugar,
 cotton  yarn  and  cloth,  iron  and  steel  and
 ateel  based  Industries  depressed the  index
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 roughly  by  2.5  per  cent  thus  explaining  the
 poorer  growth  rate  in  1971,  While  these
 statistics  are  still  provisional,  there  can  be
 no  doubt  as  to  the  causes  for  the  slower
 rate  of  growth.  Since  the  decline  in  the
 growth  rate  as  compared  to  970  is  explain-
 ed  broadly  by  these  three  items,  it  is  also
 clear  that  so  far  as  other  industries  are  con-
 cerned,  they  have,  asa  whole,  maintained
 the  rate  of  growth  and  perhaps  marginally
 improved  on  them.  Hon.  Members  know
 the  stresses  and  strains  that  our  economy
 had  to  face  due  to  the  influx  of  ten  million
 refugees  and  the  war  that  was  thrust  on  us.
 The  fact  that  we  were  able  to  come  through
 that  testing  time  is  a  tribute,  among  others,
 to  the  resilience  and  the  basic  strength  of
 of  our  industrial  economy  Conditions  in
 West  Bengal  last  year  were  still  unsettled
 and  hon.  Members  may  be  aware  that  close
 to  a  quarter  of  the  aggregate  industrial  out-
 put  in  the  country  cmanates  from  the
 eastern  States.
 5  hrs.

 I  would  request  the  hon  Members  to
 kindly  reflect  on  the  situation.  The  facts
 are  there  before  them.  Even  as  regards  the
 future,  [  will  be  misleading  ihe  House  if  I
 were  to  promise  a  very  high  growth  rate,
 unless  I  can  be  satisfied  that  the  three  im-
 portant  sectors,  v:z.,  sugat,  textiles  and
 stecl,  are  able  to  forge  ahead  and  so  long
 as  these  sectors  are  not  able  to  do  60,  for
 some  reason  or  the  other,  however  much  I
 may  increase  production  in  the  newer  sec-
 tors,  st  wilinet  make  an  overwhelming
 difference  so  far  as  the  growth  rate  is  con-
 cerned.  After  all,  the  industrial  growth
 has  got  a  certain  historical  pattern  and  we
 cannot  ignore  it.  Both  sugar  and  cotton
 textiles  are  related  to  the  agricultural  pro-
 duction  of  the  respective  crops.  So  far  as
 the  present  yoar  is  concerned,  sugar  pro-
 duction  is  expected  tobe  more  and  hope-
 fully  in  cotton  textile  also  in  view  of  the
 better  crop  of  cotton  that  we  have  had  this
 year,  In  respect  of  steel,  I  am  equally
 hopeful  that  with  all  our  efforts,  a  better
 growth  rate  canbe  enjured  in  this  year.
 For  long-term  growth,  therefore,  we  should
 devote  very  great  attention  to  these  indust-
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 ries  ag  well  as  others  which  have  a  critical
 pearing  on  industrial  growth.

 a  There  are  a  number  of  industries  which
 have  done  well  in  the  past  year—they  have
 been  listed  in  the  report  circulated  to  the
 hon.  Members  and  I  would  not  like  hon.
 Members  to.overlook  them.  A  nsumber  of
 industries  which  have  not  yet  been  given
 weightage  in  the  index  have  also  registered

 significant  increases.  Among  them  are,
 steel  plant  equipment,  plastic  working
 machines,  industrial  machine  knives,  for-
 ged  hand  tools,  TV  séts,  malleable  iron
 castings,  polyster  fibre.  and  ‘penicillin.  I
 am  not,  therefore,  inclined  to  take  sucha
 pessimistic  view  of  industrial  development
 assome  of  my  hon.  friends  consider  it
 convenient  to  adopt.

 In  this  connection,  I  would  like  to  clear
 ‘the  possible  misconception  of  some  of  the

 hon.  Members  that  my  Ministry  is  in
 charge  of  ali  the  industries.  While  my
 Ministry  does  perform  certain  co-ordina-
 ting  functions,  the  development  of  quite  a
 few  industries  is  the  charge  of  other
 Ministries,  e.g.  sugar  is  with  the  Ministry
 of  Food  &  Agriculture;  Textiles  and  jute
 with  the  Ministry  of  Foreign  Trade;  fron

 en  and  Steel  with  the  Steel  Ministry;
 Fertilisers,  Drugs,  Pharmaceuticals,  Petro-
 ileum,  ctc.  are  with  the  Petroleum  and
 Chemicals  Ministry,  and  so  on.  On
 specific  points  relating  to  the  growth  of
 thesé  industries,  I  would  request  the  bon.
 ‘Members  to  address  them  to  the  concerned
 Ministers,  ‘I  will  not  be  able to  deal  with
 them  hear  for  want  of  time

 SHRI  SHYAMNANDAN  MISHRA
 He  4s  right

 SHRI  MOINUL  HAQUE  CHOU-
 DHURY  :  Lam  referring  to  them.  because
 ३  large  number  of  criticisms  were  made
 with  regard  to  the  slow  growth  in  textiles,
 in  “pharmaceuticals,  etc.  and  this  gives  me

 impression  that  some  of  the  hon.

 them,  -  Therefore,.  }  have  to.  say  it,

 a
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 bers  do,  not:-know  that:  Ido  not  deat:

 SHRI  JAGANNATH.  RAO  (Chetra-
 pur):  But  you  issue  the  industrial.  ticences

 SHRI  MOINUL  HAQUE  .CHOU-
 DHURY:  As  I  said.  earlier,  one  of.  the
 ways  in  which  increase  in  industrial  produc-
 tion  occurs,  is  by  way  of.  fructification  of
 past  investment  propositions.  It  is  the
 past  investment  decisions  which  are
 actually  maturing  to-day,  However  much
 I  may  clear  letters  of  intent  or  licences
 now,  they  wil!  not  have  an  impact  on
 today’s  growth  rate,  but  will  certainly
 have  an  impact  in  the  next  two  to  five
 years.  This  is  like  the  planting  of  trees
 where  the  fruits  are  not  to  be  reaped  by
 those  who  plant  them.  By  and  lasge,  it  is
 the  meagre  extent  of  licences  issued  in  the
 year  of  966-67  which  would  have  matured
 in  the  year  on.

 The  National  Council  of  Applied  Eco-
 nomic  Research  which  is  an  autonomous
 organisation  has  made  a  study  of  imple-
 mentation  of  licences  which  brings  out
 the  nature  of  the  time  lag  involved,..  In
 this  connection,  hon.  Members  would
 kindly  note  that  for  the  years  ‘1967,  3968
 and  1969,  the  licences  issued  were  ‘only
 29i,  22)  and  22)  respectively  fora  country
 of  our  size.  And,  according  to  the  Council
 of  Applied  Economic  Research,  even  in
 respect  or  licences  issued  in  1966,  one-
 fourth  of  them  had  not  fructified  into
 industrial  ventures  till  today  and  some  are
 on  way.

 As  far  as  I  can  read,  the  investment
 trends:  are.  beginning  to’  be  brighter  now.
 Additions  to  investments  are  slowly
 happening:  Many  of  the  heavy  machinery
 industries  and  machine  tools  have  shown
 increase  in  ‘production,  which  means  that
 they  will  all  soon  go  into  new  factories:  to
 be  set  up  which  will.in  turn  produce.a.

 The.  Capital  Goods variety:  of.  goods,  ~
 issued

 DG,  Min,  Lad.  Dev.  wo
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 I  think,‘  I  have  explained  in  sufficient
 detail  the  reasons  for  the  slow  rate  of
 industrial  growth  and  the  reasons  why  we
 should  study  the  problem  in  some  depth
 rather  than  entertain  vague  misgivings,
 however  convenient  they  may  be,  or
 stimulate  despair,  however  hard  the  effort.
 But,  to  esplain  is  not  to  justify.  You  may
 well  atk  what  has  my  Ministry  done  to
 improve  the  growth  rate  given  the
 limitations  I  have  mentioned  above.  The
 foremost  task  in  this  regard  is  to  sustain
 production  and  then  increase  it.  We  have
 recognised  clearly  that  the  spectre  of  sick
 units  is  a  malaise  which  affects  production.
 It  was  to  enable  the  Government  to  act
 with  greater  speed  and  flexibility  and  to
 rehabilitate  the  industries  taken  over
 without  let  or  hindrance  that  I  brought
 before  this  House  certain  amendments  to
 the  Industries  (Development  and  Regu-
 lation)  Act  in  November  last.  This  has
 clearly  strengthened  our  hands  in  ensuring
 that  industrial  units  which  do  not  deserve
 to  close  down  are  not  allowed  to  close
 down,  The  closure  of  sick  units  has  been
 due  to  a  large  number  of  reasons.  Sample
 studies  have  showa  that  often  it  is  not
 labour  trouble,  but  financial  mismanage-
 ment  that  has  caused  the  sickness  of  many
 units,  We  must  ensure  that  our  inspec-
 tion  machineries  are  made  more  effective
 so  that  financial  and  other  mismanagement
 is  recognised  early  and  tackled  then  and
 there.

 SHRI  P.  M.  MEHTA  (Bhavnagar)  :
 You  have  allowed  Mundhras  to  close  the
 Alcock  Ashdown  the  Company.  It  is  a
 reputed  engineering  unit.  You  allowed
 Mundhras  to  mismanage  and  close  the
 units.  It  is  a  defence-orlented  industry,
 It  is  now  closed  down.  The  High  Court
 has  issued  the  order  to  liquidate  the
 Company.  This  is  their  working,  Sir,

 SHRI  MOINUL  HAQUB  CHOU.
 PHURY:  But,  to  the  extent  that  mis-
 management  bas  already  taken  place  and
 unfis  ate  closed,  it  fs  necessary  for  us  to

 sae  whether  production  cantot  be  eovived.
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 This  would  not  and  should  not  mean  that
 Government  should  take  upon  it  self
 sizeable  financiat  burdens  without  being
 satisfied  about  the  economic  viability  of
 the  units,  which  alone  can  ensure  the
 prospects  of  long-term  and  stable  employ-
 ment  to  the  labour  involved.  Equally
 important  is  the  prevention  of  closures  for
 which  a  suitable  monitoring  system  will  be
 necessary.  This  is  an  aspect  which  is
 under  examination  in  my  Ministry.

 4  can  tell  the  hon.  Member  that  an
 investigating  team  went  into  the  question
 of  Alcock  Ashdown  and  Company  and
 they  found  it  neither  economic’  nor
 feasible  for  Government  to  take  it  over.
 Defence  people  were  also  asked  whether
 they  were  interested  and  they  said  no;  they
 were  not  interested  in  taking  it  over.

 There  is  equally  the  problem  of
 managing  a  large  number  of units  as  and
 when  they  are  taken  over.  To  facilitate
 this,  Tam  also  considering  the  establish+
 ment  of  a  separate  Corporation.  This  is,
 however,  still  in  the  exploratory  stage  and
 I  cannot  now  commit  myself  to  any
 specific  course  of  action  in  this  regard.

 Once  we  take  steps  to  sustain  produc:
 tion,  next  comes  the  question  of  increasing
 it  in  the  quickest  possible  way  and  with
 the  minimum  expenditure  of  investible
 resources.  It  was  with  this  end  in  view
 that  I  had  the  question  of  the  utilisation  of
 existing  capacities  taken  up.  As  a  result,
 we  have  announced  that  in  54  selected
 industries,  undertakings  which  have  been
 licensed  on  a  single  or  double-shift  basis,
 can  manufacture  up  to  three  shifts!  and  in
 the  case  of  other  undertakings,  they  can
 expand  production  to  the  extent  of  another
 300  per  cent.  While  providing  for  this
 facility,  we  have  taken  care  to  see  that  it
 dors  not  apply  automatically  to  larger
 industrial  houses  and  foreiga  concerns,
 who  will  have  to  justify  their  proporals
 before  a  task  fotce  and  also  that  it  does
 not  apply  to  ftens  reserved  for’  the  small
 sgaie  sector,  द
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 Even  this  step  of  hberalised  utilisation

 of  existitg  capacity  has  been  sought  to  be
 criticised.  Frankly,  |  cannot  conceive  of  &
 better  and  quicker  way  of  increasing
 production  and  expanding  employment
 opportunities  in  the  manufacturing  sector
 than  that  of  allowing  the  fullest  utilisation
 of  existing  capacity.

 SHRI  SHYAMNANDAN  MISHRA  :
 What  about  non-essential  items?  Would

 he  allow  them  also  to  go  up  to  more  than
 100  per  cent  ?

 SHRI  MOINUL  HAQUE  CHOU:
 DHURY:  No,  we  have  not.  Therefore,
 we  had  been  selective  and  we  only  selected
 34  eritical  industries  which  were  very
 necessary.

 $4  industries  have  been  selected  by  the
 Planning  Commission  from  out  of  the  59
 priority  industries.  We  are  thinking  of
 adding  a  few  more  to  this  list.  Some
 misgivings  have  been  expressed  about
 allowing  these  facilities  to  larger  industrial
 houses  and  foreign  concerns.  We  have  not
 at  all  ignored  this  aspect,  and  that  .  ws  why
 wo  have  constituted  a  tusk  force  which  will
 go  into  individual  cases  of  these  larger
 houses  and  foreign  concerns  Tie  task
 force  will  necessarily  have  to  frame  its
 recommendation  within  the  overall  frame-
 work  of  the  licensing  policy.  The  require-
 ment  of  the  MRTP  Act  will  also  have  to  be
 satisfied.  When  such  is  the  case,  |  cannot
 accept  the  argument  that  the  Government's
 policy  has  been  diluted  in  this  regard,

 The  final  Government  decision  has  not
 yet  been  taken  on  any  of  these  cases  so
 fay.  |  expect  that  this  policy  of  full  utiiga-
 tion  of  existing  capacity  will  result  ina
 better  effort  inthe  priority  sector,  The
 extent  of  actual  utilisation  will,  however,
 Gepend  Upon  aeree  oe

 SHRIK.  N.  TIWARY  (Bettiah)  :  The
 hd.  Mipister  has  not  made  one  thing
 elf.  Supposing  a  case is  cleared  by  the
 हम  fotes,  will  that  case  have  to  go  to  the
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 MRTP  commision  again  and  get  cleara-
 ace  ?  What  is  the  position  in  that  regard  ?

 SHRI  MOINUL  HAQUE  CHOUD-
 HURY:  It  is  within  the  scope of  the
 MRTP  Act,  and  the  Company  Affairs
 Department  is  associated  with  the  task
 force  and  thereaf  or  tt  will  come  to  Govern
 ment,  after  the  task  force’s  clearance  aeeee

 SHRI  K.  N.  TIWARY:  That  means,
 they  will  have  to  go  through  three  stages
 sn  order  to  get  clearance.

 SHRI  MOINUL  HAQUE  CHOUDH-
 URY:  The  larger  houses  have  got  to  got
 through  all  the  procedure.  There  is  no
 help  for  them.

 The  extent  of  the  actual  utilisation,
 I  was  telling,  will,  however,  depend  upon
 demand  realities  and  the  quickness  with
 which  industrial  undertakings  can  gear
 themselves  to  the  increased  production.

 £  nowcome  to  the  creation of  new
 capacities.  As  it  is  constituted  today,  one
 ofthe  most  important  functions  of  my
 Ministry  is  the  licensing  function,  that  is
 to  say,  the  creation  of  capacities  to  match
 demand.  In  this  sphere,  I  have  no  hesitn
 tion  in  saying  that  we  have  been  able  to
 show  very  substantial  results,  despite  the
 criticsm  made  here  that  the  licensing
 procedure  is  slow.  I  do  not  know  whether
 the  figures  will  justify  that  criticiam...

 SHRI  s.  CHAVDA  ;  It  is  slow
 and  time-consuming.

 SHRI  DINEN  BHATTACHARYYA  :
 It  is  monopoly  oriented.

 SHRI  MOINUL  HAQUE  CHOUDH.-
 URY  :  Let  us  look  at  some  of  the  figures,
 and  these  will  show  whether  it  is  slow  or
 not  and  will  indicate  the  speed  that  it  has
 taken,  As  agaiast  22]  Hoences  and  34
 letters  of  intent  Issued  in  1969,  and  363
 licences  aad  438  tetters  of  intent  lsued
 in  v0,  we  have  sued  im  97५  626
 licences  aad  01s  ietions  of  intent,  whieh
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 ts  nearly  double  that  of  1970,  and  thrice
 of  ‘1959,

 I  thought  |  would  get  a  little  praise
 instead  of  condemnation  for  this.

 SHRI  JAGANNATH  RAQ:  What
 about  the  COB  licences,  309,

 SHRI  MOINUL  HAQUE  CHOUDH-
 URY  :  Even  minusing  the  COB  licences,
 the  perfurmance  is  ae  .$  times  of  the  last
 two  years.

 SHRI  SHYAMNANDAN  MISHRA  :
 In  terms  of  investment,  can  he  give  us  an
 ides  of  the  trend  in  investment  ?

 SHRI  MOINUL  HAQUE  CHOUDH-
 URY:  I  have  already  spocen  about  it
 earlier.

 SHRI  SHYAMNANDAN  MISHRA  :
 Let  him  give  the  figures.

 SHRI  MOINUL  HAQUE  CHOUDH-
 URY:  Lamcoming  toit.I  am  answer-
 ing  the  que:  tion  about  speed,  I  have  shown
 that  as  against  22!  licences  and  334  letters
 of  intent  issued  in  1969,  we  issued  363
 licences  and  438  letters  of  intent  in  970
 and  in  07i  we  have  issued  626  licences
 and  035  letters  of  intent,  that  is  nearly
 double  that  of  970  and  thrice  that  of
 1969.  Even  if  the  COB  licences  are  inclue
 ded,  for  that  also  work  has  to  be  done;
 an  inquiry  bas  to  be  made  wt  ether  effec:
 tive  steps  have  been  taken;  it  8०65  to  the
 Licensing  Committee;  the  Minister  has  to
 read  the  entixe  file.  ह 1३  canno:  be  done
 from  the  moon,

 SHR!  JAGANNATH  RAO:  I  raised
 she  objection  regarding  investment  poten-
 tial.  The  COB  licences  do  not  conte  in.

 '
 SHRI  MOINUL  HAQUE  CHOUDH-

 URY  ;  Foreign  collaborations  approved
 were  243  in  I97l  as  against  188  in  3970
 and  i38  in  1969  ‘The  value  of  capital
 goods  amounts  to  Re,  MLSE
 cross  in  197-74,  ह  against  Re.  99.67
 _आाफड़क,  1970-71,  aa  Bs,20.08  सुध्वांड  ह ३
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 The  performance  1...  the  small-scale
 field  is  equatly  substantial,  Capital  goods
 Neences  cleared  for  the  small  scale  industries
 have  also  shown  a  marked  increase.  The
 estimated  gross  value  of  output  in  the
 emali-scate  sector,  both  organised  and
 unorganised,  is  of  the  order  of  Rs.  4050
 crores,  The  estimated  employment  in  the
 emall  scale  sector  is  of  the  arder  of  33
 lakh  people.  The  estimated  investment  in
 the  fixed  assetsin  the  smal!  scale  indus
 trial  rector  is  Rs.  475  crores.  The  number
 of  small  scale  industriel  units  registered
 with  the  Director  of  Industries  is  2,81,
 418,

 In  the  ancillary  industries,  the  total
 sumber  of  units  which  maks  supplies  to
 the  larger  units  is  estimated  to  be  £0,000.
 The  estimated  production  of  these  units
 in  1970-71,  is  of  the  order  of  Rs.  33  crores,
 and  the  employment  in  this  sector  is  near
 about  one  lakh  people.  The  units  enlisted
 by  the  SSIDO  is  387.  The  value  of  purcha
 ses  made  by  2  public  sector  undertakings
 from  about  279  smalt  scale  units  in  I970
 is  of  the  order  of  Rs.  865.48  lakhs.

 These  are  not  mere  arithmetical  achieve.
 ments,  Theincreased  pace  of  issue  of
 licences  and  letters  of  intent,  foreign
 collaboration  approvals  and  of  capital
 goods  approvals  have  now  set  the  stage  for
 accelerated  production  possibilities  in  the
 coming  years.  They  have  thrown  open
 opportunities  for  new  entrepreneurs  and
 thus  fulfilled  one  of  the  major  aims  of  our
 liberalised  licensing  policy.  Likewise  the
 elimination  of  rigid  capacity  consideration
 has  set  the  stage  for  @  production
 system  based  on  surpluses  rather  than  on
 shortages.  There  is  no  longer  scope  for
 protected  markets.  The  issue  of  liberal
 licences  has  also  contributed  to  the  revival
 of  the  investment  climate.

 An  important  endeavour  ef  my  Minis-
 try  has  been  to  spot  areas  of  marginal
 shortages  and  create  capacities  to  match
 new  demands.  In  tha  past ene  year or  a
 we  bave  issued  presenotes  fora  large  npm-
 ber of  itenis wherw  we  found  that  capacity

 Y
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 constraints  have  begun  to  rear.  their  beads
 and  we  have  licenced  liberally  in  such
 sectors,  In  this  manner,  we  have  allowed:
 for  very  substantial:capacities  in  the  field:
 Of  paper,  cement,  automobile  tyres’  and.
 tubes,  soda  ash,  calcium.  ‘carbide,  antomox:
 bile  ancillaries,  dry  .batteries,.  :commer-
 cial  gases  .and  so  on...  ‘In  many
 of  these  fields,  the  capacities  added
 have  really  been  substantial.  “"Thet
 ia  why  I  made  a  statement  sometime  eartisr
 in  the  course  of  my  speech  that'one:  of  the
 main  functions  of  my  Ministry,  namely;
 the  creation  of  capacities  to  match  the
 demands  has.  been  discharged  by  me  in
 more  than  ample  measure.

 .  The  problem  of  raw  materials  continues
 to  be  difficult.  It  has  to  ‘some,  extent  got
 complicated  because  of  the  recent.  develop-
 ments  in  the  sphere  of  foreign  aid.  I  call
 this  decidedly  a  blessing  inasmuch  as  they
 give  us  a  further.  impetus  to  be  more  self-
 reliant,  This,  should  propel  us  to  faster
 endeavours  in.  import  substitution.

 Atcording  to  the  study  made  by  the
 DGTD,  the  foreign  exchange  component  of
 industrial  production  has  come  down  from
 8.3  pér  cent  in  969  and  8.2  percent  in.
 1970  to  7.4  per  cent  in  1978  As  a  matter
 of  fact,  I  have  initiated  certain  studies  in|
 my  Ministry  to  see  how  far  some  of’  the
 important.  raw  materials  which  are  now
 being  imported  can  be  substituted  by  indi-
 genotis  raw  materials  and  also  the  extent  to
 which  imported  raw  materials  can  be  diver-
 ted  from  hard’  currency  areas  to  rupee
 currency  aveas,

 328  imported  raw  materials,’  ‘of  which
 304  ate  for  the  ‘chemical.  iidusteies:
 and  224  for-the  engineering  industries  are >  -bebtig  studied.  Their  present  anhyal  import  |
 js  of  the  order  of  Rs,  298  crores—ahont.  Re.
 226;-crores  for  chemical  intustties’  ‘and
 Rey-7O  Tor  .  cigineering  industries.  A  10»

 pion
 saving  dut-of  this-will  ‘acount  9०  ns
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 study  has  not  yet  been  finalised,
 but  the  efforts  will  certainly.  help  us:in
 organising  .our  import,  ubstitution
 endeavours.  poe

 As  regards:  the.  supply  of  steel  and
 other  criticaf  materials,  I  shall  not.  for
 want  of  time  enumerate  the
 stéps  Government  has  taken.  I  ‘shall
 leave  it  to  the  capable  hands.of  my  collea-
 guts,  the  hon:  Steel  Minister;  the  Minister
 of  Petroleum  and  Chemicals  and  the
 Minister  of  Foreign.  Trade  to  deal,  with
 those  aspects  at  the  appropriate  time.

 As  regards  the  implementation  of  letters
 of  intent  and  industrial  licences,  I  propose
 to  accelerate  it..  J  have  already  called  for
 areporton  the  status  of  implementation
 of  various  licences.  My  Secretary  has
 already  held  a  number  of  meetings  with
 holders  of  letters  of  intent  and  licences.  in
 certain  important  industries.  In  the  course
 of  the  coming  year,  I  propose  to  institute
 a  special  implementation  drive  through  a
 regular  implementation  committee  of

 fficers.  This  will  enable  us  to  review  the
 process  of  implementation  systematically,
 to’  revoke  licences  where  necessary  and
 assist  and  aid  the  entrepreneurs  with  speedy
 clearance  where  called  for

 Hon.  Members  will  -thus  observe  that  a
 series.of  co-ordinated  steps  are  being  taken  ©

 on  many-fronts  to  give  a  definite  ‘thrust  to
 industrial  growth  and  development.  But
 we  are  not  pursuing:a  high  rate:  of  indus-
 trial  growth  as  amobjective  ih  itself.  The”
 Prime  Minister  has  been  laying  increasing
 stress  on  the  fact  that  what  we  should  aim
 at  is  not.a  mere  increase  In  the  GNP  ‘bat
 growth  attendad  with  social  justice;  What
 is  required,  in  her  ‘phrase,  “fs  fnultidimen:-
 sional  transformation  of  society.  A  nation
 of  unequal  opportutlties  can:siever  thrive  in  a
 the  long  run.  |  I  would  lke  6  assure  the
 hon.  Members  :that  it  is  our  conscious  and
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 diluted  and  that  the  larger  houses  and
 foreign  concerns  are  being  given  a  free
 hand.  But  if  we  look  at  the  number  of
 letters  of  intent  and  licences  issued  to  the
 farger  houses,  the  position  will  be  clearer.
 In  1970,  20  licences  including  one  COB
 licence  and  22  letters  of  intent  have  been
 issued  to  them  when  the  total  licences
 issued  in  the  country  were  383.  In  1971
 344  licences  including  87  COB  licences  and,
 38  letters  of  intent  have  been  issued,  out
 of  the  total  of  626  licences  issued.  Taking
 out  the  COB  licences  whicn  cannot  be
 refused,  where  effective  steps  have  been
 taken  or  the  project  itself  set  up  during
 the  delicensed  period  prior  to  1970,  the
 percentage  of  licences  issued  to  larger
 houses,  when  compared  to  the  total  licen-
 ces,  is  only  79  per  cent  in  970  and  8  5
 per  cent  in  A771,  a  percentage  which  is  far
 lower  than  what  was  the  average  earlier.  For
 those  who  had  made  it  a  personal  issue
 against  me,  Ican  tell  them  the  share  of
 larger  houses  was  4.3  per  cent,  4.46  per
 cent  and  17.19  per  cent  in  the  years  1967,
 4968  and  1969,  when  JI  had  nothing
 to  do  with  this  Ministry.  The
 critics  would  see  that  it  is  coming
 down  sharply.  Similarly  if  we  are  to  look
 at  the  letters  of  intent  which  is  the  real
 test,  inesmuch  as  licence  has  to  be  given  if
 a  letter  of  intent  was  issued,  before  my
 taking  over  and  the  effeciive  steps  taken,
 the  percentage  of  letters  of  intent  issued  to
 the  larger  houses  was  5  per  cent  in  1970,
 3.7  per  cent  in  974  when  I  have  been  the
 Minister.  So  far  as  licences  go,  hon.
 Members  know  that  they  are  mostly  by
 way  of  conversion  of  letters  of  intent  and
 onlya  portion  of  them  were  issued  as
 direct  licences,  Hence  in  most  of  the
 cases  while  Iitences  were  issued,  ‘licences
 have  been  with  reference  to  approvals  given
 earlier  to  I97]  or  970  as  the  case  may  be.
 The  number  of  new  undertakings  allowed
 in  these  licences  is  only  two  in  970  and
 three  in  I97].  Similarly  among  the  letters
 of  intent  issued  three  are  for  new  under.
 takings  in  3970  and  fout  in  397f.  None  of

 ‘of  these  icences  or  letiers  of  intent  for  a
 new  Ondertaking  has  gone  to  Sirlas,  about
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 which  so  much  fanfare  was  made  by  Shri
 Panda  yesterday.  All  these  approvals  have
 been  given  after  careful  consideration  in
 line  with  the  Government’s  policy  of
 channeling  resources  of  those  houses  in  the
 core  and  heavy  investment  sectors.  I  alone
 do  not  deal  with  these  cases  of  large  houses.
 There  is  a  definite  procedure  laid  down  for
 it.  Each  one  of  the  eases  is  carefully
 considered  on  merit  and  cleared  by  the
 Cabinet  Committee  on  economic  co-ordi-
 nation  wherever  necessary  after  following
 the  requirements  of  the  Monopolies  and
 Restrictive  Trade  Practices  Act,  wherever
 an  undertaking  is  registered  as  such.

 In  the  speeches  of  some  of  the  hon.
 Members  |  have  been  flattered  as  if  a
 person  of  omnipotent  powers  andall  the
 misdeeds  of  the  larger  houses,  alleged  or
 actual,  have  been  alleged  to  have  taken
 place  with  my  connivance,  It  is  even
 alleged,  quite  unfairly  to  hospitable  State
 Goveraments  like  West  Bengal,  that  1  am
 received  in  certain  places  by  monopoly
 houses  and  not  by  Government  officials.
 To  such  wild  charges,  there  js  really  no
 need  for  roply.  But  I  would  like  to  say
 that  the  allegation,  namely,  about  under-
 invoicing  of  jute  exports  or  altowing  large
 number  of  jot  ventures  abroad,  are
 matters  with  which  I  am_  not  concerned;
 these  are  subjcct  matters  dealt  with  in  the
 Ministry  of  Foreign.  Trade.  Even  if  base-
 less  allegations  have  to  be  made,  they
 should  at  least  be  directed  towards  proper
 Ministries  and  not  to  me...(An  Hon
 Member  ;  There  is  no  joint  responsibility  7)
 (interruptions)  Hon.  Member  concerned
 should  have  some  amount  of  responsi-
 bility.

 SHRI  K.S,  CHAVDA  :  (Patan)  ;  I  have
 said  that  licences  are  given  to  foreign
 controlled  firms,  and  not  to  Indian  firms,
 I  cited  two  examples.  They  are  not  giving
 licences  to  Indian  firms.

 SHRI  MOINUL  HAQUE  CHOU-
 DHURY  :  I  can  assure  the  hon,  Member
 that  whenever  a  licence  is  given,  i!  there  an
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 Indian  firm,  it  will  always  get  preference,
 There  is  no  question  of  a  foreign  firm
 being  given  preference

 SHRI  K.S  CHAVDA  Facts  are
 otherwise.

 SHRI  MOINUL  HAQUE  CHOU
 DHURY  if  the  fact  i»  otherwise,  shall
 enquire  into  them

 It  has  also  been  suggested  that  |  peiso-
 nally  knew  ot  the  alleged  malpractices  of  the
 Bawria  Jalan  house  and  the  way  they
 managed  to  get  credits  from  the  nationa-
 lised  banks  financial  corporations  and
 other  government  institutions  It  looks  as
 though  I  have  overriding  powers  on  all  the
 Ministries  imcluding  the  Mhnistry  of
 finance  and  that  [have  had  such  powers
 even  betore  I  became  the  Minister  in  the
 Government  of  India.  I  may  be  permitted
 to  say  by  way  of  information  that  my
 Ministry  does  not  deal  at  all  with  the
 financial  instituttons  and  is  not  responsible
 for  recommending  any  credit  or  any  such
 thing  Ido  not  know  of  any  such  book
 mentioned  by  the  hon  Member  Shri  Panda,
 and  if  the  hon  Member  has  got  such  a
 book,  he  can  with  the  permission  of  the
 hon  Chairman  lay  it  before  the  House,  it
 is  not  my  duty  to  chase  a  wild  goose.

 I  repeat,  as  regards  the  book  regaiding
 Mysteries  of  Bajorta  Jalan  House,  the
 hon  =  member  is  welcome  to  publicise  the
 facts  and  bring  it  to  the  notice  of  the
 Ministry  of  Finance

 Similarly,  there  have  heen  some
 appichensions  about  the  foreign  majority
 companies  Let  me  assure  the  hon
 members  that  there  has  been  no  dilution  of
 the  Government  policy  Our  foreign
 investment  and  collaboration  policics  conti
 nue  to  be  selective  [he  guidelines  in  this
 regard  continue  to  be  observed  and  appro
 vals  are  given  only  in  areas  of  sophisticated
 technology.  Of  the  483  cases  of  foreign
 collaboration  approved  by  the  Foreign
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 Investment  Boards,  only  32  were  approved
 for  foreign  investment  in  970  Simutarly,
 in  £97],  only  46  cases  of  foreign  investment
 were  approved  out  of  a  total  245  foreign
 collaboration  cases  agreed  to  In  both
 years,  itis  less  than  20  per  cent  of  the
 total  Nor  have  we  given  up  our  selecti-
 vity  in  approving  foreign  technical  collabo-
 rations,  without  foreign  investment  The
 comparatively  higher  number  of  foreign
 collaboration  approval  isin  line  with  the
 larger  number  of  clearances  by  way  of
 Letters  of  Intent  and  Licences  Not  all  the
 cases  that  come  up  to  the  Foreign  Invest-
 ment  Board  are  approved.  In  1970,  com.
 pared  to  the  number  of  cases,  roughly  only
 49  pet  cent  was  approved  and  similarly  in
 497f  roughly  only  54  per  cent  was
 approved

 There  has  been  some  apprehension
 recently  that  we  are  going  to  allow  foreign
 subsidiaries  or  branches  to  come  in  in  the
 case  of  ex  ort-ortented  labour  intensive
 industrics  We  have  tiken  no  such  deci-
 sion  Whatever  was  mentioned  tn  the
 discussions  of  the  Indo-British  Techno-
 logical  Group  from  which  this  Appre
 hension  flows  was  only  to  elicit  the  respo-
 nse  of  the  other  side  It  was  purely  explo-
 ritory  in  the  context  of  the  discussions  and

 it  was  never  considered  a  pommt  of  agreement
 on  both  sides  or  a  Government  decision,
 as  my  be  seen  from  the  press  communique
 issued  after  the  talks,  In  any  event,  as  we
 have  done  in  the  few  cases  approved  so
 far,  thereisno  question  of  allowing  the
 import  of  second-hand  machinery  with  or
 without  foreign  collaboration,  unless  there
 Is  an  overwhelming  export  advantage  The
 quality  and  working  Iife  of  the  plant  to  be
 imported  will  have  to  be  certified  in  every
 case  by  qualited  engineers  and  decisions
 wil]  be  taken  on  case  by  case  basis  Simi-
 larly,  there  has  been  some  misunder
 Standing  about  the  Government  policy  of
 reducing  equity  in  foregn  majority
 companies  through  a  specific  formule
 related  to  tho  extent  of  foreign  equity  and
 the  size  of  the  expansion,  Instead  of  being
 a  dilution,  this  5  8  pokey  wich  enables  us
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 to  insist  on  the  issue  of  fresh  equity  to
 Indians  irrespective  of  the  claims  of  avai-
 lability  or  size  of  the  resources  which  a
 company  may  have  built  up.  Actually,
 the  idea  of  this  graduated  reduction  is  to
 ensure,  systematise  and  apply  uniformly
 our  policy  of  reduction  of  foreign  equity.

 Apart  from  the  regulatory  measures,
 there  are  other  means  of  reducing  concen-
 tration  of  economic  power.  Important
 among  them  are  the  evolution  of  a  joint
 sector  and  enlarging  the  scope  of  the  public
 sector.  The  Prime  Minister  has  given  us
 the  lead  in  calling  for  the  evolution  of  a
 vigorous  joint  sector  where  the  managerial
 ability  of  the  private  sector  could  be
 harnessed  with  support  from  the  financial
 institutions.  The  scooter  projects;  which

 we  aie  setting  up  is  itself  an  example  of  the
 joint  sector.  The  numerous  licences  which
 we  have  granted  to  the  State  Industrial
 Corporations,  will  also  be  implemented
 largely  in  the  joint  sector.  The  Govern-
 ment  will  take  every  opportunity  to  chan-
 nelise  projects  into  the  joint  sector
 in  all  appropriate  cases.  The
 joint  sector  is  intended  to  harness  the
 energies  of  managerial  talent  available
 throughout  the  private  sector  and  not
 necessarily  of  a  few  groupsalone.  As  a
 matter  of  fact,  we  would  welcome  the
 association  of  small  and  medium  entre-
 preneurs  and  technocrats  rather  than  of
 anybody  else.  It  is  with  the  same  aim  of
 reducing  concentration  of  economic  power
 that  we  have  decided  that  the  scope  of  the
 public  sector  should  be  enlarged  and  that  it
 should  enter  the  consumer  industries
 in  which  significant  shortages

 exist.  It  is  not  only  the  comman-
 ding  huights  of  the  «conomy  that  the
 public  sector  has  to  take  care  of,  but  the
 monopolistic  ravines  as  well.  There  are
 already  public  sector  units  in  a  number  of
 consumer  industries  like  bread,  cement,
 tractors,  drugs  and  pharmaceuticals,  salt,
 etc.  My  Ministry  has  been  considering
 ihe  selection  of  more  indusirics  to  be  set
 up  in  the  public  sector.  The  selection  has
 necessarily  to  be  made  very.  carefully  so
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 that  viable  projects  are  established.  [am
 glad  to  say  that  inter-Ministerial  examina-
 tion  at  the  officers’  level  has  been  comple-
 ted  in  respect  of  public  sector  project  for
 dry  batteries  and  it  will  be  possible  to
 finalise  this  proposal  at  Governmentai
 level  shortly.

 Hon.  Members  are  aware  of  the  prog-
 ress  that  we  have  made  with  regard  to  the
 scooter  plantin  the  public  sector,  The
 final  agreement  is  about  to  be  signed  after
 making  the  necessary  legal  verification  and
 then  the  project  is  expected  to  be  imple-
 mented  quickly,  in  about  48  months’  time.

 In  497]  we  had  granted  six  licences  and
 6]  letters  of  intent  and  in  972  one  licence
 and  32  letters  of  intent  to  the  State  Indus-
 trial  Development  Corporation  from
 ,  I0,  7]  to  30.  8.  72.

 We  have  been  constantly  and  systemati-
 cally  reviewing  the  operations  of  the
 existing  public  sector  uudertakings.  I  am
 glad  to  say  that  for  the  year  1971-72,  the
 Bharat  Heavy  Electricals  Limited  has  come
 out  with  a  profit  Rs,  3  crores  in  ‘1971-72  as
 against  Rs.  0-65  crores  in  1970-71,  A  signifi-
 cant  contribution  to  this  profitable  result
 was  made  by  the  Trichy  Boilers  Plant,
 which  by  itself  made  a  profit  of  roughly,
 Rs.6  crores  in  1971-72,  The  Kote  Instrume-
 ntation  Plant  has  given  a  satisfactory  per-
 formance  with  a  profit  of  Rs,  2  crores  for
 1971-72,  as  against  Rs,  h  55  crores  in  1970-
 7\,  All  the  figures  |  am  quoting  for  1071.

 72  ase  rough  unaudited  figures,  but  they
 certainly  reflect  the  order  of  achievement,
 In  all  the  cases  where  losses,  have  been
 sustained,  we  have  beto  constantly  review-
 ing  the  position.  I  myself  and  my  coflea-
 gues  have  inspected  some  of  the  plants  and
 issued  instructions.  In  the  case  of
 National  Instruments  and  Opthaimic
 Glass  Limited,  an  operational  difficulty
 was  that  the  two  plants  were
 situated  at  two  different  places,  namely,
 Jadavpur  and  Durgapur  with
 consequent  managerie!  problems,  I
 have  now  passed  orders  to  bifurcate  them
 and  the  Jadavpur  Instruments  Plant  is
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 {Shri  Moinul  Haque  Choudhary]
 expected  to  breake  even  in  1972-73,  In  the
 case  of  Hindustan  Machine  Tools,  we  have
 taken  a  decision  in  principle  to  create  a
 holding  company  for  machine  tools,  for  the
 Jetter  development  of  the  machme  tool
 industry.

 Some  hon.  friends  frinbs  from  Kerala
 referred  to  the  Instrumentation  Plant  and
 of  the  promise  of  locating  one  at
 Palghat  Hon.  Members  may  be  aware
 that  originally  two  plants  have  been  envi-+
 saged,  one  at  Kotah  which  is  already  in
 operation  and  another  at  Palghat.  The
 plant  at  Palghat  was  mtended  mamly  for
 Mechanical  Hydraulic  and  Pneumatic
 Instruments.

 SHRI  K.P,  UNNIKRISHNAN  :  Now
 you  are  changing  it.

 SHRI  MOINUL  HAQUE  CHOU-
 DHARY  :  Government  had  postponed  the
 seeting  up  of  this  plant  for  the  reason  that
 the  demand  requirement  did  not  justify  the
 setting  up  of  the  plant  :mmediately.

 SHRI  DINEN  BHATTACHARYYA
 (Serampore)  ;  But  so  much  of  money  has
 already  been  spent  on  this  plant  at
 Paighat.

 SHRI  MOINUL  HAQUE  CHOUDH-
 URY  Itts  true  that  a  plot  of  land  was
 acquired.  But  the  land  is  still  there  and
 it  has  appreciated  in  value.  It  is  going
 up.  Government  had  to  postpone  the
 setting  up  of  this  plant  for  the  reason  that
 the  demand  requirement  did  not  justify
 the  setting  up  of  the  plant  immediately,
 Government  had,  however,  taken  a
 decision  in  principle  that  when  the  need
 for  a  second  instrumentation  factory  arose,
 such  a  plant  would  be  set  up  at  Palghat  J
 know  that  this  commitment  has  been  made
 and  government  would  certainly  abide  by
 thiscommitment.  I  have  actually  asked
 my  officers  to  re-  examine  the  position  and
 re-asaess  the  economic  viability.  Very
 recently,  the  istrumentation  plant  at
 Kota  has  come  forward  with  a  certain
 expansion  programme  and  we  are  examining
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 asto  whether  or  not  this  expansion  prog-
 ramme,  instead  of  allowing  it  at  Kota
 iteelf,  should  not  be  allowed  at  Palghat.

 SHRI  VASANT  SATHE  :  What  about
 the  automobile  sector,  the  small  car
 project  ?

 SHRI  MOINUL  HAQUE  CHOUDR-
 URY  :  The  Paighat  project  has  nothing  to
 do  with  automobiles,  it  is  for  inatru-
 mentation.

 Some  hon.  Membets  scem  to  be  very
 much  agitated  about  the  Partapgarh  tractor
 factory.  A  letter  of  intent  was  given  toa
 private  party  on  a  condition  that  they
 would  set  up  the  tractor  factory  at  Partap-
 gath.  They  had  come  forward  with  an
 application  to  the  Government  that  they
 should  be  allowed  to  go  to  some  other
 backward  district  in  U.P...

 SHRI  NARSINGH  NARAIN  PAN-
 DEY  (Gorakhpur)  Like  Gorakhpur.

 SHRI  MOINUL  HAQUE  CHOUDH.-
 ARY  ;  Like  Unnao.  We  have  not  allowed
 therr  application  up  tll  now,

 श्री  कृष्ण  शदर  पांडे  (खली ला बाद):
 प्वाइंट  साफ  शाइर,  उत्तर  प्रदेश  की  सरकार
 ने  कहा  है  कि  हम  बिजली  कौर  जोन  सब
 देने  को  तैयार  है.  .  .

 MR.  DUPUTY  SPEAKER  :  Order,
 please.  A  point  of  order  is  to  be
 addressed  to  the  Chair,  not  to  the  Minister.
 It  cannot  be  abused  all  the  time.  You
 want  to  have  some  information  under  the
 garb  of  a  point  of  order.  You  cannot  do
 that,  There  must  be  some  discipline.

 SHRI  MOINUL  HAQUE  CHOUDH.
 URY  ;  The  party  apphed  for  a  change  of

 the  focation  for  the  tractor  factory  from
 Partapgarh  to  Unnao  on  the  ground  of
 certain  difficulties  of  theirs,  The  U.  P.
 Government,  at  the  ‘Secretary's  level
 wrote  ito  us  supporting  the  change.  I  wrote
 a  letter  to  the  Chief  Minister  of  U.P.  to
 clarify  the  position  as  to  whether  the
 Government  would  lke  to  agree  to  such  &
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 change,  A  letter  came  fromthe  U.  P.
 Industries  Minister,  fo  the  meantine  to
 my  colleague,  Shri  Uma  Shankar  Dikshit
 on  598  March  or  so  saying  that  the
 Government  wanted  this  location  to  be
 changed  to,...

 MR,  DEPUTY  SPEAKER  :  There
 must  be  something  very  wrong  in  the
 functioning  of  the  Government...  (Int-
 erruption)

 SHRI  MOINUL  HAQUE  CHOUDH-
 URY  :  The  U.P.  Industries  Minister
 had  written  that  they  would  support  the
 change,  But  later  on  I  had  received  a
 letter  from  the  Chief  Minister  saying  that

 they  had  uo  objection  to  the  change  to  a
 backward  district  although  they  would  very
 much  like  that  it  should  be  at  Partapgarh.
 So  far  as  we  are  concerned,  we  have  not
 yet  passed  any  orders,  allowing  the  change.
 Therefore,  if  it  ts  Partapgafh,  it  is  at
 Partapgarh.

 SHRI  NARSINGH  NARAIN
 PANDBY  What  has  your  Ministry
 decided  ?

 SHRI  MOINUL  HAQUE  CHOUDH-
 URY*  My  Ministry  originally  issued  a
 letter  of  intent  for  Partepgarh.  The
 purty  has  filed  an  application  for  a  change.
 We  have  not  allowed  the  change  as  yet.  We
 have  neither  allowed  the  application  nor
 reyected  it.  In  the  meantime,  these
 correspondence  has  been  going  on.  There-
 fore,  |  say,  after  taking  in  all  these
 correspondence  into  consideration,  the
 view  expressed  by  the  U.P.  Industries
 Minister,  the  last  letter  I  have  received
 from  the  Chief  Minister  of  U.  P.  and  also
 various  difficulties  pointed  out  by  the
 party,  we  will  certainly  take  a  final
 decision  in  the  matter.

 The  hon.  Members  have  referred  to
 development  of  backward  areas.  I  am
 equatly  concerted  4s  they  are,  It  is  true,
 in  the  year  96t,,  we  have  taken  certain
 achenies  for  the  backward  aross  and  some
 amiourt  of  motiey  as

 been  allott8d  for  the
 we  ‘  $  P
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 development  of  those  areas,  (Jnterruption)
 These  backward  districts  have  alceady  been
 notified.  I  need  not  take  the  time  of  the
 House  in  telling  you  about  that.  Perso-
 nally  speaking,  I  can  teil  the  hon.  Members
 that  I  would  have  been  much  more  happy
 if  we  could  have  given  more  concessions
 and  I  have  myself  taken  it  up  with  the
 Ptanning  Comnussion  for  consideration  as
 to  whether  or  not  we  should  give  more
 facilities  to  attract  industries  in  those
 backward  regions,  The  matter  is  under
 the  consideration  of  the  Government.

 The  suggestions  have  also  been  given
 that  Government  should  nattonalise  this
 house  or  that  house.  While  nationalis-
 ation  is  considered  necessary,  the
 Government  will  go  ahead.  ae

 SHRI  D.  K.  PANDA  (Bhanjanagar)  :
 A  specific  question  was  raised  whether  you
 are  going  to  allow  big  monopolists  to
 exploit  those  areas  because  entrepreneurs
 are  not  forthcoming.  About  that,  what
 is  the  answer  ?

 SHRI  MOINUL  HAQUE  CHOUDH-
 URY  On  the  one  hand,  the  hon.
 Member  says  all  that  against  big  monopo-
 lists  and,  on  the  other  hand,  he  pleads
 for  them.

 SHRI  9.  K.  PANDA:  A  Specific
 question  was  raised  about  it  so  far  as
 regional  imbalances  are  concerned,  That
 is  it  to  be  answered.

 SHRI  MOINUL  HAQUE  CHOUDH-
 URY:  So  far  as  regional  imbalances  are
 concerned,  we  have  announced  certain
 schemes.  These  are  also  available  to
 Orissa,

 श्री  हुकुम  सर्द  कछु बाय  (मरेगा)  :

 प्रदेश  में  भिड़  का  इलाका  जो  डा कुप् रों  का
 इलाका  है  उसके  लिए

 *  '  *

 शी  भो इं गुल  हुक  चौधरी  :  जी  हां,

 ढांकुभों  के  इलाके  के  लिए भी  यह  लागू  है।
 ढ ६
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 {Shri  Moinul  Haque  Choudhury]
 I  was  talking  about  nationalisation,

 Suggestions  have  been  made  about  nationa-
 lisation,  Where  nationalisation  is  consi-
 dered  necessary,  Government  will  go  ahead
 without  the  least  hesitation,  Government
 did  not  hesitate  when  they  nationalised
 the  Banks  and  took  our  the  Coking  Coal
 Mines  and  the  Copper  industry.  But  we
 should  look  at  the  problem  of  nationalisa-
 tion  ia  perspective.  I  cannot  do  better
 than  quote  from  the  observations  that  the
 Prime  Minister  made  when  she  replied  to
 the  debate  on  the  President’s  Address  in
 Rajya  Sabha.  I  quote:

 “The  Government  is  neither  averse  to,
 nor  afraid  of,  nationalisation.  But
 nationalisation  has  to  fit  into  our  over-
 all  scheme  of  priorities  with  reference  to
 the  changing  conditions  of  our  economy.
 We  shall  nationalise  an  industry  ora
 unit  if  it  is  essential  to  strengthen  the
 control  of  the  public  sector  over  the
 economy,  That  is  why  4  major  Banks
 were  nationalised  and  later  the  General
 Insurance  Companies.  We  shall  also
 not  hesitate  to  nationalise  any  unit  or
 industry  when  there  is  evidence  that  it
 is  being  managed  to  the  detriment  of
 the  national  interest.  That  is  why  we
 took  over  the  management  of  certain
 coking  coal  mines  and  of  copper.
 Nationalisation  :s  one  amongst  many
 instruments  at  the  disposal  of  Govern-
 ment  to  curb  concentration  of  economic
 power  in  private  hands,  and  we  resort
 to  it  after  a  careful  assessment  of  the
 efficacy  of  the  other  instruments  avail-
 able,  in  a  given  situation.”

 SHRID.K  PANDA:  what  are  the
 other  instruments  ?

 MR,  DEPUTY-SPEAKER  :  There
 should  not  be  too  many  interruptions,

 SHRID.K.  PANDA:  Because  they
 are  all  vital  questions,  Sir,

 MR.  DEPUTY-SPBAKER  :  Order,
 order.  There  should  bé  @  limit  to  interrup-
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 tions,  It  should  not  be  done  too  many
 times.  (dacerruption)  Order  now.  It  fs  a
 crose-fire  between  individual  members  and
 the  Minister.  How  can  a  debate  goon  in
 that  way?

 SHRI  MOINUL  HAQUB  CHOUDH-
 URY:  Mr.  Deputy-Speaker,  Sir,  before
 T  conclude,  I  once  again  offer  my  apologies
 for  not  having  been  able  to  be  present,  for
 reasons  of  health-beyond  my  control.  I
 hope  I  have  been  able  to  explain  and  clari-
 fy  the  Government's  policy  and  the  measu-
 res  it  has  been  taking  to  accelerate  industri-
 al  development  in  a  board-based  and
 equitable  manner.  I  have  tried  to  answer
 as  many  of  the  points  raised  in  the  debate
 by  the  hon.  members  as  possible  (Interrup-
 tion)  but  because  of  the  limitations  of  time
 I  cannot  claim  to  have  answered  every  in-
 divisuai  point  of  detail.  If  the  hon.  meme
 ber  could  kindly  write  to  me  on  those
 points,  if  they  so  desire,  I  shall  be  glad  to
 inform  them  of  the  position.

 I  now  request  the  House  to  accept  the
 Demands  of  my  Ministry  without  pressing
 the  Cut  Motions.

 MR.  DEPUTY-SPEAKER  :  There  are
 a  number  of  Cut  Motions  moved  by  Shri
 D.  K.  Panda,  Shri  Laxminarayan  Pandey,
 Shri  Prasannabhai  Mehta  and  Shri  Dinen
 Bhattacharyya.  Shalll  put  all  of  them
 together  to  the  vote  of  the  House  ?

 SOME  HON.  MEMBERS  :  Yes.

 All  the  Cut  Motions  were  put  and  nega-
 sived,

 MR.  DEPUTY-SPEAKER  ;  The  ह.
 tion  is  :

 “That  the  respective  sums  hot  exooed-
 ing  the  amounts  shown  in  the  fourth
 column  of  the  order  paper  be  granted
 to  the  President  so  complete  the  sums
 necessary  to  defray  the  charges  that  will
 come  in  course  of  payment  dutlog  the
 year  ending  the  Bist  day  of  March,  2973
 in  tespect of  the  heads  of  demunds  #0-

 tered  in  the  second  cotum  thereat  aghh
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 gat  Demands  Nos,  53  to  $4  and  20  re-
 lating  to  the  Ministry  of  industrial
 Development.”

 The  motion  was  adopted.

 {The  Motions  for  Demands  for  Grams
 which  were  Adopted  by  the  Lok  Sabha,  are
 reproduced  below—Ed,

 DEMAND  No,  $2:  Mrnusray  oF  INDUs-
 TRIAL  DEVELOPMENT.

 “That  a  sum  not  exceeding  Rs.
 1,78,01,000  be  granted  to  the  President
 40  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 3ist  day  of  March,  1973,  in  respect  of
 Ministry  of  Industrial  Development.”

 Dxmanp  NO.  $3:  INDUSTRIES.

 “That  a  sum  not  exceeding  Rs.
 3,88,77,000  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 3ist  day  of  March,  1973,  in  respect  of
 “Industries’,””

 Dumanp  No,  $4:  VinLaes  AND  SMALL
 INDUSTal&s,

 “Thata  sum  not  exceeding  Rs.
 18,83,02,000  be  granted  to  the  President
 fo  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  eading  the
 3lat  March,  1973,  in  respect  of  ‘Village
 and  Smal}  Iadustrics’.”

 Demano  NO.  120:  Capitan  OvTLay
 Oy  THa  Minisray  OF  INDUSTRIAL

 Da2veLopmant,

 “Thata  sum  not  exodeding  Rs,
 17,12,28,000  be  granted  to  the  President
 0  camplate  the  gum  neceasaty  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 Sst  day  of  Masch,  1978,  in  tespect
 of  ‘Capital  Outlay  of

 the
 Ministry  of

 Jadusirial  Development’.
 ;  sas al
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 18.81)  bes.
 Ministry  oP  DarEncn

 MR.  DEPUTY-SPEAKER  :  The  House
 will  now  take  up  discussion  and  voting  on
 Demand  Nos.  !  to  5,  04  and  305  retating
 to  the  Ministry  of  Defence  for  which  7
 hours  have  been  allotted.

 Hon.  Members  present  in  the  House
 who  are  desirous  of  moving  their  cut  mo-
 tions  may  send  slips  to  the  Table  within  45
 minutes  indicating  the  serial  numbers  of
 the  cut  motions  they  wouid  like  to  move.

 45.32  brs.

 {Suri  K.  N,  Trwary  in  the  Chair)
 DEMAND  No.  !  :  Mixistry  Or  Durance
 MR.  CHAIRMAN  :  Motion  moved:

 “That  a  sum  not  exceeding  Ra.
 1,00,99,000  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  changes  which  will  come  in  course
 of  payment  during  the  year  ending  the
 3\st  day  of  March.  1973,  in  respect  of
 ‘Ministry  of  Defence’.”
 Demanp  No.2:  Derencs  Sarvices,

 EFPxcTIVe-ARMmyr.
 MR.  CHAIRMAN  :  Motion  moved:

 “That  a  sum  not  exceeding  Rs.
 7,68,28,33,000  be  granted  to  the  Presi-
 dent  so  complete  the  sum  necessary  to
 defray  the  changes  which  will  come  in
 course  of  payment  during  the  year  end-
 ing  the  3ist  day  of  March,  1973,  in
 respect  cf  ‘Defence  Services,  Effective-
 Army’.”

 Demanp  NO,3  $  Derence  Sarvicks,
 Evrxctive  NAv¥,

 MR.  CHAIRMAN  :  Motion  moved:
 “That  a  sum  not  exceeding  Rs.

 36,69,58,000-  ्  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  changea  which  wilt  come  in  course
 Of  paytment  during  the  year  ending  the
 Skat  day  of  March,  1973,  in  respect  of
 ‘Defence  Services,  Effective-Navy*."
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 55७७०  No  4  Dsvencé  Services,
 Evrective-Ain  FOROB

 MR  CHAIRMAN  Motion  moved
 ‘Thata  sum  not  exceeding  Rs

 2,26,59,83,000  be  granted  to  the  Press
 dent  to  complete  the  sum  necessary  to
 defray  the  charges  which  will  come
 i  course  of  payment  during  the  year
 ending  the  3lst  day  of  March,  1973,  in
 tespect  of  ‘Defence  Services,  Effective-
 Air  Force’.””

 Drmanp  NO  5  DEFENCE  SERVICES,
 Non  Errective.

 MR  CHAIRMAN  Motion  moved
 “That  a  suin  not  exceeding  Rs

 45,08,33,000  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 3lst  day  of  March  1973,  tn  respect  of
 ‘Defence  Services,  Non-Affective’  7

 Demanp  No  04  DrrencB  CAPITAL
 OvTLAY

 MR  CHAIRMAN  Motion  moved
 “That  a  sum  not  exceeding  Rs

 }  58,91,67,000  be  granted  to  the  Presi
 dent  fo  complete  the  sum  necessary  to
 defray  the  charges  which  will  come  in
 course  of  payment  during  the  year  end-
 mg  the  3tst  day  of  March,  1973,  in_res-
 pect  of  ‘Defence  Capital  Outlay’”
 Demann  No.  05  OTHER  CAPITAL
 OUT!  ay  Ob  THE  MINISTRY  OF  DETENCB

 MR  CHAIRMAN  Motion  moved
 “That  a  sum  not  exceeding  Rs

 $,20,83,000  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 3lst  day  of  March,  1973,  in  respect  of
 ‘Other  Capital  Outlay  of  the  Ministry
 of  Defence’  coe

 “SHRI  E.R  KRISHNAN  (Salem):
 Mr,  Chairman,  Sir,  on  behalf  of  my  Party,
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 the  Dravida  Munnetra  Kazhagam,  I  would
 hike  to  say  a  few  words  on  the  Demands
 for  Grants  of  the  Ministry  of  Defence.

 At  the  very  dutset,  I  would  like  to  pay
 my  humble  tribute  to  the  hon,  Minister  of
 Defence,  Shri  Jagyivan  Ram,  for  the  dyna-
 mic  leadership  he  gave  to  our  Defence
 Forces  which  gave  the  country  a  great
 victory  m  the  recént  Indo-Pak  war,  The
 hon  Defence  Minister,  Shri  Jagyivan  Ram,
 is  not  only  an  embodiment  of  humility  and
 patience  but  he  ts  also  endowed  in  abundan
 ce  with  the  sense  of  time  in  taking  dect-
 sions  He  has  secured  for  the  country  a
 pride  of  place  in  the  comity  of  nations.  I
 would  also  tike  to  pay  my  compliments
 to  the  gallant  soldiers  of  Indian  Army,
 Indian  Navy  and  Indian  Air  Force  for
 getting  the  country  a  resounding  victory  i
 the  recent  war  I  would  giso  congratulate
 the  Chiefs  of  our  Army,  Navy  and  Air
 Force  for  teading  them  to  this  unprecedent-
 ed  success  in  this  war  I  have  no  hesitation
 in  saying  that  the  national  awards  which
 have  been  given  to  them  reflect  the  appre-
 cration  and  the  sentiments  of  55  crores  of
 people  of  our  country

 It  ts  also  a  matter  of  pride  for  all  of  us
 that  India’s  defence  forces  are  ranked
 fourth  m  the  world  In  the  so-called
 Third  World,  India  has  not  only  achieved
 significant  success  in  her  economic  endea-
 vours  but  also  can  hold  her  head  high  so
 faras  her  defence  efforts  are  concerned
 India  has  been  traditionally  extending  her
 staunch  support  to  the  countries  struggling
 hard  to  get  out  of  their  colonial  yoke.  India
 has  always  beert  strongly  condemming  the
 role  of  impertalsst  and  colonial  powers,
 During  the  965  Indo-Pak  conflict,
 America  did  not  support  the  just  cause  of
 India  It  is  no  wonder  that  during  the
 recent  Indo-Pak  war  that  America  not  only
 did  not  appreciate  the  problems  faced  by
 India  but  also  unreservédly  and  un-
 ashamedly  backed  Pakistan  by  supplying
 arms  and  ammunitions,  Our  former  Prime
 Mrnuater,  Lal  Bahadur

 sha  ए
 I965

 conflict,  stated  that  only  during  4‘  crins  a
 country  would  ‘know  who  was  ite  friend  und
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 who  was  itsenemy,  The  recent  war  has
 proved  to  hilt  this  prophetic  statement  of
 our  former  Prime  Minister.  It  is  not  only
 the  people  of  India  but  also  300  crores  of
 people  of  the  entire  world  have  realised
 the  inimical  role  played  by  America  to-
 wards  India  in  the  Indo-Pak  war.

 The  {ndo-Pak  war  has  also  brought
 home  to  us  the  necessity  for  producing
 arms  and  armaments  needed  by  our  Armed
 Forces  to  face  such  a  crisis,  You  know,
 Sir,  that  our  mighty  neighbour,  China,  has
 acquired  nuclear  capabilities  and  has  also
 successfully  tested  hydrogen  bombs.  As  it  is
 common  knowledge  that  China  is  not  ina
 friendly  disposition  towards  our  country,
 we  should  also  not  feel  hesitant  to  equip
 ourselves  with  nuclear  weapons  Any  reluc-
 tance  in  this  regard  will  only  lead  to
 serious  Consequences  m  the  present
 circumstances  We  have  got  eminent
 scientists  ,  we  have  also  all  the  available
 technical  know-how  within  the  couxtry;  we
 have  in  plenty  the  basic  raw  materials
 required  for  producing  nuclear  weapons.

 we  t  afford  to  j  dise  the  security
 of  our  country.  I  would  urge  upon  the
 hon.  Minister  of  Defence  to  review  our
 nuclear  policy  and  embark  upon  the  task
 of  equipping  ourselves  with  nuclear
 weapons

 During  and  after  the  recent  conflict,  the
 personne!  problem  in  the  Indian  Army
 centred  around  the  overall  deficiency  of
 about  4600  officers,  chiefly  in  the  middie
 vanks  among  the  fighting  enits.  Due  to
 inadequate  financial  and  other  terms  and
 conditions  of  service,  owt  Army  could
 attract  only  24  Ex-B,  C.  Os,  I  would  like
 to  quote  from  the  1971-72  Annual  Report
 of  the  Defence  Minietry  :

 re
 “Special  steps  to  remedy  deficiencies  in
 the  officer  cadre  seem  called  for”,

 {  would  like  to  knew  how  this  realisation
 is  being  translated  iste  action

 ‘N6  कक,

 With  the  introduction  of  the  Submarine
 Arm  in  the  Navy,  the  teed  for  socurate
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 surveys  of  international  waterways,  coast
 chatinels  and  sea  floor  has  become  greater.
 For  exploiting  the  natural  resources  of  the
 stabed  such  surveys  are  an  essential  pre-
 requisite.  There  is  already  a  heavy  backlog
 of  survey  work.  To  complete  the  backlog
 and  also  to  undertake  the  much-necded
 surveys,  our  Navy  would  require  a  strength
 of  more  than  twelve  survey  ships,  But  our
 Navy  has  got  4०0  and  decrepit  survey
 ships  and  |  find  that  the  Government  are
 trying  to  replace  only  one  of  the  old  survey
 ship  out  of  the  four  This  is  what  I  find
 in  the  Annual  Report  and  there  is  no  word
 of  making  available  any  new  survey  ships
 te  the  Navy,  which  has  contributed  greatly
 to  the  victory  in  Indo-Pak  war  and  the  role
 of  which  has  been  acclaimed  throughout
 the  world.  I  don’t  think  the  Government
 are  being  fair  to  the  Navy  by  such  a  half-
 hearted  step  in  equipping  the  Navy  with
 survey  ships  {n  the  1970-71  Annual  Report
 tthas  been  stated  that  by  the  middie  of
 1971  the  Navy  would  be  equipped  with
 SEAKING  HELICOPTERS,  whith  would
 substantially  add  to  the  anti-submarine
 capability  of  the  fleet.  I  regret  to  say  that
 in  the  Report  under  review,  there  {s  no
 indication  as  to  whether  this  objective  has
 been  achieved.

 It  is  stated  in  the  Annual  Report  that  in
 the  recent  operations  one  of  our  frigates
 INS  Khukri  was  bit  by  an  enemy  torpedo
 and  sunk,  But  |  came  acrogs  Hews  items  in
 the  papers  that  INS  Khukri  was  sunk  by  an
 American  submarine  and  since  the  Govern-
 ment  could  not  brush  lightly  the  American
 pressure  not  to  identify  this  episodes  with
 the  American  submarine,  they  could  not

 openly  admit  this,  {  am  sure  that  there
 has  so  far  been  no  contradiction  from  the
 Government  and  I  also  believe  that  this
 rumour  has  no  factus!  basis,  But,  sfill,
 with  a  view  to  stopping  this  kind  of  vicious
 propagenda,  I  would  request  the  hon,
 Minister  to  clarify  this  position.

 |  find  that  shortages  continue  to  exist  in
 the  Executive,  Electrical  and  Exgincertiy
 Branches  of  the  Oificers’  cadre  in  the  Navy.

 Therd  ts  alsc’a  shortage  of  sailors  fu  the
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 {Shri  है.  है,  Krishan)
 Navy  to  the  tone  of  10%.  I  would  like  to
 know  that  steps  are  being  taken  by  the
 Government  to  meet  these  shortages  of
 staff  in  the  Navy.

 In  the  Air  Force  also,  there  seems  to  be
 shortage  of  personnel  in  the  Technical
 branches  and  in  particular  the  Aeronautical
 Engineering  (Electronic)  Branch.  would
 request  the  hon.  Minister  to  inform  the
 House  of  the  steps  taken  by  the  Govern-
 ment  to  remedy  the  situation.  An  agree-
 ment  was  signed  in  1970  with  the  SNIAS
 of  France  for  the  manufacture  of  heli-
 copters.  The  helicopter  factory  for  this
 purpose  is  to  be  set  up  in  Bangalore  under
 H.A.L.  Unfortunately,  no  mention  has
 been  made  about  this  in  the  current
 Annual  Report.  I  would  like  to  know
 whether  this  project  is  being  implemented
 or  not  and  when  we  are  likely  to  achieve
 the  goal  of  self-reliance  in  our  defence
 efforts.

 ‘
 It  has  been  stated  in  the  current  Annual

 Report  that  there  isa  plan  to  manufacture
 armoured  personnel  carrier.  I  would  like
 to  suggest  that  this  manufacturing  unit
 should  be  set  up  in  Avadi,  near  the  Tank
 Facto  y  in  Tamil  Nadu.

 Coming  know  to  public  undertakings
 ander  the  Ministry  of  Defence,  during
 1970-71  the  H.A.L.,  the  Bharat  Electronics,
 the  Mazagaon  Dock,  the  Praga  Tools,  the
 Bharat  Earth  Movers,  the  Garden  Reach
 Workshop  were  holding  spares  and  raw
 materials  to  the  extent  of  रद,  77.90  crores
 I  would  request  the  hon.  Minister  to  go
 into  the  question  whether  such  a  huge
 stock-pile  of  stores  and  raw  materials  is
 necessary.  During  ‘1970-71  the  production
 of  H.A.L.  declined  by  Rs.  3.38  crores  as
 compared  to  1969-70,  I  would  like  to  know
 the  seasons  for  the  deceleration  in  produc-
 of  FLALL.

 Sir,  would  refer  to  another  strange
 phenomenon  so  far  as  Mazagaon  Dock  is
 equqemed.  The  authorised  capital  of  the
 walt  #  Rs,  4  crores and  the  paid-up  capital
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 is  Rs.  3.55  crores.  ut,  contrary  to  estab-
 shed  conventions,  the  Government  have
 given  a  foan  of  Rs.  6  crores  to’  the
 Mazagaon  Dock.  I  would  request  the  hon.
 Minister  to  clarify  why  the  loan  given  is
 much  more  than  the  attthorised  and  paid-
 up  capitals  of  the  unit.

 From  1965-66,  to  November  197),  the
 orders  placed  on  the  Department  of
 Defence  Supplies  for  different  defence  items
 came  to  the  value  of  हि.  93.I0  crores.  But
 this  Department  could  execute  the  supplies
 during  this  period  only  to  the  value  of
 रि&,.  4.99  crores,  which  is  approximately
 I6%  of  the  orders  placed.  ी  this  is  the  sort
 of  performance  of  such  an  important
 Department,  !  wonder  why  this  Depart-
 ment  of  Defer.ce  Supplies  should  at  all
 exist

 You  know,  Sir,  that  Ordnance  Factories
 have  been  set  up  to  produce  in  time  and  in
 sufficient  quant:  y  the  requirements  of
 Defence  Services  What  do  we  see?  For
 manufacturing  explosives  ‘A’,  ‘B’,  ‘C’,
 three  plants  were  set  up  five  yerrs  before
 and  during  1969-70  and  1970-71  these  plants
 could  not  produce  even  50%  of  the  rated
 capacity.  The  plant  for  producing  ‘A’
 explosive  is  having  the  capacity  of  Rs.  90
 tonnes,  but  during  '970-7i  the
 production  was  only  0  _  tennes:
 In  regard  tothe  plant  for  producing
 ‘B’  explosive,  the  production  was  only  28
 tonnes  though  the  rated  capscity  is  75
 tonnes.  Similarly,  the  production  in  plant
 set  up  to  produce  ‘C’  explosive,  was  only
 4  tonnes  out  the  rated  capacity  of  I20
 tonnes.  The  value  of  the  imported  machi-
 nery  in  these  three  plants  is  of  the  order  of
 Rs.  1.40  crore.  If  this  is  the  trend  of  produc-
 tion  in  sich  an  important  defence  set-up,
 I  feel  dismayed  how  we  are  going  to
 energise  our  Defence  Services  engaged  ip
 protecting  the  security  of  the  country.

 Sir,  the  Small  Arms  Factory  se:  up  in
 3966  in  Trichinopoly  in  Tamil  Nadu  hes
 been  functioning  well.  The  workers  who
 have  contributed  to  this  have  got  certain
 demands,  legitimate  demaids.'  When  oo
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 Minister  of  Defence  Production,  Shri
 Shukla,  visited  Tiruchirappali,  he  was
 acquainted  with  these  demands.I  would
 hke  the  hon.  Minister  to  let  me  know
 what  action  has  been  taken  on  the  demands
 of  the  workers.

 The  oldest  defence  unit  tn  our  country  ts
 the  Aravangad  Cardite  Factory  in  the  Nil-
 giris.  I  came  across  a  news  item  that  before
 the  end  of  975  this  plant  will  be  completely
 modernised  at  a  cost  of  Rs.  6  crores  Bur
 thereis  no  reference  tothis  in  the
 Ministry’s  Annual  Report  under  discussion.
 I  shall  be  happy  if  the  Minister  could
 throw  some  light  on  this  matter.

 In  conclusion,  I  would  like  to  request
 the  hon.  Minister  of  Defence  that,  when
 the  might  of  our  Defence  Services  has  been
 universally  acknowledged,  we  should  make
 serious  attempts  to  recover  thousands  of
 squars  miles  of  our  area  which  continue  to
 be  occupied  by  China  from  the  date  of  tts
 aggression  in  I962.  Only  when  this  is  done,
 we  willbe  redeeming  the  pledge  given  to
 the  people  of  our  country.  In  order  to
 meet  any  unfortunate  eventualities  from
 the  side  of  China,  we  should  go  whole-hog
 to  equip  our  Defence  forces  with  nuclear
 weapons.

 Lastly,  |  would  appealto  the  hon.
 Minister  of  Defence,  on  behalf  of  2  lakhs
 of  people  of  Madras.  that  the  proposal  to
 have  defence  buildings  in  the  Island
 Grounds,  which  is  known  asthe  heart  of
 the  city  of  Madras  s  hould  be  dropped  for
 ever,

 Deeply  concerned  with  the  welfaie  ot
 lakhs  of  people  In  tha  city.  the  Tamil  Nadu
 Assembly  passed  a  unanimous  resolution
 actively  supported  by  all  the  234  Members
 of  the  Assembly  to  this  effect,  Our  beloved
 Chief  ,  Minister,  Dr.  Kealaigner
 Karnanidh|,  when  be  was  recently  here  in
 Delhi,  conveyed  this  to  the  Prime  Minister.
 tam  eure  that  our  sagacious  Defence
 Ministertaneld  drop  dia  proposal  of  having
 Defontn,  buildings  on  thifilelaid  Grounds,
 The  Tawi  Nadu  Goviraipait  bas  also
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 offered  alternative  site  for  this  purpose  and
 4  request  him  to  avail  of  this  genuine  offer
 and  have  such  Defence  buildings  there.

 India  does  not  only  want  peace  but  she
 it  committed  to  peace.  But,  we  should  be
 perpetually  ready  to  meet  any  aggressive
 designs  of  any  country  which  tries  to  covet
 even  an  inch  of  our  territory.  We  have  no
 ambitions  over  the  territories  of  other
 countries,  But  we  will  not  permit  any
 aggression  on  even  an  inch  of  our  country.

 With  the  ardent  wish  ‘Long  Live  our
 Indian  Defence  Forces”,  [  conclude.

 DR.  LAXMINARAIN
 (Mandsaur):  |  beg  to  move  :

 PANDEY

 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced  by
 Rs.  100.""

 {Indifference  towards  country’s  legit
 mate  demand  for  the  manufacture
 of  atom  bomb.  Mm

 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced
 by  Rs.  100,"

 {Delay  in  equipping  the  defence  tine  of
 the  country  with  latest  scientific
 and  technical  arms  and  ammudsi-
 tion.  @y)

 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced  by
 Rs,  I00.”

 Failvre  to  provide  incentives,  reason-
 able  pay  and  other  facilities  to  all
 categories  of  personnel  in  Navy,
 Army  and  Air-force.  On

 “That  the  demand  under  the  head
 Defence  Services,  Effective—Army
 be  reduced  by  Rs,  190."

 {Failure  to  recognise  Jawaris’  ‘as  skilled
 workers  despite  their  valour,  eff-
 clency  and  sacrifices.  an)

 “That  the  demand  under  the  head
 Defence  Services,  Eficctive—Navy
 ty  reduced  Rs.
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 (Feilure  to  further  strengthen  Indian
 Navy.  2)

 “That  the  demand  under  the  head
 Defence  Services,  Effecttve—Aur
 Force  be  reduced  by  Rs,  100.”

 [Pallure  to  equip  Air  Force  with  more
 powerful,  modern  and  latest  ais-
 craft.  TED)

 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced
 by  Rs.  200°

 (Need  to  provide  more  amenities  and
 facilities  to  separated  families  of
 Army  Officers  residing  in  Partap
 Chowk,  Delhi  Cantt.  especiaily
 provision  of  residential  telephones.
 (25))

 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced  by
 Rs,  100."

 [Need  to  increase  hours  of  water  supply
 in  Army  Officers  separated  families
 flats  in  Partap  Chowk  in  Delhi
 Cantt.  (26))

 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced  by
 Rs.  100."

 Need  to  provide  more  marketing
 facilities  near  Army  Officers
 separated  families  flatsm  Partap
 Chowk  in  Dethi  Cantt-  QM

 “That  the  demand  under  the  head
 Ministry  of  Defenoe  be  reduced
 Rs,  100."

 ०

 Failure  to  maintain  Stassy  plots  in
 ‘front  of  Army  Officers  separated families  flats  in  Partap  Chowk  Delhi Cant,  (28))

 “That  the  demand  under  the  head
 Miaistry  of  Defence  be  reduced
 by  Ra.  100".

 ह...  break-down  of  electricity  in
 Asmy  OBicore  separated  factilies
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 flats  in  Partap  Chowk,  Detht  Cantt.
 29)

 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced
 by  है!  00.°°

 [Need  to  place  T.  च  sets  for  sale  in
 Army  Officers  canteens  in  New
 Deths,  (30)]

 SHRI  TEJA  SINGH  SWATANTRA
 (Sangrur)  I  beg  to  move

 “That  the  demand  under  the  head
 Defence  Services,  Effective  Army  be
 reduced  to  Re.  i.”

 [Policy  regarding  leasing  of  camping
 ground  of  Fazilka.  (10),

 ‘That  the  demand  under  the  head
 Defence  Capital  Outlay  be  reduced
 to  Rel”

 (Pohcy  regarding  acquisition  of  land  fos
 the  expansion  of  Sangrur  Canton-
 ment  in  Punjab.  4)

 SHRI  S.  M.  BANERJEE  (Kanpur):  !
 beg  to  move:

 “That  the  demand  underthe  head
 Minstry  of  Defence  be  reduced

 by  Rs.  100°"

 {Failure  to  remove  discrimination  bet-
 ween  the  Industrial  and  non-
 industrial  employees  of  Defence
 establishments.  Qn)

 “That  the  demand  undes  the  head
 Ministry  of  Defenc.  be  reduced  by
 Ra  100."

 (Fallute  to  include  workers  डवल"
 tation  in  Raksha  Utpadan  Board.
 32)

 “That  the  demand  under  the  hedd
 Mintstry  of  Defesice  ह  reduced  by
 Ra.  100."

 (Need  to  revise  the  pay  scates  न्यू  Anaty,
 Navy  and  Aw  Foron.perscunel,
 to
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 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced  by

 Rs,  100.”

 [Failure  to  implement  the  decisions
 of  Industrial  Council  meeting  held
 in  Aravankadu  in  .  1971,  (341

 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced  by
 Rs.  100."

 [Maintenance  of  required  ratio  of
 Scheduled  Castes  in  all  classes  of
 employees  in  Defence  establish-
 ments.  (35))

 “That  the  demand  under  the  head
 Ministry  of  Defence  be  reduced

 by  Rs.  100.”

 {Utilisation  of  full  capacity  of
 Ordnance  Factories.  (36)!

 SHRI  RAMAVATAR
 (Patna)  :  |  beg  to  move  :

 SHASTRI

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced  to
 Re,  haa

 [Need  to  increase  the  tenure  of  the
 Cantonment  Board  ifrom  three
 years  to  five  years  after  every
 election  Gm

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 to  Re.  ww

 {Failure  to  stop  inspection  of  Defence
 establishments  by  the  American  and
 British  military  experts  (38)

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Re.  1

 [Failure  to  turn  out  American  and
 British  officers  from  the  Defence
 establishments  QM

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 to  Re,  aw
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 [Failure  to  make  the  country  self.
 sufficient  in  the  matter  of
 Defence  (40)]

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 to  Re,  1

 [Failure  to  sever  relations  with  America
 and  other  imperialist  countries  in
 the  matter  of  defence  (40)

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 to  Re.  I.”

 {Need  to  pay  special  attention  to  the
 production  of  latest  types  of  mili-
 tary  arms  (42)

 “That  the  Deinand  under  the  Head
 Ministry  of  Defence  be  reduced

 to  Re.  I."

 [Failure  to  solve  the  difficulties  of  the
 employees  working  in  Ordnance
 Factories  (43)]

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 to  Re.  1.

 [Failure  to  provide  better  quality  of
 food  and  other  facilities  to  Jawans
 (44)j

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 to  Re.  3.7

 {Lack  of  cordial  relations  between
 officers  and  Jawans  (45)]

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100.”"

 {Acute  scarcity  of  drinking  water  in
 Danapur  Cantonment  Board
 area  (46)]

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100.""

 {Need  to  sanction  special  grants  for
 making  arrangements  for  drinking
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 water  in  Danapur  Cantonment
 Board  area  (47)]

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100"

 [Deplorable  condition  of  roads  in
 Danapur  Cantonment  Board  area
 (48)

 “That  the  Demand  under  the  Head
 Minstry  of  Defence  be  reduced
 by  Ra,  100.”

 [Need  to  give  special  grants  for  the
 repair  of  roads  in  Danapur  Canton-
 ment  Board  (49)]

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100"

 [Failure  of  Danapur  Cantonment  Board
 m  constructing  a  Rickshaw  stand
 (50)

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100.”

 {Need  to  abandon  the  policy  of  reali-
 sing  extra  water  tax  by  Danapur
 Cantonment  Board  (51)]

 “That  the  Demand  under  the  Head
 Mistry  of  Defence  be  reduced
 by  Rs.  100.”

 {Danapur  Cantonment  Board's  anti-
 social  policy  of  effecting  increase
 in  the  taxes.  (62)

 “That  the  demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100."

 {Unnecessary  interterence  by  Danapur
 Cantonment  Board  in  the  construc-
 uon  of  houses.  (53)]

 “That  tne  demand  under  the  head
 Ministry  of  Defence  be  reduced
 by  Rs.  100."

 [Failure  to  pay  adequate  compensation
 s  to  farmers  in  time  for  their  land

 acquired  for  defence  purposss,  (54)]
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 “That  the  demand  ynder  the  head
 Ministry  of  Defence  be  reduced
 by  Rs.  100.""

 [Failure  to  give  living  wages  to  Navy,
 Air  Force  and  Army  personnel
 (55))

 “That  the  demand  under  the  Head
 Ministry  of  Defenee  be  reduced
 by  Rs.  100.”

 [Failure  to  allot  Government  fallow
 land  to  the  families  of  the  armed
 forces  personnel.  (56)

 “That  the  Demand  uader  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100.”

 {Need  to  provide  special  facilities  to
 disabled  Jawans  (57)}.

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100."

 {Need  to  give  pension  to  disabled
 soldiers  (58).

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100."

 (Need  to  bring  officers  and  Jawans
 nearer  by  establishing  a  conven-
 tion  for  their  joint  participation  in
 messes  and  sports,  etc.  (59)].

 “That  the  Demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs,  100.”

 {Failure  to  give  compensation  to  the
 farmers  of  Mubarakpur  village
 near  Danapur  oven  after  acquisi-
 tion  of  their  land  for  defence
 purposes  (60)}

 “That  the  demand  under  the  Head
 Ministry  of  Defence  be  reduced
 by  Rs.  100."

 [Failure  to  pay  compensation  to  the
 farmers  for  the  tress  taken  over
 from  them  near  Bihata  military
 airport  (82).

 MR.  CHAIRMAN  :  The  cut  miotions
 ate  also  before  the  House.
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 SHRI  FRANK  ANTHONY  (Nomin-
 ted—Angio-Indians)  :  Mr.  Chairman,  I
 do  not  know  whether  it  isa  reflection  on
 the  Report—certainly  not  a  reflection  on
 the  Defence  Minister  or  the  performance
 of  our  defence  forces—but  this  very
 emasculated  attendance—I  do  not  think
 we  have  yet  gota  quorum—is  an  unfortu-
 nate  projection  of  the  lack  of  interest  that
 members  continue  fo  show  in  this  most
 vital  of  Ministries.

 DR.  KAILAS  (Bombay  South)  :  He
 has  alse  come  to  the  House  after  a  long
 time.  So  let  him  not  make  such  remarks.

 SHRI  DARBARA  SINGH  (  Hoshiar-
 pur):  For  the  last  one  week,  he  was  not
 attending.

 SHRI  FRANK  ANTHONY  :  ॥  he
 will  isten,  he  will  realise  the  interest  I
 take.

 Perhaps  this  is  due  to  the  fact  that  in
 its  report,  the  Defence  Ministry  continues
 to  show  or  is  obsessed  by  a  rather  exagge~
 rated  sense  of  secrecy.  I  have  made  this
 grievance  before.  As  I  looked  through  the
 report  fairly  carefully,  from  the  report  we
 could  not  make  much  of  &  meaningful
 contribution  to  the  debate.  This  unfortu-
 nately  is  a  hang  over  of  pre-Independence
 days  when  the  Government  showed  a
 certain  mistrust  towards  members  and  was
 not  prepared  to  share  even  a  minimum  of
 information  wth  regard  to  defence.  I  feel
 this  is  a  dangerous  complex  in  the  context
 of  the  challenges  we  face  today.

 An  index  of  the  little  store  that
 Government  sets  by  any  kind  of  civilian
 participation  in  defence  matters  is
 provided  by  the  fact  that  the  National
 Defence  Council  never  met  once  cither
 before,  during  or  after  the  recent  conflict.
 Ido  not  know  whether  it  is  still  in  exis-
 tence.  I  was  a  member  right  from  the
 time  it  started  in  Jawaharlal  Nehru’s  time.
 But  perhaps  the  Government  was  not
 prepared  to  give  it  a  decent  burial.
 Speaking  for  myself,  I  feel  thaf  perhaps  it
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 would  not  be  a  bad  thing  to  allow  the
 National  Defence  Council  to  just  fade  out
 of  existence.  I  say  this  without  any
 disrespect  that  the  meetings  were  too
 infrequent  and  even  when  jt  met,  the
 debates  were  (00  skimpy.  Again  I  say
 that  when  it  did  meet,  only  two  or  three
 of  us  took  any  real  interest  in  the  delibera-
 tions.  Unfortunately,  there  also  the
 Government  was  not  prepared  to  share
 any  real  information  with  us.

 Fortunately  for  the  country,  more
 people  are  beginning  to  contribute  articles
 to  newspapers,  Iam  particularly  happy
 at  the  spate  of  articles  that  have  been
 contributed  by  the  Director  of  the  Institute
 of  Defence  Studies  and  Analyses.  Perso-
 nally,  |  have  always  been  in  favour  of  the
 principle  of  the  supremacy  of  the  civilian
 So  far  as  the  defence  forces  are  concerned,
 and  that  jis  projected  by  having  the
 Defence  Committee  of  the  Cabinet  and  the
 Ministry  being  headed  by  a  civilian
 Defence  Minister.

 But  having  said  that,  I  feel  that
 we  should  begin  to  reassess  the
 position  of  civilians  in  the  lower  echelons
 of  the  Ministry,  vis  @  vis  defence  planning
 and  strategy.  I  remember,  not  so  long
 ago,  I  protested  in  this  House  against  the
 overweening  position  of  the  civilians  in  the
 Defence  Ministry.  The  then  Chief  of
 Staff  had  told  me  privately  that  he  had  to
 wait  on  the  then  Secretary  of  the  Defence
 Ministry  which,  I  think,  was  completely
 indefensible.

 36.20  hrs.

 {Sxmimati  Samita  Kaul  in  the  Chair]

 This  brings  me  to  the  need  for  a  rethink-
 ing  on  this  question  of  having  some  kind
 of  top  military  co-ordinating  agency.
 Fortunately,  there  is  a  dialogue  going  on
 in  the  country.  We  know  that  in  the
 United  Kingdom  they  have  a  Chief  of
 Defence  Services;  in  the  USA  they  have  a
 Chairman  of  the  Joint  Staff  Committee.
 These  केप  of  people  have  their  own
 organisation,  co-ordinating  organisation,
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 drawn  from  the  three  arms  and  they  are
 immediately  responsible  to  the  Cabinet.
 Fortunately,  during  the  recent  conflict,  we
 had  the  most  magnificent  co-ordination
 between  the  three  services.  The  country
 ought  to  be  proud,  and  the  country  ought
 to  be  grateful  for  that.  I  do  not  want  to
 make  any  invidious  comparisons.  But  I
 think  it  was  largely  due  to  the  fact  that
 we  had  a  very  first-class  Chief  of  the
 Army  Staff,  because,  the  co-ordination  in
 the  military  sense  must  have  fallen  largely
 to  his  Jot.  But  I  say  this  and  I  say  it
 advisedly  that  the  magnificent  co-ordination
 we  saw  at  his  time  was  purely  adventitious.
 It  was  just  a  coincidence.  (Jnterruption).

 AN  HON  MEMBER:  No  confidence

 SHRI  FRANK  ANTHONY  :  I  do  not
 know  what  interest  if  any  my  friend  has
 taken  in  defence,—this  kind  of  off  the
 cuff  remark—(Interruption)

 What  happened  in  ‘19622  Jawaharial
 Nehru  used  to  confer  with  seven  to  eight
 of  us  almost  every  day  during  the  conflict
 with  the  Chinese.  Shastriyi,  during  the
 965  conflict,  did  the  same  thing.  Now,  I
 know  that  in  962  we  did  not  commit  our
 At  Force,  Our  Air  Force  was,  however,
 used  for  reconnaissance  purposes  I  know
 this;  that  the  Air  Force  gave  infoimation
 to  our  army  that  the  Chinese  were  very
 thinly  strung  out  when  they  were  approach-
 ing  Sela  and  Bomdila.  We  knew,  a  few  of
 us  who  were  in  constant  touch  with  the
 Prime  Minister,  that  we  had  thrown  in  every
 Conceivable  thing  that  we  could  between
 Sela  and  Bomdila.  Had  the  army  made
 the  slightest  use  of  that  Air  Force  intelli-
 gence,  that  could  have  massacred  the
 Chinese.  Because  you  made  the  mistake,—~
 you  had  a  politician—General  and  you
 had  unfortunately  not  the  best  Generals  in
 the  Indian  army  in  i962—the  result  was
 that  instead  of  massacring  the  Chinese—
 and  you  were  not  taking  any  advantage  of
 the  Air  Force  intelligence—they  just
 virtually  led  to  our  rout,  and  got  our
 troops  ‘ko  withdraw  when  they  were  in  a
 auper  strong  position,
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 In  955,—-I  have  certain  inside  informa-
 tion,  not  so  much  as  what  was  told  to  us
 by  Shastriji,  because  I  handled  probably
 every  case  in  the  army  of  every  officet  who
 had  failed,  and  I  did  st  in  my  professional
 capacity;—I  know  that  over  and  over  again
 there  was  not  that  co-ordination  which
 should  have  been  between  our  ground
 forces  and  the  Air  Force,  Over  and  over
 again,  a  brigade  commander,  over  and  over
 again  a  battalion  commander,  would  call
 for  air  support;  he  would  not  get  :t,  with
 the  result  that  some  of  us  know  that  we
 had  several,  purhaps  avoidable,  reverses
 particularly  in  the  Lahore  sector.  This
 time,  as  I  said,  there  wasa  tremendous,
 magnificent  co-ordination.  The  Air
 Force  gave  full  support  to  our  ground
 forces,  apart  from  their  own  operational
 efficiency.

 But  I  am  talking  about  co-ordination
 not  during  the  conflict.  In  a  war,  even  the
 angularities,  differences  between  the  Chiefs
 of  Staff,  give  way  because  of  the  urgency
 of  the  conflict.  I  am  talking  of  the  crucial
 interregnum  period  before  the  conflict.
 There,  let  us  be  quite  frank.  They  would
 not  be  human—these  people  who  are
 equals  would  not  be  human—if  they  did
 not  put  forward  competing  and  sometimes
 conflicting  claims  between  the  three
 services,  That  is  why  I  feel  that  there
 must  be  a  top  military  co-ordinating
 agency  directly  responsible  to  the  Cabinet
 and  the  Defence  Minister.  As  far  as  I  can
 make  out,  at  the  moment  the  only  co-ordi-
 nation  that  is  done  by  the  civilians.  I  say
 this  with  a  great  deal  of  respect,  and  I  have
 said  it  before,  Iam  entirely  against  this.
 However  able  they  may  be  these  erstwhile
 revenue  collectors,  they  have  no  back»
 ground  and  no  expertise  with  regard  to
 Military  matters...

 DR.  KAILAS  :  On  a  point  of  order,  Is
 this  a  debate  on  defence  or  on  defence
 budget  ?

 MR.  CHAIRMAN  :  Let  him  continue.

 SHRI  FRANK  ANTHONY  :  I  say
 that  whatever  co-ordination  there  is,
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 appears  to  be  in  the  hands  of  the  civilians
 and  |  think  that  this  is  not  correct.  This
 was  also  so,  if  |  may  say  so  with  respect,
 a  hangover  from  the  old  days  of  the  ICS
 domination.  I  think  that  time  is  long  past.
 There  is  need  for  this  military  agency  at
 the  top  and  odviously  the  abvanced  mili-
 tary  powers  have  felt  the  need  for  having
 it  and  in  the  context  of  the  war  we  have
 had  and  the  undue  interference  of  the
 civilians,  especially  lower  echelons;  think
 it  is  long  overdue  and  we  should  at  least
 think  about  it  seriously,  This  crucial  matter
 has  been  pushed  into  the  back  ground  bec-
 ause  of  vested  interests  among  certain  of
 the  civilians  in  the  Defence  Ministry.

 In  this  regard  may  I  say  a  word  about
 the  extension  given  to  the  Chief  of  Army
 Staff.  |  would  have  been  very  happy  if
 Government  in  its  wisdom  had  made  him
 a  Field  Marshal.  I  am  saying  this  with
 great  respect;  Ido  not  think  it  was  either
 good  or  desirable  to  have  given  a  vague,
 short,  indefinite  extension  to  the  Chief  of
 Army  Staff.  I  have  not  discussed  the  matter
 with  him  but  ]  should  think  that  as  a  first-
 class  General,  first  class  soldier  he  could
 not  be  very  happy.  It  is  not  in  the  Army
 tradition.  Because  the  tradition  of  a  sophi-
 sticated  fighting  machine  is,  if  your  Chief  of
 Staff  goes,  if  several  of  your  top  Gencrals
 80,  the  whole  system  is  so  rationalised
 that  the  change  takes  place  immediately,
 smoothly  and  efficiently.  [  feel  that  there
 is  also  the  psychological  question;  those
 in  line  for  promotion  are  bound  to  feel
 somewhat  frustrated.  Perhaps  the  most
 crucial  thing  is  this,  It  will  take  the  best
 successor  some  months  to  get  all  the
 strings  into  his  own  hands  and  to  get  to
 know  the  ropes.

 Iam  among  those  who  not  only  hope
 but  pray  that  Pakistan  will  not  seek  a
 second  misadventure.  Mr.  Bhutto  bas  made
 the  boast  that  he  is  going  to  build  up,  or  is
 ‘building  up,  the  finest  fighting  machine  in
 Asia.  And  we  know  that  President  Nixon
 through  his  satellites  is  supplying  a  lot  of
 planes.  We  know  that  the  Chinese  have
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 helped  them  to  build  up,  recently  after  the
 conflict,  between  two-four  divisions.  The
 Prisoners  of  war  are  bound  to  go  back
 sooner  or  latter  and  they  will  have  an
 accession  of  three  or  four  divisions.

 Taking  the  worst  view,  if  there  is  veva-
 nchism  in  Pakistan  and  they  determine  to
 have  a  second  misadventure  I  do  not  think
 they  would  attack  us  again  before  October.
 That  is  all  the  greater  reason  why  we  sho-
 uld  not  have  had  8  stop-gap  arrangement.
 If  youare  thinking  of  having  a  sort  of  a
 Chairman  of  a  co-ordinating  committee
 and  made  the  Chief  of  Army  Staff  Chair-
 man,  no  body  would  have  been  happier
 than  myself  but  merely  to  give  him  an  ad
 hoc,  temporary  extension,  I  do  not  think,
 is  either  good  or  desirable.

 I  want  to  pay  a  tribute  to  our  Army.
 Specialists  till  now  were  writing  of  the
 Indian  Army  as  if  it  was  justa  sort  ofa
 colonial  left-over;  at  best  it  was  a  second-
 rate  unmodern  army.  Many  of  them  must
 have  been  surprised.  Iam  certain  that  Mr.
 Nixon  and  his  administration  were  very
 unpleasantly  surprised  at  the  sophisticated
 blitzkrieg  that  our  Armed  Forces  carried
 out  in  Bangla  Desh.  The  Defence
 Minister  knows  that  Bangla  Desh,  with  its
 mzae  of  rivers  and  waterways  was  &
 nightmare  for  an  advancing  army,  that
 Dacca  with  its  riverine  approaches  was  &
 natural  fortress.  We  know  that  Pakistan
 had  thrown  in  more  than  four  divisions
 and  they  were  armed  to  the  teeth  and  sup-
 plied  for  two  months,  If  the  Pakistani
 forces  had  not  been  demoralised  by  the
 political  corruption  and  all  the  unm-
 anly  practices  of  rape,  loot  and  murder,
 they  could  easily  have  fought  for  another
 two  months.  That  was  Mr.  Nixon's  estim-
 ate.  But  even  if  they  bad  fought  for  one
 month,  Mr.  Nixon  would  have  created  a
 lot  of  international  complications.  What
 Jam  now  underlining  is,  obviously  the
 strategy  and  tactics  of  mobility,  by-  pase-
 ing;  surrounding,  oto.  this  was  something
 new  to-our  armed  forces.  We  did  it  for  the
 first  time.  That  is  why  we  took  the  Pakis-
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 tanis  by  surprise,  because  both  armies  wore
 conditioned  to  the  old  linear  tactics.

 That  is  bound  to  be  our  strategy  and
 tatctics  for  the  future,  But  what  I  feel  the
 Defence  Ministry  will  have  to  apply  its
 mind  to,  whatever  the  cost  is  going  to  be,
 there  will  be  much  more  intensive  expendi-
 ture  on  achieving  this  mobility,  more  arm-
 our,  more  expenditure  on  tanks,  more
 expenditure  on  helicopters,  more  expendi-
 ture  on  armoured  personnel  carriers,  etc.
 That  will  have  to  be  done.

 I  was  looking  at  the  figures  in  one  of
 the  articles  and  I  noticed  that  West  Ger-
 many,  who  have  got  less  than  half  of  our
 army  in  size,  spend  four  times  as  much  as
 we  do,  because  they  have  this  new  strategy

 of  concentrating  on  mobility  and  fire  power.
 We  know  in  world  War  II,  the  Germans
 were  hopelessly  outnumbered  in  men  on
 the  Russian  front  along  the  900  miles
 frontier,  But  they  drove  them  back  €00
 miles  and  captured  a  million  Russians,
 because  even  then  they  had  this  strategy.
 We  know  what  happened  in  Israel.

 I  want  to  say  a  few  words  about  the  size
 of  our  army.  Some  commentators  say,
 “All  all  right;  let  us  be  committed  to  this
 Now  strategy  and  new  tactics.  We  can
 easily  cut  down  our  army  by  25  percent.”
 Quite  frankly,  I  do  not  agree.  There  may
 be  some  pruning  of  wastage.  Khera  in  his
 book  has  suggested  pruning  of  wasteful
 expenditure  to  the  extent  of  Rs.  100,  or  200
 crores.  But  we  are  a  sub-continent
 having  to  defend  a  land  frontier  of  3500
 miles  and  a  sea  frontier  of  3000  miles.
 Whether  we  concede  it  or  not,  the  whole
 Power  equation,  the  whole  power  structure
 has  changed  after  the  emergence  of  Bangla
 Desh  and  the  shrinking  of  Pakistan  and
 that  added  to  our  obligations.

 T  would:  conclud  with  a  few  words
 about  our  Air  Force  and  Navy.  Our  Air
 Force  has  done  ‘a  magnificent  job.  Not

 ‘only  dja  they  give  grourid  support  but  the
 riposte  they  gave  to  this  attempt  at  a  pre-
 emptiveateike  against.us,—their  knocking
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 out  of  the  various’  strategi¢  areas,  the  pin-
 point  bombing  in  Karachi,  'their  kaocking
 out  the  Attack  Oil  Refisery  and  the  Sui
 Gas  Works  and  the  marshalling  yards—
 it  Is  my  own  very  humble  opinion  that  it  is
 because  of  this  tremendous  riposte,  400
 sorties  a  day,  that  the  Pakistan  machine
 was  largely  crippled  and  that  accounted
 for  the  fact  that  after  a  little  while,  they
 did  not  use  their  Air  Force  and  their
 armour  remained  immobilised.

 Iwill  end  on  this  note  with  regard  to
 the  Navy.  Our  Navy  perhaps  requires
 more  replacement  than  anything  else,
 They  did  a  magnificent  job  and  they  won
 their  spurs  handsomely.  I  am  glad  to
 see  if  the  Defence  Minister  is  going  to  add
 to  our  submarine  fleet.  But  may  I  pass  on
 a  word  to  him  from  the  late  Dr.  Bhabha  ?
 In  the  national  Defence  Council,  we  dis-
 cussed  this  privately.  You  are  adding  to
 your  submarine  ficet.  He  said.  “If  only
 the  Defence  Ministry  would  think  ahead  !
 India  also  will  have  to  have  nuclear-driven
 submarines.”  I  am  not  talking  about
 missile  equipment.  He  said  the  cost  is
 going  to  be  prohibitive.  “If  only  Govern-
 ment  told  me”  this  is  what  he  said  before
 he  died  “Dr.  Bhabha,  we  want  this  within
 8  months,  I  would  have  supplied  ali  the
 wherewithals  indigenously  for  nuclear
 driven  submarines.”

 Finally,  I  want  to  say  this.  We  seem  to
 have  a  blind  spot  with  regard  to  this.  deve-
 lopment  of  our  nuclear  capability—I
 have  said  this  before—the  same  kind  of
 blind  spot  that  we  had  before  962  with
 regard  to  conventional  weapons  for  our
 armed  forces,  which  led  to  disaster.  To-
 day  we  are  stark  naked  in  the  nuclear  field.
 Now,  I  do  not  believe  much  in  this  balance
 of  terror.  People  think  that  because  there
 is  balance  of  terror,  the  nuclear  powers
 will  not  use  their  nuclear  weapons
 is  Nixon  doing  in  Vietnam?  Who.is
 stopping  him  from’  perpetrating  and  conti-
 nuing  his  .  increased  criminal  attocities.-

 against  North’  Viettiamese  "like  jet.
 bombing,  ‘hapalm  ‘canisters:  “and
 cutters  १  Who  has  done.  it?  Noone  ‘has:  :

 =

 What  .
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 lifted  his  figner  against  it.  That  could
 happen  to  us  also  but  for  Indo-Soviet
 Treaty  if  we  do  not  develop  our  nucker
 capability.  In  49354  Chou  En-lai  said  that
 we  were  ten  years  ahead  of  China,  so  far  as
 nuclear  capability  is  concerned.  Today  the
 position  has  been  reversed.  Had  we  had
 some  nuclear  deterrents  Alaister  Buchon

 says  jt  will  cost  Rs.  20  crores  to  produce
 50  to  20  kiloton  bombs  because  we  have
 got  over  the  capital  cost  stage—Pakistan
 would  never  have  dared  to  attack  us  and
 Nixon  would  never  have  dared  to  send  the
 Seventh  Fleet  into  the  Indian  Ocean.  I
 would  say  that  to  depend  on  somebody-
 else's  nuclear  umbrella  is  some  thing  which
 is  much  too  precarious  for  the  security  of
 our  country.

 SHRI  8,  च्  NAIK  (Kanara):  Madam
 Chairman,  I  welcome  the  budget  of  the
 Ministry  of  Defence.  The  welcome  is  all
 the  more  because  we  are  facing  the  budget
 for  the  first  time  after  a  spectacutar  victory.

 If  we  look  at  the  comparative  position
 of  our  army,  navy  and  air  forces,  we
 get  some  idea  regarding  the
 size  of  our  armed  forces.  The
 United  States  with  a  population  of  about

 208  million  souls  has  a  total  armed  reserve
 or  armed  force  of  2.5  million  people.  USSR
 with  a  population  of  245  million  has  a
 total  armed  strength  of  3.3  million  people,
 and  much  against  our  expectations,  China.
 which  has  a  population  of  760  million  souls
 has  only  an  armed  force  of  2.8  million

 people.  Our  country  with  560  million
 people  has  barely  an  armed  population  of

 million.  So,  among  these  major  coun-
 tries  of  the  world,  irrespective  of  the  type
 of  system  of  Government  which  they  have
 adopted,  from  the  point  of  view  of  the
 world  we  compare  very  unfavourably.  That

 iu  not  be  suggest  that}  am  going  to  pro-
 pose  that  there  should  be  a  rapid  expansion
 of  our  armed  forces.  Actually,  our  armed
 forces  have  increased  very  remarkable  in
 the  course  of  the  last  0  to  [2  years;  there
 has  been  a  ten-fold  increase.  Our  defence
 budget,  which  used  to  be  of  theeorder  of
 Rs.  1s  crores,  has  dow  run  up  toa  figure
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 of  Rs.  1514  crores.  But  in  regatd  to  our
 options,  or  the  options  which  we  have  be-
 fore  us  the  choices  are  fairly  clear-—after
 the  limited  war  which  we  had  for  4  days,
 whether  we  are  opting  out  for  a  state  of
 limited  or  unlimited  isolationism  in  our
 foreign  relations  or  in  our  relations  with
 the  other  countries  or  we  are  trying  to
 make  an  effort  to  wield,  to  the  extent
 successful,  for  the  purpose  of  trade,
 commerce  and  industry  as  well  as  other
 things,  a  certain  amount  of  influence  in  the
 Indian  Ocean  area.

 One  thing  which  we  can  take  fairly
 for  granted  is  that  there  is  a  certain  amount
 of  difference  between  the  armies  in
 capitalist  countries  and  those  in  socialist
 countries.  One  of  the  handicaps  of  the
 army  in  a  capitalist  country  is  (this.  We
 might  say  that  it  is  President  Nixon  who
 is  responsible  for  these  policies.  But  I
 would  like  to  lay  the  blame  entirely  at
 the  .doors  ‘of  the  mighty  Anrican  war
 machine.  The  American  _  industrial
 military  complex  or  the  Establishment,  as
 they  call  it,  will  have  to  have  wars  some-
 where  or  the  other.  It  is  not  to  blame  a
 particular  country  or  particular  individuals
 who  are  in  power.  It  is  to  find  out
 something  which  is  wrong  with  the
 system.  Because,  unless  they  expand  their
 bombs,  their  Napalm  bombs,  as  my  hon.
 friend  Mr.  Anthony  said,  or  what  all  they
 have,  unless  they  do  that,  the  whole  of  the
 mighty  American  war  machine,  will  come
 to  ashort  of  grinding  halt.  On  the  top
 of  it,  in  case  there  isno  war  and,  in  case
 peace  becomes  very  threatening,  there
 will  be  a  de-mobbing  of  the  American
 army.  In  the  case  of  Socialist  countries,
 it  never  happens  that  the  army  gets  de-
 mobbed.  If  they  are  de-mobbed,  they  are
 replanted  somewhere  elso.  Employment
 is  not  a  .problom  there.  In  the  case  of
 socialist  economies,  when  a  war  industry
 or.a  defence  industry  stops,  it  does  not  go
 into  liquidation.  But  whenever  a  capitalist
 industry  is  stopped  or  goes  into  liquidation
 or  when  the  war  orders  are  stopped,
 invariably,  it  cute  somebody  else's
 pocket.
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 Therefore,  we  can  take  for  granted  on

 board  basis  the  types  of  systems  we  are  to
 confront  with  as  far  as  laying  down  of  our
 defence  policies  is  concerned.  In  respect
 of  waging  a  war  or  in  respect  of  continuing
 a  peace  effort,  we  can  take  for  granted,
 whether  we  like  it  or  not,  whether  we  like
 Chinese  or  their  attitude  or  not,  the
 socialist  countries  of  the  wold  are  and
 will  be  all  the  time  more  predictable  and
 much  more  likely  to  follow  up  the
 policies  of  peace  and  the  policies  of  non-
 aggression.

 What!  am  sayieg  is  77  regard  to  our
 options.  Since  we  are  on  fairly  friendly
 terms  with  these  countries  both  of  the
 West  and  the  East,  the  best  course  secms
 to  be  one,  after  a  certain  amount  of
 calculation,  to  be  one  of  friendly
 isolationism  at  least  for  some  years  to
 come  till  we  are  able  to  develop  our  own
 muscles,  till  we  are  in  a  position  to  take
 care  of  ourselves.  For  the  time  being,  we
 hope,  we  will  be  left  alone  because,  as
 I  ses,  our  military  plus  defence  industrial
 complex  is  not  of  such  a  poor  size.  Our
 strength  is  that  we  have  got  about  25
 Divisions,  about  45  Squadrons  and  about
 40,000  people  who  are  working  in  the
 Navy.  Thatis  not  a  very  unimpressive
 size.  As  far  as  Indian  Ocean  is  concerned,
 as  long  as  we  are  not  going  to  meddle
 into  the  affairs  of  the  world,  |  think,  we
 can  take  ourselves  to  be  fairly  secure.

 The  next  question,  therefore,  is  the  size
 of  our  army.  It  is  also  the  ‘question  of  its
 shape.  We  have  to  accept  that  this
 country  is  bestowed  with  very  fortuitous
 circumstances  as  far  as  the  training  of  its
 personnel  is  concerned.  We  have  got  in
 Rajasthan  the  possibilities  of  desert
 warfare;  we  have  got  in  Himalayas  the
 possibilities  of  Alpine  warfare;  we  have
 in  the  eastern  as  well  as  southern  areas
 the  possibilities  of,  let  us  say,  the  equatorial
 region  or  jungle  warfare.  Then,  we  have
 got  about  3000  miles  of  the  coast-line  for
 equipping  our  Navy.  Under  the  circums-
 tasbes,  while  I  would  very  much  like  to
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 subscribe  to  the  point  of  view  of  Me.
 Frank  Anthony  in  comparing  West
 Germany  and  India,  I  would  like  to
 compare  myself  with  Vietnam  and  India.
 Most  of  the  time  we  try  to  draw  our
 wisdom  from  wars  that  have  been  fought-—
 the  Second  World  War,  The  First  World
 War,  the  Russo-German  War  and  so  on.
 Let  us  see  what  is  the  contemporary  reality
 for  us  in  this  country,  It  is  true  that  West
 Germany  has  got  four  times  the  defence
 expenditure  versus  half  the  size  of  the
 army.  But  West  German  armies  wil!  have
 to  fight  the  European  armies;  they  may
 have  to  fight  East  European  armies;  they
 may  have  to  fight  English  armies.  But
 we  in  Asia  will  have  to  fight  Asian  war  if,
 God  forbid,  that  time  comes.  Under  the
 circumstances,  we  should  better  take  our
 cue  both  from  Vietnam,  particularly  the
 North  Vietnamese,  as  well  as  from  the
 Chinese  or  whatever  it  may  be  rather  than
 go  in  for  the  West  German  model,  for
 the  simple  reason  that  we  have  seen  as  to
 what  have  been  the  consequences  of  the
 war  between  India  and  Pakistan.  And  a
 doubt  comes  whether  even  if  the  United
 States  were  to  drop  the  bomb,  the  ultimate
 bomb,  it  would  make  the  valiant  people
 of  Vietnam  surrendet  to  the  American
 aggression.

 SHRI  S.M,  BANERJEE  :  They  wilt
 not.

 SHRI  8.  द  NAIK  :  I  am  glad  to  hear
 that.

 This  brings  us  to  the  size  as  well  as
 the  shape  of  our  army.  I  would,  theretore,
 say  that,  as  far  asthe  shape  of  our  army
 is  concerned,  it  has  to  be  principally  on
 the  basis  of  the  two  Jines  which  it  has  got.
 As  fer  as  the  size  is  concerned,  I  would
 still  think,  both  from  the  point  of  view  of
 our  country’s  unemployment  problem  as
 well  as  for  equipping  and  disciplining  our
 people,  that  the  size  could  ‘stand  a  ceriain
 amount  of  expansion.

 T  comeo  the  question  of  self-suificiency
 as  far  as  our  indestrial  units  are  concerned,
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 A  largs  number  of  them  have  been  doing
 A  good  job.  We  would  benefit  very  much
 if  our  ordnance  factories  could  do  this.
 At  present,  we  are  not  able  to  get
 information  as  regards  their  capita)  outlay
 versus  the  value  of  their  products,  I  wish
 they  were  capitalised  and  they  could  then
 give  us  this  information  so  that  their
 performance  couid  be  judged  with  those
 of  the  units  in  the  public  sector  particularly
 in  the  defence  production  like  the  HAL.
 lam  very  sorry  to  note  that  some  of  these
 units  have  hardly  been  able  to  give  much
 on  their  return,  particularly  the  Hindustan
 Aeronautics  Ltd.,  with  its  about  36,000

 employees.  Also  in  regard  to  their
 employment  practices,  I  think,  they  could
 stand  a  lot  of  streamlining.  We  speak
 about  the  local  “people  being  employed
 within  the  States.  In  the  State  of  Mysore,
 for  example,  in  Bangalore,  what  we  see
 is  that  there  isa  certain  amount  of  close
 circuit  recruitment  of  the  employees.  |
 hope  this  will  be  Jooked  into,  and  also
 the  profitability  of  the  public  sector
 undertakings.

 Mr.  CHAIRMAN :  Please  concinde.

 SHRI  B.V.  NAIK  :  ]  am  going  to
 make  anly  one  more  point,  and  that  is
 regarding  the  question  of  welfare  of  army
 personnel.  it  is  an  extremely  vital  point
 During  the  course  of  our  journeys,  etc.,
 we  met  a  large  number  of  army  personnel
 whose  one  tiveme  song,  almost  one  principal
 complaint,  seems  to  be  leck  of  family
 stations.  Ido  not  know  how  this  problem
 of  family  stations  in  going  to  be  sdived.
 I  wonder  whether  some  hostels,  if  it  is  a
 question  of  domestic  welfare,  could  be
 butltt.

 The  jest  point  is  about  ihe  resettlement
 “of  $0,000  demobbed  people.  A  farge
 timber  of  them  bad  been  doing Some  of  the  Licutenant-

 Gea  have  written,  good  books,
 Wibe  dslde  satin  of  the  indifferent

 tent  Bs tal
 tetliit  Lightning  Cainpaten.

 +  a
 tint,  in  regard  to  resettle-

 thenit,  @  cortaty  amount  में  continuity  of
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 service,  wherever  they  have  been  absorbed,
 will  have  to  be  provided  for,  for  theae
 60,000  peopte  if  it  is  to  be  year  “after  year.
 if  we  have  to  keep  our  equipment  in  good
 shape,  |  think,  we  will  have  to  take  better
 care  of  them  and  see  that  these  people
 who  have  been  helping  wa  are  helped  in
 good  time  when  they  are  demobbed.

 With  these  words,  I  support  the  demand
 for  Grants  of  the  Ministry  of  Defence.

 SHRI  K.  GOPAL  (Karur)  :  Madam
 Chairman,  I  rise  not  only  to  support  the
 Demands  of  the  Ministry  of  Defence  but
 T  also  demand  that  more  provision  should
 be  made  for  the  Ministry  of  Defence.  After
 all,  since  Independence,  it  has  been  our
 experience  that  we  have  to  maintaina
 constant  vigil  om  our  borders.  So,  it  is
 absolutely  necessary  that  we  spend  more  on
 defence  even  if  it  means  curtaliment  of
 some  plans  and  sacrifices  to  ourselves.
 Therefore,  J  appeal  that  in  the  coming
 year’s  budget.  at  least  defence  will  be
 encouraged.

 |  am  rather  gratified  to  see  that  36,000
 non-combatants  are  being  treated  as  comba-
 tants.  They  were  suffering  as  their  pay
 and  allowances  and  other  benefits  were  not
 equal  to  those  of  regular  combatants.  Now,
 these  36,000  non-combatants  ate  being
 treated  as  combatants  and  fam  really  glad
 to  know  that.

 About  Navy  on  page  61,  para  22,  i  act
 rather  amused  to  see  that  there  is  shortage
 of  officers  jn  the  Executive,  Blectricnl  and
 Engineering  Branches.  I  do  not  know  how
 this  can  happen.  After  all,  our  country
 has  thousands  of  unemployed  brillant
 engineers,  I  would ike  to  koow  witere  the
 matter  has  gone  wrong,  J  it  whether  the
 rectuliment  campaign  is  slackening?  Or
 is  it  whether  a  career  in  the  Navy  छह  ह... ए
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 whatsoever  that  there  is  shortage  in  the
 cadre  of  officers.

 As  regards  Air  Force,  according  to  the
 report,  we  have  45  squadrons  at  present
 We  have  many  Branches—Flying,  Technical
 Equipment,  Mechanical,  etc.  I  would  like
 to  know  whether  it  is  necessary  to  have  &
 Flysng  Branch  with  ftiers  as  Commissioned
 Officers  because  in  the  RAF  and  some  other
 Air  Forces,  they  have  Sergeants  Pilot  and  in
 the  same  way  why  not  we  think  in  terms  of
 having  Sergeant  Pilots.  ॥  will  not  only
 cut  down  the  expenditure  if  at  all  it  is  too
 much  but  we  can  set  the  same  standards
 we  have  for  the  GDP  Branch.  The  mini-
 mum  qualification  for  the  GDP  Branch  is
 Matriculation  and  the  same  standard  can
 be  kept.  Tam  surethe  hon  Minister  wil!
 pay  attention  to  this  matter  and  havea
 cadre  of  Sergeant  Pilots.

 Next,  I  come  to  the  Emergency  Commi-
 ssioned  officers.  Time  and  again  we  recruit
 ECOs  in  our  Armed  Forces,  but,  after  a
 certain  number  of  years,  they  are  released,

 of  course,  with  some  retirement  benefits.
 But,  many  people,  once  they  go  out  of  the
 Army  and  once  they  are  discharged,  be-
 cause  they  are  neither  too  young  to  start
 any  vocation  nor  too  old  toretire,  are
 suffering  a  lot.  Therefore,  )  request  even
 though  some  reservations  are  made  in  the
 Government  Departments  as  also  in
 commercial  undertakings,  the  hon  Defence
 Minister  should  see  that  all  the  ECOs  who
 are  discharged  get  some  employment  or  the
 other.  After  all  we  spend  lot  of  money  on
 their  training.  They  are  very  good  people.
 They  can  be  absorbed  in  public  undertakings
 and  alio  in  some  leading  private  sectors
 fiems  as  long  as  they  exist.  They  can  also
 be  asked  to  absorb  these  officers.

 With  regard  to  housing,  I  belleve  8
 provision  of  Rs.  30  crores  has  been  made

 ‘for  cotistructing  06  quarters  for  officers,

 per  geeree
 for  JCOs  and  $522  quarters

 Yor  Other  Raves,  866  for  NCR  and  $37
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 for  Civilians.  Altogether,  259  units  are
 going  to  be  built.

 I  am  not  against  construction  of  quar-
 ters  for  officers  but  I  would  request  the
 Defence  Minister  to  pay  attention  to  the
 aspect  of  providing  married  accommoda-
 tion  to  as  many  people  as  possible  in  the
 Other  Ranks.  After  ail,  when  a  person  is
 kept  as  a  bachelor—I  may  be  excused  for
 saying  so,  -you  cannot  expect  the  best  out
 of  him,  The  consequences  wiit  also  be
 disastrous.

 Now  I  come  to  the  question  of  civilian
 employees  in  the  defence  establishments
 We  in  the  Government  should  prove  to
 be  a  model  employer.-l  do  not  say  that
 conditions  are  as  bad  as  some  people  try
 to  put  them  out.  We  have  some  very
 efficient  people  as  heads  of  these  under-
 takings,  some  service  and  retired  officers
 serving  with  honesty  and  integrity.  My
 appeal  is  that  these  people  should  be  given
 training  to  be  a  bit  more  tactful,  when  the
 question  of  labour  problems  come.  We
 cannot  expect  the  employees  or  workers  of
 factories  to  be  just  like  jawans.

 I  would  tike  to  refer  to  the  appeat_  made
 by  our  DMEK  friend  and  Mr.  Frank
 Anthony  that  we  should  go  nuclear.  We
 have  to  look  at  many  aspects.  Imay  tell
 them,  our  country  cannot  afford  to  dot.
 We  cannot  do  it  for  some  time  to  come.
 The  hon.  Members  should  be  convinced
 that  this  is  the  position  in  view  of  the
 finances  of  our  country  also,

 Finally  I  would  say  this.  In  our  country
 the  jawans  are  remembered  only  during  war
 time.  Once  war  is  over,  ho  is  forgotten.
 In  respect  of  those  serving  officers  or  those
 who  are  discharged,  whenever  they  seck
 help  from  the  Government,  it  is  our  duty
 to  provide  them  with  all  help.  It  is  the
 duty  of  this  House,  this  Govergment.
 After  atl  they  are  the  people  who  are
 guarding  our  borders  throughout,  hy  is
 therefore  the  duty  of  fthis  Parliament  and
 our  Governrient  to  see  that  all  servicemen,
 when  they  go  out  of  service,  should  ‘be  weil
 tooked  after,
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 SHRI  SYED  AHMED  AGA  (Bata-
 mulla)  ;  Most  surely,  our  army,  navy  and
 air  force  ‘have  done  avery  good  Job  and
 the  whole  Indian  nation  has  already
 appreciated  their  work.  We  have  appreciat-
 ed  not  only  their  valour  and  courage  but
 also  their  strategy  and  the  way  they  hand-
 led  the  war  operations.

 I  want  to  look  at  our  defence  on  a  wider
 canvass  that  merely  as  a  fight  between  two
 soldiers.  During  the  last  25  years  we  have
 had  4  wars  with  Pakistan.  What  was  the  rea-
 son  for  that?  The  reason  was,  disunity  in
 this  subcontinent.  Disunity  was  there  be-
 cause  of  the  British  and  disunity  resulted  in
 the  partition  of  the  country.  Partition
 followed  the  two  nation  theory.  Emergence
 of  Bangla  Desh  with  our  help  and  with  the
 valour  of  the  people  of  Bangla  Desh  has
 proved  that  what  Kashmir  had  challenged
 in  October  १947  was  correct.  We  have
 heen  proved  to  ‘be  right.  Bangla  Desh
 emergence  as  independent  country  sounded
 the  death  knell  of  the  two  nation  theory.
 This  ts  one  point  that  I  have  learnt  during
 the  Jast  12  months  and  over  25  years.  whieh
 have  gone  by.  The  other  thing  that  {  have
 learnt  is  this.  If  we  stand  united  we  shall
 always  win;  we  shall  be  a  great  country.
 I  remember  that  Yahya  Khan  sent  0
 million  refugees  hoping  and  expecting  that
 there  will  be  disunity  in  our  country  and
 because  of  disudity  he  thought  that  ho
 would  be  able  to  crush  thc  Mukti  Bahini
 forces  that  were  operating  in  Bangla  Desh.
 But  our  unity  was  something  marvellous.
 {still  remember  the  speech  of  our  great
 Prime  Miinster  at  the  boat  club  and  her
 call  for  unity.  We  were  united,  and  the
 manoeuvres,  strategy  and  tactics  of  Yahya
 Khan  were  frastrated,  and  we  could  come
 out  successful,

 Another  feason  that  we  have  learnt
 during  the  last  2  months  in  0  far  ss  de-
 fence  is  concerned  is  this.  I  would  begin
 it  with  a  verse,  namely:

 कसर  क्रि  जायज़ा  ईंट  भी  खिसकेगी  जरगर

 स्वा,  दीवार  को  तू  हाथ  लगाता  क्यों  है।

 BH  iF  ०20० Oo  ९  tel  KSley.  98  yal]

 1]  uns  (ate)  बका७  95  oF  yet  Bauch

 VAISAKHA  7,  3894  (SAKA)  DG,  Min.  of  Def.  230

 What  did  Pakistan  do  in  Bangla  Desh  ?
 Pakistan  attempted  to  crush  the  aspirations
 of  the  Bangla  Desh  people.  In  the  Satur-
 day  Review  of  New  York  of  February  5,  I
 tead  that  a  foreign  observer  had  asked  an
 army  jawan  of  Pakistan  forces  ‘why  are
 you  committing  so  much  of  atrocities?
 If  these  people  resent  and  revold  what  will
 happen’,  and  the  jawan  replied  ‘These
 niggers  do  not  fight.’  This  was  the  condi-
 tioning  of  the  army  officers  of  Pakistan.
 Why  ?  It  was  so  because  they  had  borrow-
 ed  usarms.  lam  not  enamoured  of  nue
 clear  weapons.  I  am  not  enamoured  of
 those  tanks,  guns  and  machine-guns  and
 others.  What  lays  at  the  bottom  was  the
 conditioning  of  the  brain,  and  the
 borrowed  weapons  of  America  and
 the  hope  that  Nixon  would
 help  them  directly  which  ultimately  did  not
 prove  right.  Pakistan  with  all  those  hopes
 and  their  dependence  on  the  United  States
 has  not  been  able  to  do  anything.

 The  other  lesson  that  I  have  learnt  is
 that  while  we  were  attacked  and  our  forces
 had  to  defend  us,  there  was  no  war  hys-
 terra  in  the  country.  There  was  certainly
 was  hysteria  across,  but  there  was  none
 here.  Wesat  in  Parliament,  and  I  re-
 member  having  sat  here  and  passed  the
 24th,  25th  and  26th  amendment  to  the
 Constitution;  we  took  over  general  insu-
 rance  and  we  wanted  to  usher  in  a  society
 of  equals.  We  were  doing  ai}  that  work
 here,  and  we  left  the  work  of  defending  the
 borders  to  the  army  which  was  fighting
 there.  But  we  were  here  fighting  a  bigger
 battle.  the  battle  for  unity,  and  the  battle
 for  the  emancipation  of  the  people,  and  we
 created  a  place  for  ourselves  in  the  comity
 of  nations.  We  left  it  to  the  soldiers  to
 fight  the  war  on  the  borders.  It  was  nota
 fight  between  Porus  and  Alexander;  it  was
 not  just  a  fight  between  soldiers  only.  We
 belong  to  the  world;  we  area  part  of  the
 world,  and  when  we  look  st  our  defences,
 we  have  to  look  at  the  world  conditions
 and  we  have  to  shape  our  defences  accond-
 ingly.

 Another  thing  that  J  have  Jearnt  is  that
 it  in  alwoys  futile  to  think  of  hanging  by
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 the  abron-strings  of  some  big  power,  We
 Never  thought  of  that.  But  Pakistan  did
 so.  India  never  thought  of  any  big  power
 or  wanted  any  big  power  to  come  and  help
 it.  We  always  believe  in  peace.  and  we
 always  believe  in  non-alignment,  and  be-
 cause  of  these  great  principles  at  our  back,
 ‘we  have  gained  a  great  victory  today  with
 which  we  haye  actually  given  a  lesson  to
 the  world  communitv.

 The  other  thing  that  }  have  witnessed
 and  noticed  is  the  role  of  the  United  States
 throughout,  What  were  they  doing  ?  They
 created  Pakistan,  because  they  never  wanted
 this  sub-continent  to  progress.  They  kept
 us  busy  in  inefighting.  They  created  a
 cease-fire  line  in  Kashmir,  and  [  still  re-
 tember  thaton  the  day  our  forces  were
 marching  and  the  cease-fire  line  was  vam-
 shing,  the  Seventh  Fleet  moved  into  the
 Indian  Ocean.  It  was  nota  mere  coinct-
 dence  or  synchronisation,  othe.  may  sav
 30,  dut  I  do  believe  that  Imperialists  want
 ed  this  bone  or  contention  to  remain,  The,
 are  creating  problems  in  West  Asia  They
 are  creating  problems  in  South-East  Asia,
 What  does  all  this  indicate”  The  US  role
 indicates  that  they  do  not  want  the  Asian
 counteies  to  fight  for  the  emancipation  of
 the  people,  to  fight  for  their  liberation,  to
 fight  for  giving  a  better  deal  to  their  peo-
 ple,  They  have  always  tried  to  prevent  us
 from  fighting  for  ltheration.

 It  has  always  been  the  policy  of  India
 to  stand  by  and  help  those  countries  which
 wanted  to  liberate  themselves.  Today  we
 stand  by  the  Vietnamese  people  who  are
 fighting  for  their  liberation,  because  they
 are  fighting  in  the  same  wav  in  which  we
 fought  for  our  liberation

 Then  again  in  the  Arab  world,  they
 have  created  Israel.  Why  के  Because  they
 nevéd  watited  the  Arabs  to  live  in  peace  in
 West  Asia.  Now  they  are  egging  on  Jor.
 dab  to  create  troubles  there,  further  trou-
 ele.  So  doth  on  this  side  of  India  and  on
 the  wither  side  they  are  engineering  troubdic.
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 Inside  the  subcontinent,  they  create
 trouble  for  us  through  Pukistda.

 Now  our  emilssaries  have  gone  to  see  if
 we  could  set  m  motion  the  process  of  a
 peacefal  settlement.  We  wish  them  all
 luck,  J  hope  that  the  talks  will  succeed.
 We  must  see  that  Bangla  Desh,  India  and
 Pakistan  become  friends  so  that  we  are
 able  to  usher  in  an  era  of  peace  in  the  sub
 continent.

 I  do  not  agree  with  the  Jan  Sangh  re
 presentative,  Shri  Vajpayee’s  view  when  he
 spoke  about  the  area  occupied  by  Pakistan
 im  Kashmir.  I  have  great  regard  for  him—
 we  have  worked  together  in  the  Public
 Accounts  Committee—but  he  said  a  wrong
 thing  when  he  said  that  we  must  insist
 that  the  area  occupied  by  Pakistan  since  25
 years  must  be  got  back  and  retrieved  from
 Pakistan  occupation.  He  said  that  every
 inch  of  that  territory  must  come  back.  I
 am  not  for  that  territory.  We  here  stand
 by  certain  principles  If  by  a  Httle  adjust-
 ment,  an  inch  here  or  an  inch  there,  we  can
 bring  about  an  enduring  peace,  we  must
 give  elbow-room  to  our  Government  to
 negotiate  and  bring  about  lasting  peace  in
 the  sub-continent.

 Here  I  want  to  recite  a  verse  or  two

 बाहमी  एक  हो  साकी  दरे  सं जाना  खुले
 फिर  वही  गलियों  सागर  हो  फिर  वही  दौर

 चले
 इक  जातिया  फिक्ोनजर  हो  भ्र पना

 एक  ही  मंजिले  मकसूद  हो  कदमों  के  तले

 यू  जहां  के  लिए  ताबीरे  बड़ा  बत  जायगी

 दुश्मने  भ्रमण  जो  देखे  कफे  अफसोस  मसले  ।

 4S  eplege  yd  gts  कु  Kul  gable
 ery  ty  gh  3४५०  (poss  a)  yee
 al  Iyp  rd  g  9B  2४)  ण्

 BS  Eyed  yh  dpatlen  | ००  gm  hd

 PE 04  ४५  कसी नवा  ahd  hale  cine
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 When  !  say  duskmane  ain,  refer  to
 Imperialist  USA,  I  want  the  USA  to
 Heten  to  this.  With  these  words,  I  con-
 clude,  thanking  you  for  the  opportunity
 given  to  me  to  speak,

 sit  एम०  रामगोपाल  रेड्डी  (निजामी-
 बाद)  :  रुभापति  महोदय,  जो  डिमांड
 डिफेंस  मिनिस्ट्री  की  तरफ  से  पेश  की  गई  है,
 मैं  उन  का  समर्थन  करता  हैं।  हमारे  डिफेंस
 मिनिस्टर  फिल्म-फाइटर  रहे  है  शौर  फ्रीडम
 के  डिफेंडर  भी  हैं,  यह  हमारी  खुशकिस्मती
 है।  मिनिस्ट्री  की  रिपोर्ट  में  बताया  गया  हैं,
 कि  इस  देश  की  द्रास  नेशनल  प्रॉडक्ट  का
 3.4  परसेंट  मिलिटरी  पर  खर्चे  किया  जा

 रहा  है,  जो  कि  1400  करोड़  रुपये  के
 लगभग  है।  मैं  चाहता  हैँ  कि  खर्च  को  बढ़ा
 कर  6  परसेंट  कर  दिया  जाये।

 ३7.00  hrs.

 जब  तक  हम  लोग  एटम  बम  नहीं
 बनायेंगे,  तब  तक  हमारे  देश  की  खातिर-

 ख्वाह  हिफाजत  नहीं  हो  सकती  है।  मगर
 पालिटीश्वन्ज  यह  चर्चा  करते  है  कि  हम  एटम
 बम  नहीं  बनाएंगे,  तो  यह  एक  बड़ी  गलती

 है।  हम  ने  एटम  बम  बनाना  है  या  नहीं
 बनाना  है,  इस  बारे  में  मिलिटरी  के  जेनेरिक

 से  पूछना  चाहिए  धौर  उनकी  झोपीनियन
 पर  चलना  चाहिए।  यह  बात  पालिटीक्षन्ज
 द्वारा  डिसाइड  करने  की  नहीं  है।  प्यार
 कल  लड़ाई  शुरू  हो  जाये,  तो  एडमिनिस्ट्रेटर
 लड़ते  का  हुक्म  दे  सकता  है,  लेकिन  मिलिटरी
 से  पूछा  जाना  चाहिए  किया  बहु  बगैर

 'एटम  बम  की  प्रोटेक्शन  के  लड़  सकती  है  1

 हमारा  झगड़ा  सिर्फ  पाकिस्तान  के  साथ

 नहीं  है।  भ्रमर  कभी  पाकिस्तान  के  साथ

 भंगड़ा  हो  गया,  तो  हमारी  मिलिटरी  का
 ह...  हिस्सा  भी  उसके  लिए  काफी  है।  लेकिन

 अगर  किसी  अंजु  से  किसी  शैर!  प्रवर  से
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 हमें  लड़ना  पढ़ें,  जो  कि  न्यूक्लियर  पावर  हो,
 तो  हम  उसका  घुकावला  केसे  कर  सकते  हैं  ?

 हम  दूसरों  पर  कहां  तक  डिपेंड  कर  सकते

 हैं  ?  हम  अपनी  पूरी  हिस्ट्री  का  सर्वे  करें।
 अगर  मुसलमानों  के  हमलों  में  भारतवर्ष  के

 राजा-महाराजा  हार  गये,  तो  उसकी  वजह
 यह  नहीं  थी  कि  हम  बहादुरी  में  कम  थे  ।
 उस  वक्‍त  वे  लोग  तोप  ले  कर  धाए  तो  हम
 लोग  हाथियों  पर  लड़ने  के लिए  गए  ore
 भी  झगर  किसी  न्यू बिल यर  पावर  के  साथ
 लड़ना  होगा  तो  हमारे  ये  बम  उस  में  काम  नहीं
 देगें।  यह  कहना  कि  हमारी  एकोनासी  इस
 फो  बर्दाश्त  कर  सकती  है  या  नहीं  कर  सकती
 है,  यह  ठीक  नहीं  है।  जब  आदमी  मजबूर
 होता  है  तो  बहुत  बडा  रोक  भी  सिर  पर  उठा
 कर  चलता  है।  हमारे  देश  के  अन्दर  55

 करोड़  आदमी  हैं।  पन्द्रह  सोलह  सौ  करोड़
 रुपये  इसके  लिए  चे  होने  का  अनुमान  बताया
 जाता  है  ।  हमने  हिसाब  लगा  कर  देता  है,
 प्रति  व्यक्ति  20  रुपया  जाता  है।

 एक  मानवीय  सदस्य  :  4  हुआ  करोड़
 रुपया  चाहिए  t

 श्री  एम०  राम  गोपाल  रेड्डी  :  एक  दिन
 में  4  हजार  करोड़  नही  चाहिए  1  धीरे  धीरे

 हमारी  आमदनी  बढ़  रही  है।  एक  वक्‍त  हम
 को  मालूम  है  कि  हमारा  पूरा  सेंट्रल  बजट
 500  करोड़  का  था  are  वह  करीब  6-7

 हजार  करोड़  तक  चला  गया  है  |  तो  हमारी
 इकोनामी  बढ़  रही  है,  दूसरी  खोजें  भी  बढ़
 रही  हैं।  फिर  क्यों  हमारे  लोग  इस  मामले
 में  शा  कर  ककसी  करते  हैं  यह  मेरी  समझ
 में  नहीं  झा  रहा  है।  1949  में चाइना  भी

 वहीं  था  और  हम  भी  कही  थे  7  दोनो  एक
 जगह  पर  थे  ।  बल्कि  चाइना  हम  से  भी
 ज़्यादा  गरीब  था"  चाइना  राज  ऐडम  बम

 बना  सकता  है  तो  हिन्दुस्तान  क्‍यों  नहीं  बढा
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 {et  एम०  राम  गोपाल  रेड्डी
 सकता ?  इसलिए  हमे  इसके  रास्ते:  पूरी
 तैयारी  करनी  चाहिए  धौर  झपने  मिलिटरी

 जनरल  की  राय  के  वर  फौरन  ऐटम  बम

 बनाना  शुरू  कर  दिया  जाना  चाहिए  ।  मुझे
 एक  सुबहा  ऐसा  भी  है  कि  हमारे  जगजीवन

 बाबू  ज्यादा  बोलते  नहीं  हैं।  हो  सकता  है
 उन्होने  उस  को  बनाने  की  तैयारी  कर  ली

 हो  कौर  बता  न  रहे  हो  एव  दिन  एक्स-
 प्लोड  कर  के  तब  यहां  बता  देंगे  कि  हम  ने

 तैयारी  कर  ली  है।  कहा  गया  कि  मिलिटरी

 रिकेट्स  के  लिए  हाउस  को  कॉन्फिडेंस  में

 नहीं  लिया  जाता  7  ठीक  बात  है।  यहा

 हाउस  में  जब  हम  बात  कर  रहे  है  तो  यह
 पार्लियामेट  के  नम्बर  भ्रामक  मे  बात  नहीं  कर

 रहे  है  बल्कि  सारी  दुनिया  क॑  सामने  यह
 बात  कर  रहे  है।  तो  प्यार  छिपाने  की  बात

 है  तो  जरुर  छिपाइए,  हमे  मत  बताइए,

 इसे  उस  पर  कुछ  नही  कहना  है  1  हमे  श्राप
 पर  पूरा  विश्वास  है।  जैसे  पाकिस्तान  के
 साथ  जग  सभा  तो  आप  ने  विश्वास  दिलाया,
 उस  पर  पूरे  देश  ने  विश्वास  शौर  भरोसा
 कियां ।  तो  उस  किस्म  का  भरोसा  होना
 चाहिए  |

 दूसरी  बात  मिलिटरी  के  सबंध  मे  मुझे
 यह  कहनी  है  कि  ऐसी  बहादुर  मिलिटरी
 शायद  ही  दुनिया  मे  कही  कौर  हो।  बहु
 लोग  जिस  तरीके  से  लगे  उसकी  मिसाल
 मिलना  मुश्किल  है।  सिविलियन  में  शौर
 उनमे  फक  है।  सिविलियन  में  जब  ज्यादा
 गमी  होतो  है  तो  एयर  कमीशन  लगा  लेते

 है  जब  सर्दी  होती  है  तो  एयर  कड़ी वान  हटा
 देते  है।  मिलिट्री  का  आदमी  जो  7

 हुजूर  फुट  की  ऊंचाई  पर  तैनात  है  वहन
 तो  एयर  ऑडिशन  लगा  सकता  है  न  हटा
 सकता  है  a  उसे  तो  छड़े  रहना  पड़ता  है,
 शांत,  बिच्छू  किसी  का  डर  उसे  नहीं  होता
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 है|  इनसे  भी  ज्यादा  खतरनाक  दुश्मन  काडर
 उसे  नही  होता  है  i  तो  यह  लोग  जब  ऐसी

 जगह  काम  करते  हैं  तो  इन्हें  पूरी  सहूलियत
 देनी  चाहिए।  खाने  पौने  का  बन्दोबस्त  इन
 के  लिए  अच्छा  होना  चाहिए  |  गो  कि
 खाना  मिलता  अच्छा  है  लेकिन  वाज  वक्‍त

 कुछ  ऐसा  सुना  जाता  है  कि  वह  उतना  अच्छा
 नही  होता  ।  तो  बेहतरीन  से  बेहतरीन  खाना
 उन  का  खिलाया  जाय  हम  लोग  जो  यहां
 काम  करते  है,  एयर  कडीदाड  मकानों  में

 बंठते है  उन्हें  खाना  थोड़ा  कम  भी  मिले  तो
 कोई  बान  नही  है,  लेकिन  मिलिटरी  को

 अच्छे  से  बरच्छा  जाना  मिलना  चाहिए  |

 दूसरी  बात  यह  है  कि  मिलिटरी  के
 किसी  भी  सेक्शन  में  डिमकटेटमेट  नहीं  होना
 चाहिए  ।  आज  तक  हमे  पता  है  कोई
 डिसकटेटमेट  नहीं  रहा  है  धौर  जगजीवन

 बाबू  के  जमाने  मे  भी  कोई  डिसकटेटमेट  नही
 है।  लेकिन  जो  भी  ऐसी  बाते  हो  उनको

 दूर  करना  चाहिए  q

 मुल्क  की  आजादी  की  रक्षा  करना  यह
 कोई  एक  दिन  का  सवाल  नही  है  1  जगजीवन

 बाबू  को  मालूम  है  कि  90  साल  हम  लोग
 अग्रेजो  स ेलड॑  857  से  ले  कर  947  तक,
 तब  जाकर  हमारी  आजादी  की  जग  खत्म

 हुई,  लेकिन  डिफेंस  का  जहा  तक  सवाल  है
 बहू  कोई  एक  दिन  में  खत्म  नहीं  होने  बाला
 है  ।  जब  तक  सूरज  भ्र ौर  बाद  रहेगे  जबतक
 गंगा  जमुना  मे  पानी  रहता  है  तब  तक  हमारे
 डिफेंस  के  लिए  मिलिटरी  को  काम  करना
 है।  जब  तक  हमारे  देश  के  एक-एक  आदमी
 के  अन्दर  एक-एक  खून  का  कतरा  है  तब  तक
 अपने  बोर  को  हमे  हैफेड  करना  है।
 इसलिए  इस  बात  को  दृष्टि  में  रख  कर  अपनी
 मिलिटरी  के  लिए  बसा  अवाम  करना
 चाहिए  |  «
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 जो  यह  मिलिट्री  के  पर सोनल  हैं  जब

 यह  नौकरी  से  निकाल  दिए  जाते  हैं  तो  उस
 लोगों  को  ऐसे  ही  नहीं  छोड़  देना  चाहिए।
 उनके  लिए  हर  तरह  की  सहायता  धौर

 सहूलियत  का  इंतजाम  होना  चाहिए  1  वे
 बेचारे  एड  लोग  हैं।  मेंने  तेलंगाना  में  एक
 इंडस्ट्रियल  यूनिट  के  श्रंफिसर  को  इनके  लिए
 लिखा  था  तो  उसका  जवाब  मिला  कि  मुल्की
 के  बल  इसमे  रोड़ा  भटकाते  है।  मैं  जग-
 जीवन  बाबू  से  दरख्वास्त  करता  हूं  कि  यह

 मुल्की  के  रूल  मिलिटरी  के  परसोनेल  के

 लिए  प्रप्लाई  नहीं  होने  चाहिए  =  ये  लोग

 हिन्दुस्तान  के  किसी  भी  कोने  में  जायें  उनको
 सरकार  की  शोर  से  नौकरी  मिलनी  चाहिए  t
 जो  आदमी  भ्रपनी  जान  पर  खेल  कर  हर
 किस्म  की  कुर्बानी  दे  सकता  है,  मुल्क  की
 प्रेक्टिस  को  बढ़ाता  है,  उसके  साथ  ऐसा  वर्ताव

 नहीं  होना  चाहिये

 राज  हम  पाकिस्तान  से  जीते  है  तो
 इसका  मतलब  यह  है  ि  हर  आदमी  का  सिर
 ऊंचा  उढ़ा  है,  962  में  हमारी  जो  डिफीट

 हुई  थी,  उसका  कुछ  न  कुछ  कम्पेस्सेशन

 हुआ  है  1  लेकिन  मैकमोहन  लाईन  के  बाजू
 को  हमारा  जितना  हिस्सा  गया  है,  बहू  कब
 लेगें ?  उसके  लिए  हमें  कोशिश  करनी

 चाहिए  1  जब  तक  उसे  वापस  नहीं  लेंगे,

 हिन्दुस्तान  छोटा  रहेगा,  नामुकम्मल
 हिन्दुस्तान  रहेगा  ।  हमारे  आप-दादों  3
 जितना  भारतवर्ष  हम  को  दिया  था,  बह  कम

 हो  गया  है,  इस  बात  का  हमको  दुल  है।

 मैकमोहन  लाइन  के  प्रकार  हराकर  हमारा
 जितना  हिस्सा  चाहता  ने  भाग यू पाई  किया

 है,  यहाँ  से  उसको  हुटाना  पड़ेगा  1  यह
 डिकेंस  मिनिस्ट्री  का  ही  मामला  नहीं  है,  इस

 में  हमसरी  दोनों  मिनिस्ट्री  एक्सटरनल
 झफेधर्स  मिनिस्ट्री  ज़ोर  डिफेन्स  मिनिस्ट्री
 छह  हैं,  इसलिए  इस  दोनों  मिनिस्ट्री
 को  ह...  कर  कोई  स्कीम  बनाती  चाहिए  |
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 इसके  बोद  मैं  भ्रातृ  तीनों  सर्विसिज़  के
 चीफ,  बार  सिक्योरिटी  फोर्स  भोर  जितने

 हमारे  सिविल  आफिसजं-इनएक्शन  थे,

 जिन्होंने  हमारे  मिलिट्री  वालों  का  दिन-शत
 साथ  दिया  हैं,  उन् तको  बधाई  देता  हैँ  शौर
 श्राप  को  धन्यवाद  देते  हुए  भ्र पता  भाषण
 समाप्त  करता  हूं  ।

 भी  दरबारा  सिह  (होशियारपुर)  :
 मैडम  चेयरमैन,  राज  का  मजमून  इस  लिये
 ज्यादा  प्रीमियर  रखता  है  कि  कुछ  अर्सा

 हुआ  हमारी  फौजों  ने  जितनी  बहादुरी
 से,  जितना  समझदारी  से  और  जितनी
 मतानत  से  काम  किया  है,  उसकी  मिसाल
 शायद  हमारी  हिस्ट्री  में  नही  मिलती  ।  यह
 डिफेन्स  का  महकमा  इतना  इस्पो्टेल्ट  है  कि

 इस  पर  जितना  भी  कहा  जाय,  कम  है।
 बहादुरी  के  अलफाज़  कहने  के  बजाय,  हमारे
 एन्टुली  साहब  ने,  जो  यहाँ  से  चले  गये,  कुछ
 ऐसी  बातें  कही,  खास  से,  बजाय  इसके  कि
 जितनी  हम  ने  नेपाल  इल्टोंग्रेशन  हासिल
 की  है,  जितना  हमारी  फौजों  के  केजिल  ने
 काम  किया  है,  जितना  हमारे  सिपाहियों  वे
 काम  किया  है,  जितना  हमारी  प्राइम  मिनी-
 स्टर  शर  उनके  साथियों  ने  काम  किया  है,
 हमारे  डिफेन्स  मिनिस्टर  ने  काम  किया  है,
 उस  की  प्रशंसा  और  तारीक  की  जाती,

 उन्होने  कहा  कि  क्‍यों  उन  को  एक्सटेंशन  दे

 दी  गई  ।  हमने  उन  लोगों  के  काम  को

 इज्जत  झ्रफआाई  की  है,  उन  लोगों  को  जो

 झालर  दी  जा  लकती  है,  बहू  दी  है।  उसके

 अल्फाज  इस  बात  को  जाहिर  करते  हैं  कि

 मुल्क  में  कोई  कास्फिलक्ट  पैदा  किया  जाय,
 लेकिन  मैं  समझता  हूं  कि  यह  कभी  भी  देश
 के  हक  में  नहीं  है।  गद  इस  किस्म  को  बातें

 यहां  पर  करते  हैं  कौर  चले  जाते  हैं।  हमने
 उनसे  कहा  कि  दूसरों  को  भी  सुतिये,  लेकिन

 सुनने  के  लिए  यहाँ  पर  नहीं  बैठे  ।  यह  बात
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 [श्री  दरबारा  सिंह]
 ऐसी  है  जिसको  बहुत  सीरियसनेस  से  देखना

 आहिंये
 ब  ०००

 रक्षा  मसी  (शी  जगजीवन  रास)  :  मू
 ज्यादा  हो  गई  है  ।

 डा०  कलास  नेशनल  डिफेन्स  काउन्सिल

 की  मीटिंग  नही  हुई  या  उन  को  नहीं  बुलाया,
 इसलिए  नाराज  हो  गये  हैं।

 थमी  दरबारा  सिह  मुझे  उनकी

 काराजगी  का  व्याल  नही  है,  लेकिन  जिन

 प्रसाद  में  उन्होने  कहा  है,  वह  समझदारी

 के  झलफान  तही  है

 शी  लरेसा  कुमार  साल्वे  (बेतूल)

 बेहूदगी  है  ।

 क्रि  बारबरा  सिह:  बेहूदगी  मैं  नहीं

 कहता,  यह  लफ्ज  इसके  लिए  दुरुस्त  नही  है

 4  दिनो  की  जो  जग  हुई  सारा  संसार

 उसको  देख  रहा  था,  उसमे  हिन्दुस्तान  कैसे

 निकल  पायेगा.  लेकिन  हमारी  फोटो  ने  उस

 मुहिम  को  बिलकुल  साफ  कर  दिया।  जो

 लोग  हम  पर  बार-बार  हमले  बरते  थे,  मैं

 उनकी  जनता  के  खिलाफ  नही  कहना  चाहता,
 लेकिन  याहया  खा  कौर  उनके  साथियों  के

 बारे  मे कहना  चाहता  हूँ,  जिन्होंने  तमाम
 ताकत  इस  बात  पर  लगा  दी  कि  डंसोक्र सी
 ने  सिफ  उनके  प्र पने  मुल्क  से  खत्म  हो  जाय,
 बल्कि  एक  डैमो  टिक  मुल्क  पर  हमला  कर
 के,  उन्होंने  हमारी  इंफोसिस  को  खत्म  करने
 की  कोशिश  की  |  लेकिन  इन  4  दिनो  की
 जग  ने  दिखा  दिया  कि  वे  कही  के  नहीं  रहे  ।
 संसार  भर  की  हिस्ट्री  मे  ऐसा  कभी  देखने  से
 बही  पाया  कि  इतने  बढ़े  सिपाही  ते  हथियार
 डाले  होंगे  शोर  कहा  हो  कि  हम  प्रापक

 सुपुर्द  होते  हैं,  जो  मर्जी  हो  कर  लो  |  यह
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 हमारे  इने  बहादुरों  की  बंजर  से  हो  सका,
 जिसको  राज  एन्टुली  साहब  किसी  शोर  ढंग
 से  पेश  करना  चाहते  हैं।  राज  उनकी

 बदौलत  हमारा  देश  एक  बड़ा  देश  अन
 सका  ।

 हमारी  ज्योति  फिकल  कम्ढीशन्ज  ऐसी

 है,  जिसमे  तरह  तरह  के  ख्याल  रखने  की
 जरूरत  है--मभिलिद्री  प्वाइन्ट  साफ  ब्य  से
 शौर  दूसरे  प्वाइंट  साफ  व्यू  से।  लेकिन  मैं

 एक  बात  कहना  चाहता  हू--क्या  यह  कम

 है  कि  हमारी  पब्लिक  शौर  फौजों  मे  कितना

 तवाज़ुन  रहा,  हमारे  एडमिनिस्ट्रेशन  का,
 बजरे  आजम  शरीर  दूसरे  वजीरों  का  कितना

 तसादुम  रहा  1  यह  कोझ्राडिनेशन  नही  है  तो
 क्या  हैं  ?  इसमे  लोगो  ने  भी  हजारो  नही,
 लाखो  नही,  करोड़ो  रुपया  जेवर  की  शबल
 म  प्लोर  दूसरी  तरह  से  पेश  किया  इस  देश
 की  आजादी  को  कायम  रखने  के  लिए  कौर
 अपने  मुखालिफो  के खिलाफ  लड़ने  के  लिए
 जो  कि  हम  पर  हमला  करते  रहते  है।  यह
 बात  उनको  समझनी  चाहिए  जब  बह
 'छिकेन्स  पर  बोलते  हैं।  मैं  तो  कहता  हूँ  कि
 डिफेन्स  पर  जितना  खच  किया  गया  है  उससे
 भी  ज्यादा  करने  की  जरूरत  है।  कई  शौर
 चीजें  है  जितके  लिए  सें  बाद  मैं  दर्ज
 करता  हूँ

 एक  बात  तो  मैं  यह  कहना  चाहता  हू
 कि  राज  वालों  का  35  साल  मे  रिटायरमेंट

 हो  जाता  है  लेकिन  उस  वक्‍त  तो  उनसे  शोभा
 होता  है,  लड़ने  की  हिम्मत  होती  है  शौर  बह
 सर्विस  करते  के  क  बलि  होते  है  qT  शो  रिटायर
 होकर  चले  जाते  है  उनके  लिए  भाप  कहते
 है  कि  हम  उसका  इन्तजाम  करेंगे,  उसको
 होती  बोनी  का  पौर  उसको  जतोग  पर
 बरसायेंगे  लेकिन  तब  तो  ये  जबान  होते  हैं।
 उनको  शायद  पेंशन  भी,  कम  मिलती  हूँ।
 इसलिए  उनको  वहशत  की  ज्यादा  मिले  सीद



 624l  DG'Min,  of  Def.

 जब  एजेड  हो  जायें  तब  वे  रिटायर  हों  तो
 ज्यादा  अच्छा  रहेगा  I

 इसके  साथ-साथ  मैं  कुछ  कौर  बातें

 कहना  चाहता  हू  ।  एरानाटिक  कमेटी  की  जो
 रिक्‍्मेडेशन  है  उसके  बारे  मे  ध्यान  देने  की
 जरूरत  है  ।  उन्होने  कहा  है  कि  हमारी  जो
 प्लानिंग  है;  मिलिट्री  प्रांतीय  बहू  कस  से
 कब  भागे  दस  सालों  के  लिए  होनी  चाहिए
 कौर  उसमे  जो  स्पेशलिस्ट्स  है--  इकोनामिक्स
 के  टेक्नालाजी  के  तौर  पोलिटिकल  साइंस  के
 वे  माहिर  लोग  होने  चाहिए  ताकि  सारे  पसे-
 पेक् टिव  में  भागे  के  हालात  को  देखकर  कि

 इस  तरह  से  काम  चलाना  हैं  उसकी  प्लानिंग
 उनके  दिमाग  में  हो।  यह  निहायत  जरूरी

 बात  है  t

 डिफेन्स  प्रोडक्शन  के  बारे  मे  भी  मैं  कुछ
 अजे  करना  चाहता  हूँ  :  हमारी  28  फैक्टरी
 अल  रही  है  जो  कि  पुरानी  शौर  बोसीदा  है  1

 वह  कम  प्रोडक्शन  देती  हैं  इसलिए  उनका
 रिप्लेसमेंट  होता  चाहिए।  यह  सही  है  कि
 राज  कुल  कैपेसिटी  से  उनको  चला  रहे  हैं
 लेनी  मगर  कोई  डिसप्राडंली  चीज  हो  जाये
 शौर  वह  बन्द  हो  जाये  तो  इमीडिएटली
 उनका  रिप्लेसमेंट  नहीं  हो  सकता  है।
 इसलिए  उनके  लिए  कुछ  रुपया  रखना

 चाहिए  t

 इसके  साथ  साथ  पत्ती  इंडियन  फील्ड
 गन  जो  है  उसको  स्पीड  झप  करना  चाहिए  |

 उसको  जल्दी  से  जल्दी  भ्रापरेशन  में  लाना

 चाहिए  इसी  तरह  से  कानपुर  मे  मीडियम
 मशीनगन  जो  इन् पक् ट्री  के  लिए  है  उसमे
 कितना  काम  हमा  है  कौर  उसको  कब  तक

 तैयार  करना  है-- यह  बात  मैं  मंत्री  जी  की
 बोडख़ी  में  लाता  चाहता  हैँ।  इसके  अलावा

 पार्टिकल  अलास  जो  हैं  बह  निहायत  जरूरी

 है _ल-पहाड़ों  एस  सी  जरूरी  हैं  शौर  मैदानों पर
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 भी  जरूरी  हैं।  हम  उनको  इम्पोर्ट  करते  हैं
 इसलिए  उसके  लिए  कहीं  फैक्टरी  लगाइये  ।

 मिलिट्री  के लिए  यह  सब  चीजें  निहायत
 जरूरी  हैं।  सारे  साधनों  के  लिए  हम  किसी
 पर  मुनहसिर  न  रहें  बल्कि  हमको  इनके
 मामले  मे  सेल्फ  सफी  शिष्ट  होना  बहुत
 जरूरी  है।  इसके  साथ  साथ  में  रिसर्च  कौर
 डेवलपमेंट  की  बावत  भज  करना  चाहता  हूं  1

 एक  हजार  से  ज्यादा  झपकी  'रिस चेन  हो  रही
 हैं।  जो  बहुत  नाजुक  कौर  सफिस्टिकेटेडरिक्याय-

 सेंट्स  हैं  आपरेशनल  रिक्वायमेंट्स  उसका  हमे
 सारा  हिसाब  रखना  चाहिए  ।  जैसे  राडार  जो

 है  वह  बहुत  इम्पार्टन्ट  है।  ऐसे  जितने  इक्कीस-

 मैन्क्स  है  उनमे  स्राइटीफिक  तौर  पर  पूरे
 हौर  पर  कहा  तक  तरक्की  की  जा  सकती  है
 उस  पर  ज्यादा  से  ज्यादा  तबज्जह  देने  की
 जरूरत  है।  मेकेनिकल  माइन  लेगा  के  बारे
 में  कहा  गया  है  लेकिन  मैं  कहता  हूँ  कि
 माइन्स  को  बिहार  करने,  साफ॑  करते  की
 जो  बात  है  उसका  मेकेनिकल  तरीका  भी

 हमे  एडमिट  करना  चाहिए  i

 फौजिया  के  कपड़ो  ओर  दूसरी  बातें  के
 बारे  में  मैं  ज्यादा  नही  कहना  चाहता  क्योकि
 उसको  तो  भाप  देख  ही  रहे  हैं  लेनी  में

 न्यूद्रिशसस  फूड  की  तरह  तवज्जह  दिलाना

 'बहुत  ह  बरफ  में  जो  हमारे  फौजी  रहते
 है  उनको  सईद  करने  के  लिए,  जो
 खाने  की  जरूरत  है  या  कपड़े  की
 जरूरत  है  या  भौर  जो  साफिस्टकेटेड  चीजें

 होनी  चाहिए  उनको  हमे  देखना  है  ताकि

 जहा  वे  लडाई  करते  हैं  वहां  पर  दूसरी  तरफ
 उनका  ध्यान  ने  जाये  कि  हमारी  फूड  वैल्यू
 कम  हो  गई  है  या  हम  कमजोर  पड़  गए  हैं।
 मैंने  बाक्स  पर  देखा  है,  में  पहाड़ों  पर  तीं

 तही  गया  लेकिन  पंजाब  के  बार्डर  पर  मैंने
 देखा  है  कि  लोग  टू चेज  में  पड़े  हैं।'**
 (स्यवधान)*' सै  अज कर कर  रहा  था  कि  इनकी
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 {eft  दरबारा  सिह]  खेती  करने  के  लिये,  पीद  काम  के  लिये  सीज
 बारी  चीजों  की  ज्योग्राफिक  कंडीशंस  कया.  श्रौडट  करनी  चाहिये  ताकि  के  पनी  रोटी

 हैं  उससे  मुताबिक  उनके  लिये  खाने,  पीने
 का  शोर  दूसरी  अकूबत  की  थीजो  का  इतजाम
 किया  जाय

 एक  कंटोनमेंट  ऐक्ट  1924  में  बना  था,

 बहुत  बोसीदा  है  क्योकि  जिस  वक्‍त  बना  तब
 के  तौर  भ्रव  के  हालात  में  जमीन  झा समान  का
 स्तर  है।  वहा  कुछ  रिस्ट्रक्शन  हैं.  उन  को

 दूर  करना  चाहिए,  जैसे  मेम्बरशिप  के  लिए
 धौर  दूसरे  हल्का  को  झज्जर  लाने  के  लिये।
 कौन  कौन  से  एरियाज  होने  चाहिए,  ऐसी-
 निटीज  गया  देनी  हैं,  उसके  लिए  एक
 नये  कग  से  सोचना  चाहिये,  और  इस  बारे
 में  जरूर  विचार  करना  चाहिये  तथा  जल्दी

 होनी  चाहिये  t

 मैं  ऐप्रीसियेट  करता  हे  कि  सरकार  के
 इस  स्टैप  को  जो  इसने  एस-सर्विसमैन  को
 संदिल  व  रने  के  लिये  उठाया  है।  बहुत  कुछ
 किया  है,  मकान  भी  बनाये  जा  रहे  हैं,  उन
 के  लिये  इडिमन  ट्रायल  कारपोरेशन  ने  उन
 को  पेट्रोल  पम्प  के  ठेके  कौर  दुसरी  खोजें  देने
 के  लिये  प्रबन्ध  किया  जा  रहा  है।  इसी  के
 साथ-साथ  पेंशन  के  लिये  भी  जो  इस  सरकार
 ते  किया  है  बह  एक  हिस्ट्री  है,  दुनिया  के
 किसी  मुल्क  मे  ऐसा  नहीं  किया  गया  है।  महू
 एक  बनाया  है,  संसार  मे  ऐसा  कही  नही  हुमा
 है  कि  हीन  चौथाई  जो  बढ़े  फिर  हैं  उस
 की  जितनी  पेंशन  बनती  है,  भोर  जो  जम  में

 शहीद  हुए  हैं,  उतनी  पेंदान  लगातार  उनकी
 बिही  को  मिलती  रहेगी  यह  भारत  सरकार
 ने  किया  है,  धौर  इसी  दफा  किया  है।  ऐसा
 दुनियां  में  कही  नही  हु  है।  इसलिये  जहाँ
 आप  ने  यह  किया  है  उसके  साथ-साथ
 जितनी  जमीन  जो  सरकारी  है  शौर  मिलिट्री
 के  कब्जे  मे  है  ह  उन  को,  थाना  ऐक्स-सविर
 हम  को,  ढलकर  सौर  दूधरी  सहूलियते ंदे  कर,

 कमा  सके  ।

 जो  रोड  हैं  उनके  बारे  में  खास  ध्यान
 देना  चाहिये,  लासकर  जो  बॉर्डर  एरियाज
 हैं।  काफी  हल्कों  में  ठीक  रोड्स  बनायी  नयी

 हैं।  लेकिन  कुछ  ऐसी  इम्पोटेन्ट  रोड्स  हैं  जो

 मिलिट्री  के  नुक्ते नि याह  से  जरूरी  हैं  लेकिन
 कभी  तक  नकदी  पर  ही  हैं,  एतचुझलो  बनी

 नहीं  हैं।  इन  रोड्स  का  बनाना  जरूरी  है।
 ो  पैरलल  रोड्स  हो,  हड टेजिक  रोड्स  हों
 उनको  लाजिमी  तौर  पर  बनाने  की  निहायत
 जरूरत  है,  जितनी  जल्दी  बनाया  जा  सके

 उतना  हो  भष्छा  होगा  ।

 जहां  तक  इस  डिमान्ड  का  ताल्लुक  है
 इसके  बारे  भें  एक  आनरेविल  मेम्बर  साहब

 कह  रहे  थे  कि  200  करोड़  रु०  इस  से  के
 आसानी  से  हुजम  किया  जा  सकता  है।  उन्हों
 में  कहा  कि  स्त्री  जी  ने उनको  बताया  कि
 962  में  कुछ  नही  हुमा,  L965  में  शास्त्री

 जी  मिले  तो  इन  से  बात  करते  थे,  कहते  हैं
 कि  कान फि डेस  भें  हमे  नहीं  लिया  जाता  था।

 कहते  हैं  कि  शास्त्री  जी  ते  हमे  बताया  ऐसी

 कद्र  डिलप्तन  की  बहुत  बातें  हैं।  लिखने  में

 बहू  बहुत  माहिर  हैं,  लेकिन  सोचने  में  कासिर

 हैं।  मे  ऐसी  बातें  हैं  जिनका  कोई  सर  पर

 नहीं है।  यह  मौका ऐसा  है  कि  हमे  अपने

 सिपाहियों  कों  भा फि सस  को,  ब्यानी  मंत्री
 जी  को  शोर  डिफेंस  मिनिस्टर  तथा  दूसरे
 लोगो  को  इस  बात  के  लिये  मुबारकबाद  देता

 चाहिये  कि  उन्हों  ने  हिस्ट्री  में  ऐसा  काम

 किया  है  जो  कम  ही  देखने  में  जाता  है।  घोर मैं
 समझता  हूं  कि  जेसी  हमारी  पॉलिसी  महात्मा
 गाँधी  से  ले  कर  राज  तक  चली  था  रही  है
 उसी  के  मुताबिक  हमारी  सारी  तैयारी  है  t

 हम  किसी  देश  पर  हमला  नहीं  करना  ह...
 लेकिन  सपनि  बचा  पर  बगर  इसमे/  हो  क
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 उसका  पूरी  चाहत  से,  पूरे  ओर  से  भु काव ला
 करते हैं।  बेशक  हमारा  ऐज्मेंड  रिया के
 हमा  हो  था  कौर  किसी  से  हमारे  ताल्लुक़ात
 अच्छे  होने  वाले  हों  ये  सारी  चीजें  इसलिये
 हैं  कि  संसार  भर  में  प्रश्न  कायम  हो  ।  शोर
 कगर  उस  रस्ते  में  कोई  रकाबी  जायेगी,
 किसी  ढंग  से,  परसुएशन  से,  कहने  से,  मिलने

 से,  समिट  से  बह  रुकावट  दूर  नहीं  होती  तो
 उसका  मुकाबला  करने  के  लिये  धौर  उसको
 तहस  नहस  करने  की  हम  को  इजाजत  है

 PROF.  NARAIN  CHAND  PARASHAR
 (Hamirpur):  Mr.  Chairman,  Sir,  or  the
 first  time  in  history  we  are  having  a
 defence  debate  after  a  moment  of  glorious
 victory  and  I  must  start  by  offering  congra-
 tulations  for  the  bravest  and  the  best
 eficrt  mede  in  Indian  history  to  our  revered
 Prime  Minister  and  the  Minister  of
 Defence  and  the  Service  Chiefs  of  the
 armed  forces,  It  was  Ambedkar,  one  man
 from  the  masses,  who  gave  India  the
 constitution  of  democracy  and  it  is
 avother  man,  Babu  Jagjivan  Ram,  who  has
 stoutly  defended  the  working  of  the  consti-

 tutional  demccracy  in  india.  I  pay  my
 humble  respect  to  Bubu  Jagjivan  Ram  on
 this  occasion.

 As  weare  marching  from  one  victory
 to  another  and  our  steps  are  becoming
 firmer  and  stronger,  and  the  gaze  of  the
 world  is  becoming  sharper  and  sharper
 on  us,  there is  no  moment  for  us  to  keep
 back  in  satisfaction.  There  is  every
 foment  to  march  ahead  with  confidence
 and  apirit  of  joy.  But  let  us  not  take  the
 glories  more  seriously  than  our  own
 dsaw-backs.

 ithank  the  hon.  Minister  of  Defence
 for  britiging  out  some  deficiencies  also  into
 this  very  report.  How  was  Pakistan  more
 छह  in  the  wesiern  sector  than  in  the
 eastern  sector  has  been  amply  brought  to
 our  wotite,  ६  quote  from  p.  772  of  thi
 Repost:
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 “In  the  West  too,  Pakistan  had
 the  advantage  of  interior  lines  as  their
 cantonments  were  situated  in  close
 proximity  to  the  border;  it  was  possible
 for  Pakistani  forces  to  be  moved  into
 battle  positions  with  ease,  speed  and
 flexibility,  Most  of  our  cantonmenta,
 onthe  other  hand,  were  situated  for
 away  from  the  border.”

 So,  as  I  can  see,  the  problem  is  one  of  the
 movement  of  armed  forces  and  I  can  say
 that  though  we  have  62  cantonments  in
 this  country,  the  deployment  of  our  forces
 can  be  quicker  if  there  isa  second  line  of
 defence.  Pathankot,  Shakargarh  and
 Dera  Baba  Nanak,  these  sectors,  am
 Vulnerable  and  they  will  continue  to  be
 vulnerable  in  the  days  to  come.  Therefore,
 I  would  request  that  another  railway  line
 be  constructed  from  Chandigarh  to
 Pathankot  by  linking  Nangal  Dam  and
 Triwara  by  rail  and  linking  Chandigarh  to
 Rupar  by  rail so  that  wecan  have  quick
 movement  of  our  troops.  Unless  wedo
 this,  we  will  not  be  able  to  cope  with
 the  situation  if  and  when  it  arises  in
 future.

 Chandigarh  is  going  to  be  the  sheet  of
 cantonment  and  from  Chandigarh  to
 Pathankot,  we  would  require  quick  move-
 ment  of  our  troops.  With  only  one  rail-
 way  line  and  that  too  from  Standerd,
 it  will  be  very  difficult  for  us  to  cope  with
 the  situation  inthe  near  future  or  in  the
 distant  figure,  whenever  it  arises.  So,  this
 to  my  mind  is  the  most  immediate  problem
 that  should  be  tackled.

 The  defence of  the  country  i¢  not  the
 concern  of  armed  forces  alone.  It  is  not  the
 concern  of  the  Defence  Ministry  alone.
 It  8  equally  the  concern  of  the  Ministy  of
 Railways;  it  is  equally  the  conbern  of
 the  Ministry  of  Transport  and  shipping.
 It  is  very  good  that  we  have  rallway  lines
 in  certain  arena.  है  is  equally  important
 for  the  defence  of  the  country  that  our
 borders  are  secure  and  new  railway  lines
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 are  constructed  in  that  sector  so  that  our
 army  personnel  are  moved  quickly  ata
 moment's  notice  to  where  the  situation
 demands  them.

 I  would  request  the  hon,  Minister  of
 Defence  to  kindly  examine  and  have  con-
 Sultations  with  the  Ministry  of  Railways
 and  the  Ministry  of  Transport  and  shipp-
 ing,  to  have  the  proposal  examined  and
 accepted  in  the  near  future.

 Then,  have  to  refer  to  another  thing
 and  that  is  the  shortage  in  staff.  I  am
 surprised  to  know  that  inevery  branch  of
 armed  forces,  army,  navy  and  air  force,
 this  should  be  brought  to  our  notice  that
 adequate  response  is  not  forthcoming.
 There  is  an  overall  deficiency  of  about
 4600  officers  in  the  army  alone.  What
 can  we  expect  at  the  moment  of  success  ?
 We  should  have  had  the  optimum  recruit-
 ment.  I  would  request  the  hon.  Minister
 of  Defence  to  see  to  it  that  at  no  moment
 of  our  history,  much  less  in  this  period,
 when  the  complexities  are  many,  we  should
 rest  content  with  that.  We  should  have
 all  the  recruitment  that  has  been  sanc-
 tioned  and  that  is  adequate  for  the
 purpose.

 Similarly,  it  has  been  pointed  out  in  the
 Report  itself  that  the  intake  for  the  Short
 Service  Commissions  is  also  not  encourag-
 ing.  Again,  the  response  to  N.  0,  A,, I.M.  A.and  O.T.  S.  is  also  not  very
 adequate.  I  would  request  him  to  kindly
 look  into  this  matter  so  that,  on  the
 one  hand.  we  are  able  to  bring  the  brave
 amongst  us,  tothe  armed  forces,  and  on
 the  other  hand  weare  able  to  solve  the
 problem  of  unemployment,  Similarly,  the
 Navy  and  the  Air  Force  too  Present  a
 Picture  of  this  type.  I  am  not  going  to
 dilate  longer  on  this  point  because  there  is
 another  urgent  matter  that  fequires  more
 sttention,  and  that  is  resettlement  of  ex-
 wervicemen,  ‘Jai  Jawan’  is  bravely  sounded
 aid  acclaimed  when  the  war  is  on,  but
 wo  fortungtely  and  unluckily,  to  my  chag.
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 rin  and  frustration,  the  jawan  is  forgetten
 the  moment  the  war  is  over.  I  have  seen
 with  what  effort  I  had  to  convince  the
 Deputy  Minister  of  Railways  to  attach  one
 bogie  to  the  Kashmir  Mail  for  Hoshiarpur.
 A  direct  train  was  not  allowed  but  only
 ofte  bogie  was  sanctioned,  and  that  too
 with  great  efforts  after  we  had  paid  about
 nine  visits  to  the  Ministry  of  Railways.  Mr.
 Darbara  Singh,  Deputy  leader  of  the
 Congress  Party,  and  myself  were  going  for
 what  ?  Fora  single  bogie  for  the  welfare
 of  ex-servicemen.  The  ex-servicemen  or  an
 active  serviceman,  when  he  goes  on  leave,
 has  to  rub  shoulders  with  the  milling
 crowds!  He  is  not  able  to  get  reservation
 of  one  seat.  What  sort  of  injustice  to
 the  armed  forces  !  What  sort  of
 homage  we  pay  to  the  ex-servicemen  '
 Their  windows  come  and  we  are  unable  to
 give  them  seats.  U  say  this  here  right  in
 the  presence  of  the  hon.  Minister  of
 Defence.  ॥  wrote  a  letter  to  the  Prime
 Minister  moved  by  her  inspiring  address
 here  when  she  said,  “‘the  black-out  has
 been  lifted,  but  the  lights  in  some  houses
 have  been  extinguished’,  I  was  moved  to
 see  the  plight  of  the  soldiers.  I  requested
 the  Prime  Minister  and  the  Defence  Mini-
 ster—He  was  also  given  a  copy  of  that
 letter—to  see  to  it  that  some  sort  ofa
 working  arrangement  is  made,  a  Parlia-
 mentary  committee  is  appointed  on  the
 pattern  of  the  Parliamentary  Committee  for
 Scheduled  Castes  and  Scheduled  Tribes
 If  the  welfare  of  Scheduled  Castes  and
 Scheduled  Tribes  is  important  for  our
 country,  Sir,  the  welfare  of  ex-servicemen
 and  active  servicemen  is  an  equally  impor-
 tant  issue,  if  not  more  important.  I  hope,
 something  will  be  done  in  this  regard.  If
 there  is  no  supervisory  agency  in  the
 country  in  which  Members of  Parliament
 are  associated,  how  can  we  know  what  is
 being  dune?  The  Directorate  General  of
 Re-settlement,  we  are  cailed  upon  to  be-
 lieve,  has  done  much  for  the  ex-servicemen
 of  the  country,  Just  today  |  have  received
 a  letter  from  one  of  my  friends  saying
 that  the  rules  have  been  so  framed  aa
 particular  State  of  India  that  only  those
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 ex-sérvicemen  would  be  coverd  for  reserva-
 tion  bf  posts  who  joined  the  army  after
 1962,  What  sort  of  injustice  is  this  ?
 Therd  should  be  some  uniformity  of  rules
 to  be  ahserved  in  each  and  every  State  of
 India,  Wecanriot  havea  date  for  them.
 We  had  4  date  with  history,  and  we  would
 Itke  t@  see  that  the  price  and  bravery  of
 the  man  who  has  served  inthe  army  are
 not  stbjected  to  bureaucratic  pulls  and
 regiorlal  discrimination.  We  must  see  to  it
 that  the  ex-serviceman  or  active  serviceman
 is  not  allowed  to  wander  from  pillar  to
 post.  The  file  moves  slowly  and  slowly.
 One  professor  from  Mysore  State  conduc-
 ted  résearch  and  found  that  287.4  days
 were  required  for  a  file  to  mature.  Why
 does  such  a  situation  develop  ?  It  requires
 just  one  moment  for  decision.  One
 moment  of  brave  decision  is  required  for
 the  atmy  manta  go  into  the  front  and
 shed  his  blood  for  the  defence  of  the
 country.  Why  shoulda  file  take  a  longer
 time?  want  that  this  bureaucratic  bulge
 and  red-tapism  should  be  destroyed  by
 one  stroke  of  pen.  If  the  defence  Ministry
 canndt  do  it,  our  armed  forces  will  not  be
 able  to  share  and  appreciate  the  national
 courage  and  the  joy  for  victory.

 There  wasa  timein  history  when,  for
 pension,  people  used  to  go  to  the  office  of
 Tahsildar,  It  was  a  matter  of  pride  when
 Isaw  military  officers  going  into  to  the
 homes  of  widows,  going  into  the  villages
 and  ensuring  that  their  pension  cases  were
 disposed  of.  J  wrote  to  the  Prime  Mini-
 ster  and  the  Defence  Minister  that  the
 pension  money  to  the  army  widows  and
 ex-bervicemen  should  be  paid  by  money
 order,  but  7  see  no  reply;  it  has  not  been
 done.  I  want  to  kaow  why  it  has  not  been

 done.

 '
 SHRI  JAGJIVAN  RAM:  It  has  been

 done.

 PROF,  NARAIN  CHAND  PARA.
 SHAR  :  {t  ia  ell  right  if  it  has  been  done
 at  long  last.  I  thank  you,  Sir,  for  this,
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 Chere  are  some  aspects  which  have  to
 be  looked  into.  For  example,  we  pre'er
 individual  basis  for  heip  to  the  army  man.
 We  are  offering  him  pension.  The  widow
 ofa  Captain,  had  he  lived,  would  have
 sent  her  children  to  a  public  school.  The
 widow  may  he  given  pension,  the  life-long
 salary  of  the  army  officer.  But  she  will  be
 living  in  a  village  which  has  no  post  office,
 which  has  no  railway  station.  She  may  be
 spending  her  days  of  life  ina  place  where
 she  may  have  no  drinking  water.  There
 may  not  be  one  drop  of  drinking  water  to
 the  wife  of  a  brave  man  who  has  shed  the
 whole  of  his  blood  for  the  defence  of  the
 country,  perhaps,  far  way  in  Bangla  Desh
 or  on  the  western  sector  and  she  has  to
 watk  for  miles  for  a‘  drop  of  water.  I
 wrote  to  the  Prime  Minister  as  also  to  the
 hon.  Defence  Minister  that  some  sort  of
 priority  should  be  given  to  those  areas
 wherefrom  brave  army  men  come.  I  think
 we  are  giving  top  priority  only  to  those
 sections  of  society  under  pressure  of  trade
 unions  or  under  pressure  of  this  strike  or
 that  strike.  Don’t  these  war  widows  and
 the  people  who  have  been  brave  enough  to
 sacrifice  their  all  for  the  sake  of  the  coun-
 try  deserve  a  better  deal?  I  want  they
 should  be  treated  rather  more  sympathett-
 cally.

 There  are  some  problems  which  need
 our  notice,  We  are  now  increasing  the  age
 for  recruitment  to  IAS  from  24to  26,
 Simiarty,  we  are  extending  the  age  of
 retirement  for  a  Professor  ora  Lecturer
 from  60  to  63.  But  why  are  we  not  extend-
 ing  the  age  of  retirement  from  Army  ?
 Here,  |  support  Sardar  Darbara  Singh  and
 I  will  put  it  in  concrete  terms  that  the  age
 for  retirement  from  the  Army  should  be
 increased  from  35  to  40  and  also  the
 amount  of  pension  should  also  be
 increased.

 Sir,  I  have  no  words  to  describe  the
 bravery  of  our  armed  forces,  J  have  come
 across  bravery  in  a  visible  and  concrete
 form  in  the  face  of  soldierd  of  my  own
 State  which  still  has  no  Sainik  School  or,
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 {Prof  Narain  Chand  Parashar)
 my  district  of  Kangra  which  has  no
 Central  School  for  the  education  of  the
 children  of  the  Defence  personnel.  Though
 there  are  32  Central  Schools  in  the
 country  and  though  district  Kangra  has
 the  highest  ratio  in  the  matter  of  contribu-
 tion  to  the  Defence  Forces,  it  has  no
 Central  School  ora  Sainik  School  and  [
 hope  it  will  n  ६  be  too  much  for  us  to
 expect  that  before  the  next  report  appears.
 we  may  not  have  to  say  the  same  thing
 again.

 Ihave  been  able  to  see  what  sort  of
 people  these  brave  soldiers  are.  I  will  give
 you  an  instance  to  show  of  what  stuff  they
 are  made.  Sir,  Shakespeare  might  have
 said  :

 “Our  life  is  such  stuff  as  dreams  are
 made  on.”

 But  here  is  the  native  bravery  coming
 forth.  An  Army  contingent  was  required
 to  move  across  the  Dera  Baba  Nanak
 Bridge  before  dawn  and  save  the  bridge
 on  Sth  December  last  year  and  some  army
 officers  wanted  to  know  who  would  go
 there.  A  congingent  from  the  Dogra
 Regiment  came  forward  and  they
 were  asked  to  take  their  meals  with
 them.  They  said  ‘No.  We  would  go
 there  and  conquer  and  then  only
 we  would  take  our  bread’.  But  there  was
 compulsion  that  they  should  take  the  food.
 Then  they  said,  ‘We  would  take  the  first
 drop  of  water  only  from  the  other  bank  of
 the  river.”  They  crossed  the  bridge  before
 sun-rise  and  hoisted  the  Indian  tri-colour
 there  and  then  only  they  sipped  water,
 With  these  brave  persons  amidst  us  I  think
 it  would  be  our  duty  to  look  to  their  com-
 fort  and  took  to  them  with  sympathy  and
 l  hope  as  we  show  sympathy  to  the  free-
 dom  fighters  of  old,  the  same  sympathy  we
 should  show  to  these  people  also.  Here,  jet
 me  quote  an  Urdu  couplet

 सरफ़रोशी  की  तमन्ना  अरब  हमारे  दिल  मे  है
 देखना  है  जोर  कितना  बाजुए  कातिल  मे  है
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 This  seems  to  have  inspired  our  heroes  in
 the  armed  forces.

 Whether  the  gat/l  be  Nixon  or  Mao  or
 their  ally  it  does  not  matter.  Mao  may
 say  that  power  grows  out  of  the  barrel  of
 the  gun.  It  does  not  matter  whether  it  is
 Mao  or  Nixon  or  their  allies  to  our  forces.
 They  will  deal  with  them  effectively.  50
 our  armed  forces  can  claim  the  best
 honour  in  the  world.  Glory  to  them  all.

 Thank  you.

 श्रीमती  सहोदराबाई  राय  (सागर):
 सभापति  महोदय,  रक्षा  मन्त्रालय  को  बधाई

 देवा  चाहती  2  जौर  साथ  साथ  यह  भी

 कहना  चाहती  हू  कि  हमारे  जवानों  ने  जो
 लड़ाई  लड़ी  उसके  लिए  वे  तो  बधाई  के  पात्र

 है  ही,  लेकिन  केवल  उन्होंने  ही  अकेले

 लड़ाई  नहीं  लगी  है।  जनता  के  सदर

 हमारी  महिला प्र ों  ने  भी  बड़ी  मदद  उस  में
 की  है।  जगह  जगह  उन्होंने  जेबर  उतार
 कर  दिए  कौर  हमारे  जवानों  को  स्टेशनों  पर

 जहां  जहा  बहू  जाते  थे  चाय  पानी  डबल  रोटी

 मक्खन,  खाना  पीना  सब  उन्हे  तैयार  करके

 उन्होंने  दिया,  उनकी  विदाई  की  दौर  उन्हें
 तिलक  लगाया  ।  उनके  लिए  प्रार्थना  की
 कि  वह  विजयी  होकर  लौटे

 इसके  साथ  साथ  मैं  एक  बात  यह  कहना
 चाहती  हूं  कि  हमारे  मध्य  प्रदेश  में  सागर
 जिले  के  प्रकार  मकरौनियां  स्टेशन  के  पास
 के  पंद्रह  बीस  गांव  मिलिटरी  के  सिए  लिये
 जा  रहे  हैं  जहाँ  बड़ी  उपजाऊ  जमीन  है,
 लाखों  मत  गल्‍ला  पैदा  होता  है।  उस  से
 लाखो  लोग  बेधर  होने  जा  रहे  हैं।  एक
 तरफ  तो  हमारा  सरकार  कहती  है  कि  कृषि
 का  उत्पादन  बढ़ाया,  जप  बयान  जय  किसान
 का  तारा  दिया  जाता  है।  जब  तक  जय
 किसान  नहीं  होगा  तब  तक  जय  जवान  भी
 सही हो  सकता  कयोंकि  किसाने  लोग  गल्‍ला
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 भोर  दूसरी  चीजें  बंदा  करके  उनको  देते  हैं
 तब  वह  लड़ते  हैं।  अगर  वह  पहला  उत्पन्न
 करके  न  दे  तो  मिलि टरों  वाले  एक  दिन

 नहीं  लड़  सकते  ।  इसलिए  मैं  मन्त्री  महोदय
 से  यह  प्रार्थना  करना  चाहता  हूँ,  हमारे
 विद्याचरण  जी  बैठे  हैं,  उनकी  जमीन  जो

 हवाई  अडडे  के  लिए  ले  रहे  है  उसको  छोड़
 दिया  जाय  भौर  जहां  जंगल  का  एरिया  है
 वहां  मिलिटरी  को  इन  पन्द्रह  बीस  गांवों  के
 बदले  में  जोन  दे  दी  जाय  अभी  मै  जब
 झपने  यहा  गई  थी  तो  वहां  को  जनता  ने

 मुझे  घेर  लिया  और  मुझ  से  कहा  कि  श्राप
 रक्षा  मंत्री  से  कहिए  कि  हमारी  जमीन  न
 ली  जाय।  हम  कहा  जायं  ?  तो  एक
 आन्दोलन  उठने  वाला  है  ।  इसलिए  मै
 अपील  करती  हूँ  कि  जगल  का  एरिया  लिया

 जाय,  जहां  पहली  इलाका  है,  बहू  लिया
 जाय  लेकिन  जहाँ  उपजाऊ  जमीन  है  वहां
 नही  लेना  चाहिए  ।

 दूसरी  बात  मैं  कहना  चाहती  हैँ  कि  हमारी
 महिलाएं  भी  कब  इतनी  पढ़ी  लिखी  होने
 लगी  हैं  कि उनको  भी  हवाई  जहाज  मे  रक्षा
 कार्यों  के  लिए  लेना  चाहिए।  हवाई  शिक्षा
 के  साधन  उनके  लिए  मिलने  चाहिएं,  उन्हें
 भी  इसकी  शिक्षा  दी  आनी  चाहिए  कौर
 मेडिकल  में  हमारी  डाक्टरों  शरीर  नर्सेज  है,

 बहुत  सी  लड़कियां  हमारी  है  जो  उसमे  काम
 करती  हैं,  जब  जवान  जिमी  होते  हैं  तो  बह
 उनकी  सेवा  करती  हैं।  तो  लड़कियों  को
 भी  उसमें  भक्तों  करता  चाहिए  1

 मैं  ज्यादा  नहीं  कहना  चाहती  क्योकि

 हमारे  बहुत  से  भाइयो ंने  मुझ  से  पहले सम
 कुछ  कह  दिया  है।  एक  बात  जरूरी है  जो
 मं  कहता  चाहती  हूं  कि  जब  गोवा  में  लड़ाई

 हुई  भरी  सो  हमारे  जवानों की  विजय  हुई  थी,
 सिकम्दरातांद  में  लड़ाई  हुई  थी  तो  हमारे
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 जबानों  की  विजय  हुई  थी,  कौर  अभी  की

 लड़ाई  में  भी  हमारे  जवानों  की  विजय  हुई
 है।  तो  हमारे  जवान  तो  हर  वक्त  तैयार
 रहते  है  लड़ने  के  लिए  कौर  हमारी  विजम

 होती  है,  लेकिन  हमारे  यहां  को  जो  राजनीति

 है,  सब  लोग  कहते  हैं  कि  श्राप  एटम  बस
 क्यों  नहीं  बनाते  हैं?  मगर  मैं  सभी  हूँ
 रक्षा  मन्त्री  सही  बात  को  नहीं  बता  सकते
 कि  बनाते  हैं  या  नहीं  बनाते  हैं।  में  प्रार्थना
 करती  हूं  कि  जब  सभी  बड़े  बड़े  देश  अमेरिका
 रूस  और  चाइना  बारह  ऐटम  बम  बना  रहे
 हैं  तो  हमें  बनाने  में  क्या  प्राप्त  है  ?  प्यार
 भाप  बनाते  हैं  भ्र ौर  उसे  जाहिर  नहीं  करना

 चाहते  है  तो  भ्रज्घी  बात  है।  लेकिन  भीतरी
 तौर  पर  उस  को  तैयारी  जरूर  होनी  चाहिए
 जब  चाइना  ने  हमारे  साथ  लड़ाई  की  थी  तो

 हम  धोखे  में  रह  गए  थे  हम  हिन्दुस्तान  कौर

 चाइना  को  भाई  भाई  समझते  थे,  वह  शिक्षा

 हमने  दी  थी  भ्रम  अभी  हमने  बंगला  देश
 जीता  है  उसके  लिए  रक्षा  मन्त्री  को  भी  मैं

 बधाई  देना  चाहती  हैँ  कौर  प्रधान  मन्त्री  को
 भी।  साथ  साथ  यह  भी  कहना  चाहता  हें
 कि  दुश्मन  का  कोई  भरोसा  नहीं।  हमारे
 जवानों  की  तैयारी  शौर  बार्डर  पर  जितनी

 हमारी  तैयारी  होनी  चाहिए  बहू  की  जाय  t

 हम  चुप  न  बैठे  रहें  ताकि  वक्त  1.1:  पर

 हमारी  रक्षा  हो

 एक  बात  मैं  यह  कहना  चाहती हूं  कि

 हरिजन  शौर  आदिवासियों  के  लड़के  बहुत
 अच्छा  काम  करने  बाले  होते  हैं  क्योकि  शुरू
 से  बहु  काइतकारी  का  काम  करते  हैं,  वजन

 होते  हैं,  चौकों  उठाते  हैं,  लड़ाई में  बह  पीछे

 हड  नहीं  सकते  ।  उनको भी  लेसा में मौका में  मोका

 देना  चाहिए।  इतना  ही  कह  कर  मैं  बधाई
 देती  हैं  कौर  एक  बात  झनस  में  और  कह  देती

 हूँ  कि  हमारे  यहां  जो  छतरपुर का  इलाका  है

 वहाँ  पर  एक  बुन्दे ला  रेजिमेंट  बोलनी  वादिए
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 [श्रीमति  सहोदरा बाई  राय]
 ताकि  उस  इलाके  के  बुन्दे ला  लोग  ढाके  न

 डालें  और  जनता  को  तकलीफ  न  हो  1

 इसलिए  उन्हें  भर्ती  करने  के  लिए  वहा  एक

 बुंदेला  रेजीमेंट  जरूर  खोले

 aft  चन्दूलाल  अम्व्राकर  (दुर्ग)  सभापति

 महोदय,  पिछली  लड़ाई  के  बाद  हमारे  देश  की

 प्रतिष्ठा  जितनी  शरीक  बढ़ी  है,  उतनी  पहली
 किसी  लड़ाई  के  बाद  नहीं  बढा।  इसका
 श्रेय  हमारी  सेना  के  तीनो  भरगो  को  तो

 निश्चित  रूप  से  है  ही,  लेकिन  सीम।  सुरक्षा
 फोर्स  को,  हमारी  प्रधान  मन्त्री  जी  झोर
 हमारे  रक्षा  मन्त्री  जी  को  भी  है।  इस

 लाई  के  दौरान  हमारी  तीनों  सैनिको  के

 बीच  जितना  सहयोग  रहा  उतना  सहयोग,
 उतना  कोग्राइ्निशन  पहले  कभी  नहीं  हुमा
 धा--इसका  श्रेय  भी  हमारी  प्रधान  मन्त्री

 शोर  रक्षा  मस्ती  को  है  |

 प्रभी  तक  जितनी  लड़ाइयाँ  हुई  है,  उनसे

 हमे  सबक  लेना  चाहिए।  हमे  किस  तरह

 केशु  का  मुकाबला  करना  पड़ेगा,  उस  के

 मुताबिक  रक्षा  की  तैयार ों  होना  चाहिए।
 इस  लड़ाई  से  हमे  एफ  मुख्य  समक्ष  यह  मिला

 है  कि  जागे  भी  पाकिस्तान  दौर  चीन  के

 साथ  लडाई  हो  सकती  है  शौर  वो  सकता  है
 कि  उसमे  अमरीका  भी  उनका  साथ  दे,  ऐसी
 स्थिति  में  हमे  गनी  थल  सेना  को  तो

 मजबूत  करना  ही  है,  समेकित  साथ  ही  जल  सेना

 तौर  हवाई  सेना  को  भी  भ्र धिक  शक्तिशाली
 बनाना  अत्यावश्यक  है।  प्र ग्रे जो  के  जमाने

 के  चन  लोगो  ने  हमारी  थल  सेना  को  अधिक

 प्रमुखता  दी  थी  भोर  वायु  सेना  भोर  जल
 सेनी  को  प्रमुखता  नहीं  दी  भरी।  इसका
 कारण  पह  था  कि  बीटेक  से  सबसे  भ्र धिक
 खर्च  भी  सेना  पर  होता  है,  बह  जल  सेना

 पर  होता  है  शौर  झपती  जल  सेना  के  भ्राता
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 पर  बह  समझते  थे  कि  भारत  में  जल  सेना
 की  प्रावश्यक्ता  उतनी  अधिक  नहीं  है  ३

 जभी  पिछली  लड़ाई  से  हमारी  जल  सेना
 ने  बहादुरी  का  जितना  बरच्छा  परिचय  दिया

 है,  उसकी  जितनी  प्रशंसा  की  जाय,  निसंदेह
 वह  बहुत  कम  है  उन्होंने  कुछ  ऐसे
 आश्चर्यजनक  कार्य  किये,  जिनकी  वादा

 नहीं  थी।  प्राशि  इस  लिए  नहीं  थी  कि

 हमारे  पास  जो  जहाज  है,  जैसे  विक्रान्त  या

 दूसरे  जहाज,  वे  काफी  पुराने  है।  हमारी
 पोट  &  भो  यही  लिखा  हुसना  है  कि  ये
 काफी  पुरान  है।  इस  लिए  छाज  पभ्रावदयकता
 इस  बात  वी  है  कि  हमें  अच्छे  और

 आधुनिक  जहाज  रखना  चाहिये  +  संयोग
 की  बात  है  कि  हमारे  देश  के  एक  तरफ
 बंगाल  की  खाडी  है,  जिसमे  भ्रण्डेमान  शौर
 निकोबार  आाइलंड्स  है  भौर  दूसरी  तरफ
 अरब  सागर  है  लक्कादीब  फ्लोर  मिनिकाय

 प्राइलेंड्स  है,  दोनो  तरफ  इन  द्वीप  समूहों  मे
 कम  से  बम  बडे  जहाजों  का  होना  बहुत
 आवश्यक  हैं।  हमे  चाहिए  कि  हम  उन  द्वीप

 समूहों  में भपन  जहाजी  अड्डे  बनाए,  जल
 सेना  के  अड्डे  कौर  हवा  सेना  के  झडे
 बनाए,  इससे  हमे  अपने  देश  की  सुरक्षा  मे

 बहुत  सहायता  मिलेगी।  झाई०एुन०एस०
 विक्रान्त  बहुत  पुराना  है,  इससे  पिछले
 लड़ाई  के  समम  भी  उसको  मरम्मत  हो  रही
 थी  जौर  इस  बात  भी  लड़ाई  के  कारण  हमे
 उसको  लेना  पड़ा,  वरना  इस  समय  भी  उसको
 मरम्मत  हो  रही  होती  ।  इस  दृष्टि  से  बहुत
 आवश्यक  है  कि  हमारे  पास  कम  से  कम  दो

 आधुनिकतम  एरर,  क्रॉफ्ट  कैरिअर्स  हो,  जिससे
 कि  एक  बगल  की  खाड़ी  में  शोर  दूसरा
 अरब  सागर  में  रह  सके  ।  इस  सभ्य  हमारी
 जहाजी  सेना  ने  जो  काम  करके  दिखाकर  है,
 यहाँ  शक  कि  कराची  के  प्यूस-म्हं  को,  उस
 के  पैरोल  के  टेको  को  अलावा,  खसो  तरह  से
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 अंटर्शांव  सें  लो  कास  किया,  इन  सथ  से  हमें
 सबक  लेना  झ्रावश्यक  हो  गया  है  कि  हम
 कंपनी  जल-सेमा  को  बहुत  शक्तिशाली  बनाए  ।

 इसके  लिए  जो  रकम  मन्जूर  की  गई  है,
 यद्यपि  धन्य  वर्षों  ते  तो  प्रतीक  है,  लेकिन
 और  अधिक  रकम  की  जरूरत  है।  यह  ठीक

 है  कि  हमारे  यहा  कुछ  समुद्री  जहाज  बनने

 शुरू  हो  गए  है,  लेकिन  हमें  उनको  बहुत
 तेजी  से  अपने  देश  में  निर्माण  करना  है।
 यह  ठीक  है  कि  रूस  के  साथ  हमारा  इतने
 वर्षों  का समझौता  हुआ  है,  लेकिन  अचानक

 हमला  हो  जाने  पर  रूस  की  सहायता  के

 लिए  हम  प्रतीक्षा  नही  करते  रहेगे,  इस  लिए

 हमें  हर  किस्म  के  समुद्री  फौजी  जहाजों  के

 लिए  स्वावलम्बी  होना  चाहिए  ।  किसी  दूसरे
 पर  प्रतीक  समय  तक  निर्भर  नहीं  रह  सकते

 हैं।  लड़ाई  के  समय  मे,  जब  तक  हम  अपने
 पैरो  पर  खड़े  नही  रहेगे  तब  तक  हम  दूसरों
 पर  भरोसा  नहीं  कर  सकते  हैं।  इस  लिए

 बहुत  जरूरी  है  कि  जल  सेना  को  भी  बहुत
 शक्तिशाली  बनाया  जाये  t

 eat  तरह  से  वायु  सेना की  बात  है
 इसको  तरफ  कुछ  वर्षों  से  ध्यान  दिया  गया  है
 लेकिन  भ्र भी  वह  बहुत  शक्तिशाली  बही  है  1

 कुछ  जहाज  हम  बनाने  लगे  हैं।  एक  तरह
 का  विशेष  जहाज  झोर  बताते  वाला  है  जोकि

 बहुत  शक्तिशाली  होगा,  शब्द  की  मति  से  भी
 झिझक  हेज  उड़से  वाला,  सन  980  तक
 उसके  बनने  को  उम्मीद  है।  उसके  उत्पादन
 के  सम्बन्ध  में  कुछ  तैयारी  हो  रही  है।

 "**(ब्यवधाभ) '  “इस  तरह  का  विमान
 बनाने  का  जो  सवाल  है  उस  पर  हमारे
 राज्य  मन्‍त्री  श्री  विद्याचरण  शुक्ल  ध्यान  दे

 रहे  हैं  लेकिन  मैं  चाहता है  कि  जितने  हवाई

 हैं;  उस  पर  और  अभिक  तेजी से  निर्माण
 कामे  छह  far  att  +  ,
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 हमारी  जी  द्ाडनेंस  फैक्ट्रिज  हैं  उनका
 उत्पादन  काफी  भ्रच्छी  तरह  से  हो  रहा  है
 लेकिन  कुछ  जगह  जहा  उत्पादन  हो  रहा  है
 वहा  के  अनुभव  से  कुछ  लोगों  का  कहना  है
 कि  उनमे  बेस्ट  कुछ  धिक हो हो  रहा  है।

 उदाहरण  के  तौर  पर  जबलपुर  आझार्डनेस
 फैक्टरी  मे  फौजी  मोटर  गाड़ियों,  जीपों
 आदि  का  उत्पादन  हो  रहा  है  लेकिन  जितनी
 तेजी  से  उत्पादन  होना  चाहिए  वह  नही  हो
 रहा  है।  उसकी  क्षमता  को  और  बढ़ाने  की
 झ्रावश्यकता  है।  राइडर  वर्ग रह  के  बनाने  मे
 काफी  तरक्की  हुई  है।  इसके  सम्बन्ध  में

 हमारे  रक्षा  मन्त्रालय  ने  काफी  ध्यान  दिया

 है।

 इस  समय  एक  और  बात  की  भी  बड़ी
 झ्रावश्यकता  है।  सन  965  मे  पाकिस्तान
 से  लो  हमारी  लड़ाई  हुई  उसमे  पाकिस्तान
 ने  एक  सबक  यह  लिया  कि  नेट  हवाई  जहाज
 से  ज्यादा  टक्कर  न  ली  जाएं।  उसी  प्रकार
 से  हो सकता  है  कि  इस  लडाई  में  हमारी
 जल  सेना  ने  कराची  बन्दरगाह  पर  जो

 झाम  किया  उससे  सबक  लेकर  अपनी
 रक्षा  की  तैयारी  करे।  उसी  तरह  से  हमें
 भी  भ्र पनी  स्ट्रडजी  अपनाने  की  भ्रावश्यकता

 है  कि  हमारे  रक्षा  मंत्रालय  ते  रक्षा  उत्पादन
 के  सम्बन्ध  मे  जो  i5  साल  का  प्लान
 अ्रनाया  है  उसके  लिए  किसी  प्रकार  से  धन
 की  कमी  ने  होने  पाए  ।

 हमारे  देश  को  जो थल  सेना  है  उसमें
 अलग  अलग  रेजिडेंट्स  हैं-जेसे  महार
 रेजीमेंट,  सिल  रेजिमेंट--ये  नाम  बहुत
 पुराने  हैं।  इनके  जो  सैनिक  हैं  उनको  उस
 साम से  प्रेम  है  लेकिन  राज  की  बदलती  हुई
 स्थिति  में  यदि  यह  हो  सके  तो  हमारे  देश  के

 इतिहास सें  जो  पुराने  बहुत  शूरवीर हो 'हके हो  सके
 हैं,  जो  बहुत  प्रख्यात  रहे  हैं  खनके  लॉग  पर

 इस  देखिपेंट्स  को  बदला  जाए  तो  बहुत
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 E  [श्री  अम्दूजाल  अस्द्राकर]
 अच्छा  होगा--जैसे  कि  राणा,  फांसी  की
 रानी,  शिवाजी  या  कौर  जो  हमारे  इतिहास
 में  लड़ाई  के  क्षेत्र  में  प्रख्यात  रह  चुके  हैं  उनके
 लाम  पर  रेजिमेंट्स  के  नामों  को  बदला  जाए
 सो  उत्तम  होगा  |

 इसमें  शक  नहीं  कि  पिछली  लड़ाई  में

 हमारी  सेना  के  जो  जवान  स्वर्गवासी  हुए  हैं
 उनकी  विधवाओं  भौर  रिश्तेदारों  को  पहले
 से  भ्र धिक  सुविधाएं  दी  गई  हैं  लेकिन  मैं
 समझता  हैं  कि  जो  हमारी  सेना  के  जवान
 मोर्चे  पर  लड़ने  के  लिए  जाते  हैं,  वे  चाहे
 फौज  के  हों  या  बाहर  सिक्योरिटी  फोर्स  के
 उसका  बीमा  क्‍यों  ने  अनिवार्य  रूप  से
 सरकारी  सर्च  पर  कराया  जाए।  ऐसा

 करेने  से  उन  जवानों  की  विद्वानों  या
 रिश्तेदारों  को  तत्काल  ही  कुछ  रकम  मिल
 सकेगी  यह  रकम  बहुत  बड़ी  न  होकर

 चाहे  तीन,  चार  था  पांच  हजार  को  ही  हो

 कौर  इसमें  भ्रमर  शौर  सोल्जर  में  कोई

 अधिक  फर्क  न  हो  लेकिन  बीमा  कर  होने  से

 एक  सोल्जर  भौर  उसके  परिवार  को  कम  से
 कम  यह  यकीन  रहेगा  कि  एक  रकम  उसको

 फौरन  मिल  सकेगी  ।  मैं  समझता  हैं  सरकार

 को  इस  पर  बहुत  गम्भीरता  से  विचार  करना

 आाहिये  बौर  जितनी  जल्दी  हो  सके  बीमा
 कराते  की  स्कीम  को  लागू  करना  चाहिये  ।

 fae  तीसरा  मेरा  सुझाव  यह  हैं,  जैसा  कभी

 *  दो  बिताओं  ने  कहा  कि  लड़ने  थाली  सेना

 ,  के  सिपाहियों  को  उम्र  35  से  बढ़ा  कर  40

 |  कर  दी  जाय,  मैं.  इसका  समर्थक  नहीं  हैं
 ee  +  क्यों  कि  राज  की  लड़ाई  में  सब  से  ज्यादा

 a  अरुण  स्पीड  की  है  कौर  वह  स्पीड  32,  33

 5  झाल  के  बाद  नहीं  रहती,  कोई  भी  व्यक्ति

 3
 ;

 3  साल  के  बंद  तेज  लड़ने  के  लिये
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 won  उचित  नहीं  होगा  राज  दुनिया  में

 तेजू  लड़ेने  वाली  फोर्स  हैं.  उस  की  उम्र  32,
 33  की  होती  है।  हाँ,  जब  यहां  से  लोग

 निकलते  हैं  तो  उन  को  बसाने  की  .  समस्या
 सामने  भाती  हैं  कौर  यह  दायित्व  सरकार  के
 ऊपर  झा  कर  पड़ता  है।  इन  को  नौकरी
 देने  में  प्राथमिकता  देनी  चाहिए।  राज  होता
 क्या  है  कि  जो  प्राथमिकता  दी  जाती  है  तह

 वस्तुतः  लड़ने  वाले  लोगों  को  बहुत  काम  मिलती
 है,  और  जो  सैनिक  प्रतिष्ठानों  में  दफतर  सें

 काम  करने  वाले  होते  हैं  उन  को  प्राथमिकता

 कई  जगह  मिल  जाती  है।  ऐसी  शिकायतें

 पायी  हैं  इसलिये  मेरा  सुझाव  है  कि  झगर  हो
 सके  तो  सब  से  अधिक  प्राथमिकता  लड़ने
 बाले  सिपाहियो  को  दी  जाय

 भी  शिवनाथ  सिह  (फंमुनू)  :  सभापति

 जी,  रक्षा  मंत्रालय  की  मांगों  को  मस्तूर
 करते  हुए  यह  सदन  हो  नहीं  बल्कि  सम्पूर्ण

 देवा  राज  इस  बात  के  लिये  भौरवान्बितं  हैं
 कि  हमारी  फौजों  ने  जिस  बहादुरी  से  काम
 किया  ऐसी  बहादुरी  दुनिया  के  इतिहास  में

 बहुत  कम  मिलती  हैं  |  हमारी  थल  सेनायें
 प्रथम  झोर  दब तीय  विश्व  युद्ध  में  बहुत
 बहादुरी  दिखा  चुकी  हैं  बौर  हिन्दुस्तान  को
 थल  सेना  चुनी  की  सर्वोत्तम  सेवायों  में  से
 गिनी  जाती  है  1  लेकिन  इस  बार  नभ  ओर
 जल  सेना  मे  जो  काम  किया  बह  भी  सराह
 लीय  है  tT  हमारी  जल  सेना  के  पास  जितने...
 भी  साधन  थे  उनको  देखते  हुए  भ्र पनी  क्षमता
 से  प्रतीक  कॉम  किया  ।  जैसा  पूर्व  बकक्‍्ताझों  .
 ने  कहां  कि  हमारे  पास  जीतते  जहाज  हैं
 और  पुरानी  सामग्री  है,  राज  की  दुनिया  को

 देखते  हुए  वह  सामान  बहुत  कस  है  लेकिन

 ge  भी  काफी  बहादुरी  से  हमारी  मल  सेना.
 सै  काम  कक  oe  लेकिन  गि:  काने.  साले

 eee  में  हो  सकता!  हैं.  कि:
 इस-

 सकीब
 को
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 अधिक  नये  साधन  जल  कौर  थल  सैनिकों  के
 लिए  छुपाने  चाहियें  7  जल  सेना  को  आधुनिक
 भ्र्स्त्रों  &  लैस  किया  जाये,  नये  जहाज  हों
 कौर  पनडुब्बियां  बनाना  चाहियें  ताकि  जल
 सेना  और  बहादुरी  से  काम  कर  सके  ।

 हमारी  सैनिको  ने  बहादुरी  से  काम
 किया,  बांगला  देश  को  सूक्ति  दिलाई  शोर
 पाकिस्तान  को  भी  सबक  सिखा  दिया  जो
 कई  सदियों  तक  याद  रखेगा।  कुछ  बातें  मैं
 मंत्री  महोदय  की  सेवा  से  कहना  चाहता  हैँ,
 उनको  इस  रूप  मे  न  लिया  जाए  कि  मैं
 अपनी  फौजों  को  क्िटिसाइज  करना  चाहता

 हैं;  था  उनकी  बहादुरी  को  कम  करना  चाहता

 हैं:  मैं  उस  क्षेत्र  से  भाता  हूं  जहाँ  हर  परि-
 वार  मे  से  कम  से  कम  एक  सिपाही  है,  भौर

 हर  विश्व  युद्ध  में  हमारे  इलाके  के  लोग

 शहीद  हुए  हैं।  इस  लड़ाई  सें  भी  90  प्राप्ति

 शहीद  हुए  शौर  46  झा दमों  राज  भी  मिक्सिंग

 हैं।  इस  लिए  मैं  कौन  की  बहादुरी  मे  विश्वास
 रखता  हूं,  उनकी  सराहना  करता  हूँ:  लेकिन

 इस  पाकिस्तान  से  हुए  युद्ध  ने  हमें  कुछ
 सबक  सिखाएं  हैं  उनकी  झोर  हमें  भ्रामक-

 विशलेषक  करना  चाहिये  :  जहां  जहां  हमारी
 फ़ौजें  बढ़ी  हैं,  कौर  एक  लाख  पाकिस्तानी
 फ़ौजों  को  गिरफ्तार  किया  है  यह  सब  हमारी
 फौज  की  बहादुरी  की  वजह  से  ही  सम्भव

 हो  सका,  लेकिन  हमें  यह  भो  सोचना  चाहिए
 कि  कुछ  न  कुछ  पाकिस्तानी  फौज  में  कमी  थी

 जिसकी  बजह  से  एक  लाख  फौज  ने  आत्म-

 समर्पण  किया:  इसलिये  इस  जीत  को  आधार

 मान  कर  कौर  भागे  को  प्रगति  में  कोई
 बाघा  पड़  जाये  ऐसा  नहीं  होना  चाहिये:

 हमारे  सामने  परिचमी  क्षेत्र  का  उदाहरण  है
 जहां  जहां  पाकिस्तानी  फौज  हमारी  फौज  के

 मुकाबले  में  झाई,  उनमें  से  कुछ  स्थानों  पर

 अंसारी  फौज  को  पीछे  हंसना  पड़ा:  किन

 कारणों  से  हटना  पढ़ा,  इसमें,  मैं  नहीं  जाना

 चाहता :  लेकिन  इससे  हमें  शबका  लेता
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 चाहिए  i  प्राइमरी  जब  भी  भ्रवसर  भाये,  चाहे
 वह  पूर्वी  क्षेत्र  हो  चाहे  उत्तरी  क्षेत्र  हो,  जहां
 भी  हमारी  फौजें  दुश्मन  की  फौजों  के  सामने
 जायें,  हमारी  फौजों  को  एक  कदम  भी  पीछे
 हटने  के  लिए  मजबूर  म  होना  पढ़े  :

 खास  हौर  से  जो  हमारी  एयर  फोन  है
 उसके  सम्बन्ध  में  मैं  निविदा  करता  चाहूँगा  कि
 हमारे  देश  में  लड़ाकू  विमान  बने  हैं  कौर
 प्रच्छे  विमान  बने  है  :  चाहे  965  का  युद्ध
 हो  चाहे  197  का  युद्ध  हो,  दोनों  में  हमारे
 लड़ाकू  विमानों  ने  बड़ी  बहादुरी  के  काम
 किये  हैं  :  उन्होंने  पाकिस्तान  के  हुई  जहाज़ों
 को  नष्ट  किया  जो  उसको  भ्रमरी का  से  मिले
 थे  :  लेकिन  जहां  तक  एयर  पटक  के  डिफेन्स
 का  सवाल  है,  हम  महसूस  करते  हैं  फि  वह
 अंग  कुछ  कमजोर  है:  बड़े  खेद  के  साथ

 कहना  पड़ता  है  कि  हमारी  एअर  फोड़े  के
 इतने  मजबूत  होते  हुए  भी  पाकिस्तान  के

 जहाज  भागरा  पर  झटक  करते  रहें,  वह
 जयपुर  सें  होकर  निकलते  रहे  :  लेकिन  हम
 उनका  जाना  रोक  नहीं  सके  :  हमारे  रेहान
 सिस्टम  में  कोई  कमी  हो  सकती  है  या  डिफेन्स
 दें  कोई  कमी  हो  सकती  है  इस  को  हम  को

 महसूस  करना  चाहिए  :  मैं  इस  बात  की
 शोर  संकेत  करना  चाहूंगा  भ्र पने  फौजी  भ्र धि-
 कारियों  के  सामने  कि  हमारा  झर  डिफेन्स

 मजबूत  होना  चाहिये  :  कहने  की  कई  बातें

 हो  सकती  हैं,  भोर  उन  की  गुंजाइश भी  है  :

 यह  हो  सकता  है  कि  जो  हवाई  जहाज
 ऊंचाई  से  भा  सकते  ये  बह  नीचे  से  भा  रहे
 थे,  जिसके  कारण  हमारा  रेडार  सिस्टम

 उसको  पकड़ने  में  कामयाब  नहीं  ही  सका;

 लेकिन  हमको  देखना  चाहिये  कि  दुश्मन
 चाई से  भी  जावेगा  तौर  नीचे  से  भी

 जायेगा  :  वहू  जहां  से  भी  कराये,  हमारा

 रेडार  सिस्टम उसको  पकड़  ले  कौर  हमारे

 लड़ाकू  विमान  उसकों  नष्ट  कर  दें:
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 जैसा  अभी  मैंने  निवेदन  किया,  नेवी  के  लिये

 भी  हम  को  भ्रच्छे  भ्रच्छे  जहाज  मुहैया  करने

 चाहिए  हमारा  जो  खुखरी  जहाज  नष्ट  हो
 गया  उससे  हम  को  सबक  लेना  चाहिए  |  एक
 झाम  अफवा  है,  पता  नहीं  बहु  कहां  तक  सही
 है,  शायद  गलत  ही  होगी,  लेकिन  कहा  जाता

 है  कि  उसका  रेडार  सिस्टम  सही  नहीं  था

 इसलिये  उसका  नाश  हुआ  ।  यदि  ऐसी  कोई
 बात  हो  तो  उसका  निराकरण  होना  चाहिये
 शौर  भागे  से  इस  प्रकार  का  कोई  नुकसान  न
 वो।

 इस  बातो  की  शोर  संकेत  करते  हुए  में  एक
 प्रौढ़  बात  निवेदन  करना  चाहेंगी।  मिलिटरी
 इंटेलीजेंस  में  भी  सुधार  आवश्यक  है।  वह
 काफी  भ्रमणी  है  लेकिन  पश्चिमी  क्षेत्र  मे  कई
 अफवाहें  ऐसी  थी  जिन  के  विस्तार  में  मे  नही
 जाना  चाहता,  फिर  भी  हमारी  फौज  के
 अन्दर  मिलिटरी  इंटेलिजेंस  कुछ  कम  थी,  शोर
 जो  कुछ  भी  कामयाबी  पाकिस्तान  हमारे  यहा
 हासिल  कर  सका  बह  मिलिटरी  इटेलिजेस
 की  कमी  के  कारण!  ही।  इसलिये  हम  को
 मिलिटरी  इटैलियन  बढाने  की  शोर  ध्यान
 देना  आाहिये।

 हमारा  देश  घन  देने  को  तेयार  है,  जवान
 देने  की  तैयार  है।  हमारे  राम  त्रालय  ने  जो
 मांग  पेश  की  शायद  उस  ने  सोच  से  पेश
 की  हैं।  में  कहना  चाहेगा  कि  हमारा  देश
 घन  देने  को  तैयार  है,  देश के  पास  धन  की
 कसी  नहीं  है,  लेकिन  हम  झपने  वार्डर  की
 सिक्योरिटी  चाहते  है  |  हमारे  जवान  भी
 काफी  हैं।  हमें  भवं  होता  है  कि  धंगर  कभी

 हम  को  पांच  जवान  भर्ती  करने  की  झआवदय-

 कला  होती  है  की  एक  हजार  जवान  भर्ती  के
 लिये  शाकर  लाइन  में  खड़े  हो  जाते  हैं  v

 हमारे  जवान  देश के  लिये  ड़ी  से  बड़ी
 लेकिकाइस वेसे के देने  के  लिये  तैयार  हैं,  लेकिन
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 कुछ  दिमाग  भी  होना  चाहिये।  कुछ  प्लैनिंग

 सी  भी  भ्रावश्यकता  होती  है  .  धन  भर  जबान

 तो  देश  हमेशा  देगा,  लेकिन  प्लैनिंग  ऐसी

 होनी  चाहिये  कि  देना  का  हर  नागरिक  इस
 बात  को  सोचे  कि  हमारा  बार  बिल्कुल

 सुरक्षित  है  ।

 यहां  पर  भरा  हथियारों  के  बारे  में  कुछ  बहुत
 कहा  गया  है  |  हम  पाकिस्तान  से  युद्ध  मे  जीते

 हैं,  इसी  से  हमको  सन्तोष  नहीं  कर  लेना

 चाहिये  हमारे  दूसरे  पड़ौसी  देश  भी  हैं।  चीन

 भी  हमारा  पड़ोसी  देश  है,  लेकिन  चीन  से

 हमारे  सम्बन्ध  अच्छे  नहीं  है।  राज  उसके

 पास  अणु  हथियार  हैं।  हम  इस  बात

 को  कहना  चाहेंगे  कि  हम  शाति  में  विश्वास

 करते  है,  लेकिन  जिस  के  पास  ताकत  नहीं

 होती  उसकी  शाति  की  बात  को  कुछ  कम

 माना  जाता  हैं।  इसलिये  मे  निवेदन  करना

 चाहूँगा  कि  _रकार  अपनी  वर्तमान  नीति  पर

 पुनर्विचार  करे  q  हमारे  पास  अग  हथियार
 होने  चाहिये  |  मैं  बहू  दिन  देखना  चाहता

 ह्  जब  चीन  को  सरकार  भारत  सरकार  से

 निवेदन  करे  कि  हम  भाप  के  साथ  शाति
 सपा  करना  चाहते  हैं,  शौर  वह  तभी  होगा
 जब  भारत  चीन  से  भ्र धिक  शक्तिशाली  होगा  t

 इसलिये  अणु  हथियारों  के  निर्माण  की  तरफ
 ध्यान  दिया  जाता  चाहिये  ।  उस  को  बनाता

 चाहिये,  चाहे  वहू  सीक् रट ली  बनाया  जाय

 चाहे  खुले  दस  से  बनाया  जय  लेकिन  ब्र नाया
 जाय  शौर  हम  जीन  से  शक्तिशाली  हो  ।

 पत्र  की  बार  जो  जवान  युद्ध  में  शहीद  हुए
 हैं  उनके  लिए  सरकार  ने  बहुत  कुछ  किया

 हैं।  मैं  उसकी  सराहता  करता  हु  जैसा  थी
 दरवाज़ा  सिद  ने  कहा  दुनिया  के  इतिहास  में

 इसकी  कोई  मिसाल  नहीं  है  कि  जितने  जवान

 फौज  के  भद्द  हुए  हों  मनके  परिवार  बालों
 को  उसके  ब्रिकी मै  की  पूरी  न्याय  दो

 गई  हो  t  भ्र भी  महीं  भी  कहा  पया है  कि
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 रिटायर  होने  के  बाद  जवानों  को  बहुत  बम

 देखभाल  की  जाती  है।  मैं  भी  महसूस  करता

 हैं  कि  जो  जवान  एक्शन में  मारे  जाते  हैं
 उनके  परिवार  वालों  के  लिए  राज्य  सरकारें
 जो  भाषणों  करती  हैं,  उसकी  पूति  की  शोर
 बाद  में  वे  बहुत  कम  ध्यान  देती  हैं।  कई

 सहूलियतें  देने  को  बे  धोषणा ये  करते  हैं
 लेकिन  उनकी  पूति  नही  होती  है।  राजस्थान
 सरकार  ने  1962  धौर  965  मे  जो
 जवान  चाहिए  हुए  थे  उनके  परिवार  वालों  के
 लिए  घोषणा  की  थी  कि  25  बीघा  जमीन
 उनकी  था  उनके  परिचितों  को  दी  जाएगी
 खेद  है  कि  उस  समय  जो  वादे  किये  गये  थे
 उनको  हमारी  सरकार  राज  तक  पूरा  नहीं
 कर  सकी  है।  बहुत  सी  विधवाएं  हैं  जिन
 को  जमीन  राज  तक  नहीं  मिली  है।  भ्रमर
 मिली  भी  है  तो  वह  कैंसल  कर  दी  गई  है
 जब  लड़ाई  हो  रही  होती  है  तब  तो  बढ़  चढ़
 कर  सहूलियतें  देने  की  धोषणा  की  जाती  है
 लेकिन  बाद  बे  उनकी  पति  नहीं  की  जाती

 है।  जब  उनके  परिवार  के  लिए,  उनकी
 विद्वानों  के  लिए  कुछ  नहीं  होता  है  तब
 इसको  देख  कर  हमारे  दिल  को  दुख  होता
 है।  मैं  चाहता  हैँ  कि  राज्य  सरकारों  का
 मामला  हो  या  केन्द्रीय  सरकार  का  मामला

 हो,  कितनी  घोषणाएं  सहूलियतें  देने  के  बारे
 में  की  जाती  हैं  उनकी  पुरा  करने  की  व्यवस्था

 होनी  चाहिये,  उनको  पूरा  किया  जाना

 चाहिये  t

 08.00  kes,

 ,  फौजी  सिपाहियो  की  तनख्वाह  को  भाप
 मैंनें।  फॉर्म  बलास  के  जो  सिविलियन

 कर्मचारी हैं  उससे भी  कम  तनख्वाह  उनको

 दी  जाती  है।  जवान  धर  से  बाहर  दूरस्थ
 स्थानों में  रहते  हैं,  झपने  भर  वालों  की  ये

 करा  भी  देख  भाल  बीं  कर  सकते  हैं  जबकि

 चोथ  क्लास का जो का  जो  कर्मचारी है  वह  बर  के
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 नजदीक  रहता  है  सौर  बसरे धंबे भी लंबे  भी  कर
 सकता  है।  जवानों  की  तनड्यादं  बढ़नी
 चाहिये।  उनको  जो  तनख्वाह  दी  जाती  है
 उस  में  कुछ  तो  बृद्धि  हुई  है  लेकिन  राज  भी

 वहू  बहुत  कम  है  शोर  उसको  बढ़ाया  जाना

 चाहिये  -  पेशन  का  जो  रिविजन  हुसना  है,
 962  से  पहले  जो  रिटायर  हो  शुक  हैं,
 इसका  लाम  उनको  नहीं  मिला  है।  मैं
 प्रार्थना  करता  हूँ  कि  राज  जो  पेंशन  के  ल
 हैं,  ये  उन  पर  भी  एप्लाई  हों।

 फौजी  स्कूली  में  एक्स  सर्विसमैन  या
 सवाल  स्विस मत  के  जो  बच्चे  पढ़ते  हैं  उनको
 जो  स्कालरशिप  की  राशि  दी  जाती  है  वह
 उससे  बहुत  कम  है  जोकि  होम  मिनिस्ट्री
 द्वारा  दूसरो  को  दी  जाती  है।  यह  उसके
 बराबर  होनी  चाहिए।  मी  आधार  पर
 फौजी  स्कूलो  में  पढ़ने  वाले  फौजियो  के  बच्चों
 को  स्कालरशिप  मिलना  चाहिये  ।

 जवानों  को  प्लाट्स  देने  की  भी  स्कीम  की

 धोषणा  हुई  थी।  राजस्थान  सरकार  ने

 भुनभुन  दह्र  में  दो  ढाई  सौ  जवानों  को

 प्लाट  देने  की  स्कीम  बनाई  थी।  रुपये  भी

 जमा  किए  गए।  लेकिन  राज  तक  उनको

 इन  प्लाट्ख  का  कब्जा  सही  मिला  ।  वे  बेचा रे
 कारे  मारे  फिरते  हैं।  इस  तरह  की  चीजों

 को  देख  कर  तकलीफ  होना  स्वाभाविक  है
 या  तो  राज्य  सरकारें  इस  तरह  की  दोष-

 जायें  न  करें  जिनको  बे  पुरा  न  कर  सकती

 हों  लोर  प्रगर  करती  हैं,  तो  उन्हें  इनको

 पूरा  करना  चाहिए।  मैं  चाहता  हूं  कि

 केन्द्रीय  सरकार  कौर  डिफेंस  मिनी ट्री  का  यह
 कर्ज  है  कि  वे  देखें  कि  जो  घोषणाएं  की  मई

 हैं,  वे  पूरी  हों  1

 राजस्थान  नहर  का  भी  मे  जिक्र  करता

 चाहता  gt  अगर  इसको  पूरा कर  लिया
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 जाएं  हो  यह  डिफेंस  का  एक  बहुत  बड़ा
 साधन  बन  सकती  थो।  जिस  तरह  से
 पाकिस्तान  वे  इछोगिल  नहर  बनाई  थी  उसी

 तरह  राजस्थान  नहर  भी  हमारी  डिफेंस  में

 हमारी  बड़ी  मदद  कर  सकती  है।  मैं  चाहता

 हैं  कि  इस  नहर  को  डिफेंस  मिनिस्ट्री  को
 साँप  दिया  जाना  चाहिए  कौर  वह  इसको

 पूरा  करे  ।  इसको  पूरा  कांडला  तक  मिला
 दिया  जाय  और  झगर  ऐसा  कर  दिया  जाता

 है  तो  पश्चिमी  क्षेत्र  मे  एक  बहुत  अच्छी
 डिफेंस  की  लाइन  बन  सकती  है।  इसको
 डिफेंस  के  सुपुर्द  कर  दिया  जाना  चाहिए
 धौर  वह  इसको  पूरा  करे  ।  यह  बहुत  अच्छी
 डिफेंस  की  लाइन  धन  सकती  है  ।

 962  के  युद्ध  के समय  जो  चीन  के  साथ

 लड़ा  गया  था  हमार॑  उस  समय  के  डिफेंस
 मिनिस्टर  चारा  साहब  कुनकुना  गए  ये  ।

 बही  उन्होंने  घोषणा  की  थी  कि  इस  जिले
 में  जहा  के  असर  हजार  जवान  झान  भी
 एक्टिव  बीस  मे  हैं  या  रिटायर  हो  के  है,
 उनके  बर्थो  के  लिए  मिलिट्री  कालेज  होगा।

 उसको  बात  तो  दूर  रही  वहा  उनके  लिए
 मिलिट्री  स्कूल  भी  नहीं  खोला  गया  है।
 बिमान  डिफेंस  मिनिस्टर  को  में  उनकी  याद
 दिलाना  चाहता  gz  इस  घोषणा  को  किए

 हए  दस  साल  पूरे  होने  को  कराए  हैं,  इस
 चा दवा सन  की  वह  पति  करें  ।  अगर
 मिलिट्री  कालेज  नहों  धारा  वहां  खोल  सकते
 हैं  हो  मिलिट्री  स्कूल  ही  खोल  दें  ।

 इन  शब्दों  के  साथ  मैं  जो  जवान  शाहिद
 हुए  हैं,  उनको  भ्र पनी  श्रद्धांजलि  पीत
 करता  हूं,  जिन्होंने  देश  के  लिए  सुन  बहाया
 हैं,  उनके  भागे  मैं  नत  सस्ता  होता  हैं  भौर
 इस  मांगो  का  समर्थन  करता  हैं  t
 +  की  कुल  चन्द  बर्मा  (वज्जैन) ;  रक्षा

 अख् ता लय  जैसे  महत्वपूर्ण  पल्नालय  की  खर्च

 APRIL  27,  972  DG,  Abit  of  Bef.  268°

 की  लोगों  पर  बहुत  हो  रही  हैं  लेकिन  दस
 की  बात  &  कि  बरा पूर्ति  नहीं  है।  सभापति

 महोदय,  गणपूर्ति  होनी  चाहिए  ।

 सभापति  महोदय  :  बंटी  बजाई  जा  रही
 है।  ब  कोरम  हो  मया  है।  भी  मरेगा  सिह
 बिष्ट  ।

 थमी  नरेन्दर  सिह  बिष्ट  (अल्मोड़ा)  :

 सभापति  महोदय,  मैं  आपका  आभारी  हूँ  कि
 झापने  चुके  इन  महत्वपूर्ण  अनुदानों  पर

 बोलने  का  मौका  दिया  |

 इस  लड़ाई  में  प्रधान  मंत्री  तथा  डिफेंस

 मिनिस्टर  ने  जिस  तरह  से  पोलिटिकल
 डिसिजंन्ज  लिये,  उसके  लिए  में  उनकी

 भूरी-मूरी  प्रशंसा  किये  बिना  नहीं  रह  सकता
 शौर  वे  हमारे  धन्यवाद  के  पात्र  हैं।

 मेरे  पूर्व  वक्ता शो  ते  जो  बातें  कही  हैं,
 मैं  उनको  दोहराना  नहीं  चाहता  हूँ,  क्योकि
 उसमे  मेरा  बहुत  सा  समय  लग  जायेगा  ।

 सब  से  पहले  मैं  उस  इलाके  के  बारे  से

 कहना  चाहता  हूँ  जहां  से  मैं  भ्राता  हू।  उत्तर
 प्रदेश  के  पाठ  जिलो,  उतर  काशी,  चमोली,
 गढ़वाल,  टिहरी  गढ़वाल,  भ्रलमोडा,  नैनीताल,
 पिथौरागढ़  शौर  देहरादून,  में  कोई  ऐसा  परि"
 बार  नहीं  होगा,  जिसके  सदस्य  फौज  में  न

 जाते  हो  1  हाल  के  युद्ध  मैं  मारे  गये  पर्वतीय
 क्षेत्रों  के  सिपाहियो  के  परिवारों  को  अधिक

 सुविधायें  देने  की  भाव शय कता  है।  सब
 लड़ाईयों  मे  इस  इलाके  की  सब  से  ज्यादा

 कजुल्दीजु  हुई  हैं  और  यहां  के  लोगों  मैं  ही
 सब  से  ज्यादा  सफर  किया  है।  मगर  भी
 तक  उन  लोगों  की  झोर  सरकार  का  ध्याम

 बिल्कुल  नहीं  गया  है।  उनके  लिए  कोई

 सुविधा  के  साधन  नहीं  उपलब्ध  किये  नए  हैं|
 मेरा  सुघोष  है  कि  सरकार  तराई  में  जमीन
 देते  के  बारें  में  उन  को  सब  से  अभिमांआथ॑-

 बसाया  जरा  सके  ।  इसके  प्रताव
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 उनके  लिए  काटेज  इंडस्ट्रीज  सोली  जायें,
 खन  के  बच्चों  के  लिए  शिक्षा  का  प्रबन्ध  हो,
 उनके  लिए  हासिल  को  व्यवस्था  को  जाये,
 उनके  लिए  कोऑपरेटिव  ट्रांसपोर्ट  यूनियन
 बनाई  जायें  भोर  टूरिस्ट  होटलों  की  व्यवस्था
 की  जाये  ।  भ्रगर  ऐसी  चीजें  उन  लोगोंको

 लिए  की  गई  तो  उनका  झा जिस  स्तर  अच्छा
 होगा  श्लोक  मे  लोग  एक  सेकेंड  लाइन  आफ
 डिफेंस  के  लिए  एक  प्राणी  सेवा  इस  देश  की
 कर  सकेंगे

 इसके  बाद  मुझे  यह  कहना  हैं  कि
 उत्तर  प्रदेश  के  पर्वतीय  क्षेत्रों  में  दैनिक  सकून
 बोलने  की  भी  क्‍ग्रावश्यकता  है  |  ह. ल  तक  सिर्फ

 एक  स्कूल  धोड़ासाल  में  है  जिस  में  कि  पर्वतीय
 क्षेत्र  क ेलड़के  बिलकुल  ही  नहीं  लिए  जाते

 क्योकि  अ्रग्रेजी  की  दिक्षा  उन  लोगों  को

 नहीं  होती  और  बहू  कम्पीटीशन  में  नहीं  झा
 सकते  ।  इस  लिए  सारे  हिन्दुस्तान  के  लड़के
 मले  ही  उससे  फायदा  उठाते  हैं  बगर  उन  तथा-
 मीम  झूठी  जिलों  के  लड़के  उस  से  फायदा  नहीं
 उठा  पाते  तो  जो  वहां  के  बहादुर  कौर  बोर
 लोग  हैं  जिन्होंने  देश  के  लिए  अपनी  जानें  दी

 हैं  उनकी  भावी  संतान  के  लिए  वहां  सेनिक

 स्कूल  होने  चाहिए  कौर  उस  में  भले  ही  वह

 हिन्दी  जीतते  हो  उनको  लिया  जाय  ौर

 हिन्दी  मीडियम  से  ही  वह  स्कूल  चल  सके  तो

 चलाने  की  कोशिश  की  जाय

 सैनिकों  के  ध्रश्ितों  को  रोजगार  दिलाने

 के  लिए  उत्तर  आदेश  के  पर्वतीय  क्षेत्रों  में  एक

 आयुध  कारख़ाना  स्थापित  करने  की  निजात

 झावश्यकता  है।  मैं  सरकार  का  ध्यान  भाषित

 करना  चाहता  हैँ  कि  ऐसे  किस्म  की  झाडितेंस

 फैक्ट्री  असर  वहां  पर  खोली  जाय॑  ।

 उत्तर  प्रदेश  के  पर्वतीय  क्षेत्रों  में  सैनिक

 सहायता  खोजने  की  ग्रा जा सकता  4  शिकार

 &  में  यह  ज्ञाता  करता  बाहा  हू  कि  इस
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 इलाके  में  कोई  व्यवस्था  अस्पतालों  की  ठीक  नहीं
 है।  चालीस  चालीस  पौर  प्रात  पचास  मील
 पर  वहां  प्रस् पताल  होते  हैं.  पहाड़ों  में,  लोगों
 को  पश्रावागमन  के  भी  साधन  नहीं  होने में
 कड़ी  मुसीबत  का  सामना  करना  पड़ता  है
 तो  सरकार  को  चाहिए  कि  कुछ  इस  दिशा
 में  बहां  के  सैनिकों  को  मदद  की  जावे  |

 युद्ध  में  मारे  गये  जवानों  के  भ्राश्नितों  के

 लिए  सैनिक  प्रशिक्षण  केन्द्र  खोलने  को
 झग्रावश्यकता  की  शोर  भी  झेंसरकार  का  ध्यान
 झा कथित  करना  चाहता  हूं।  उत्तर  प्रदेश  के
 पर्वतीय  क्षेत्रों  में  बोलती  प्राप्त  जवानों  की
 विद्वानों  को  भ्रत्यधिक  सोचनीय  स्थिति  को

 सुधारने  की  भी  बहुत  ही  आवश्यकता  है।
 जितने  भी  पर वं तीय  क्षेत्र  के  लोग  हैं  उनकी

 बहुत  बुरी  भ्राधथिक  स्थिति  है  |  उत  के  पास  ने
 कोई  साधन  है,  ने  जमीन  है,  मे  उनके  रहने
 की  कोई  व्यवस्था  है,  न  शिक्षा  की  कोई
 व्यवस्था  है,  न  अस्पताल  की  कोई  व्यवस्था

 है।  इन  चीजों  की  झोर  सरकार  को  ध्यान
 अ्रवश्य  देगा  चाहिए।

 पिथौरागढ़  के  लिए  मैं  सरकार  से  यह
 कहना  चाहता  हैं  कि  वहां  एक  बढ़ा  भारी
 बन् टोन मेंट  चीन  की  लड़ाई  के  समय  से  बन

 रहा  है।  पिछले  दस  सालों से  वह  कंटोनमेंट
 बन  रहा  है।  मैं  कै स्टोन मेट  बनाने  के खिलाफ

 नहीं  हुं  |  मैं  सरकार  से  कहता  चाहता हुँ  कि
 खेती  ग्रोवर  जो  जमीन  है  उसमे  देती  करने
 दी  जाय  लोगों  को  कौर  जो  पहाड़ी  बंजर
 जमीन  है  वह  कैंटोनमेंट  के  लिए  ज्यादा  से
 ज्यादा  लेते  को  कोशिश  की  जाम  ।  स्कन्धा  जो

 थोड़ी  सी  जमीन  लेती  लायक  है  उस  से  भी

 बंचित हो कर वहां हो  कर  वहां  के  लोग  वे धर बार  हो
 जाएंगे बौर  बहुत  तकलीफ  लोगोंको को  होगी
 इसके  साथ-साथ मैं  यह  सी  कहना  चाहता

 हैं  कि  जो  गीस्टोसमेट  को  प्रगति  है  वह  अहुत
 धीमी है।  इस  साल  हो  गए  धामेड़ा  से
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 {sit  नरेन्द्र  सिह  विष्ट]

 विवौरागढ़  तक  प्रणाली  का  कनेक्शन  नहीं
 मिला  v  पाली  को  व्यवस्था  नहीं  हुई  |  मकान

 बहुत  कम  बने  है।  तो  इसकी  धीमी  प्रगति
 को  शोर  भी  मैं  सरकार  का  ध्यान  झ्राकषषित
 करना  चाहता  हु  कौर  चाहता  हैँ  कि
 कंटोनमेंट  का  काम  तीव्र  ति  से  किया
 जाय  ।

 डो  जी  बीमार  की  तरफ  मैं  विशेष
 ध्यान  सरकार  का  झाक षित  करना  चाहता
 है।  बिना  बोर  रोड्स  नही  हैं।  अलमोड़ा  से

 पिथौरागढ़  के  बीच  मे  काम  बहुत  नीचे  हो
 रहा  है।  उसमे  प्रगति  लाने  की  बहुत  जरूरत

 है|  बालकनी  हमे  यह  नहीं  सोचना  चाहिए  कि
 राज  अगला  देश  की  लड़ाई  के  बाद  सब

 लड़ाईयाँ  खत्म  हो  गई  ।  असली  दुश्मन  चीन

 हमारे  बोर  पर  अभी  भी  है  जौर  हमे  हमेशा
 उससे  सतर्क  रहना  चाहिए  और  ज्यादा  से
 ज्यादा  कोशिश  जो  हम  से  हो  सके  वह  करने
 के  लिए  प्रय तन शोल  रहना  चाहिए  ।  बाई ंर  के
 इलाके  मे  जो  सड़कें  बन  रही  हैं  वह  इतनी
 धीमी  गति  मे  बन  रही  हैं  कि  दस  साल  मे

 टन कृ पुर  से  पिथौरागढ़  की  सडक  भी  पैरों  नही
 हो  सकी  मैं  राशि  करता  हु  कि  सरकार  इस
 शोर  विशेष  ध्यान  देगी  कौर  जल्दी  से  जल्दी
 हम  सडक  को  बताने  की  कोशिस  करेगी  ny

 अब  थोड़ो  सौ  बातें  जो  सारी  फौज  की
 उन्नति  के  संबंध  में  हैं  वह  मैं  कहना  चाहता
 ह्  भर  बम  के  बारे  में  बहुत  से  वक्ताओं  में
 कभी  तक  भाषण  दिए  मैं  भी  इस  बिदार
 का  हूं  कि  हमारे  पास  भ्रूण  बम  को  ताकत
 ह्वदय  होती  चाहिए  तभी  हम  चीन  से

 मुकाबला  करने  लायक  समझे  जा  सकते  हैं
 wearer  जवानों  की  उतके  रोयें,  कुशलता  कौर
 बलिदान  के  आांवजुद  कुशल  कर्मचारी  घोषित

 मे  क्रिया--यह  हमारे  लिये  दुर्भाग्य  की  शत

 है  ।
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 हमारे  फौजी  भाइयों  को  हमारे  समाज  में
 उचित  स्थान  मिलता  चाहिये,  उनको  सोफे-
 स्टिकेटेड  वेपर  और  जीवन  की  जो  गम्य

 सुविधायें  हैं,  8%  खाना,  पानी,  पहनना,  मे
 सभी  सुविधा  उनको  मिलनी  चाहियें।  उनकी

 तनखाहो  मे  इजाफा  होना  चाहिये।  उनके
 लिये  “हैपी  छठ  होम---बिल  भी  हैपी  आउट

 साइड”  यह  कहावत  चरितार्थ  होती  चाहिए।
 झगर  घर  पर  उनके  मां-बाप  सुखी  जीवन

 नहीं  बिता  सकते,  तो  फौज  में  रहकर  वे  भी
 निश्चिन्त  होकर  काम  नही  कर  सकते।  उन
 को  निरन्तर  यही  चिन्ता  लगी  रहती  है  कि
 मेरी  बीबी  भखी  है,  मेरे  बच्चे  भ्रनपढ़  हैं,  उन
 के  खाने-पीने  की  व्यवस्था  नही  है  भ्रमर  ये
 चिन्ता यें  उनको  लगी  रहें  तो  थे  पूरा  समय,

 पूरी  जान,  पूरी  ताकत  फौज  &  काम  मे  नहीं
 दे  सकते  -  इसलिये  उनके  भर  की  सभी

 सुबिधायो  को  पूरा  करना  धावदयक  हो  जाता

 है  1

 भारतीय  जल  सेना  को  भ्र धिक  साबित-
 शाली  बनाने  की  ज़रूरत  है।  कभी  देखा

 गया--  बाबजूद  इसके  कि  हमारी  जल  सेना
 ने  बहुत  चमत्कार-पूरीं  कार्य  किया,  लेकिन

 फिर  भी  देखा  जाये  तो  जितनी  ताकत  जल  सेना
 की  हमारे  पास  होनी  चाहिये,  उस  जरूरत  के

 मुताबिक  चह  सा काफी  है  ।  एक  दफा  भ्रमरी का
 का  सैन्य  फ्लीट  ा  गया,  तो  उसी  से  हम
 घबराने  लगे  थे,  पता  नहीं  क्या  चमत्कार  ह 1.$
 सेवा  फ्लीट  कर  डाले  ।  उसके  मुकाबले  हम
 ताकत  में  बहुत  कम  से  वह  तो  हमारा
 सौभाग्य  था  शौर  रूस  ने  हमारी  बद्द  को,
 उनका  भी  फ्लीट  श्मा  गया,  तब  हमारा
 साहब  बना  |  इससे  हमें  सबक  लेता  चाहिये
 कौर  जितनी  भी  सुमुद्री  ताकत  को  हम  बढ़ा
 सड़क,  उसके  लिये  हमें  प्रयस्तशोत  होना

 चाहिये  ।

 बायुसिना  की  सी  अधिक  शक्तिशाली
 शौर  अत्यधिक  ममता  विमानों  &  कंस
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 करने  के  लिये  में  सरकार  का  ध्यान  भ्राकपित
 करना  चाहता  हैँ।  इसमें  कोई  सन्देह  नहीं
 कि  अमरीका  के  हवाई  जहाजों  के  मुकाबले
 हमारे  नेट्स  ने  बहुत  झप्न्छा  काम  किया,  उन
 के  सेवर-जेम्स  के  मुकाबले  ये  जहाज  बहुत
 अच्छे  साबित  हुए,  लेकिन  फिर  भी  यह  देखा
 गया  है  कि  हमारी  हवाई  जहाजो  कौ  ताकत
 बहत  कम  है,  जितनी  होनी  चाहिये,  उतनी

 नही  है  ।

 ग्रस्त  मे,  समय  कस  होने  की  बजह  से,
 मैं  ज्यादा  न  कहते  हुए  झपने  शरीफ  झाड़ू
 आर्मी  स्टाफ--जनरल  मौका,  नेवल

 स्टाफ  एडमिरल  एस०  एन०  नन्‍दा  शौर  चीफ

 शराफ  एक  स्टाफ  एरविन  मिशेल  पी०
 सी०  लाल  को  सादिक  बधाई  देता  हूं  भोर
 उनकी  भूरि-भूरि  प्रशंसा  करता  हूँ  1  हिन्दुस्तान
 का  इतिहास  उनको  कभी  नहीं  भूलेगा  यहां
 के  इतिहास  में  उनक  नाम  सोने  के  शब्दों  मे
 लिखे  जायेगे  ।

 इतना  बहु  बर  मैं  मंत्री  महाशय  यह
 प्राथंना  करना  चाहना  हूँ  कि  इस  लड़ाई  से  हमें
 यह  नहीं  समझ  लेना  चाहिये  कि  ब  लड़ाई
 होने  बाली  नही  है।  अरब  तो  भर  ज्यादा  लड़ाई
 की  भ्र शाका  मुझे  अतीत  होती  है,  क्योकि  जैसा
 लिव सन  मे  अभी  हाल  मे  चीन  मे  जाकर
 काश्मीर  के  बारे  से  चर्चा  शुरू  की,  जब  कि

 दुनिया  के  धौर  कई  मामले  खनके  सामने
 थे,  उन  मामलों  की  शोर  उनका  ध्यान  नही
 गया  ।  इससे  मालूम  होता  है  कि  उन  लोगों
 की  इच्छा  क्‍या  है।  जैसे  वियतनाम  कौर
 कोरिया  में  हमेशा  मिर्ज़ा  लड़ाई  चली  भा

 रही  है,  पैसे  ही  हिन्दुस्तान  भी  शायद  आराम
 सेन  रह  सके  ौर  पहां  भी  पढ़ाई  होती
 रहें।  इसलिये  हम  ज्यादा  ताकत  झपती
 कोनों  की  बढ़ा  सकी,  उसके  लिये  '

 प्रयत्नशील

 डोसा  चाहिये  41
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 it  रामचना  निकल  (आफत):  सभा-

 पति  जी,  मैं  भाप  को  धन्यवाद  देता  हूं,  रक्षा

 मंत्रालय  कौ  इस  महत्वपूर्ण  अनुदान  का

 समर्थन  करते  के  लिये  धाप  ने  मु  झाजशा  दी

 है।

 सभापति  जी,  यह  बात  निसंदेह  सही  है
 कि  भारत  का  सिपाही  सारी  दुनिया  में  अपनी

 वीरता  कौर  पौरुष  के  लिये  प्रसिद्ध  है,  भूखा
 रहकर,  चने  चबाकर  भी  यह  सिपाही  वीरता

 बौर  बहादुरी  से  लड़ता  रहा  है।  इस  बात
 का  लोहा  सारे  संसार  की  फौजो  शौर  सारे

 देशो  ने  माना  है।  जहां  पुरानी  लड़ाइयों  में

 हमारे  सिपाहियो  का  लोहा  रहा  है,  वहा
 पाकिस्तान  के  साथ  पिछले  युद्ध  में  हमारे

 सिपाहियो  झकझोर  भ्र फसरों  का  लोहा  सारी

 दुनिया  &  शर  भी  ऊचा  हुआ  है  V  मैं  सेता
 के  साथ  ही  सेनाध्यक्षी  को  हृदय  से  धन्यवाद

 देता  हैं  कि  उन्होंने  सैनिकों  के  साथ-लाभ

 हमारे  देश  के  गोरव  को  भी  भागे  बढ़ाया
 शोर  राज  दुनिया  में  हमारा  देश  झपना  सिर
 ऊचा  करके  खड़ा  है।  इसके  लिए  में  प्र पने

 सिपाहियो  पोर  सेनाध्यक्षों  को  हृदय  से

 घन्यवाद  देता  है।  साथ  ही  अपने  है  मन्त्री

 जी  को  शौर  प्रश् नान  मन्नी  जी  को भी  हब्स
 से  धन्यवाद  देता  हूँ  इस  बात  के  लिए  कि  इस

 लड़ाई  में  जो  स्ट्रेटजी  कौर  ,  रण कोशल

 राजनीतिक  तौर  पर  दिलाया  गया  वह  भी

 एक  नोखा  था  कौर  उससे  सारी  दुनिया  में

 हमारा  मसानी  कौर  सम्मान  बढ़ा  हैं।  जिस

 तरह  से  बंगला  देश  की  प्रा जादी  में  भोर

 बस्चिपी  सोच  पर  हमारे  सिपाही  लड़े,  उसमें

 कब  लड़ाई  करती  है  भोर  कब  सुलह  करनी

 है,  ू  उदाहरण  सी  एक  नोखा  भौर

 असंसदीय  था।  इसी  अकार  से  पाकिस्तान

 के  लाखों  सिपाहियों  को  आत्मसमर्पण

 कराना  और  खनका  खुद  भ  बहाने  के  लिए

 थोड़े  ऐलान  सभा  प्रभाव  मन्त्री  झोर  रक्षा मस्ती



 डा  OG.  Alin,  af  दबा

 [क्रि  शाम चर द्र  विकल]
 की  तरफ  से  उससे  सारी  दुनिया  में  एक  तोर

 पर  हमारा  मात  बढ़ा  है।  प्रॉकिस्तान  की

 सेना  के  सिपाही  ही  नहीं  बल्कि  उनकी  जनता
 में  भी  इस  बात  को  प्रच्छी  तरह  से  माना  कि

 हम  जमीन  के  लिए  लड़ाई  नहीं  लड़  रहे  मे
 बल्कि  हम  कुछ  आदर्शों  को  लेकर  लडाई
 ल  रहे  थे  शरीर  उसमे  हमारे  सिपाही,  हमारे
 दंश  की  जनता  कौर  हमारे  देश  की  लीडर-
 शिप  हर  तरह  से  सफ़ल  कौर  कामयाब  रही

 हैं।  इसलिए  ये  बार-बार  हमारी  बधाई  के

 पात्र  है|

 सभापति  महोदय  झाड़ने  पाच  मिनट
 तो  बधाई  में  ही  गा  दिये  |

 थ्री  राम  चन्द्र  विकल  जपा  कि  भाप
 का झादेद  है,  मैं  निवेदन  करना  चाहता  हू
 रक्षा  मंत्री  जी  से  कि  हमारे  जो  सिपाही  या
 अफसर  लडाई  में  शहीद  हुए  हैं  उनके  भ्राश्चितों
 के  लिए  सहायता  की  घोषणा  अच्छी  हुई  हैं
 लेकिन  उनका  व्या यह्या रिक  रूप,  चाहे  राज्य
 सरकारो  के  द्वारा  या  केन्द्रीय  सरकार  के
 हारा  उम  दर्ज  नही  हो  रहा  है  जिस  दर्ज

 घोषणा  हुई  है  '  मैं  अपनी  जानकारी  के
 साभार  पर  बताना  चाहता  हे  सि  अनेक
 जिलों  से  शिकायतें  भाई  हैं  कि  जो  सहायता

 जो  संम्मान  शहीदों  को  देना  चाहिए
 बह  उस  दर्जे  प्राप्त  सही  हो  रहा  है।  इस
 लिए  इस  तरफ  जरूर  ध्यान  दिया  जाये।
 क्योंकि  जो  शहीद  हुए  हैं उनकी  बहुत सी सी  ऐसी
 सेवायें  भोर  परिवार  हैं  जिनको  कोई  सहारा
 नही  है,  जिनके  पास  जमीन  भी  नहीं  है।
 उनकी  सहायता  के  लिए  विशेष  कदम  उठाये
 जाने  चाहिए  |  मिसाल  के  लिए  जो  सेना  में
 शहीद  हुए  हैं  उनके  परिवारों  को  कुछ  विदोष
 दर्जा  दिया  जाये  नौकरियों  मे,  भूमि  के  मामले
 में  थी  परमिट  लाइसेन्स  के  मामले  में।  ौर
 लोगों  के  भु का वले  में  इन  बातों  में  इस  लोगों
 को  विशेष  सजा  दिया  शापे  क्योकि  तभी
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 भविष्य  में  सारे  जवानों  में  बलिदान  क्रि

 भावना  बनी  रहेगी  जोर  इस  भावना  को

 कायम  रखना  हमारे  देश  की  रक्षा  के  लिए

 बहुत  भावश्यक  है।  यह  बात  तभी  सम्भव

 हो  सकती  है  जबकि  सेना  में  शहीद  हुए  जवानों

 के  परिवारों  का सरकारी  मशीनरी  के  द्वारा

 भी  कौर  जनता के  द्वारा  भी,  दोनो  तरह  से

 सम्मान  बोर  साधन  बढाते  रहे।  तभी

 भविष्य  के  लिए  हमारी  सेनाझो  थे  बल  भरा

 रहेगा  ।

 एक  बात  धौर  बहना  चाहता  हूँ।
 स्नाझो  के  प्रान्त रिक  मामलो  में  बहुत  दखल

 देशी  उचित  नही  हैं  लेकिन  जातियो  के  नाम

 झोर  सेनामे  जो  रेजिमेण्ट  कायम  हुए  है  उनसे

 पझान्तरिक  रूप  से  सिपाहियो  मे  कौर  कुछ
 अफसरो  में  मतभेद  कौर  भ्रन्दर  अन्दर  एक
 बडी  भारी  जियल सी  फैली  हुईं  हैं  जिससे

 गम्भीर  परिणाम  भी  हो  सकते  हैं।  सेना  में

 यह  जो  जातियो  के  नाम  लगे  हुए  हैं  वह  एक

 बहुत  पुरानी  श्रप्नेजो  की  देन  है  झग्रेजों  ने

 बहादुरी  के  लिए  नही  बल्कि  चालाकी  कौर

 होशियारी  के  सिए  इन  शभरातिमो  के  नोम
 दिये  थे  1  देश  में  ऐसी  बहुत  सी  जातिया  हैं
 जिन्होंने  अग्रेज़ो  का  सन  857  के  गदर  दें

 मुकाबला  किया,  उनके  नाम  पर  अंग्रेजों  में
 हैना  में  रेजिमेन्ट  कायम  नही  किए।  राज
 उन  जातियो  के  लोग  सेना  मे  भर्ती  होते  हैं
 तो  उनको  एक  बडे  पक्षपातपूर्ण  व्यवहार  का
 सामना  करता  पड़  रहा  है।  वे  बार  बाई

 कहते  हैं  कि  या  तो  सेना  मे  समस्त  जातियों
 के  नाम  हटा  दिए  जायें  या  फिर  जो  कौर

 बहादुर  जातियां  हैं  उनकी  वीरता  के  उदा-
 हरण  मौजूद  हैं  उनके  काम  पर  भी  सेना  में
 रेजिमेन्ट  कायम  किये  जायें।  यह  आन्तरिक
 मामला  काफी  दिन  से  अल  रहा  है  शोर  इस
 के  बारे  में  बार  बार  सवाल  पैदा  होते  हैँ।
 पता  नहीं  रक्षा  मंत्री  जो  क्या  कठिनाई  महू
 सूस  करते  हैं  जबकि  बंता  के  अन्दर  वें
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 स्वयं  जातीयता  को  मिटाना  चाहते  हैं।  इस
 बात  से  सिपाहियों  में  काफी  रोष  कौर
 संतोष  फैलता  है।  मैं  इसको  कोई  व्यवहार-
 रिक  कठिनाई  नदी  मानता  कौर  मैं  समझता
 हैं  जितनी  जल्‍दी  इसको  समाप्त  कर  दिया
 जाए  भ्रच्छा  रहेगा।  इससे  सैनिकों  का  मनो-
 बल  बढ़ेगा  कौर  जो  इक  आन्तरिक  विद्वेष
 चल  रहा  हैं  बहू  समाप्त  हो  ज्ञायेग़ा  ।  भले  ही
 वहू  शहीदों  के  नाम  से  या  प्रान्तों  के  नाम  से
 संसाधनों  क ेनाम  हों।  झगर  कोई  व्यक्ति
 'विशेष  नहीं  है,  तो  देश  में  जितने  प्रान्त  हैं,
 पौर  उनके  आधार  पर  हमारे  जवान  बहादुरी
 दिखाने  के  लिये  तैयार  हो  सकते  है।  इस
 लिए  रेजिमेन्ट  के  नाम  प्रान्तों  के  लाम  पर
 या  बहादुरों  के  नाम  पर  रखे  जायें,  भोर  इस
 में  देर  नहीं  करनी  चाहिए  t

 इन  दादों  क ेमाथ  सभापति  जो,  मैं
 रक्षा  मंत्री  जी  का  धन्यवाद  करता  हूँ  कि

 उन्होंने  शौर  उनकी  सैनिकों  ने  हमारे  देश  का
 मान  बढ़ाया  ।  प्रीत  में  मैं  इस  अनुदान  का
 समर्थन  करता  हू  ।

 भरी  छोटे  लाल  (चल)  :  माननीय  सभा-
 क्ति  जी,  पिछले  साल  बांगला  देश  की

 समस्‍या  पर,  शरणार्थियों  के  दबाव  तथा

 विरोधी  दलों  के  दवाव  के  बावजूद  हमारी
 सरकार  ने  इस  बात  का  एलान  किया  कि

 जब  उपयुक्त  समय  जायेगा  तब  हम  बांगला

 देश  को  मान्यता  देकर  दुश्मन  से  युद्ध  लड़ेंगे  1

 कौर  वह  मोका  प्राया  जब  पाकिस्तान  ने

 हमारे  देश  पर  हमला  किया  झोर  हम  ने

 बंगला  देश  को  मान्यता  देकर  उसका  चुका-
 किया  ।  उसमें  हम  जीते  ।  इसके  लिए  तीनों

 सेनाध्यक्षों,  प्रधान  मंत्री  कौर  रक्षा  मंत्री  जी

 को  जो  बधाई  दी  गयी  उसे  मैं  भी  दोहराता

 ह्  लेकिन  इतना  जरूर  कहूँगा  कि  जो

 विजय  हुईं  हैं  उसमें  निम्न  कर्मचारियों  का

 भी  बहुत  हिस्सा  होता  है।  लेकिन,  देश  का

 दुर्भाग्य  है  कि  जो  सेवा  करने  वाले  लोग  होते
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 है  उनकी  यहां  उपेक्षा  की  जाती  है  ।  मतलब
 यह  है  कि  सेना  में  कुछ  लोग  ऐसे  होते  हैं  जो
 हमारे  जवानों  की  सेवा  करते  हैं,  जैसे  घोषी,
 नाई,  मोची  धौर  माली  शादी,  उनकी  तरफ
 ध्यान  न  देकर  बड़े  बड़े  लोगों  की  बात  की
 जाती  है  कौर  यह  इसलिए  होता  है  कि
 बहू  ज्यादातर  हरिजन,  भ्रादिवासी  कौर
 गरोब  परिवार  के  होते  हैं,  उनकी  गरीबी
 की  तरफ  कोई  ध्यान  नहीं  दिया  जाता  है।
 इसलिये  मेरा  कहना  है  कि  जो  कंजरवेसी
 स्टाफ  है  या  निम्न  वर्ग  के  कंधारी  हैं  उन
 का  वेतन  बढ़ाया  जाये  कौर  उनकी  सूची-
 घातों  को  भी  देखा  जाये  |  इनके  जो  परि
 वार  कंटोनमेंट  में  जिधर  रहते  हैं  वहां  सड़क,
 लाइट,  पानी  दौर  टट्टियों  का  उचित  इंतजाम
 नही  रहता  है  शौर  जिधर  अफसर  लोग  रहते
 है  उधर  हर  सुविधा  का  उचित  इंतजाम  रहता
 है

 इसी  तरह  से  जो  मिलिट्री  स्टेट्स  होती
 हैं,  जो  कृषि  योग्य  भूमि  होती  है  बहू  ऐसे
 लोगों  को  दी  जाती  है  जिनके  पास  पहले  से
 खेत  हैं  7  मिसाल  के  लिए  मैं  इलाहाबाद  की
 बात  करता  हूँ,  जो  लखनऊ  कमान  में  भ्राता

 है;  वहां  के  मिलिट्री  एस्टेट  अफसर  मे  सेकड़ों
 बीघा  जमीन  उन  लोगों  को  दे  दी  जिनके
 पास  पहले  से  ही  काफी  जमीन  थी  और

 भूमिहीनों  को  नहीं  दी  गयो।  मेरा  सुझाव
 है  कि  ऐसी  जमीन  या  तो  मिलिट्री  के  जवानों

 को  दी  जाय  या  भूमिहीनों  को  दी  जाय

 इलाहाबाद  कैंटोनमेंट  एरिया  में  एक  मैक-

 फरसन  लेक  हैं  उसमें  पानी  भर  जाता  है,
 धौर  948  की  आदि  में

 MR.  CHAIRMAN  :  ह  the  hon,  Mem-
 ber  wants,  he  may  continue  for  two  or
 three  minutes  tomorrow.

 १8.30  hra.
 The  Lok  Sabha  then  adjoutned  tll  Eleven

 of  the  Clock  on  Friday,  April,  28,  (1972)
 Vaisakha  8,  2694  (Sake).
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